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ADMIN UNITS (MODIFY) SCREEN...ccecuvveeeeereeernvneeaereeens

ADMIN UNITS (DELETE) SCREEN .vvetuvveeuteesureeaseessseesseessseesssssssssesssssssesasssssnsessnsesansessssesssssssssesssssessssesssesssesassessnsessnsensens
ADMIN UNITS (REPORTS) +veuvteeteesuteeeiseesureesseessseesssessssassseasesasseesseessssessssssssessnsssssssssssssssssssssssssesssssssnsessnsenssesssssssseen
NAVIGATION FOR "URGENT CASE" SCREEN.....uuuuuveereeiieiissrereeesesasuseeeeeesissssssesssesssssissssssesssemsssssssesssmssssssssssssmssssssssessssnes
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NAVIGATION FOR "IA ON FILING FOR COURT USER" SCREEN ....eeiiiiiiuurrrereeeieiiutrereeeeeeiiisreereeseeesssreseeesessssssssseesssemmssressessesenns 307
1A ON FILING FOR COURT USER SCREEN ...uuuvrvereeeeiesitsreeeeeeeeesssrsesseessesisssesesesssasssssesseessesssssssssesssasssssssssessenssssssesesesnsssnees 308
IA ON FILING FOR COURT USER SCREEN WITH DETAILS «..evvuueeetuuneerenneeerssneeersnneesessneessssnesesssnsessssnsessssneesssnnsessnnseessseeessnneeees 309

eCourtlS Project, NIC Version- NC 2.0 Release Date- 01-01-2016 Page xvii of xxiii




FIGURE 316 :
FIGURE 317 :
FIGURE 318 :
FIGURE 319:
FIGURE 320 :
FIGURE 321 :
FIGURE 322:
FIGURE 323:
FIGURE 324:
FIGURE 325:
FIGURE 326:
FIGURE 327:
FIGURE 328:
FIGURE 329:
FIGURE 330:
FIGURE 331:
FIGURE 332:
FIGURE 333:
FIGURE 334:
FIGURE 335:
FIGURE 336:
FIGURE 337:
FIGURE 338:
FIGURE 339:
FIGURE 340:
FIGURE 341:
FIGURE 342:
FIGURE 343:
FIGURE 344
: LITIGANT STATUS (MODIFY) SCREEN
: NAVIGATION FOR “CivIL CAUSE LIST (A4)"SCREEN
FIGURE 347:
FIGURE 348:
FIGURE 349:
FIGURE 350:
FIGURE 351:
FIGURE 352:
FIGURE 353:
FIGURE 354:
FIGURE 355:
FIGURE 356:
FIGURE 357:
FIGURE 358:
FIGURE 359:
FIGURE 360:
FIGURE 361:
FIGURE 362:
FIGURE 363:
FIGURE 364
FIGURE 365:
FIGURE 366:
FIGURE 367:
FIGURE 368:

FIGURE 345
FIGURE 346

Court User Manual

IA ON FILING FOR COURT USER SCREEN PARTY APPLYING DETAILS TAB ...veeeicutieeesiteeesetreeesereeeessneesssnesesssessssssessssssssssnsseeeas 309
IA ON FILING FOR COURT USER SCREEN [A DETAILS TAB ..eveeeeieeiirreeeeeeeeiitreeeeeeeeeinrseseeeeeessssaseesssessnssesseessesssssssseessensnsees 310
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ADVOCATE IMOBILE NO. SCREEN ..etteeeiesuurereeeseeesusreeeeesssssussaeesessssssssesssessassssssessessssssssesssesssssssssessessssssssseeesssssansssseesnnes
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UPDATE ADVOCATE CODE SCREEN ...uvvvteeeeeeeutreeeeeeeeaissseseeeesasissseessesesassssesesssssassssssesssesassssssssssesssssssssesssesssssssssessenssnsesnn
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CRIMINAL CAUSE LIST SCREEN ..c1tttttterererereeeeeeeeeeeeereeerereresetesetetetetetetseseessssesesesesesseseeeeesssesesesesesesssesesesssesssssesssssssssssassnene
CRIMINAL CAUSE LIST WITH VIEW LINK .t ttttteeeseeutureeesesssesurereeseesssssssseesesssasssssessesssassssseesesssssssssessssssssssssssssesssssssnsesesesss
CRIMINAL CAUSE LIST REPORT ..ttttiieiurtueetesesssusreeeeessasssssseesesssassssesssesssassssessssssasssssseesssssassssesssssssnsssseeessssssssenseesseenees
NAVIGATION FOR “EXECUTION REGISTER" SCREEN ...eeeeeeecuurreereeeeesiusrereeeeeeaiarseseeseeesassesesessenssssseseesssassssssssesssassnssessesesanns
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PESHI REGISTER ..uvtteeiutteeeeiuteeesssseeeasuseeeasusseesansaeaassseseaasssessasssesasssssesasssssssnssssssnssssssssssssssssssanssesssnssnsssssesnsssssanssesesnnsnes
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NAVIGATION FOR URGENT SCREEN ..1eeuvveeeesureresasseesassseeesassesesassessasssesesnssssesssssesssssesasssssssssssssnsssssssssssessssessasssessssssseenns
URGENT SCREEN WITH VIEW LINK .vvveeeutveeeesureeeeesseeeestseeeessseeeeesseeeessseseeessssesasesessnsesessssseessssssesssssssesssssessnsseesssssesssssssesses
URGENT CASES REPORT ..eeeeuvveeeetreeeeeteeeeeiteeeeeiseeeeeiteeeeesssesesasseeeaasseseaassseesasseeeaassesesassseesasseeseassesesessseeensseeeen seeansreeennnees
NAVIGATION FOR "ACT WISE CASE LIST" SCREEN ....vviieetteeeiiteeeeeitteeeeeseeeestseeeesssesesasseeeasssesassseseesssssesasssssssssesssnsssesasenns
ACT WISE REPORT SCREEN ....uuuuuuuuuuuuuuusssusussssssssssssssssssssssssssssssssssssssssssssssssssssseeeseestseetesteetemeteteteeeeetereeeeeeeeeeeeeessannnnnnnnns
ACT WISE CASE REPORT WITH VIEW LINK 1.uuutuuuuuuuuuuuuussuusssssssssssssssssssssssssssssssrssesesesesesemesettsetemeteteteeetemetememeterereretesereseresen
ACT WISE CASE REPORT ... uvteieiutieeeetteeestteeessreeessseeessseeeassseeeasssseessseseassesesasssseansessssssssssanssssesnsseesanssssssnsssnssnessnssennn
NAVIGATION FOR “REGISTER OF FEE" SCREEN ...eeeeeutveessusreeesusreesaesesessssseesssseesasssesessssssessssssesssseesanssssssssssssssssessansssssssnsnnes
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1.1.

1.1.1.

1.1.2.

1.1.3.

Introduction

National Informatics Centre Software Development Unit (NIC SDU), Pune, has been entrusted with the
task of software development of Case Information System (CIS) for the country. The eCourtlIS is an
eCourts Software which is currently implemented in Establishments (District Courts and Taluka Courts)
across India. The application is completely based on Open Source Technology.

Scope

The scope of this document is to provide a user manual for the Court User to perform the other

activities of the court after the Filing, Registration, and Allocation of a case.

Audience

This target audience for this document is the Court User. This manual will guide the Court User to use
Court module to perform other activities of the court.

Purpose of this Document

This document will guide the Court User to perform Case Proceedings, add Fees, Litigant Updations,
Appellate Information, Plead Guilty, FIR Details, Process Allocation, Refer a case for Mediation, Query
Builder, add I-Court Fees, Change password through User Management menu, view reports in Master,
Process Masters, Proceedings Report, and DJPMC.

The Court User performs the above activities of the court after the Filing, Registration, and Case
Allocation process.
Objective of this Document

The main objective of this document is to enable the Court User to perform the following:

e View the reports in the Master, Process Masters, Proceedings Reports, and DJPMC menu.

e In Fees menu, add the Fees and view the Query for the selected Case Type using Case Number,
Filing Number, or Caveat Number of the selected case type.
e In Case Proceedings menu, perform the various Case Proceeding activities.

e In Litigant Updations menu, you can upload the photo of the Litigant in Photo Upload sub
menu, add Extra Advocate, Legal Heir, Guardian or Attorney Info, and enter the Litigant Status.
e In Proceedings Reports menu, view the proceedings reports such as Civil Cause List (A4),

Criminal Cause List (A4), Execution Register and so on.
e In DJPMC menu, you can view the reports for the following:

0 In Civil sub menu, view the reports for Judge Wise Monthly Report, Contested Disposal
Report, Age Wise Analysis, Transferee Court Wise Cases, Transferor Court Wise Cases,
Case List Civil, Unit Wise Civil Disposal, and Unit Wise IA Disposal.

O In Criminal sub menu, view the Judge Wise Monthly Report, Contested Disposal
Report, Age Wise Analysis, Case List Criminal, Unit Wise Criminal Disposal, and Unit
Wise CRLMP Disposal.
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O In Summary Reports submenu, view reports of Summary of Establishment,

Establishment at a Glance, Undated Cases Report, and Disposal and Institution Report.
0 In Balance Sheet submenu, view the Balance Sheet for Civil and Criminal cases.
0 In Return Report submenu, view the Return Report and the Disposal Report.
O In Pending Reports submenu, view the Court Wise Pendency Report, Stage Wise
Pendency Report, Nature of Case Pendency, and Party wise Pendency Report.
0 In Monthly Statement sub menu, view the Monthly Statement for the selected court

Number and selected period for Civil and Criminal cases.

O In Cases Listed sub menu, view the report of Listed Cases for the selected Court
Number.

O In Unit Details submenu, view the Unit Details Report for the selected Court Number
and for the selected period.

0 In the Moster List submenu, view the Moster List for Civil and Criminal cases for the
selected time period.

0 In Moster List Maharashtra submenu, view the Moster List for Civil and Criminal cases

for the selected time period.
O In Data Health Card submenu, view the Data Health Card for Civil and Criminal cases.

e In Appeals Information menu, add Appellate Case Info and view the Appellate Cases Report,
Register of Stayed Matters, and Today’s Compliance Report.

e In Plead Guilty menu, you can add the details of the Plaintiff who pleads guilty to a Criminal
offence, view the Plead Guilty Daily Register and the Plead Guilty Order.

e In FIR Details, add FIR Details and view the Summary Receipt, Register of FIR, Summary

Received Report, and Charge sheet Received Report.

e In Process, perform Process Allocation, Process Delivery, and view Reports like Pending
Allocation, Pending Delivery, Pending Process, Process Pending Delivery, Work Ticket Report
Notices, and Work Ticket Report Summons.

e In Mediation, refer a case for Mediation.

e In Query Builder, you can build a Reports on the fly for Civil cases, Criminal cases, or a single
Query for Both the case types. You can get the reports instantly by dynamically specifying the
parameters.

e In I-Court Fees, add ICourt Fees, View Defaced ICourt Fees, and add Verified ICourt Fees.

e In User Menu, you can change the password of the Registration user.

1.1.4. Document Organization

The structure of the document first includes the Title page, followed by Chapters which are then
subdivided into subtopics.

For example, the Process Masters denotes the chapter which is further subdivided into topics such as
Bailiff Master, Other Process Messenger, Process Area Master, Tag Bailiff Area, and Unserved Process
Reason.

Each topic may be further subdivided into subtopics to explain options such as Add, Modify, Delete, or
Report subunits.
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1.1.5. Conventions
Table 1: Table for Conventions
S.No. | Convention Description
1. Call-outs Call outs are included in the screenshots which highlights the steps.
. Click here i . .
This callout == instructs you to perform a step like Click here.
2. Emphasis Unusual or important words and phrases are marked with a special font.
For example messages are displayed as, “Modification Successful” or
All the mandatory fields are marked with an asterix (*). Please fill all mandatory
fields
3. Internal cross Cross References within the document is displayed as Hyperlinks. These hyperlinks
references will direct you to the related text within the document.
For example, consider the step given below:
Enter all the details as explained in section 2.1.1.1, step 05 onwards, here section
2.1.1.1 is a hyperlink that will take you to the mentioned section for reference
content.
4, Fonts We have used Calibri with size 12 points for content throughout the manual.
For heading we have used the Style Heading 1(Main Headings) from MS Word
Styles.
For subheading (subtopics) we have used Heading 2 and Heading 3 from MS Word
Styles.
5. Bold We have used bold formats for words which represent fields, tabs, and buttons.
For example: Show Menu tab, Case Type select box, or More Acts button and so on.
6. Submit Submit button is used to save the information. The Submit button performs the Save
function.
1.1.6. References
Table 2: Table for References
S.No. | Title Publisher/Author | Version | Release Date
1. User Manual eCourts Project 1.0
(Registration User)
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2.1.

2.1.1.

2.1.2.

2.2,
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Problem Reporting

For problem reporting in Technical issues please contact National Informatics Centre, Software
Development Unit, in Pune and for Functional issues please contact eCommittee, Supreme Court of
India.

Product Features

This section gives information about Installation Instructions and General Operating Instructions.

Installation Instructions covers the Hardware Requirements and Software Requirements for the Court
Module.

General Operating Instructions guides you to login into the Court Module.

Installation Instructions

Hardware Requirements

S.No. Operating System Configuration

1. Ubuntu 3.7
2. Server API 2.0 Handler
Software Requirements

S.No. Software Version

1. Apache Apache/2.2.22 (Ubuntu)

(Server Software)

2. Postgres 9.2

3. PHP 5.3.10

General Operating Instructions

This function is used to add for Case Registration, Case and Caveat Filing, view the reports in Masters
Menu, Process Masters, add Court Fees, view Pending Allocation List, Litigant Updations, and Change
Password for the Filing User.

e You have to select the Establishment from the Select field and login using the Login ID and the
Password.
e When you login, the Home Page with the Show Menu tab is displayed.

Page 27 of 494




3. Home Page

Court User Manual

AR AT

Case Information System

DISTRICT AND SESSIONS
COURT AURANGABAD
Gregra g =oaeE JiEEe

DISTRICT AND SESSIONS COL ¥

07-08-2015 a
Language: ® English © #R1ér

Login

Figure 1: Login screen

After you log in, the Home Page is displayed. Refer to Figure Number 2 for Home Page.
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(&
My Disposal in My Pending L
Todays Cases Undated Cases this Month Tee Mediation Corner g
Civil 14 52 0 251 Pending in Mediation
Criminal 5 19 0 49 Mediation Cases Referred in this Month
Total 19 n 0 300 Completed in this Month
OCivil OCriminal ®Both  Top Pending Cases
Case Type wise Pie Chart Pendency Pie Chart
107
= |
=z
L
=
g
(7]
Il Less Than2Year 135 450
W 2ToS Year 156 52%
W STo10 Year 9 3%
W 10To 15 Year 0 0%
4 B More Than 15 Year 0 0%
— - — — — - L -
ch\" c.? . \&, @v‘"
I "5'& "s'& °°’ 0’" & o‘ & Jf&rj?'
. & <
a o €& 98

Figure 2: Home Page
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3.1. Home Page Features

The Home Page will display the features as shown in Figure Number 3.

Establishment box Search box Date Display Logout link
= | . e _ ) Logout BNC2.0
L’(,‘H” T'IL' I @ . DISTRICT AND SESSIONS COURT AURANGABAD DJ1 \ 20112015 B
frr 4 [ Y 1 OCoceoeo0
] a8
(¢ Todays Cases Undated Cases iy Dlsﬁlo‘:’:l‘_‘m s My Pending Cases Mediation Corner Count
Civil 8 131 9 234 Pending in Mediation 3
(B 2 25 2 2 .Metli.mion Cases Referred 3
in this Month
Total 10 156 n 276 Completed in this Month 0
OCivil OCriminal ®Both  Top Pending Cases [N
(Case Type Bar Chart ‘ Pendency Pie Chart
a2
W Upto 2 vears 15 42%
W 2TosS Years 131 47%
W 5010 Years a0 1%
W 10To15 Years o 0%
W More Than 15 Year 0O 0%
A

Show Menu

Dashboard
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eCourtls oemer

DISTRICT AND SESSIONS COURT AURANGABAD

Home #

Master

Process Masters

II

"

Fees

Case Proceedings

(+]

Litigant Updations

Proceedings Reports ©

Appeals Information ©

Plead Guilty.

(+]

FIR Details

0|0

Process

Mediation

Query Builder

I-Court Fees

[ Alerts (0 Mew )

<. Todays Cases Civils)

’_\ Todays Cases Criminal(2)
[ Calendar

DJ1

Logout [#NCZ.0
01-12-2015 5

i/ Oceoe0
Undated Cases Wiy D'm::::.m il My Pending Cases Mediation Corner Count
Civil 139 0 23 Pending in Mediation 3
. Mediation Cases
Ciminal & il 0 e Referred in this Month| o
Completed in this
Total 7 166 0 276 Month g
OCivil CCriminal @Bath  Top Pending Cases m
Case Type Bar Chart ‘ Pendency Pie Chart
32
W Upto 2 vears 15 42%
W 2Tos Years 13 4%
W S To10Vears 30 %
W 10To 15 Years 0 0%
W More Than 15 Year 0O 0%

Shortcuts

Figure 4: Navigation and Shortcut pane

The features included in the Home Page are as described below:
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3.1.1. Show Menu tab

The Show Menu tab will display the Navigation pane. This tab is located on the left hand side of the
screen. The Navigation pane appears on the left side of the Home Page from where you can access all
the Menu Items. When you Click the “Show Menu” tab, the system will display the Navigation pane.
(Refer to Figure Number 4 for “Show Menu” tab and Figure Number 5 for Navigation pane)

“Show Menu” tab for Navigation pane

/

DISTRICT AND SESSIONS COURT AURANGABAD

eCourtlS o

DJ1

Logout BNC2.0
01122015 3

friogo [rch Y CoceeeoO
g =
My Disposal in this . L

(¢] Todays Cases Undated Cases Month My Pending Cases Mediation Corner Count

Civil I 5 139 0 23 Pending in Mediation 3

e v Mediation Cases Referred

""“"“‘/ Z 2 o 42 in this Menth v

Total I T 166 0 276 Completed in this Month 0

/ OCivil OCriminal ©Both  Top Pending Cases [[FEN

(CWse Type Bar Chart

‘ Pendency Pie Chart

- e
Click here for
Navigation

W Upto 2 Years 118 42%
W 2705 Years 13 47 %
W 5 Toil Years 30 1%
W 10 To15 Years a 0%
W More Than 15 Year O 0%

Figure 5: "Show Menu"
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Home

Master

Process Masters )
Fees (4]

Case

Proceedings o

Litigant
Updations o

Proceedings
Reports

DJPMC

Appeals
Information

Plead Guilty
FIR Details
Process

Mediation

F

Figure 6: Navigation pane

When you click on the menu, all the Menu and submenus displayed as a dropdown list. Refer to Figure Number

7 given below.

Home A

3

Balliff Master

Other Process
Messenger

Process Area
Master

Tag Bailiff, Area
Unserved Process
Reason

+

+

Figure 7: Navigation pane displaying Menu Items
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3.1.2. ecourtlS link

This link will take you back to the Home Page. For example, if you are on the Bailiff (Add) screen and

you want to view the Home Page for any reason, click ——— link. This link is located on
the upper right hand corner of the screen.

3.1.3. Establishment select box

The Establishment select box will display all the Establishments. You can select your Establishment
from this dropdown box.

Establishment select box
Logout link l

DISTRICT AND SESSIONS COURT AURANGABAD ourt ENC2.0
DISTRIC ¥ SHRI SUMANT M. KOLHE 07-02-2015

3.1.4. LogoutLink

Using the Logout Iink:| you can log out from the current session Date Display
The system displays the Current Date on the Home Page at the upper right corner of the screen. You

can use change the date using this calendar icon.

Procedure to change the date displayed on the title bar

To change the Date, follow the steps given below:

1. Click the j icon. The system will display the Select Date screen with the current date in the
Date field. (Refer to Figure Number 8)

Select Date

*Date: [ 20012015  [EH

Figure 8: Select Date screen

Select the Date from calendar control.
Click Go. The system will display the selected date at the upper right corner on the menu bar.
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3.1.5. Dashboard

The Dashboard interface displays important information (key performance) at a glance using graphical
elements such as Pie charts and Bar charts. The dashboard aims to help communicate the key
information to the end users. This section covers in detail all the features included in the dashboard.
(Refer to Figure Number 9 for Dashboard)

c
All Courts
My Disposal in My Pending e
Todays Cases | Undated Cases this Month gl Mediation Comer Count
Civil 0 392 0 4492 Pending in Mediation 3
Criminal 0 47 0 49 Mediation Cases Referred in this Month 0
Total 0 439 0 a1 Completed in this Month 0
Civil 'Criminal  ®@Both Pending Cases
. g | view
MICase Type wise Bar Chart Pendency Pie Chart
314
B LessThan2Year 308 57%
W 2To5 Year 201 3T%
80 i W 5To 10 Year 30 8%
W 10 7o 15 Year 0 0%
l 24 . B More Than 15 Year O 0%
1 2 4 i 2 O W T T e RS Tt
e -: é-T ———n \"‘? p——— TT!
- F o o o . Sl X
QQF:_ ‘\@1‘:@:‘ ‘?}‘2 o o S q-}(\e\c? Q&é\.‘z&v—i&t“;@:ﬁw éﬁ‘i@r‘@?
F g W A e A & v o Q
P T TOF TE P e LE Y
Figure 9: Dashboard
Dashboard

The dashboard displays the information given below:

1. Result set for Civil and Criminal Cases in table format. Here, the system displays the Civil, Criminal, and
Total (Civil and Criminal) in terms of Today’s Cases, Undated Cases, My Disposal in this Month
(Disposed Cases for this month), and My Pending Cases. The table format will show the details given
below:

0 Today’s Cases
0 Undated Cases
0 My Disposal in this Month
0 My Pending Cases
0 Total of all cases
(*Note: All the entries displayed in the screen shots are as examples only)
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c
Todays Cases Undated Cases Mﬁh?;sﬁgi?#in Myg::ed;ng
Civil 0 2 . “
Criminal 0 2 0 £
Total 0 24 39 =

Figure 10: Case History screen

The cases are displayed as links. When you click these links, the system will display the screen pertaining to the
selection. This screen will allow you to select the Criminal, Civil, or Both types of cases. Depending on your
selection, the system will display the list of the cases.

For example take Undated Cases; here the total numbers of cases are 22. This number is displayed as a link
(green in colour). When you click this number, the Undated Cases Report screen is displayed. (Refer to the
Figure Number 10a)

ft / DJPMC / Undated Cases Report / Report [Search.. Y 0 @ OQo®@ 0o @O0
Undated Cases Report
D Both @ civil @ Criminal
View

Figure Number 10a: Undated Cases Report screen with View link

Choose the type of case, either Civil, Criminal or Both by selecting their respective radio buttons and click View
link. The system will display the List of the Undated Cases of that particular date. (Refer to figure given below)

ft / DJPMC / Undated Cases Report / Report [Search.. | Y O e OQo@e o @20

— + AutomaticZoom =

DISTRICT AND SESSIONS COURT AURANGABAD
Undated Case List of:
Principal District and Sessions Judge, Abad.
SHRI SUMANT M. KOLHE
As on Date:02-06-2015

m

SHOWY MEMNL

S.No. Case No. Party Name Next Date

Akhil Bhartiya Grahak Panchayat, New Delhi
Vs Bindumadhav Batukbhairav Joshi
2) Civil Appeal/100127/2015 dsfdsf Vs rfsdf 01-01-2015

1) Reg.Civil Suit/100001/2011 03-01-2015

Figure 10b: Undated Case List
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The Report will display the Case No. (Number), Party Name, and the Next Date assigned to the case. Similarly
you can view the Today’s Cases, My Disposal in this Month, and My Pending Cases.

2. Maediation Corner and Count :

Here, the Mediation details are displayed in a table format. It displays the cases that are Pending in
Mediation, Mediation Cases Referred in this Month, and the cases that have Completed Mediation in this
Month, Cases along with their count. (Refer to Figure Number 11)

Mediation Comer

Count

Pending in Mediation

|t

Mediation Cases Referred in this Month

|

Completed in this Month

=

Figure 11: Mediation Corner and Count

The figure above shows the count of cases that are Pending in Mediation and the Mediation Cases Referred in
This Month as 1. This count is displayed as a link. When you click this link, the system will display the report. For

example, take the count 1 of cases Pending in Mediation. When you click this link the Pending Cases in

Mediation report will be displayed. This report will display details such as:

e Case Type with
e Reference Date
e Result

e Member Name

Registration Number and Year of Registration I -

M EGE

essions Case/100258/2013 I

o (Refer to Figure Number 12)
fi / Home / [Seach.. Y Coeoeo
Back
DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF:SHRI SUMANT M. KOLHE
Principal District and Sessions Judge, Abad.
Pending Cases in Mediation

Sr. No. Cases Reference Date Result Member Name

1) Sessions Case/100298/2013 05-05-2015 Iediation Member
g
&

Figure 12: Pending Cases in Mediation report
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3. Viewing Pending Cases through the dashboard

Civil

Criminal

©Both  Top Pending Cases [

Figure 12a: View Pending Cases feature

This block displays the list of Pending Cases. You can view the pending list for Civil, Criminal, or Both the

types of cases together. Here, you have to enter the number of pending cases that you want to see in the

Top field.

To
For example, if you enter the number 10 in the Top =
10 Pending cases.

Procedure:

field, the system will display the list of top

1. Select the radio button for Civil, Criminal, or Both.

2. Enter the number of pending cases that you want to view in the Top field.

3. Click the Pending Cases View button. The list of top 10 Pending cases is displayed. (Refer to Figure

given below)

Pending Cases

Click

‘View’ for Pending Cases report

[ / Home ! J

Sr.

2)

3)

d)

6)

)

g)

No.

'Y

Cases

M.A.C.P./100754/2006

Civil Appeal/100099/2007

M.A.C.P./100580/2008

Civil Appeal/100249/2008

Sessions
Casel100244/2009

Civil Appeal/100317/2009

Civil M.A./100413/2009

Civil Appeal/100003/2010

Date of
Registration

03-11-2006

10-04-2007

06-08-2008

25-08-2008

20-07-2009

05-12-2009

22-12-2009

04-01-2010

Particulars of Offence.

Age
8 years 2 menth 16
days

T years 9 menth 13
days

& years 5 month 14
days

6 years 4 month 21
days

5 years 6 month 1 days
5years 1 month 13
days

5 years 0 month 26
days

5 years 0 menth 13
days

0@ OCceoeo0

Hearing

Date Search By Bar Code

07-01-2015 | Evidence
13-01-2015 | Hearing

03-01-2015 | Evidence
03-01-2015 | Judgment
01-01-2015 = Evidence Part Heard
07-01-2015 | Hearing

17-01-2015 | Report

07-01-2015 | Hearing

Figure 13: Pending Cases Report

(*Note: All the entries displayed in the screen shot are as examples only)

This report will show the Particulars of Offence with the details given below:

e (ases

e Date of Registration
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o Age
e Hearing Date
e Search By Bar Code

M.A.C.P.[100754/2006
The Cases column displays the case details as a link When you Click this link, the

system will display the “Case History” of that particular case. The Case History will display the case information
such as: (Refer to Figure Number 14 for Case History screen)

e (Case Details

e (Case Status

e Petitioner and Advocate

e Respondent and Advocate

e Acts

e Subordinate Court Information

e Writ Information

e Case Transfer details between the Courts

e In case you want to navigate back to the Home Page, Click Back link.
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Figure 14: Case Details
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4. Case Type Wise Pie Chart

The Pie Chart displays the graphical representation of Case Type count. This chart displays the total

number of each Case Type. (Refer to Figure Number 15)

‘ Case Type wise Bar Chart

314

a2 5 e ) o
A & & 5 g N
e b e, E e g x =
E. i C ! E, 2 5 A Ak i L= 8
L Cr A" b B < TP - I |*‘L g \_\CJ' ol
W & % & i L -
I . e

=] P
) |
ANk - 2 . S, S, s, A T
e — - o g e e S e B =
N _J_.‘ -2 _.;,"' .c;“ o K ‘5.‘- >
F o, T il £ W A & ¢
& e

Figure 15: Case Type Wise Pie Chart

(Note*: All the entries displayed in the screen shot are as examples only)

5. Pendency Pie Chart

Pie Chart is the circle graph used for presentation of Pending Cases data. This data is represented in
form of a circle with divided sections or segments. Each of these sections or segments represents the
percentage of pending cases. The pending cases are grouped or classified according to the number of

years they have been pending, as given below:

O LessThan 2 Years

O 2To5Years

O 5To10Years

O 10To 15 Years

O More Than 15 Years

The categories are marked with a color which makes it easy to identify and understand the pendency of

the cases at a glance. (Refer to figure given below)
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The colors assigned are described in the table given below:

Table 3: Table for Color Code

S.No | Color Code used | Years Number of Cases | Pendency in Percentage
1 E Less Than 2 Year 135 45%
2 [=] 210 5 Years 154 51%
3 [m] 5 to 10 Years 11 4%
4 |E| 10To 15 0 0%
5 E More Than 15 Years 0 0%
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The Pie Chart in Figure Number 12 displays the cases pending for “45 % of cases Less than 2 Years displayed by
IEI colour, “51 % of cases pending in the range of 2 to 5 Years displayed by EI colour, and 4% of cases

pending between 5 to 10 years displayed by El colour.

Pendency Pie Chart

I Lless Than 2 Year 135 45%
B 2Tob5Year 154 519
W SToi1DYear 11 4%
B 10To 15 Year ] 0%
Il More Than 15 Year 0 %

Figure 16: Pendency Pie Chart

When you place the mouse on a segment of the Pie Chart, the corresponding bar chart will display the
same data in a more detailed manner, which means that the bar chart will display the total number of

each pending Case Type. Refer to Figure Number 16a.

Case Type wise Bar Chart Pendency Pie Chart
= Place mouse on the Pie
= a
§ chart
B Lless Thaen 2 Year 308 7%
W 2ToS§ Year 203 38%
80 o MW 570 10 Year 30 %
W 10 To 15 Year bl 0%
24 14 B MNore Than 15 Year O 0%
{24 ¥ 2 38 . 8 ¢4 gy 3 3
T * e -_ _\_*—\__v"ﬁ" T —\_T—
& 3 > s e e 3 % : ) e
P IO S ﬁ@i@rﬁqé‘@@ Nl @o: J‘fﬂé“@ 2
o . - & 4 > oV @ cf
| & TGt S O ‘c?cé‘ o ?gg.?g.?‘c&g v M
o & E oy &

Figure Number 16a: Pendency Pie Chart with details
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3.1.6. Common iconsError! Bookmark not defined.

The menu bar will display some common icons on every screen. They are as shown below:

Breadcrumbs

Edit icon Report

icon Colour l l
¥ / Filing Counter / Case and Caveat Filing / Add -+ ﬁse =] @ OCcCe oeC
I I I
Figure 16b: Common iconL l l
New icon Delete icon Online Help
Log
out icon l
Search box
DISTRICT AND SI SSIONS COURT AURANGAEAD R _E NC2.0
DISTRIC ¥ SHRI SUMANT NiKOLHE court 20.01°7015 2
fx / Home / / [ 'Y I @@ O o0OeoeO0
C
l Figure 16c¢: Refresh and Logout Icons
Refresh icon
Icons and its Description
Table 4: Table for Icons and its Description
S.No | Icon Name of Icon Description
1 (+) New icon Click this icon to open a New form.
2 y. Edit icon Click this icon to open the form to
Modify the added details.
3 Wl Delete icon Click this icon to open the form with
Delete or Undelete options.
4 Report icon Click this icon to display the Report.
5 o Online Help icon Click this icon to display the Online Help
to assist you to use the software
application. It will guide you to perform
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the tasks successfully.

OCcCe@eoO

Colour icons

Click any of these icons to change the
colour of the menu bar and the
navigation pane.

7 & / Home /

Breadcrumbs

Bread crumbs is the graphical control
element. The Breadcrumbs trail keeps a
track of your location within the
application.

| Y Search box

Enter your search criteria in the Search
box to access any menu screen directly.

ol

Time Table

Place the mouse on the “Time Table”
link to view Case Type wise case
schedule.

10 e

Refresh

Click this icon to refresh the Home Page.
This icon is placed below the
breadcrumbs towards the right hand
corner on the screen.

11 E

Logout

Click this icon to go back to the Login
screen. This icon is placed next to Log
out link.

3.2. Shortcut Menus

Shortcut Menus have been included which will enable you to gain quick access to any form in the

module.
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Mast B i i i iat =
c Todays Cases | Undatea Cases| W Disposalin] My Pending || Mediation [ oo,

Process Masters @ T
_ Civil 25 123 13 287 hPﬂeer:;:::gl:n Q

Mediation Cases
Criminal 2 1 i 29 Referred in this 0
Case Proceedings © Month
Completed in this|
Total 27 134 20 316 0
Litigant Updations @ Month

‘ Ocivil ©Criminal ®Both  Top Pending Cases [
Reports

m Case Type Bar Chart Pendency Pie Chart

121

Appeals
Information

Plead Guility

HR Details

I-Court Fees

[ Alerts (0 New )
#.. Todays Cases Civil25)

Toedays Cases
‘—\ Criminal(2}

Ef Calendar

Figure 17: Home Page

Shortcuts Menus

3.2.1. Search Box

The Search box will allow you to access the Case Registration options without using the Navigation
pane. You can type the search term in the search box and the system will display the option of your
choice. The Search box is located on the menu bar.

| Search.. 'Y

Figure 18: Search box

3.2.2. Alerts Menu

The Alerts menuError! Bookmark not defined. is situated below the Navigation pane. This feature
will display the alerts concerning the cases that have been Transferred Out, Transferred In, and
Allocated. Refer Figure Number 19.
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=2 Alerts [ 0 New )

Todays Cases Civil[25) Alerts Menu

£ Todays Cases
=% Criminal{2)

s

1 Calendar

Figure 19: Alerts Menu

When you click the Alerts Menu, the system will display the Alerts screen with the details given
below: (Refer to Figure Number 20)

e Type of Alert (New Alert)

The newly added alerts will be displayed as “New Alert” and the alerts that have been
viewed by the user will be without the New Alert tag.

e From

The “From” column will display the user link. (the user who sends the alert).

e Subject
The “Subject” column will display status of the case (Transfer Out, Transfer In, and Allocated
Cases)

e Date

The “Date” column will display the date and the time of receiving the alert. See Figure
Number 20 given below.

User who ‘

sends the .
alerts
From Subject Date
Mew Alert court Transfer In 2015-01-16 14:43:38
Mew Alert court Transfer Qut | 2015-01-16 14:43:38
Mew Alert court |Allocated Cases| 2015-01-16 14:43:38

Figure 20: Alerts Screen (with court user)

When you click the user link, (for example “court” user as shown in Figure Number 15) the system will display
the details given below:

1. The individual “Alerts” screen. (Refer to Figure Number 21)
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2. The new alerts will be displayed as “New Alert”.

3. The user (court) is displayed as a link. When you click the user link, the individual Alert will be displayed.

Back Print

From court
0 court
Subject  Transfer In
Date Time 2015-01-16 14:43:38

Message Total No of Cases Transferred To this Court in Last 15 days:0

Figure 21: Individual Alert message

4. The Individual Alert message will display the details given below:

e From
e To
e Subject

e Date and Time
o Message

5. Once you have opened the alert message, the “New Alert” tag will disappear from the Alerts screen.
(Refer to Figure 15)

6. The Individual Alert screen displays the Back and Print links.
7. To go back to navigation menu use Back link and to Print use the Print link.

8. To delete the alert message: Select the user checkbox and Click the Submit button.

3.2.3. Today’s Cases (Civil)

List of Today’s Civil Cases that are displayed on the board are displayed here.
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B Alerts {0 Mew )

Todays Cases Civil(a)
4. Todays Cases Criminal(2)
1 Calendar

Figure 22: Today's Cases Menu

Y

Sr. No.

Hearing

1

3

Cases

R.C.A.100326/2010

Civil M.A./100231/2015

Evidence Part Heard

)| M.A.C.P./100817:2010
Appearance

4 Civil M.A./100322/2015
a) Civil M.A./100355/2015

Back
DISTRICT AMD SESSICNS COURT AURANGABAD
I THE COURT OF:

Total Civil Cases Listed Today

Party Name

Karsi Ardeshir Dordi
Ws
Ishwyar Manikram Pillay died

Bharuka D.5.

HDFC Bank Ltd.
Vs
Shaikh Hujur Husen

Marwadkar b. D.

Chandrashekhar Bhaskarrao Babrekar

Vs Shirse 5.k
Wijay Dattu Sonkamble
3§nal| Balasaheb kale Rurwal NP
Balasaheb Nandu kale
Rafig Amirsaheb Shaikh Dhage P.T.

W3
Shriram Transport Finance Co.Ltd.

Coeoeo

Name of Advocate MNext Purpose Next Listing Date

Go to Proceeding
Go to Proceeding

Go to Proceeding

Go to Proceeding
Go to Proceeding

3.2.4. Today’s Cases (Criminal)

List of Today’s Criminal Cases that are displayed on the board are displayed here.

B Alerts {0 Mew )

Todays Cases Civil(a)
4+ Todays Cases Criminal(2)
1 Calendar
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fr) g |Y Oo@0oeo0

Back
DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF:

Total Criminal Cases Listed Today

Sr. No. Cases Party Name Name of Advocate MNext Purpose Next Listing Date
Appearance
Shivikumar Madhukar Murti ; -
1 Cri.MLA./100089/2015 Vs Shaikh Nayim 3.
Fadmakar Dattatraya Shelke
Jyoti Murund Ragho
2 Cri.Appeal 1001742015 | Vs HESHIMUIGENE:

State of Maharashtra

3.2.5. Calendar

The calendar displays the total number of Civil and Criminal cases for each day on the calendar.

B Alerts {0 New )
Todays Cases Civil{a)
4. Todays Cases Criminal(2)

[ Calendar

Procedure

1. Click the Calendar shortcut menu.
2. The system will display the Calendar with the total number of Civil and Criminal cases listed for each

day.
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@ | Home / | B —
June 2015 < | >
Sun Maon Tue Wed Thu Fri Sat
1 2 3 4 5 [
E T 8 9 10 11 12 13
g
14 15 16 17 18 19 20
21 22 23 24 25 26 27
Sunday ——~ JowiCases10 JCwiCasest4  —JCmiCases? G Casess Civi Cases 1
Criminal Cases 1 Criminal Cases 1
28 25 30
Civi Gases2

O oe oe®o0

Figure 23: Calendar

3. The current date (today’s date) is displayed in yellow colour and the holidays are displayed in red

colour.

4. By default, the system will display the calendar for the current month. You can view the calendar for

all months.
5. Click - arrow button to view the calendar for the next month.
6. Click < arrow button to view the calendar for the previous month.
7. Click button to view the calendar for the current month.
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4. Masters
4.1. Case Type (Report)
This option provides the facility to view the list of all the Case Types that exists in the database. You can
sort each column, copy, save, and print the report.
DISTRIC ¥ DISTRICT AND SESSIONS COURT AURANGABAD allocation 01-08-2015Ni'|20
Home £ | Master / | [(Beach. Y @ 0oceoeeo
1 Case Type
Lesignauon  — Click “Case Type"
Judge b
Court SUub menu

Act Master

Advocate

Notice
Summaons
Prayer
Caste
Register

Case Type
District
Taluka
Village

1 Alerts (0

Judge Period
Paolice Station
Purpose of Listing

Short Crders
Subordinate Court

Document Type
Disposal Type

Objection Types

Property Disoosal

l Calendar

~—— Navigation Pane

Label

New )

Figure 24: Navigation for "Case Type (Report)" screen

To access Case Type (Report) screen, follow the steps given below:

1
2

3

On the Navigation pane, click the Master menu.
Then, click the Case Type submenu (Refer Figure Number 24).

When you click Case Type sub menu, the Case Type (Report) screen is displayed. (Refer Figure Number
25).

The Case Type (Report) displays list of case types in English and local language.
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f / Master / Case Type / Report l:IY =] L2} Oocoe @O0
Copy C5\ Exce
Show|10 v |entries Search:
Case I
» Case Type T Reg. TFOT T _ T
'(I;,;E[; Name Short Form CiviliCriminal No.Year - HiEg v :
FatHT _
Civil Appeal Civil 1001712015 fEami
¥ A - -
. Misc. Civil - on1eamnE TEtehics Tear =
2 . Civil 00129/2015 Tamt
Appeal e -
G Fris _
3 Civil M.A Civil 100229/2015 . fEami
ol
i _
4 Civil Revn. Civil 0/2015 TGamt
5 Civil Suit Civil 072015 A grar fant
] Marriage Petn. | Civil 02015 EEIREE Tartr
I G |
7 Land Ref. Civil 100150/2015 3 . Teartr
I
8 Darkhast Civil 0/2015 T am
TG FaYe _
9 L.R.DKST. Civil 100241/2015 ? Teartr
10 Elec.Petn. Civil 100001/2015 ;—I‘I?U;I'F:rl_-f am
Showing 1 to 10 of 99 entries Previous Next

Figure 25: Case Type (Report) screen

Procedure

1. When you click the Case Type submenu, the Case Type (Report) screen is displayed. (Refer to Figure

Number 25)

Show h 1
Select the number of entries you want to view from the Show entries L L)1 sntries select box.

To view the details of a particular case type, Enter search criteria in the Search

bovI Seareh | The system will search using the search criteria and display the

details of the Case Type. For example, a part of the Case Name.

A
You can sort the details of each column of the report. To sort, Click the arrow buttons placed
towards the upper right corner of each column. You can sort the details in ascending, descending, and
alphabetical order.

&
For example, in Case Type Code column, click the arrow to sort Case Type Code column. This arrow

'
is placed at the right corner of the column. (Refer to the Figure given below)

Case
Tyrg *
Code

Click to sort

Y
Similarly, you can sort the details of each column using the arrow.
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Previous Next p

7. Click Previous arrow to view the previous page and Next arrow to move to the
next page.
Copy
8. To Copy the Report, Click the button. The Report will be copied to the clipboard. The system
will display the message “Table Copied”. (Refer to Figure Number 25a)
ft / Master / Case Type / Report l:IY = L7 O0@ 0@ 0
Copy CsV Exce
Show| 10 ¥ |enfries Search:
C e iy
E,z;ze: 4| CoseTYPE .| shortForm CivilCriminal - | Re9 - T
Civil Appeal Civil 100171/2015 Earir
% 2 'A‘I';D:g:” civil 1001202015 Zamr
3 Civi Tarir
. i Table copied -
5 Civi Copied 99 rows to the clipboard Tear
6 Mar Bamtr
7 Lani Tamir
8 Darkhast Civil 012015 Eamir
9 L.R.DKST. Civil 100241/2015 Earir
10 Elec.Petn. Civil 100001/2015 Earir
Showing 1 to 10 of 99 entries Previous Next p
Figure
25a: Copying the Case Type Report
CsSW
9. Click button to save the Report in your desired destination. The “Save As” dialog box is

displayed. (Refer to Figure Number 26)

Page 54 of 494




Court User Manual

€ SaveAs
= = 1
@uv|! Desktop » g
Organize * MNew folder S - -é
s Il - 1
4 10 Favorites 3 Libraries —
B Desktop System Folder E
Lokl
4 Downloads
=| Recent Places hel Copy
E J‘? Systermn Folder
- Search
4 Libraries +
- . ) 2 L T Give a name to — R
8, ociments | System Folder the ’Report' here &
@' Music
r]
; n . T A
= Pictures A Network
» E Videos lL“ System Folder Ak
: Tl Teanoir
4 8 Computer - i 3i-Infotech screenshot L EiLIES
File name: Case Type.csv - e
Fal
Save as type: | Microsoft Office Excel Comma Separated Values File = T
typ P | =
AT
= Hide Folders save | | concel | e
Tami g
— NaTTagE e o TS TaaTg I
7 Land Ref il 0015012015 TR ficel WHIRT
T
8 Darkhast Civil 02015 e
= e
: LRDKST civl 0024112015 Mot Pt
[SLCE]
10 Elec Petn. Civil 0000172015 THasU It

Showing 1 to 10 of 99 entries

allocation

@ Ooceoee®o0

== %

sgout [ NC2.0
01-08-2015

Figure 26: "Save As" dialog box

10. To Save the Report; Choose the destination (where you want to save), for example Desktop or

Documents, give a name to the Report in File Name field, and Click Save.

Excel

11. Click

button, to save the Report in excel format. Follow steps 8,9, and 10 for the same.
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4.2.  Designation (Report)
This option provides the facility to view the Judge Designation list. You can sort each column, copy,
save, and print the report.
DISTRIC ¥ DISTRICT AND SESSIONS COURT AURANGABAD allocation 01_08_205‘:_'”-3-‘2'0
Flome fit | Master / |/ [Seach.. |V @ OCoeoeo
Case Type
‘Juug’e = ) it o R
Court Click “Designation

Judge Period
Police Station
Purpose of Listing
Act Master

Short Crders
Subordinate Court
Advocate
Document Type
Disposal Type
Notice

Summans

sub menu

Navigation Pane

Prayer r—
Caste

Register

Objection Types

Case Type Label

District

Taluka

Nillaoe

-

Property Disposal
1 Alerts (D New )

1 Calendar

Figure 27 : Navigation for "Designation (Report)" screen

To access Designation (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
Then, click the Designation submenu. (Refer Figure Number 27)

2
3. When you click Designation sub menu, the Designation (Report) screen. (Refer Figure Number 28).
4

The Designation (Report) displays list of case types in English and local language.
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£t / Master / Designation / Report (Seach.. 1Y [+ ﬁse LE=@® OO0Oe@eo0oe@O0
Copy Csv Excel
Show |10 ¥ |entries Search
Designation , . .
Code Designation qEH
1 Principal District and Sessions Judge Abad 9@ TSegT @ | =aneier damae
2 District Judge-5 and Addl Sessions Judge Abad TaiegT #aramedar 5 F A0Had J9 ~aramaag
=
i 3 District Judge-7 and Addl Sessions Judge Abad TotegT =aramefrar 7 @ Afafed 79 —arameertas
E 4 District Judge-1 and Addl Sessions Judge Abad Taiegl #OTATERaT ¢ I # ~OmeeEtas
@ 5 District Judge-2 and Addl Sessions Judge Abad TotegT waramefter 2 F AT 77 warameeraias
6 Adhoc District Judge-2 Asst Sessions Judge Abad T Toeer el F JeT O AT e
7 District Judge-6 and Addl Sessions Judge Abad TaiegT #arameftar 6 T AORTd 77 saamaraas
8 District Judge-3 and Addl Sessions Judge Abad TSegT =arameier 3 @ Hioiea g maraeersdas
9 District Judge-4 and Addl Sessions Judge Abad TolegT #aramelar ¥ @ Hioiwd J saaeEtas
10 Adhoc District Judge 1 Addl Sessions Judge Abad Tes Tofegl =aTareier ¢ @ Hie 5 =aaTaeEtae
Showing 1 to 10 of 18 entries Previous Next |
Figure 28: Designation (Report) screen
Procedure

1. When you click the Designation submenu, the Designation (Report) screen is displayed.

2. The Designation Report is displayed. (Refer to Figure Number 28)

Show |10 ¥ | entries

3. Select the number of entries you want to view from the Show entries select box.

4. To view the details of a particular Case, Enter a part of the Designation as the search criteria in the

Sea

Search box

rch:

display the Designation details.

The system will search using the search criteria and

5. You can sort the details of each column of t he report. To sort, Click the arrow buttons El placed

towards the upper right corner of each column. You can sort the details in ascending, descending, and

alphabetical order.

ik
6. For example, to sort Case Type Code column, Click the arrow to sort the details of the column.
(Refer to the Figure given below)

Code

Designation 4

Click to sort

12. Similarly, you can sort the details of each column using the arrowEl.

13. Click arrow for
next page.

Previous

Previous Next »

to view the previous page and Next arrow to view the
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Copy

button. The Report will be copied to the clipboard. The system

will display the message “Table Copied”. (Refer to Figure Number 29)

£ / Master / Designation / Report (Seach.. ] Y QroulEm0 OCO0O0CE®O0
CSV Excel
Show |10 v |entries Search
Ezflié]"mio" 4 | Designation T
1 Principal District and Sessions Judge Abad WHE ToiegT @ 6~y HHEmae
2 District Judge-5 and Addl Sessions Judge Abad ToAegl ~OTIRTeT 5 9 AT T J maramersraiarg
E 3 District Judge-T and Addl Sessions Judge Abad THel ~OTaeneT 7 9 ¥afed I ~arameeraias
E 4 District Judge-1 and Addl Sessions Judge Abad Toieer ~araniter © 7 AfaiEa g7 -aaeERiEE
% 5 District Judge-7 FaTETH AT
6 Adhoc District T e G
7 District Judge Table Copled EEIBEEICICY
8 District Judge- IRNEEIE ICI
Copied 18 rows to the clipboard
9 District Judge- FarTEREEE
10 Adhoc District FaTTEREiEE
Showing 1 to 10 of 18 entries Previous Next

CSW

Figure 29: Copying the Designation Report

15. Click button to save the Report in your desired destination. The “Save As” dialog box is

displayed. (Refer to Figure Number 30).
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-, ; \ =
GSaveAs @ 1 Die, I W x)_.' ® cCourtls *® \\ |é| = | &) 22
@Uv|! Desktop » - | &y| | Search Desktop o W=
& ogout [%
Organize v MNew folder B ~ @ supuser 1_S|03|2[|J:;;‘C30
- o e
4 Fevorites Libraries Osr%eE»0@ O0OO@0OO0
Bl Desktop | System Folder =
.
4 Downloads
< RecentPlaces |_ hel A
R 3 J‘\ . Systern Folder Give a name to Copy Csv Excel
- the ‘Report’ here
4 Libraries ch:
”j - L Computer N Search:
?[& L=t =SS System Folder
> .J“- Music
> = Pictures (3 Network foBT a | wararedrer e
> E Videos L System Folder - -
[ramefrer 6 @ HiAREd T FaramerdaTe
< % Computer - i 3tinfotech screenshots ~ [T 7 o ST 6 marae e
File name: Designation.csv ~ | [OTEmEer ¢ F HiOned 99 FaeeEE
Save as type: | Microsoft Office Excel Comma Separated Values File 'I Forrefter 2 @ Hia e 9F Farana e
[T =aTarefrer2 & HeT 7 FarT et
“ Hide Folders Save ] I Cancel ‘

[arameirer 6 T AR 79 FaraTerETg

3
4
10

District Judge-3 and Addl Sessions Judge Abad
District Judge-4 and Addl Sessions Judge Abad

Adhoc District Judge 1 Addl Sessions Judge Abad

Showing 1 to 10 of 18 entries

et =aramnedrer 3 7 FoiEa g3 =~

ToegT ~aramneie ¥ @ Hioea 97 FaaeeEias

e Totegr =amarefrer ¢ @ HTa B TRt

Previous Next |

Figure 30: Save As dialog box

16. To Save the Report; Choose the destination, for example Desktop or Documents, give a name to the
Report in File Name text box, and Click Save.

17. The Report will be saved in the chosen destination in the system

Excel

18. Click

button, to save the Report in excel format. Follow steps 14, 15 and 16 for the same.
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Judge (Report)
This report lists the entered names of the Judges. This option provides the facility to sort each column,
copy, save, and print the report.

Home

.....

Notice

Prayer
Caste

District
Taluka
Village

Case Type

| Lsaiyiiauun

Judge Period menu
Palice Station

Furpose of Listing
Act Master

Short Orders
Subordinate Court
Advocate
Document Type
Disposal Type

Summans

Register
Cbjection Types
Case Type Label

Froperty Disposal
1 Alerts (D New )

1 Calendar

ENc2.0
01-08-2015 =

fi / Master / | [Seach.. Y @ Coeo0eo0

DISTRIC ¥ DISTRICT AND SESSIONS COURT AURANGABAD allocation

= Click “Judge” sub

"7 Navigation Pane

Figure 31: Navigation for "Judge (Report)" screen

To access Judge (Report) screen, follow the steps given below:

1

2
3
4

On the Navigation pane, click the Master menu.
Then, click the Judge submenu (Refer Figure Number 31).

When you click Judge sub menu, the Judge (Report) screen (Refer Figure Number 32).
The Judge (Report) displays list of Judges in English and local language.

Page 60 of 494




Court User Manual

¥ / Master / Judge / Report [Seach. Y O sr G lE@P@® OCO@o0e@O0
Copy CsSv Excel
Show |10 ¥ |entries Search:
Judge
Serial # | Judge STATE CODE Judicial Officer Code =TT
No.
1 SHRI TV NALAWADE 0
5 2 SHRI R.R. KADAM 67 9 B AT AL HCH
i 3 SHRI 5.0. AGRAWAL 16 A7 TH.E. FIArT
E 4 VACANT-1 0 Fa -t
5 SHRI B.P. PATIL 1 63 AT, &1 T TE
6 SHRI S.N. PATHAK 1 53 AT TH. U IT5H
7 SHRI 5.R. KADAM 68 AT THH L FEH
8 SHRI 0 AT
9 SHRI S. B. KACHARE 67 4 A7 T @7 Fal
10 SHRI D.J. SHEGOKAR 10 38 A7, B.or deTEr
Showing 1 to 10 of 29 entries Previous Mext
Figure 32: Judge Report screen
Procedure

When you click the Designation submenu, the Designation (Report) screen is displayed.

The Judge Report is displayed. (Refer to Figure Number 32)

. . . |Show |10 ¥ |entries
Select the number of entries you want to view from the Show entries select box.

To view the details of a selected Case, type a part of the Judge Name as the search criteria in the

Search:

Search box. The system will search using the search criteria and

display the Judge details.

'
You can sort the details of each column of the report. To sort, Click the arrow buttons placed
towards the upper right corner of each column. You can sort the details in ascending and descending
order.

i
For example, to sort Judge Serial No. column, Click the arrow to sort the details of the column.
(Refer to the Figure given below)

Judge
Sergal *

Click to sort

Y
Similarly, you can sort the details of each column using the arrow.

Previous Next
Click Previous arrow to view the previous page and Next arrow to view the next

page.
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Copy

button. The Report will be copied to the clipboard. The system

will display the message “Table Copied”. (Refer to Figure Number 33)

% / Master / Judge / Report [

Y /s E»@ O0c@0@O0

CSV Excel

Show |10 v | entries Search:
Judge
Serial * | Judge STATE CODE Judicial Officer Code =TT
No.
1 SHRI T.V. NALAWADE 0
- 2 SHRI R.R. KADAM 67 9 . HT FRFEA
i 3 SHRI S.D. AGRAWAL 16 AT I
8 4 VACANT-1 0 et - ¢
i
5 SHRI B.P. PATIL ST T T
SHRI S.N. PATHAK . . e
Table copied
7 SHRI S.R. KADAM T
; Sl Copied 29 rows to the clipboard.
9 SHRI S. B. KACHAR e
10 SHRI D.J. SHEGOK =%, SR
Showing 1 to 10 of 29 entries Previous Next jp
Figure 33: Copying the Judge report
CSV
10. Click button to save the Report in your desired destination. The “Save As” dialog box is

displayed. (Refer to Figure Number 34)
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F =y @ x
& Save As ourtls x ) ==
@\:J"ﬂl Desktop » - | *f| | Search Desktop el | o=
Organize = New folder CER (2] supuser '1'5_03_2[5:(:%0
4 .0 Favorites Libraries o 7 ﬁg@ B = =9 Coceoeeo0
B Desktop System Folder =
i
4. Downloads
=i Recent Places 3 J hel . = :
I8 '?J System Folder lee‘ a namt’e to Copy Excel
4| - Libraries the Report here Search
- . L Computer N~ :
* |-£] Documents eSS System Folder
* @l Music fficer Code =aeftar
b= Pictures ) Network
4 E Videos u System Folder
7
. AT AN FEH
4 8 Computer - b b 3i-Infotech screenshots - 9 vr
File name: Judge.csv - S
S s | Mi ft Office Excel C S ted Values Fil bt .
ave as type: | Microsof ice Bxcel Comma Separated Values File l A e
. TE. U 9ToE
“ Hide Folders Save ] | Cancel | gl
2. TH AL FCH
8 SHRI 0 A
9 SHRI 5. B. KACHARE 67 4 A T dT Fay
10 SHRI D.J. SHEGOKAR 10 38 . Bor deE
Showing 1 to 10 of 29 entries Previous Next

Figure 34: Save As dialog box

11. To Save the Report; Choose a destination, for example Desktop or Documents, give a name to the

Report in File Name text box, and Click Save.

12. The Report will be saved in the chosen destination in the system.

13. Click

Excel

same.

button, to save the Report in excel sheet format. Follow steps 09, 10, and 11 for the
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4.4. Court (Report)

This report includes the lists of the Court Names that already exist in the database. You can sort each

column, copy, save, and print the report

DISTRICT AND SESSIONS COURT AURANGABAD allocation ENC2.0
DISTRIC * - e - - - ‘ 01-08-2015
Home fit | Master / | [Seach. Y @ 0oeeeo0
Viaster
Case Type

Designation

ol T Click “Court” sub
Judge Period

Folice Station menu

FPurpose of Listing
Act Master

Short Crders
Subordinate Court
Advocate
Document Type
Disposal Type
Notice

SIS ——— Navigation Pane
Prayer

Caste

Register

Chbjection Types

Case Type Label

District

Taluka

Willage

e e

B Alerts ( 0 New )

B Calendar

Figure 35: Navigation for "Court (Report)" screen

To access Court (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
Then, click the Court submenu (Refer Figure Number 35).

2
3. When you click Court sub menu, the Court (Report) screen. (Refer Figure Number 36)
4. The Court (Report) displays list of Courts in English and local language.
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% / Master / Court / Report 'Y Qs sr% 0 @ Coe@o0oe@O0
Copy Ccsv Excel
Show |10 ¥ |entries Search:
Court No. * | Room Number
3 3
2 7 7
8 8
9 9
10 10
Showing 1 to 10 of 14 entries Previous Next

Figure 36: Court (Report) screen

Procedure
1. When you click the Court submenu, the Designation (Report) screen is displayed.
The Court Report is displayed. (Refer to Figure Number 36)

For features of this option Please Refer to the Procedure of Section 4.1 (Case Type Report).

A woN

Click the hyperlink (text in blue) in step 3 to view the features of the Report.
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4.5.  Judge Period (Report)
This Report lists the work duration and other details of all the Judges attached to a particular court. You
can to sort each column, copy, save, and print the report.
DISTRIC ¥ DISTRICT AND SESSIONS COURT AURANGABAD allocation 01-08-20%”(;_;12.0
Home ft / Master / | [Seach. Y @ Cocoeoceo
Case Type
Designation
Judge
Court

Advocate

Notice
Summans
Prayer
Caste
Register

Case Type
District
Taluka
Village

B=] Alerts (0

1 Calendar

Judge Period

romeemon === Click “Judge Period”
Purpose of Listing
Act Master

Short Orders
Subordinate Court

Document Type
Disposal Type

Cbjection Types

Froperty Disposal

sub menu

—— Navigation Pane

Label

-

New )

Figure 37: Navigation for "Judge Period (Report)" screen

To access Judge Period (Report) screen, follow the steps given below:

1

2
3
4

On the Navigation pane, click the Master menu.
Then, click the Judge Period submenu (Refer Figure Number 37).

When you click Judge Period sub menu, the Judge Period (Report) screen (Refer Figure Number 38)
The Judge Period (Report) displays list of Judge Period in English and local language.
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Show | 10

Court 4
No.

1
1

1

SHOW MENU

2

2

£ / Master / Judge Period / Report

'Y

¥ | entries
Judge

SHRI T.V. NALAWADE
SHRI SANGITRAD S. PATIL

SHRI RAMESH R.
DESHMUKH(Incharge)

SHRI B.P. PATIL

MS S5.S. SAWANT(Incharge)
SHRI S.G. SHETE(Incharge)
SHRI SUMANT M. KOLHE

SHRI R.R. KADAM
SHRI R.R. KADAM

SHRI R.R. KADAM

Showing 1 to 10 of 64 entries

From Date

08-06-2009
18-04-2011

01-06-2013

10-06-2013
23-07-2013
02-08-2013
05-08-2013

01-06-2010

04-02-2012

14-03-2012

To Date

15-04-2011
09-06-2013

22-07-2013
10-06-2013

01-08-2013

04-08-2013

04-02-2012

14-03-2012

08-06-2012

0 @ Oceo®@eo0

Copy CsV Excel

Search:
Judge Designation

Principal District and Sessions Judge, Abad.
Principal District and Sessions Judge, Abad.

Principal District and Sessions Judge, Abad.

Principal District and Sessions Judge, Abad.
Principal District and Sessions Judge, Abad.
Principal District and Sessions Judge, Abad.
Principal District and Sessions Judge, Abad.

District Judge-2 and Addl. Sessions Judge,
Abad.

District Judge-1 and Addl. Sessions Judge,
Abad.

District Judge-2 and Addl. Sessions Judge,
Abad.

Previous Next |y

Procedure

Figure 38: Judge Period (Report) screen

1. When you click the Judge Period submenu, the Designation (Report) screen is displayed.

. The Judge Period (Report) is displayed. (Refer to Figure Number 38)

2
3. For features of this option Please Refer to Procedure of Section 4.1. (Case Type Report).
4

Click the hyperlink (text in blue) in step number 3 to view the Report features.
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Police Station

This report lists the details of the Police station. This option provides the facility to sort each column,
copy, save, and print the report.

Home

Master
Case Type
Designatio
Judge
Court
JJudae Peri

Turpuse i

Act Master
Short Crde

Advocate

Notice
Summans
Prayer
Caste
Register

Case Type
District
Taluka
Village
Property D
B=] Alerts (0

1 Calendar

Paolice Station

Subordinate Court

Document Type
Disposal Type

Cbjection Types

DISTRICT AND SESSIONS COURT AURANGABAD allocation ENC20
DISTRIC v - S N - - e 01-08-2015 =

ft | Master / | [Seach. Y @ Coeo0eo0

n

od

ceing T Click “Police

s Station” sub menu

———— Navigation Pane

Label

-

sposal

New )

Figure 39: Navigation for "Police Station (Report)" screen

To access Police Station (Report) screen, follow the steps given below:

1

2
3
4

On the Navigation pane, click the Master menu.
Then, click the Police Station submenu. (Refer Figure Number 39)

When you click Police Station sub menu, the Police Station (Report) screen. (Refer Figure Number 40)

The Police Station (Report) displays list of Police Station in English and local language.
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¥ | Master / Police Station / Report (Seach.. 1Y O ®@® Ooce®e0
Copy || CSV || Excel
Show |10 ¥ |entries Search:
Police
Station * Police Station Area Court Number oieTE I
Code
1 CITY CHOWK 1,2,.46,7,8,10,13 G e
=] 2 KRANTI CHOWK 1,2,46,7,8,10,13 widm die
i 3 JINSI 1246781013 o=
E 4 JAWAHARNAGAR 1,2,46,7,8,10,13 AL TN
5 CANTONMENT 1,2,46,7,8,10,13 BIEUlT
6 CIDCO 1246781013 iGEEDS
7 MIDC CIDCO 1,2,.46,7,8,10,13 TH. A ELHL T
3 MUKUNDWADI 1,2,46,7,8,10,13 TFgarEr
9 WALUJ 1246781013 S
10 MIDC WALUJ 1,2,46,7,8,10,13 TH. AT STHT. alega
Showing 1 to 10 of 45 entries Previous Next |
Figure 40: Police Station (Report) screen
Procedure

1. When you click the Police Station submenu, the Police Station (Report) screen is displayed.

. The Police Station Report is displayed. (Refer to Figure Number 40)

2
3. For features of this option Please refer to Section 4.1. of (Case Type Report).
4

. Click the hyperlink (text in blue) in step 3 to view the Report features. _

Page 69 of 494




Court User Manual

4.7.  Purpose of Listing
This report provides the facility to view the list of Purpose that already exists in the database. You can
sort each column, copy, save, and print the report.
DISTRIC DISTRICT AND SESSIONS COURT AURANGABAD allocation 01_03_20?;”'3-‘2'0
Home ft / Master / | [Seach. Y @ Cocoeoceo
Case Type
Designation
Judge
Court
Judge Period

Balica Stafi

ALY

Short Crde

Advocate

Notice
Summans
Prayer
Caste
Register

Case Type
District
Taluka
Village
Property D
1 Alerts (D

1 Calendar

inn

“urpose of Listing .
o= TN T~ Click “Purpose of

rs Listing” sub menu
Subordinate Court

Document Type
Disposal Type

———— Navigation Pane

Cbjection Types

Label

sposal

New )

To access Purpose of Listing (Report) screen, follow the steps given below:

1
2

3

Figure 41: Navigation for "Purpose of Listing (Report)" screen

On the Navigation pane, click the Master menu.

Then, click the Purpose of Listing submenu. (Refer Figure Number 41)

When you click Purpose of Listing sub menu, the Purpose of Listing (Report) screen is displayed. (Refer

Figure Number 42)

The Purpose of Listing (Report) displays list of Purpose of Listing in English and local language.
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SHOW MENU

¥ | master / Purpose of Listing /| Report

Show |10 ¥ | entries
Purpose .
Code Purpose Details
1 Judgment
2 Arguments
3 Evidence Part Heard
4 Hearing
5 Statement U/sec.313 Cr.P.C.
6 NOTICE (READY
7 Summons_Ready
8 Charge
9 Fixing date of Hearing
10 Paper Book

Showing 1 to 10 of 104 entries

(Seach.. ]V

Ready/Unready
Ready
Ready
Ready

Ready

Ready

Ready
Ready
Ready
Ready

Unready

Purpose
Priority

1
2
8

3

7

Oocoeo@eo0

Copy CSV Excel

Search:

IeU ARiT

FATAT

Wi, Wenar BigaT feld 393 Wil
e

FH-H(TAR T5HI0T)

arARrT

FATAU AR TS
LEerca

Previous Next |

Procedure

1.

2
3.
4

When you click the Purpose of Listing submenu, the Purpose of Listing (Report) screen is displayed.

Figure 42: Purpose of Listing (Report) screen

The Purpose of Listing report is displayed. (Refer to Figure Number 42)

For features of this option Please Refer to Section 4.1. (Case Type Report).

Click the hyperlink (text in blue) to view the Report features. __
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This report provides the facility to view the list of Acts. You can sort each column, copy, save, and print

the report.
DISTRICT AND SESSIONS COURT AURANGABAD allocation E Nc2.0
DISTRIC * o C e e A - e 01-08-2015 &
Home ft / Master / | [Seach. Y @ Cocoeoceo
Viaster
Case Type
Designation
Judge
Court

Judge Period
Palice Station

Burnnea of Listing

Act Master

cwiowes T Click “Act Master”

Subordinate Court
sub menu
Advocate

Document Type

Disposal Type
Notice
Summans
Prayer

Caste

———— Navigation Pane

Register
Cbjection Types
Case Type Label
District

Taluka

Village

Property Disposal -
B=0 Alerts ( 0 New )

1 Calendar

To access Act(Report) screen, follow the

Figure 43: Navigation for "Act (Report)" screen

steps given below:

1 On the Navigation pane, click the Master menu.
2 Then, click the Act Master submenu. (Refer Figure Number 43)

3. When you click Act Master Sub menu, the Act Master (Report) screen is displayed. (Refer Figure

Number 44)

4. The Act Master (Report) displays the Act Master list in English and local language.
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£t / Master / Act Master / Report [Seach.. ] Y 0 @ Ooce@®@e®o0

Copy csv Excel

Show |10 ¥ |entries Search
Act 4| Act State/Central | arferferas
Code
1 Indian Penal Code Central AN G5 Higar
2 Civil Procedure codes Central TEarofr whiwmar @fgar
=
i : Y o T WY T ARICATIRIAY, TR HOTNT T
E Eacipee
b 4 Prevention of Corruption Act Central e Yicidel HEET
5 Essential Commedities Act Central FHedlaad® ared AT
6 T.A DA Act Central CETdG Fida s AT
7 Drugs and Cosmetics Act Central HIWelT geT Toeleal 399R HE=aH
8 Megotiable Instrument Act Central THEFT Hong HiEETE
9 Prevention of Food Adultration Act Central FeadTS Wiaay AEETH
10 Bombay Village Panchayat Act (1974) Central TS TS O
Showing 1 to 10 of 188 entries Previous Next |

Figure 44: Act Master (Report) screen

Procedure
1. When you click the Act Master submenu, the Act Master (Report) screen is displayed.

. The Act Master (Report) is displayed. (Refer to Figure Number 44)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

Click the hyperlink (text in blue) in step 3 to view the Report features.
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This report provides the facility to view the list of created Short Orders. You can also sort each
column, copy, save, and print the report.

DISTRIC »

Home fx / Master / |

Case Type
Designation
Judge

Court

Judge Period
Police Station

Purpose of Listing
Art Mactar

SULUIUIgEe wourt
Advocate
Document Type

sub menu

snotorers = o Click “Short Orders”

Disposal Type
Notice
Summons T—— Navigation Pane

Prayer
Caste

Register
Objection Types
Case Type Label
District

Taluka

Village

Property Disposal
1 Alerts (D New )

BN Calendar

DISTRICT AND SESSIONS COURT AURANGABAD

(Search.. ]V

Enc2.o
01-08-2015 &

allocation

8 Coeoeo0

Figure 45: Navigation for "Short Orders (Report)" screen

To access Short Orders (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.

2. Then, click the Short Orders submenu (Refer Figure Number 45)

3. When you click Short Orders sub menu, the Short Orders (Report) screen is displayed. (Refer Figure

Number 46)

4. The Short Orders (Report) displays the Short Orders list in English and local language.
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Short
Order *
Code

1

2

3

SHOW MENU
o

@

Y / Master / Short Orders / Report

(Geach. Y

Show |10 ¥ |entries
Short Orders

Issue Notice

Issue Summens

Parties to maintain status-quo
Ex-parte injunction granted
Other side to say on Exh.
N.F.L allowed

Amendment application granted
Case is adjouned

No W.S. order passed

Mo Say order passed
Showing 1 to 10 of 49 entries

Search:
T g
ANEH daaoT HIEr
JeTehTeT T T S-<r Sarar

TS HTE A AR AT
HATHNS FaAH Haill

=T STy TEeT T
TOHT T AT S

EH=>® OO0O@eo0oeo0

Copy csv Excel

Previous Next |

Procedure

Figure 46: Short Orders (Report) screen

1. When you click the Short Orders submenu, the Short Orders (Report) screen is displayed.

. The Short Orders (Report) is displayed. (Refer to Figure Number 46)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

. Click the hyperlink (text in blue) in step 3 to view the Report features. _
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4.10. Subordinate Court

This report provides the facility to view the list of Subordinate Courts available. You can sort each

column, copy, save, and print the report.

= = = - = NC2.0
g A SESS g 1 AURANGABA P ati JluiT
DISTRICT AND SESSIONS COURT AURANGABAD allocation 01-08-2015 T

Home £ / Master / |/ [seach.. |V © Dceoeo0

DISTRIC »

Case Type

Designation

Judge

Court

Judge Period

Police Station

Purpose of Listing

Act Master

Chort Do . « -
cubordinate Court Click “Subordinate
Advocate \ Court” sub menu
Document Type
Disposal Type
Notice
Summans

Prayer

Caste

Register . .

Objection Types Navigation Pane
Case Type Label
District

Taluka

Village

Property Disposal
1 Alerts (D New )

1 Calendar

Figure 47: Navigation for "Subordinate Court (Report)" screen

To access Subordinate Court (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
2. Then, click the Subordinate Court submenu. (Refer Figure Number 47)

3. When you click Subordinate Court sub menu, the Subordinate Court (Report) screen is displayed. (Refer

Figure Number 48)

4. The Subordinate Court (Report) displays the Subordinate Court list in English and local language.
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X | Master / Subordinate Court / Report [Seach.. Y O @ OCOoeeo@ecC
Copy || CSV || Excel
Show |10 ¥ | entries Search:
égﬁﬁrggﬁée 4 Subordinate Court Firs =
1 Chief Judicial Magistrate Aurangabad HET FAAGST T Hae
2 Civil Judge Senior Division Aurangabad TEaroft FaTmRiTer 7.5 H e
E 3 Jt. Civil Judge S.D. Aurangabad |E TEani =amreier a &1 e
E 4 2nd Jt. Civil Judge S.D. Aurangabad. EY §F Tarof Fammniy a. . diemae
% 5 3rd Jt. Civil Judge S.D. Aurangabad. o8t H BarT =animr o 761, deme
6 4th Jt. Civil Judge S.D. Aurangabad. ater g7 Eami marreder a. @ e
7 5th Jt. Civil Judge S.D. Aurangabad. ITEd TE Earh =T . 5o e
3 6th Jt. Civil Judge 5.D. Aurangabad. HETS HE TEam =T /W, Hemag
9 Tth Jt. Civil Judge S.D. Aurangabad. AT T Earet mamamfer @ T e
10 Joint Civil Judge J.D. J.M.F.C. Aurangabad |E TEamh wamreieT .51 dETae
Showing 1 to 10 of 68 entries Previous Next |

Figure 48: Subordinate Court (Report) Screen

Procedure
1. When you click the Subordinate Court submenu, the Subordinate Court (Report) screen is displayed

. The Subordinate Court(Report) is displayed. (Refer to Figure Number 48)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

Click the hyperlink (text in blue) in step 3 to view the Report features
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4.11. Advocate (Report)
This report provides the facility to view the list of Advocates available. You can sort each column, copy,
save, and print the report.
DISTRIC DISTRICT AND SESSIONS COURT AURANGABAD allocation 01-08-2015.:5”(;_;']2.0
Home fi | Master | | [(Beach. Y @ 0ocoeceeo
Case Type
Designation
Judge
Court

Advocate

Notice
Summans
Prayer
Caste
Register

District
Taluka
Village

Judge Period
Palice Station
Furpose of Listing
Act Master
Short Orders .
— Click “Advocate”

Document Type
Disposal Type

Objection Types Navigation Pane
Case Type Label

Property Disposal
1 Alerts (D New )

1 Calendar

g sub menu

Figure 49: Navigation for "Advocate (Report)" screen

To access Advocate (Report) screen, follow the steps given below:

1
2

3

On the Navigation pane, click the Master menu.
Then, click the Advocate submenu. (Refer Figure Number 49)

When you click Advocate sub menu, the Advocate (Report) screen is displayed. (Refer Figure Number
50)

The Advocate (Report) displays the Advocate list in English and local language.
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SHOW MENU

1 / Master / Advocate | Report

Show |10 ¥ | entries

Advocate ,
Code

1
2

w

10

(Seach. ]Y
Name of Mobile Email
Advocate No. mal
Sudame 3.P. 9371791119 | advsacchin@gmail.com
Agrawal K.D. 9823063539 | advkda@gmail.com
Bedre P.M 9822513634 | pawanmbedre@gmail com
Talawar S.N. 9822051707 | snt2102000@yahoo.co.in
Kulkamni D.S 9823275023 | dsk2354340@yahoo.co.in
Wagh U.B. 9850779302 | advudhavwagh302@gmail.com
Kedare J.B. 9822828479
Padol C.T. 9822785331
Dongre S.K. 9823555333 | sanjaydongre08@gmail.com
Bardapurkar K.M. 9372801846 | bkedar1972@gmail.com

Showing 1 to 10 of 1,460 entries

CrulleE®»®© O0@0@O0

Copy csv Excel

Bar
Registration
Number

MAH-2655-2000
MAH-1430-1989

MAH-1107-1985

MAH-1673-1995

MAH-74-1988

MAH-2606-2002
MAH-4182-2009
MAH-2178-2003
MAH-2997-2001

MAH-1547-1994

Previous Next p

Procedure

Figure 50: Advocate Report screen

1. When you click the Advocate submenu, the Advocate (Report) screen is displayed

The Advocate Report is displayed. (Refer to Figure Number 50)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

Click the hyperlink (text in blue) in step 3 to view the Report features.
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4.12. Document Type (Report)

This report provides the facility to view the list of Document Type. You can sort each column, copy, save, and
print the report.

Home £ / Master / [Seach.. |V ® Dceoeo0

Case Type
Designation
Judge

Court

Judge Period
Paolice Station
Furpose of Listing
Act Master

Short Orders
Subordinate Court

YOI Click “Document

Document Type ”
Disposal Type \\ Type” sub menu

Motice
Summaons
Prayer
Caste
Reqister
Cbjection Types
)
case boe Lt Navigation Pane
Taluka —
Village
Property Disposal

B Alerts ( 0 Mew )

1 Calendar

Figure 51: Navigation for "Document Type" screen

To access Document Type (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
2 Then, click the Document Type submenu. (Refer Figure Number 51)

3. When you click Document Type sub menu, the Document Type (Report) screen is displayed. (Refer
Figure Number 52)

4. The Document Type (Report) displays the Document Type list in English and local language.
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f¥ / Master / Document Type / Report Y = L7] Ooco@eoceo
Copy csv Excel
Show |10 v |entries Search:
Document 4
Typs Documents GreicE
1 Plaint/Petition/Appealmemo TG/ 3 Toha e 3TaTg= 9
2 Aplication for process HIETRRETST Ha
=]
i 3 Application for leave to sue as a pauper G =T & UATETST TaT=91T 3ot
E 4 Bail Bond/Personal Bond T AT ATl
ﬁ 5 Vakilpatra EEICEE]
6 Caveat Appln. AT O Ha
7 Copy of Judgment T =R W
9 Caveat HITE 9o
10 Appin. u/s.20 of Arbitration Act. TG G Fold 20 Welld Har
11 Certificate under Part X of Succe Act. ARHT HASATS ART €0 THR FTHAOTTH
Showing 1 to 10 of 21 entries Previous Next |
Figure 52: Document Type (Report) screen
Procedure

1. When you click the Document Type submenu, the Document (Report) screen is displayed

. The Document (Report) is displayed. (Refer to Figure Number 52)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

. Click the hyperlink (text in blue) in step 3 to view the Report features.
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4.13. Disposal Type (Report)

This report provides the facility to view the list of Disposal Types entered in the Master. You can sort each

column, copy, save, and print the report.

Home fi / Master / | [Seach.. Y @ Coeo0eo0

viaster

Case Type
Designation
Judge

Court

Judge Period
Paolice Station
Purpose of Listing
Act Master

Short Crders
Subordinate Court
Advocate

e Click “Disposal
Disposal Type ”

Notee T~ Type” sub menu
Summaons
Prayer

Caste

Register
Cbjection Types
Case Type Label . .
District Navigation Pane
Taluka —~—

Willage

Property Disoosal

1 Alerts (D New )

l Calendar

Figure 53: Navigation for "Disposal Type" screen

To access Disposal Type (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
2. Then, click the Disposal Type submenu. (Refer Figure Number 53)

3. When you click Disposal Type sub menu, the Disposal Type (Report) screen is displayed. (Refer Figure

Number 54)
4. The Disposal Type (Report) displays the Disposal Type list in English and local language.
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¥ / Master | Disposal Type / Report (Seach.. ] Y Qs sr % =50 O0c00®@C
Copy CS? Excel
Show |10 v |entries Search
Disposal
Type 4 Disposal Type T
Code
1 JUDGMENT FATETE
=l 2 OTHERWISE T-':I'F'iﬁﬁ.ﬁ'ﬁ?T
i 3 DISMISSED Gl
E 4 PARTLY DECREED Fre: Teranst
5 DISMISSED IN DEFAULT FHS WS
6 COMPROMISE BEFORE EVIDENCE BEEIEEEIGE e CIE
7 LOKADALAT reh-3aed
8 SETTLEMENT BY MEDIATION HETEUEThT dsaE
9 CONCILLIATION AT
10 ACQUITTED e
Showing 1 to 10 of 22 entries Previous Next |
Figure 54: Disposal Type (Report) screen
Procedure

1. When you click the Disposal Type submenu, the Disposal (Report) screen is displayed

B W N

The Disposal Type(Report) is displayed. (Refer to Figure Number 54)

For features of this option Please Refer to Section 4.1. (Case Type Report).

Click the hyperlink (text in blue) in step 3 to view the Report features.
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4.14. Notice (Report)
This report helps the user to view the list of Notices. You can sort each column, copy, save, and print the
report.
Home fix / Master / |/ [Seach.. Y @ 0ocoeeeo0
Case Type
Designation
Judge

Court

Judge Period
Police Station
Purpose of Listing
Act Master

Short Crders
Subordinate Court
Advocate
Document Type
Disposal Type
Notice

Click “Notice” sub

~ menu

Prayer

Caste

Register
Cbjection Types
Case Type Label
District

Taluka

Village

Propery Disposal

Navigation Pane

-

Figure 55: Navigation for "Notice" screen

To access Notice (Report) screen, follow the steps given below:

1 Onthe Navigation pane, click the Master menu.
Then, click the Notices submenu. (Refer Figure Number 55)

2
3
4 The Notices (Report) displays the Notices list in English and local language.

When you click Notices sub menu, the Notices (Report) screen is displayed. (Refer Figure Number 56)
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X / Master / Notice / Report Y
Show |10 v |entries
Notice , = .
Code Notice Title
1 Summons For Disposal Of Suit-0. 5R 15
2 Summens For Settlement Of Issues-0. 5 R. 15.

w

Summens To Appear In Person-0. 5 R. 3.

Summens in a Summary Suit - Order XXXVII
Rule 2

= SUMMONS FOR JUDGMENT IN A SUMMARY

. SUIT - Order XXXVII Rule 3

o Notice to Person who the Court Considers should

- be added as Co-Plaintiff - 0. 1 R. 10.

7 Summens to Legal Representative of a Deceased
Defendant- 0. 22 R. 4.

3 Order for Transmission of Summons for Service in
the Jurisdiction of another Court -0. 5 R. 21.

g Order for Transmission of Summons to be Served
on a Prisoner -0. 5 R. 25.

10 Order for Transmission of Summons to be Served
on a Public Servant or Soldier- O. 5 RR. 27 28.

Showing 1 to 10 of 145 entries

Qs lsE®»@ Co0@O0@O0O

Copy CsSV Excel
Search:
HITT AY@DT
ETAT T FISUATHTST Had - HeaT o, Faa 1, 4
FACHT Gt TG vATaTa T HHAe
TETd Sreeia A0 HET 36 7 2
TTE= SIeaTHeie F AT T aTHTST o - HIERT 3, 7o 3
AEE.
A T e der AT §eed

Hed FOATAITEdT HTEHREETT SauT STl T w8
ATGTaUaTH R AT HTET.

e ATaY doidiadrd HHeH o quarHa e T,

AR daE Ehal ST Trearal doaadrd A0 ToTauaraeie eI

Previous Next |p

Procedure

Figure 56: Notices Report

1. When you click the Notices submenu, the Notices (Report) screen is displayed

. The Notices (Report) is displayed. (Refer to Figure Number 56)

For features of this option Please Refer to Section 4.1. (Case Type Report).

. Click the hyperlink (text in blue) to view the Reports features. _

Page 85 of 494




Court User Manual

4.15. Summons (Report)

This report provides the facility to view the list of Summons. You can sort each column, copy, save, and

print the report.

Home £ | Master / | [(Seach. Y o

Master
Case Type
Designation
Judge

Court

Judge Period
Paolice Station
Purpose of Listing
Act Master

Short Orders
Subordinate Court
Advocate
Document Type
Disposal Type
Motice

Click “Summons”

S sub menu

Frayer
Caste

Register

Cbjection Types

Case Type Label
District

Taluka

Village

Praperty Disposal

Navigation Pane

-

1 Alerts (D New )

1 Calendar

OCoeoeo0

Figure 57: Navigation for "Summons (Reports)" screen

To access Summons (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.

2 Then, click the Summons submenu. (Refer Figure Number 57)

3. When you click Summons sub menu, the Summons (Report) screen is displayed. (Refer Figure Number
58)

4 The Summons (Report) displays the Summons list in English and local language.
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SHOW MENU

£t | Master / Summons / Report

(Seech.. 1Y
Show |10 ¥ |entries
Summons 4
Code Summons
1 Form 1 - SUMMONS TO AN ACCUSED PERSON See section 61
2 Form 2 - WARRANT OF ARREST See section 70
9 Form 3 - BOND AND BAIL-BOND AFTER ARREST UNDER A
- WARRANT See section 81
4 Form No 4 - PROCLAMATION REQUIRING THE APPEARANCE OF A
PERSON ACCUSED See section 82
= Form 5 - PROCLAMATION REQUIRING THE ATTENDANCE OF A
- WITNESS See sections 82 87 and 90
e Form 6 - ORDER OF ATTACHMENT TO COMPEL THE ATTENDANCE
- OF A WITNESS See section 83
7 Form 7 - ORDER OF ATTACHMENT TO COMPEL THE APPEARANCE

OF A PERSON ACCUSED See section 83

OsrjEm»@©@ OCoeo0eO
Copy Csv Excel
Search:
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Ll
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e

FHAT HHTE Y - FIETENH Foit TEUarH
FATIUTHT IGETTOIT - el ¢3T ¢ T %0 98T
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ST TTSUTRT FeiTal 18T - Feld ¢3 a1
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TEodH AT FISOMAT oo a1 3 éar-m
€3 OTgr

Procedure

Figure 58: Summons (Report)

1. When you click the Summons submenu, the Summons (Report) screen is displayed

. The Summons Report is displayed. (Refer to Figure Number 58)

For features of this option Please Refer to Section 4.1. (Case Type Report).

Click the hyperlink (text in blue) to view the Reports features.
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4.16. Prayer (Report)

This report provides the facility to view the list of Prayer details. You can sort each column, copy, save,

and print the report.

Home

Judge
Court

Notice

District
Taluka

Viaster
Case Type
Designation

U =)

Prayer

Register

Village

l Calendar

£ / Master | | [Seacn.. ]V

Judge Period
Paolice Station
Purpose of Listing
Act Master

Short Crders
Subordinate Court
Advocate
Document Type

v Thrs Click “Prayer” sub

= menu
—_—

Objection Types
Case Type Label

Navigation Pane

Property Disposal

[ Alerts (0 New )

8 0Co@®0e0

Figure 59: Navigation for "Prayer (Reports)" screen

To access Prayer (Report) screen, follow the steps given below:

1

2
3
4

On the Navigation pane, click the Master menu.
Then, click the Prayer submenu. (Refer Figure Number 59)

When you click Prayer sub menu, the Prayer (Report) screen is displayed. (Refer Figure Number 60)

The Prayer (Report) displays the Prayer list in English and local language.
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Show |10

Prayer ,
Code

1

SHOW MENU

w

=3

£} / Master / Prayer / Report

¥ | entries

Prayer
Type

[Seach.. — ]Y © [
Search:

|AlCase
Prayer No.

Plaints No.1 Money Lent.1 The plaintiff claims rupees with interest at
percent from the day of 199

GOODS SOLD AT A FIXED PRICE DELIVERED.1 The plaintiff as
executor of E.F. claims

MOVEABLES WRONGFULLY DETAINED 1 Delivery of the said goods or
rupees in case delivery cannot be had2 rupees compensation for the
detention thereof.

AGAINST A FRAUDULENT PURCHASER HIS TRANSFEREE WITH
NOTICE.1 Delivery of the said goods or rupees in case delivery cannot be
held.2 rupees compensation for the detention thereof.

RESCISSION OF A CONTRACT ON THE GROUND OF MISTAKE.1
rupees witih interest from the day of 1592 that the said agreement be
delivered up and cancelled.

AN INJUNCTION RESTRAINING WASTE1 that the defendant be restrained
by injunction from committing or permitting any further waste on the said
premises. Pecuniary compnsation may also be claimed.

INJUNCTION RESTRAINING NUISANCE1 that the defendant be restrained
by injunction from committing or permitting any further nuisance.

PUBLIC NUISANCE1 A declaration that the defendant is not entitled to
obstruct the passage of the public along the said public road2 an injunction
restraining the defendant that obstructing the passage of the public along
the said public road and directing the defendant to remove the earth and
stones wrongfully heaped up as aforesaid.

= = 9

Copy

T&=rdt
ksace

CsV

Coceee0

Excel

Ta=idr

Procedure

Figure 60: Prayer (Report)

1. When you click the Prayer submenu, the Prayer (Report) screen is displayed

2. The Prayer (Report) is displayed. (Refer to Figure Number 60)

3. For features of this option Please Refer to Section 4.1. (Case Type Report).

4. Click the hyperlink (text in blue) to view the Report features. _
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4.17. Caste (Report)

This report provides the facility to view the list of Caste details. You can sort each column, copy, save,

and print the report.

Home £k / Master / |

(Searcn.. ]V

Viaster

Case Type
Designation
Judge

Court

Judge Period
Police Station
Purpose of Listing
Act Master

Short Crders
Subordinate Court
Advocate
Document Type

Disposal Type Click “Caste” sub

Notice
Summans A [ menu
Fraver
Caste

eyl
Objection Types
Case Type Label . .
= Navigation Pane
Taluka T—
Willage

_Property Disposal

8 OCocoeo0e0

Figure 61: Navigation for "Caste (Reports)" screen

To access Caste Type (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
Then, click the Caste submenu. (Refer Figure Number 61)

2
3. When you click Caste sub menu, the Caste (Report) screen is displayed. (Refer Figure Number 62)
4

The Caste (Report) displays the Caste list in English and local language.
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¥ / Master / Caste / Report Y

Show |10 ¥ |entries

EZZI: 4| Caste Category
1 Open-Hindu
1 Open-Hindu
E 2 SC-Hindu
E 2 SC-Hindu
& 4 ST-Christian
4 ST-Christian
5 OBC-Muslim
5 OBC-Muslim
6 NT-Hindu
NT-Hindu

Showing 1 to 10 of 13 entries

O sr %S0 O0c00e@o0

Search:

g

HA-RRTa-

AT -EEAE-

97 -Tg-

Copy Ccsv Excel

Previous Next §

Figure 62: Caste (Report)

Procedure

1. When you click the Caste submenu, the Caste (Report) screen is displayed

The Caste (Report) is displayed. (Refer to Figure Number 62)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

Click the hyperlink (text in blue) to view the Report features.
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4.18. Register (Report)

This report provides the facility to view the list of Register details. You can sort each column, copy, save,

and print the report.

£ / Master | | [Seacn.. ]V

Home

Viaster

Case Type
Designation
Judge

Court

Judge Period
Paolice Station
Purpose of Listing
Act Master

Navigation Pane

——
Short Orders

Subordinate Court

Advocate

Document Type

Disposal Type

Notice

Summons

L Click “Register” sub
Register menu

Objecion Types

Case Type Label

District

Taluka

Village

Property Disposal -
1 Alerts (D New )

1 Calendar

8 0Co@®0e0

Figure 63: Navigation for "Register (Report)" screen

To access Register(Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
Then, click the Register submenu. (Refer Figure Number 63)

2
3. When you click Register sub menu, the Register (Report) screen is displayed. (Refer Figure Number 64)
4

The Register (Report) displays the Register list in English and local language.
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X / Master / Register / Report

Show |10 ¥ |entries

Register , .
Code Register
:
%
1 Civil

Y

Case Type

Civil Appeal-1
Misc.Civil Appeal-2
Civil M.A-3

Civil Revn -4

Civil Suit-5

Marriage Petn.-6
Land Ref.-7
Darkhast-8
L.R.DKST.-9
Elec.Petn.-10
C.Appln_-11
Reg.Civil Suit-27
Munci. Appeal-23
Spl.Civ.Suit-29
LRMA-33
Arbitration Case-35
Reg Dkst-47

Spl .Dkst-48

Rent Appeal-51
M.AN.R.J.1.-52
Small Cause Suit-54
Rent Suit-55
Trust Appea
Trust Suit-57
Sum.Civ.Suit-59
M.J.Cases-60
Mesne Profit-61
Succession-62
Final Decree-63

Urgent
Rate

7.00

Copy CS
Search:
Ordinary Copy Appear after e
Rate days
4.00 0 Teamofr

Co®e@eeo

Excel

Procedure

Figure 64: Register (Report)

1. When you click the Register submenu, the Register (Report) screen is displayed

. The Register (Report) is displayed. (Refer to Figure Number 64)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

. Click the hyperlink (text in blue) in step 3 to view the Report features.__
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Objection Types (Report)
This report provides the facility to view the list of Objection Types. You can sort each column, copy,
save, and print the report.

Home

Master
Case Type
Designatio
Judge

Court

Judge Peri
Police Stati

Act Master
Short Orde

Advocate

Notice
Summons
Prayer
Caste
Reqister

CEseTYE
District
Taluka
Village
Praperty Di
1 Alerts (D

1 Calendar

Purpose of Listing Navigation Pane
Subordinate Court

Document Type
Disposal Type

Cbjection Types

f / Master / | [Seach.. Y @ DocoeoeoO

n

od
ion

rs

Click “Objection

Types” sub menu
Cauci \ yp

-

sposal

New )

Figure 65: Navigation for "Objection Types (Report)" screen

To access Objection (Report) screen, follow the steps given below:

1
2

3

On the Navigation pane, click the Master menu.
Then, click the Objection Types submenu (Refer Figure Number 65)

When you click Objection Types sub menu, the Objection Types (Report) screen is displayed. (Refer
Figure Number 66)

The Objection Types (Report) displays the Objection Types list in English and local language.
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X / Master / Register / Report

Show |10 ¥ |entries

Register , .
Code Register
:
%
1 Civil

[Seach. ]V s, &E>»0

Search:

Urgent Ordinary Copy Appear after e

Case Type Rate Rate days

Civil Appeal-1
Misc.Civil Appeal-2
Civil M.A-3

Civil Revn -4

Civil Suit-5

Marriage Petn.-6
Land Ref.-7
Darkhast-8
L.R.DKST.-9
Elec.Petn.-10
C.Appln_-11
Reg.Civil Suit-27
Munci. Appeal-23
Spl.Civ.Suit-29
LRMA-33
Arbitration Case-35
Reg Dkst-47

Spl .Dkst-48

Rent Appeal-51
M.AN.R.J.1.-52
Small Cause Suit-54
Rent Suit-55
Trust Appea
Trust Suit-57

Sum.Civ.Suit-59 7.00 4.00 0 Teamfr
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Succession-62
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Co®e@eeo

Excel

Procedure

Figure 66: Objection (Report)

1. When you click the Register submenu, the Register (Report) screen is displayed.

. The Objection (Report) is displayed. (Refer to Figure Number 66)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

Click the hyperlink (text in blue) to view the Reports features.
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4.20. Case Type Label (Report)

This report provides the facility to view the list of Case Type Labels. You can sort each column, copy,
save, and print the report.

Home £t / Master / | [Seach.. ]V ® Doeoeo0

Viaster

Case Type
Designation
Judge

Court

Judge Period
Paolice Station
Purpose of Listing Navigation Pane
Act Master

Short Orders

Subordinate Court

Advocate

Document Type

Disposal Type

Notice

Summons

Prayer

Caste

Register

Shiasiondynas Click “Case Type
Case Type Label =

— —_— Label” sub menu
Taluka

Village

Praperty Disposal

-

1 Alerts (D New )

1 Calendar

Figure 67: Navigation for "Case Type Label (Report)" screen

To access Case Type Label (Report) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2. Then, click the Case Type Label submenu. (Refer Figure Number 67)

3. When you click Case Type Label sub menu, the Case Type Label (Report) screen is displayed. (Refer
Figure Number 68)

4 The Case Type Label (Report) displays the Case Type Label list in English and local language.
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X / Master / Case Type Label / Report Y Qs LEd»@® OC0eoceo
Copy Csv Excel
Show |10 v |entries Search:
Case Label
Type 4 Label1 Label2 Label3 Labeld Label5 Label6 Label7 Label8 Label9 Label10 Label11 Label12 (Date
field)
= S
i I[:Irl-leql accident
E J"g‘l b a a a a a a a a aa a a a
MACP. | testl test2 test3 testd
Showing 1 to 3 of 3 entries Previous Next |

Figure 68: Case Type Labels (Report) screen

Procedure
1. When you click the Case Type Label submenu, the Case Type Label (Report) screen is displayed.
The Case Type Labels (Report) is displayed. (Refer to Figure Number 68)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

Click the hyperlink (text in blue) to view the Reports feature.
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4.21. District (Report)

This report provides the facility to view the list of Districts. You can sort each column, copy, save, and

print the report.

[Seacn.. ]V

Home £k / Master | |

Viaster

Case Type
Designation
Judge

Court

Judge Period
Paolice Station
Purpose of Listing
Act Master

Short Orders
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Advocate
Document Type
Disposal Type
Notice

Summons

Prayer
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Register

Navigation Pane

Cbjection Types
Case Type Label

District \
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Praperty Disposal
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menu

-

1 Alerts (D New )

1 Calendar

8 0Co@®0e0

Figure 69: Navigation for "District(Report)" screen

To access District Type (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
Then, click the District submenu. (Refer Figure Number 69)

2
3. When you click District sub menu, the District (Report) screen is displayed. (Refer Figure Number 70)
4

The District (Report) displays the District list in English and local language.
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¥ | Master / District / Report Y Csr%E®»@® O0ce@o0e®O0
Copy || CSV || Excel
Show |10 ¥ |entries Search:
[C’LS(‘IS“ 4 District —
1 Nandurbar EIACIES
2 Dhule oe
=
i 3 Jalgaon EETIE)
E 4 Buldana AT
% 5 Akola Irer
6 Washim amsfe
7 Amravati FHATEAT
8 Wardha e
9 Nagpur AETIT
10 Bhandara CE
Showing 1 to 10 of 35 entries Previous Next )

Figure 70: District (Report) screen

Procedure
1. When you click the District submenu, the District (Report) screen is displayed.
The District (Report) is displayed. (Refer to Figure Number 70)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

Click the hyperlink (text in blue) to view the Reports feature.
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4.22. Taluka (Report)

This report lists the names of Taluka along with the District name. You can sort each column, copy, save,

and print the report.

[Seacn.. ]V

Home £k / Master | |

Viaster

Case Type
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Judge

Court

Judge Period
Paolice Station
Purpose of Listing
Act Master

Short Orders
Subordinate Court
Advocate
Document Type
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Figure 71: Navigation for "Taluka (Report)" screen

To access Taluka (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
Then, click the Taluka submenu (Refer Figure Number 71)

2
3. When you click Taluka sub menu, the Taluka (Report) screen is displayed. (Refer Figure Number 72)
4

The Taluka (Report) displays the Taluka list in English and local language.
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1 Nandurbar
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1 Mandurbar
9 Mandurbar
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(Seach.. ]V

Taluka Code

(]
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Talode
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Shahade
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Search:
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Copy

Previous Next |p

Procedure

Figure 72: Taluka (Report) screen

1. When you click the Taluka submenu, the Taluka (Report) screen is displayed.

The Taluka Report is displayed. (Refer to Figure Number 72)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

Click the hyperlink (text in blue) to view the Reports feature.
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Village (Report)

This report lists all the villages for the selected District and Taluka. You can sort each column, copy,

save, and print the report.

Home

Judge
Court

Notice

Prayer
Caste
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Taluka
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Case Type
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Register
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Figure 73: Navigation for "Village (Report)" screen

To access Village (Report) screen, follow the steps given below:

1

2
3
4

On the Navigation pane, click the Master menu.
Then, click the Village submenu. (Refer Figure Number 73)

When you click Village sub menu, the Village (Report) screen is displayed. (Refer Figure Number 74)

The Village (Report) displays the Village list in English and local language.

ft | Master / Village / Report

[Seach.. ]V

District. | Aurangabad-19 v
*Taluka:
Select
Aurangabad-5
es Gangapur-8
Kannad-1
Khuldabad-6
Paithan-9
Phulambri-4
Sillod-3
Soegaon-2
Vaijapur-7

Show|10 v Search:
Village ,
Code

entri

Village
No {

e

Showing O to 0 of 0 entries

CQoeoec0

Figure 74: Village screen

By default, the District is displayed in the District select box.
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6. Select the Taluka from the Taluka select box. The list of the Villages for the selected District and the
Taluka are displayed.

N / Master / Village | Report [Seach. 1Y = @ Oceoeo0
*District: | Aurangabad-19 v
*“Taluka: | Aurangabad-5 v
Copy CSV Excel
Show |10 ¥ |entries Search:
gg{fege 4| Village a
E 80548 Chauka e
E 80549 Chaukawadi TterarEr
b 80550 Satala areE
80551 Morvira AR
80552 Pophala HIHeT
80553 Khamkheda WHEET
80554 Donwada SToTETET
80555 Borwadi FRETET
80556 Borwadi Tanda FRaET aisT
80557 Dhondkheda eifsarsT
Showing 1 to 10 of 227 entries Previous Next |
Figure 75: Village (Report) screen
Procedure
1. When you click the Village submenu, the Village (Report) is displayed.
2. The Taluka Report is displayed. (Refer to Figure Number 75)
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4. Click the hyperlink (text in blue) in step 5 to view the Reports feature.
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4.24. Property Disposal (Report)

This report lists all the Property Disposed details. You can sort each column, copy, save, and print the

report.
< AN SR Sl © D ANCA R . Enc20
DISTRIC ¥ DISTRICT AND SESSIONS COURT AURANGABAD allocation o1.08.2015 T
Homa fx / Master / / [Seach. 1Y @ Coe@eo0e®O0
District “
Taluka
Click “Property
Property Disposal H ”
o Disposal Type” sub
Crganization Type menu

Crganization Name
Adjourn
Fees Type
FIR Summary Type
Bank Details
Nature
Sub Purpose
Town
Ward
Case Type Fees
Act Section
Prison Details
Account Purpose
Deposit and Pay
Register
Writ
Unit Type Disposal
Copying Section

= Alerts (0 New )

1 Calendar

Navigation Pane

To access Property Disposal Type (Report) screen, follow the steps given below:

Figure 76: Navigation for "Property Disposal Type" screen

1 On the Navigation pane, click the Master menu.

2. Then, click the Property Disposal Type submenu. (Refer Figure Number 76)

3. When you click Property Disposal Type sub menu, the Property Disposal Type (Report) screen is
displayed. (Refer Figure Number 77)

4 The Property Disposal Type (Report) displays the Property Disposal Type list in English and local

language.
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& | Master / Property Disposal Type /| Report l:IY O f’ ﬁﬂ L= =@ '.:) O@®@ 0 ®O0
Copy Csv Excel
Show |10 ¥ | entries Search
Property
Disposal * | Property Disposal FEATETH Fegare
Code
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8 g A ARSI Tafaer
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Figure 77: Property Disposal (Report) screen
Procedure

1. When you click the Property Disposal Type submenu, the Property Disposal Type (Report) screen is
displayed.

2. The Property Disposal Type Report is displayed. (Refer to Figure Number 77)

3. For features of this option Please Refer to Section 4.1. (Case Type Report).

4. Click the hyperlink (text in blue) to view the Reports feature.
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Organization Type (Report)

This report lists all the Organization Types. You can sort each column, copy, save, and print the report.
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To access Organization Type (Report) screen, follow the steps given below:

1
2

3

Figure 78: Navigation for "Organization Type" screen

On the Navigation pane, click the Master menu.
Then, click the Organization Type submenu. (Refer Figure Number 78)

When you click Organization Type sub menu, the Organization Type (Report) screen is displayed. (Refer

Figure Number 79)

The Organization Type (Report) displays the Organization Type list in English and local language.
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Figure 79: Organization Type (Report) screen
Procedure

1. When you click the Organization Type Report submenu, the Organization Type (Report) screen is

displayed.

2. The Organization Type Report is displayed. (Refer to Figure Number 79)

3. For features of this option Please Refer to Section 4.1. (Case Type Report).

4. Click the hyperlink (text in blue) to view the Reports feature.
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4.26. Organization Name (Report)
This report lists all the Organization Types.
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Figure 80: Navigation for "Organization Name" screen

To access Organization Name (Report) screen, follow the steps given below:
1 Onthe Navigation pane, click the Master menu.
2 Then, click the Organization Name submenu. (Refer Figure Number 80)
3. When you click Organization Name sub menu, the Organization Name (Report) screen is displayed.
(Refer Figure Number 81)
4. The Organization Name (Report) displays the Organization Name list in English and local language.
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Figure 81: Organization Name (Report) screen
Procedure:
1. When you click the Organization Name submenu, the Organization Name (Report) screen is displayed.

. The Organization Name Report is displayed. (Refer to Figure Number 81)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

. Click the hyperlink (text in blue) to view the Reports feature.
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4.27. Adjourn (Report)
This report lists all the Adjourn details. You can sort each column, copy, save, and print the report.
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Figure 82: Navigation for "Adjourn" screen

To access Adjourn (Report) screen, follow the steps given below:

1 Onthe Navigation pane, click the Master menu.
Then, click the Adjourn submenu. (Refer Figure Number 82)

2
3. When you click Adjourn sub menu, the Adjourn (Report) screen is displayed. (Refer Figure Number 83)
4. The Adjourn (Report) displays the Adjourn list in English and local language.
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Procedure

Figure 83: Adjourn (Report) screen

1. When you click the Adjourn submenu, the Adjourn (Report) screen is displayed.

. The Adjourn Report is displayed. (Refer to Figure Number 83)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

Click the hyperlink (text in blue) in step 3 to view the Reports feature.
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4.28. Fees Type (Report)
This report helps the user to view all Fees Type. You can sort each column, copy, save, and print the

report.
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Figure 84: Navigation for "Fees Type (Report)" screen

To access Fees Type (Report) screen, follow the steps given below:

1
2

3

On the Navigation pane, click the Master menu.

Then, click the Fees Type submenu. (Refer Figure Number 84)

When you click Fees Type sub menu, the Fees Type (Report) screen is displayed. (Refer Figure Number

85)

The Fees Type (Report) displays the Fees Type list in English and local language
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Figure 85: Fees Type (Report) screen
Procedure
1. When you click the Fees Type submenu, the Fees Type (Report) screen is displayed.
The Fees Type Report is displayed. (Refer to Figure Number 85)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report)
4

Click the hyperlink (text in blue) in step 3 to view the Reports feature.
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FIR Summary Type (Report)

This report helps the user to view the type of the FIR Summary. This option provides the facility to sort

each column, copy, save, and print the report.
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Figure 86: Navigation for "FIR Summary Type (Report)" screen

To access Fees Type (Report) screen, follow the steps given below:

1
2

3

On the Navigation pane, click the Master menu.
Then, click the FIR Summary Type submenu. (Refer Figure Number 86)

When you click FIR Summary Type sub menu, the FIR Summary Type (Report) screen is displayed.

(Refer Figure Number 87)

The FIR Summary Type (Report) displays the FIR Summary Type list in English and local language
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Figure 87: FIR Summary Type (Report) screen

Procedure

1.

2
3.
4

When you click the FIR Summary Type submenu, the FIR Summary Type (Report) screen is displayed.
The FIR Summary Report is displayed. (Refer to Figure Number 87)

For features of this option Please Refer to Section 4.1. (Case Type Report)

Click the hyperlink (text in blue) in step 3 to view the Reports feature.
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Bank Details (Report)

This report helps the user to view the list of Bank Details entered. You can sort each column, copy, save,

and print the report.
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Figure 88: Navigation for "Bank Details (Report)" screen

To access Bank Details (Report) screen, follow the steps given below:

1
2

3

On the Navigation pane, click the Master menu.
Then, click the Bank Details submenu. (Refer Figure Number 88)

When you click Bank Details sub menu, the Bank Details (Report) screen is displayed. (Refer Figure

Number 89)

The Bank Details (Report) displays the Bank Details list in English and local language
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Figure 89: Bank Details (Report) screen

Procedure

1. When you click the Bank Details submenu, the Bank Details (Report) screen is displayed.

The Bank Details (Report) is displayed. (Refer to Figure Number 89)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report)
4

Click the hyperlink (text in blue) in step 3 to view the Reports feature.
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4.31. Nature (Report)
This report helps the user to view the list of Nature entered. You can sort each column, copy, save, and
print the report.
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Figure 90: Navigation for "Nature (Report)" screen

To access Nature (Report) screen, follow the steps given below:

1

2
3
4

On the Navigation pane, click the Master menu.
Then, click the Nature submenu. (Refer Figure Number 90)

When you click Nature sub menu, the Nature (Report) screen is displayed. (Refer Figure Number 91)
The Nature (Report) displays the Nature list in English and local language
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Figure 91: Nature (Report) screen
Procedure
1. When you click the Nature submenu, the Nature (Report) screen is displayed.

. The Nature (Report) is displayed. (Refer to Figure Number 91)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report)
4

. Click the hyperlink (text in blue) in step 3 to view the Reports features.
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4.32. Sub Purpose (Report)

This report helps the user to view the list of Sub Purpose details that are entered. This option provides

the facility to sort each column, copy, save, and print the report.
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Figure 92: Navigation for "Sub Purpose (Report)" screen

To access Nature (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
2 Then, click the Sub Purpose submenu. (Refer Figure Number 92)

3. When you click Sub Purpose sub menu, the Sub Purpose (Report) screen is displayed. (Refer Figure

Number 93)
4. The Sub Purpose (Report) displays the Sub Purpose list in English and local language
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Figure 93: Sub Purpose (Report) screen

1. When you click the Sub Purpose submenu, the Sub Purpose (Report) screen is displayed

The Sub Purpose Report is displayed. (Refer to Figure Number 93)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report)
4

Click the hyperlink (text in blue) in step 3 to view the Reports features.
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Town (Report)

This report provides the facility to view the list of Town Master details. You can sort each column, copy,
save, and print the report.
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Figure 94: Navigation for "Town (Report)" screen

To access Town (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
2 Then, click the Town submenu. (Refer Figure Number 94)
3. When you click Town sub menu, the Town (Report) screen is displayed. (Refer Figure Number 95)
4. The Town (Report) displays the Town list in English and local language
X ; Master / Town ! Report | Y @ ool Wol Je)
Copy CEV Excel
Show |10 ¥ | entries Search:
District Town Code Town Name IR AT
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Figure 95: Town (Report) screen
Procedure
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When you click the Town submenu, the Town (Report) screen is displayed
The Town (Report is displayed. (Refer to Figure Number 95)

For features of this option Please Refer to Section 4.1. (Case Type Report)

Click the hyperlink (text in blue) in step 3 to view the Reports features.
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Ward (Report)

This report provides the facility to view the list of Ward Master details. You can sort each column, copy,
save, and print the report.
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Figure 96: Navigation for "Ward (Report)" screen

To access Ward (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
Then, click the Ward submenu. (Refer Figure Number 96)

2
3. When you click Ward sub menu, the Ward (Report) screen is displayed. (Refer Figure Number 97)
4

The Ward (Report) displays the Town list in English and local language
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Figure 97: Ward (Report) screen
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By default, the District is displayed in the District field.

Select the Town from the Town select box. The list of Ward for the selected District is displayed. (Refer

Figure Number 97)

For features of this option Please Refer to Section 4.1. (Case Type Report)

Click the hyperlink (text in blue) in step 3 to view the Reports features.
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Case Type Fees (Report)

This report provides the facility to view the list of Case Type Fees details that exists in the database. You
can sort each column, copy, save, and print the report.
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Figure 98: Navigation for "Case Type Fees (Report)" screen

To access Case Type Fees (Report) screen, follow the steps given below:

1
2

3

On the Navigation pane, click the Master menu.
Then, click the Case Type Fees submenu. (Refer Figure Number 98)

When you click Case Type Fees sub menu, the Case Type Fees (Report) screen is displayed. (Refer Figure
Number 99)

The Case Type Fees (Report) displays the list of Case Type Fees in English and local language
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Figure 99: Case Type Fees (Report) screen
Procedure

1. When you click the Case Type Fees submenu, the Case Type Fees (Report) screen is displayed

The Court Fees Formula (Report) is displayed. (Refer to Figure Number 99)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report)
4

Click the hyperlink (text in blue) in step 3 to view the Reports features.
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4.36. Act Section (Report)
This report provides the facility to view the list of Act Section details that exists in the database. You can
sort each column, copy, save, and print the report.
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Figure 100: Navigation for "Act Section (Report)" screen

To access Act Section (Report) screen, follow the steps given below:

1
2

3

On the Navigation pane, click the Master menu.
Then, click the Act Section submenu. (Refer Figure Number 100)

When you click Act Section sub menu, the Act Section (Report) screen is displayed. (Refer Figure
Number 101)

The Act Section (Report) displays the list of Act Section in English and local language
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Figure 101: Act Section (Report) screen

1. When you click the Act Section submenu, the Act Section (Report) screen is displayed

The Act Section (Report) is displayed. (Refer to Figure Number 101)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

Click the hyperlink (text in blue) in step 3 to view the Reports features.
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4.37. Prison Details (Report)

This report helps the user to view the list of Prison details entered. You can sort each column, copy,
save, and print the report.
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Figure 102: Navigation for "Prison Details (Report)" screen

To access Prison (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
2 Then, click the Prison Details submenu. (Refer Figure Number 102)

3. When you click Prison Details sub menu, the Prison Details (Report) screen is displayed. (Refer Figure
Number 103)

4. The Prison Details (Report) displays the list of Prison Details in English and local language
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1 yerawda Aurangabad Aurangabad Aurangabad
Showing 1to 1 of 1 entries Previous Mext

Figure 103: Prison Details (Report) screen
Procedure
1. When you click the Prison Details submenu, the Prison Details (Report) screen is displayed

The Prison Details (Report) is displayed. (Refer to Figure Number 103)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report)
4

Click the hyperlink (text in blue) in step 3 to view the Reports features.
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4.38. Account Purpose (Report)

This report helps the user to view the list of Account Purpose details entered. You can sort each column,

copy, save, and print the report.

DISTRICT AND SESSIONS COURT AURANGABAD

DISTRIC ¥
Homa £t / Master / / [Seach Y
District
Taluka
village Navigation Pane
Property Disposal
Type Ty

Crganization Type
Crganization Name
Adjourn

Fees Type

FIR Summary Type
Bank Details
Nature

Sub Purpose
Town

Ward

Case Type Fees
Act Section

Prison Details
ACCOUNT PUMPOSE | ——
Depaosit and Pay
Register

Wit

Unit Type Disposal
Copyina Section

Click “Account
Purpose” sub menu

B Alerts (0 New )

BNl Calendar

allocation [ NC2.0
- - 01-08-2015 =5
@ Ooeo0e®O0

Figure 104: Navigation for "Account Purpose (Report)" screen

To access Account Purpose(Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.

2. Then, click the Account Purpose submenu. (Refer Figure Number 104)

3. When you click Account Purpose sub menu, the Account Purpose (Report) screen is displayed. (Refer
Figure Number 105)

4.  The Account Purpose (Report) displays the list of Account Purpose in English and local language

Y

& | Master / Account Purpose ! Report |

Show | 10 ¥ | entries
Account
Purpose * Account Purpose LAccount Purpose
Code
1 Account Purpose W I

Showing 1to 1 of 1 entries

(2] OCceo@eo0

Copy CSW Excel

Search:

Previous Mext

Figure 105: Account Purpose (Report) screen
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Procedure
1. When you click the Account Purpose submenu, the Account Purpose (Report) screen is displayed

The Account Purpose (Report) is displayed. (Refer to Figure Number 105)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report)
4. Click the hyperlink (text in blue) in step 3 to view the Reports features
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4.39. Deposit and Pay Register (Report)
This report helps the user to view the list of Deposit and Pay Registers entered. You can sort each
column, copy, save, and print the report.
s AND SESSIONS AURANGABA - EnC20
DISTRIC ¥ DISTRICT AND SESSIONS COURT AURANGABAD allocation 01-08-2015 4
Home fi | Master / | [Seach.. Y @ Coeo0eo
District “
Taluka
Village . -
Propery Disposa Navigation Pane
Type To—

Adjourn
Feas Type

MNature

1 Alerts (U

1 Calendar

Crganization Type
Crganization Name

FIR Summary Type
Bank Details

Sub Purpose

Town

Ward

Case Type Fees

Act Section

Frison Details . “ .

=S —— Click “Deposit and
Depositand Pay Pay Register" sub
Registar

Wit \ menu

Unit Type Disposal
Copying Section

-

New |

Figure 106: Navigation for “Deposit and Pay Register (Report)" screen

To access Deposit and Pay Register (Report) screen, follow the steps given below:

1
2

3

On the Navigation pane, click the Master menu.
Then, click the Deposit and Pay Register submenu. (Refer Figure Number 106)

When you click Deposit and Pay Register sub menu, the Deposit and Pay Register (Report) screen is
displayed. (Refer Figure Number 107)

The Deposit and Pay Register (Report) displays the list of Deposit and Pay Register in English and local
language
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% / Master / Deposit and Pay Register / Report Y =] (7] oo @0

Copy CSW Excel

Show |10 ¥ | entries Search:
Deposit
Register * Deposit Register Name Pay Register Name Nature
Id
1 Deposit Register Pay Register Civil
Showing 1to 1 of 1 entries Previous Mext

Figure 107: Deposit and Pay Register screen

Procedure

1. When you click the Deposit and Pay Register submenu, the Deposit and Pay Register (Report) screen is
displayed

2. The Deposit and Pay Register (Report) is displayed. (Refer to Figure Number 107)

3. For features of this option Please Refer to Section 4.1. (Case Type Report)

4. Click the hyperlink (text in blue) in step 3 to view the Reports features
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4.40. Writ (Report)
This report helps the user to view the list of Writ details entered. You can sort each column, copy, save,
and print the report.
DISTRICT and SESSIONS COURT AURANGABAD [®NC2.0
DISTRIC v SHRI SUMANT M. KOLHE SUPUSET 33032015 BB
Iiann £t / Master / / (Seach..  |Y 0e OoceoecC

Treasury Details
Account Purpose
Deposit and Pay N “ o)
B enid Click “Writ” sub
Writ —_—— menu

Unit Type Disposal

Copying Section
Holiday

Establishment
Master

Unit Type
Classific ation
IA Classific ation

Other Account
Purpose

Time Table Master
Fir Type

Navigati

on pane

Admin Work Type
Issue Master
Judgment Template
Configure GRAS
Mediation Member
Mediation Stage

T

Figure 108: Navigation for "Writ (Report)" screen

To access the Writ (Report) screen, follow the steps given below:

1 On the Navigation pane, clic

k the Master menu.

2 Then, click Writ sub menu. (Refer Figure Number 108)
3. When you click Writ sub menu, the system will display the “Writ (Report)” screen. (Refer to Figure

Number 109)

4 The Writ (Report) displays the list of Writ in English and local language.

it | Master | Writ / Report |

Y

Show |10 ¥ | entries

Writ .
Code Writ Name
1 wirit]

2 Writ2

Showing 1 to 2 of 2 entries

Search:

Tasd 411

FATecl

Ooeoe0

Copy CEY Exiel

Previous Mext

Procedure

Figure 109: Writ (Report) screen

1. When you click the Writ submenu, the Writ (Report) screen is displayed

2. The Writ (Report) is displaye

d. (Refer to Figure Number 109)
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3. For features of this option Please Refer to Section 4.1. (Case Type Report).

4. Click the hyperlink (text in blue) in step 3 to view the Reports features
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4.41. Unit Type Disposal (Report)
This report helps the user to view the list of Unit Type Disposal details entered. This option provides the
facility to sort each column, copy, save, and print the report.
DISTRICT and SESSIONS COURT AURANGABAD EnNcz.0
DISTRIC + SHRI SUMANT M. KOLHE e 23-03-2015
e fa / Master / | (Geach. 1Y @@ 0oeoec

Treasury Details
Account Purpose
Deposit and Pay
Register

it

Unit Type Disposal
Copying Section
Holiday

Establishment
Master

Unit Type

Classific ation

IA Classification
Other Account
Purpose

Time Table Master
Fir Type

Admin Work Type
Issue Master
Judgment Template
Configure GRAS
Mediation Member
Mediation Stage

[FE——TTESTa

To access the Unit Type Disposal (Report) screen, follow the steps given below:
1
2
3

Click “Unit Type

—____ Disposal” sub menu

Navigation pane

Figure 110: Navigation for "Unit Type Disposal (Report)" screen

On the Navigation pane, click the Master menu.
Then, click Unit Type Disposal sub menu. (Refer Figure Number 110)
When you click Unit Type Disposal sub menu, the “Unit Type Disposal (Report)” screen. (Refer to Figure

Number 111)

The Unit Type Disposal (Report) displays the list of Unit Type Disposal in English and local language
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SHOW MENU

Y / Master / Unit Type Disposal / Report Y /s %[ E>»©@ O0c@0@C
*Case Type: | Select M
Copy csv Excel
Show |10 v |entries Search:
Unit = Nature Unit = 5
A

Case Type Code Unit Name TEFEE AE Name Type Units Unit Flag

AC Cri.M.A.-46 1 Case Refer to Mediation Centre 0.05 Application

AC CriM.A.-46 2 Case settled as Mediator Judge 0.50 Application

AC Cri.M.A 46 Failed Mediation as Mediator

("]

0.25 Application

Judge
-ﬂ;‘mm“c” e 1 Case Refer to Mediation Centre 0.10 Application
.?ébitration e 2 Case settled as Mediator Judge 0.50 Application
Arbitration Case- 3 Failed Mediation as Mediator 0.5 Application

35 Judge
Arbitration R.D-73 | 1 Case Refer to Mediation Centre 0.10 Application
Arbitration R.D-73 | 2 Case settled as Mediator Judge 0.50 Application
Abitration RD-73 | 3 mgg LETEITNZS LETEE 025  Application
Atro.Spl.Case-24 1 Case Refer to Mediation Centre 0.05 Application
Showing 1 to 10 of 872 entries Previous Next |

Figure 111: Unit Type Disposal (Report) screen

Procedure

When you click the Unit Type Disposal submenu, the Unit Type Disposal (Report) screen is displayed
The Unit Type Disposal (Report) is displayed. (Refer to Figure Number 111)

For features of this option Please Refer to Section 4.1. (Case Type Report).

Click the hyperlink (text in blue) in step 3 to view the Reports features
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4.42. Copying Section (Report)

This report helps the user to view the list of Copying Section details entered. You can sort each

column, copy, save, and print the report

DISTRICT and SESSIONS COURT AURANGABAD Encz.0
= supuser
DISTRIC ¥ SHRI SUMANT M. KOLHE : 23032015

o f | Master / / (Seach. ] Y @0 0Ooceoec

Treasury Details
Account Purpose

Deposit and Pay
Register

Writ

Unit Tvpe Disposal Click “Copying

Capg ST Section” sub menu
\

Folday

Establishment
Master

Unit Type

Classific ation

IA Classification
Other Account
Purpose

Time Table Master
Fir Type

Admin Work Type
Issue Master
Judgment Template ——
Configure GRAS
Mediation Member
Mediation Stage
e

Navigation pane

Figure 112: Navigation for "Copying (Report)" screen
To access the Copying (Report) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Copying sub menu. (Refer Figure Number 112)

3 When you click Copying sub menu, the “Copying (Report)” screen is displayed. (Refer to Figure Number

113)
4. The Copying (Report) displays the list of Copying details in English and local language
X / Master / Copying Section / Report [Seach.. Y s rE®»@® OCOoceoeo0
Copy Csv Excel

Show |10 ¥ |entries Search
Copying
Section * Copying Section Name LCopying Section s/a
Code
1 fdg FTET

Showing 1 to 1 of 1 entries Previous MNext

Figure 113: Copying Section (Report) screen

Procedure
1. When you click the Copying submenu, the Copying (Report) screen is displayed
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2. The Copying Section (Report) is displayed. (Refer to Figure Number 113)

3. For features of this option Please Refer to Section 4.1. (Case Type Report).

4. Click the hyperlink (text in blue) in step 3 to view the Reports features
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4.43. Holiday (Report)

This report helps the user to view the list of Holidays entered. This option provides the facility to sort

each column, copy, save, and print the report

eCourtls mosmic~ DISTRICT AND SESSIONS COURT AURANGABAD
Home #| [0 ) Master / J [Seach. Y
Deposit and Pay a
Register
Writ
Unit Type Disposal
£20ving Secfion Click “ Holiday” sub menu
Holiday
o —
Ui Type

Classification
IA Classification

Cther Account
Purpose

Time Table Master
Fir Type

Admin Work Type
Issue Master
Judgment Template
Mediation Member
Mediation Stage
Time Slot =
Religion Navigation Pane
Litigant Status Master
Order Template

Process Masters
| ] T

Alerts | O New }

1 Calendar

allocation

@ OCoeoeo0

Logout ¥ NC2.0
01-08-2015 5

Figure 114: Navigation for “Holiday (Report)" screen

To access the Holiday (Report) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Holiday sub menu. (Refer Figure Number 114)

3. When you click Holiday sub menu, the “Holiday (Report)” screen is displayed. (Refer to Figure Number

115)
4. The Holiday (Report) displays the list of Holidays in English and local language.
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¥ [ Master / Holiday / Report Y

Show |10 ¥ | entries

Holiday

D Holiday Name From Date To Date e AT
1 lInd Saturday 10-03-2012 10-03-2012 277 TR
2 Ivth Saturday 24-03-2012 24-03-2012 ERIEICEES
3 Sunday 04-03-2012 04-03-2012 RIEEIE

4 Sunday 11-03-2012 11-03-2012 RIEEI

5 Sunday 18-03-2012 18-03-2012 RIEEI

53 Sunday 25-03-2012 25-03-2012 I

7 Dr. Babasaheb Ambedkar Jayanti, lInd\ Saturday 14-04-2012 14-04-2012

g Ivth Saturday 28-04-2012 26-04-2012

cl Ramnavami and Sunday 01-04-2012 01-04-2012

10 Sunday 05-04-2012 08-04-2012

Showing 1 to 10 of 444 entries

S ) OCOoceoeo0

Copy CEY Excel

Search:

Previous Mext

Figure 115: Holiday (Report) screen

Procedure

1. When you select the Holiday sub menu, the Holiday (Report) screen is displayed.

. The Holiday (Report) is displayed. (Refer to Figure Number 115)

2
3. For features of this option Please Refer to Section 4.1. (Case Type Report).
4

. Click the hyperlink (text in blue) in step 3 to view the Reports features
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4.44. Unit Type Classification

This report helps the user to view the list of Unit Type Classification entered. You can sort each column,

copy, save, and print the report.

eCourtlS DISTRIC v DISTRICT AND SESSIONS COURT AURANGABAD
Home #%| fx/ Master | / [seach. |V
Depositand Pay -

Reqister

Wit

Unit Type Disposal
Copying Section
Holiday Click “Unit Type

Unit Type ope .
Classification | ——=— Classification” sub menu
1A Classimcation

Cther Account
Purpose

Time Table Master
Fir Type

Admin Work Type
Issue Master
Judgment Template
Mediation Member
Mediation Stage
Time Slot

Religion

Litigant Status Master
Crder Template

Process Masters
| T

—
Navigation Pane

Alerts { O New }

Calendar

Logout [ NC2.0
01-08-2015 =

@ Cocoeoeo0

Figure 116: Navigation for" Unit Type Classification (Report)" screen

To access the Unit Type Classification (Report) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Unit Type Classification sub menu. (Refer Figure Number 116)

3. When you click Unit Type Classification sub menu, the “Unit Type Classification (Report)” screen is

displayed. (Refer to Figure Number 117)

4. The Unit Type Classification (Report) displays the list of Unit Type Classification in English and local

language.
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X / Master / Unit Type Classification / Report

O, E®»0®© 0O000@®O0

Copy Ccsv Excel
Show |10 v |entries Search:
Unit
Type * | Unit Type Description TFE IR Faer
Code
1 Regular Norms
= 2 5 Years
i 3 10 Years
4 Marathi
§ Bulky
7 gdfg ECoraC)
8 Regular Norms 2 T @at
Showing 1 to 7 of 7 entries Previous Next |
Figure 117: Unit Type Classification (Report) screen
Procedure
1. When you select the Unit Type Classification submenu, the Unit Type Classification (Report) is
displayed. (Refer to Figure Number 117)
2. For features of this option Please Refer to Section 4.1. (Case Type Report).
3. (Click the hyperlink (text in blue) in step 3 to view the Reports features
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4.45. IA Classification (Report)

This report helps the user to view the list of IA Classification entered. This option provides the facility to
sort each column, copy, save, and print the report.

' AN DISTRIC v DISTRICT AND SESSION S COURT AURANGABAD allocation 'm'_naij'mE‘;N-E_?‘u

Home | ) vaster [Seach.  ]Y @ Coeoeo

Deposit and Pay (&

Reqister

Wit

Unit Type Disposal
Copying Section
Holiday

Unit Type

1A Classification
Cther Account

Click “IA Classification” sub
menu

Purpose

Time Table Master

Fir Type

Admin Work Type

Issue Master

Judgment Template

Mediation Member

Mediation Stage

Time Slot

Religion

Litigant Status Master

Crder Template

Process Masters @

| e v

Alerts { O New )

Calendar

Navigation Pane

Figure 118: Navigation for" IA Classification (Report)" screen

To access the IA Classification (Report) screen, follow the steps given below:

1 On the Navigation p
2 Then, click IA Classif

ane, click the Master menu.
ication sub menu. (Refer Figure Number 118)

3. When you click IA Classification sub menu, the “IA Classification (Report)” screen is displayed. (Refer to

Figure Number 119)

4. The IA Classification (Report) displays the list of Classification Names in English and local language.

£ | Master / IA Classification / Report

Show |10 ¥ | entries

Classification ,

Code
1 Classification
2 Classification2

Showing 1to 2 of 2 entries

Classification Name

(Seach.. ]Y

LClassification Name

Tuff
Taff?

L e Ooceoeo0

Copy || Csv || Excel

Search:

Previous  Mext

Procedure

Figure 119: IA Classification (Report) screen
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When you select the IA Classification sub menu, the IA Classification (Report) is displayed. (Refer to
Figure Number 119)

For features of this option Please Refer to Section 4.1. (Case Type Report).

Click the hyperlink (text in blue) in step 3 to view the Reports features

4.46. Other Accounts Purpose (Report)

This report helps the user to view the list of Other Accounts Purpose details. You can sort each column,
copy, save, and print the report.

o
Home
Register

Wit

Holiday
Unit Type

Purpose

Fir Type

Time Slot
Religion

eCourtls [osmric ~
Depositand Pay [=

Unit Type Disposal
Copying Section

Classification
1A Classification
Cther Account

Purpose” sub menu
Time Table Master\ P

Admin Work Type
Issue Master
Judgment Template
Mediation Member
Mediation Stage

Litigant Status Master
Crder Template

Process Masters
e

ngout [ NC2.0

DISTRICT AND SESSIONS COURT AURANGABAD allocation '01_03_2015 i |

& X/ Master 1 | [Seach. | Y @ Coeoeco0

Click “Other Account

Navigation Pane

Figure 120: Navigation for "Other Account Purpose (Report) screen

To access the Other Account Purpose (Report) screen, follow the steps given below:

1
2
3

On the Navigation pane, click the Master menu.

Then, click Other Account Purpose sub menu. (Refer Figure Number 120)

When you click Other Account Purpose sub menu, the “Other Account Purpose (Report)” screen is
displayed. (Refer to Figure Number 121)

The Other Account Purpose (Report) displays the list of Other Account Purpose in English and local
language.
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—
¥ | Master / Other Account Purpose / Report [Seach.. 1Y O % E»0® O0C00@®C
Copy CsW Excel
Show |10 ¥ | entries Search
Other
’;‘CCO“'“ 4 | Other Account Purpose Name LOther Account Purpose Name
urpose
Code

1 wer T
E Showing 1 to 1 of 1 entries Previous Next

Figure 121: Other Accounts Purpose (Reports)

Procedure

1. When you select Other Account Purpose sub menu the Other Accounts Purpose (Report) is displayed.
(Refer to Figure Number 121)

2. For features of this option Please Refer to Section 4.1. (Case Type Report).

3. Click the hyperlink (text in blue) in step 3 to view the Reports features.
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4.47. Time Table Master (Report)

This report is used to view the Time Table for a particular Case Type. This option provides the facility to
sort each column, copy, save, and print the report.

3% e
eL ourtl) [oistric »

Home #| £k Master | /
Depositand Pay =

Reqister

Wit

Unit Type Disposal

Copying Section

Holiday

Unit Type

Classification

14 Classification

Cther Account

Time Table Maste

DISTRICT AND SESSIONS COURT AURANGABAD

[Seach.. ]V

Plrnnsa click ”Time Table Master”
fTes ———— sub menu

Admin Work Type
Issue Master
Judgment Template
Mediation Member
Mediation Stage
Time Slot

Litigant Status Master

Religion Navigation Pane

Crder Template
Process Masters
e I

Alerts { O New )

Calendar

Logout [ NC2.0
01-08-2015 =

allocation

@ Cocoeoeo0

Figure 122: Navigation for "Time Table Master (Report)" screen

To access the Time Table Master (Report) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Time Table Master sub menu. (Refer Figure Number 122)
3 When you click Time Table Master sub menu, the “Time Table Master (Report)” screen is displayed.

(Refer to Figure Number 123)
4 The Time Table Master (Report) displays the list of Time Table Master in English and local language.

£t / Master / Time Table Master / Report Y S 7 ﬁ‘* CLE=® O0OeoeO0
Copy CsV Excel

Show |10 ¥ |entries Search:
Case Type 4| Stage Sequence ID No. of Days
Civil Appeal Additional Issues 1 2
Civil Appeal PPE ADDL. W.S. 1 5
Sessions Case Hearing 2 15
Sessions Case Appearance 1 30

Showing 1 to 4 of 4 entries Previous Next |

Procedure

Figure 123: Time Table (Report)
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When you select the Time Table Master submenu, the Time Table (Report) is displayed. (Refer to Figure

Number 123)

For features of this option Please Refer to Section 4.1. (Case Type Report).

Click the hyperlink (text in blue) in step 3 to view the Reports features
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4.48. FIR Type (Report)

This report helps the user to view the list of FIR Type entered. You can sort each column, copy, save,
and print the report.

eCourtlS osmc~ DISTRICT AND SESSIONS COURT AURANGABAD allocation '01'_-03_2'05'5”-52'”

Home fx / Master | / I:I T 8 Coeoec0

Depositand Pay [=

Register

Wit

Holiday
Unit Type

Purpose

Fir Type

Religion

Unit Type Disposal
Copying Section

Classification
|1A Classification
Cther Account

i Tdule Wdsiel

AU VWUTR Ty e
Issue Master
Judgment Template
Mediation Member
Mediation Stage
Time Slot

Litigant Status Master
Crder Template
e
Alerts ( 0 New }

1 Calendar

Click “FIR Type” sub menu

Navigation Pane

Figure 124: Navigation for “FIR Type (Reports)" screen

To access the FIR Type Master (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
2 Then, click FIR Type sub menu. (Refer Figure Number 124)
3 When you click FIR Type sub menu, the “FIR Type (Report)” screen is displayed. (Refer to Figure
Number 125)
4. The FIR Type (Report) displays the list of FIR Type in English and local language.
X { Master / Fir Type / Report Y 0 @ Coeo0eo0
Copy CEW Excel
Show |10 ¥ | entries Search:
FIR
Type * FIR Type Name wrHTL UHR A
Code
Maormal FIR HHET THEHTTHT
Showing 1to 1 of 1 entries Previous  hext
Figure 125: FIR Type (Report)
Procedure
1. When you select the FIR Type sub menu the FIR Type (Report) is displayed. (Refer to Figure Number

125)
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2. For features of this option Please Refer to Section 4.1. (Case Type Report).

3. (Click the hyperlink (text in blue) in step 3 to view the Reports features

Page 152 of 494




Court User Manual

4.49. Admin Work Type (Report)

This report helps the user to view the list of Admin Work entered. You can sort each column, copy, save,
and print the report.

eLouril [oistric v

Home | [/ Master [Seach.  ]Y @ Coeoeo
Depositand Pay -

Reqister

Wit

Unit Type Disposal

Copying Section

Holiday

Unit Type
Classification

14 Classification
Cther Account
Purpose

Time Table Master
FirTunz Click “Admin Work Type”
Admin Work Type
Issue Master
Judgment Template
Mediation Member
Mediation Stage
Time Slot

Religion

Litigant Status Master
Crder Template

Process Masters
e

Calendar

ngout [ NC2.0

DISTRICT AND SESSIONS COURT AURANGABAD allocation ﬁ1-DB-JD1E =

————— sub menu

Navigation Pane

Figure 126: Navigation for "Admin Work Type (Report)" screen

To access the Time Table Master (Report) screen, follow the steps given below:

1
2
3

On the Navigation pane, click the Master menu.

Then, click Admin Work Type sub menu. (Refer Figure Number 126)

When you click Admin Work Type sub menu, the “Admin Work Type (Report)” screen is displayed.
(Refer to Figure Number 127)

The Admin Work Type (Report) displays the list of Admin Work Type in English and local language.
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1t [ Master / AdminWork Type | Report | Y

Show |10 ¥ | entries
Admin
TWork & Admin Work Type Name

ype

Code
1 Adrninistrative Work
2 Departrmental inguiry narms for Presenting officer
5] Departrnental inguiry norms for Enguiry officer
4 Departrmental inguiry norms for Preliminary inguiry
5 Legal Aid Waork
4] Attending or participating in Legal Literacy Camp actively_Subject to three camps in a guarter
7 Every Appeal decided under the Right to Information Act, 2005 by the Appellate Authority
g One day in a month to the Chairman and Secretary DLSA and Chairman of TLSA
9 Recording Staternent U Sec 164 of Cr.P.C.
10 Recording Staternent of Approver U Sec. 306 of Cr.P.C. in any Criminal Case

Showing 1to 10 of 13 entries

TATESTT HTATEAT THRIA 19

TR T

TIET AT Framiey gl B
el HR- Rt g S
TR Tl et S

FTE
HATE
FATEG
FATET
FATE
FITED

@ Coeoeo0

Copy CEY Excel

Search:

Previous  Mext

Figure 127: Admin Work Type (Report)

Procedure

1.

When you select the Admin Work Type sub menu, the Admin Work Type (Report) is displayed. (Refer

to Figure Number 127)

For features of this option Please Refer to Section 4.1. (Case Type Report).

Click the hyperlink (text in blue) in step 3 to view the Reports features
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4.50. Issue Master (Report)

This report lists all the issues entered for a particular case type and its respective nature. You can sort
each column, copy, save, and print the report.

P Dy [ T R S SRR Ok o b locat Logout & NC2.0
el ol ,:{J'\‘fv DISTRIC ¥ DISTRICT AND SESSIONS COURT AURANGABAD allocation 01.08.2015 8
Home #| () Master / J [Seach.  ]Y @ Coeoeeo
ToDUS AT ey =

Reqister

Writ

Unit Type Disposal
Copying Section
Holiday

Unit Type
Classification

14 Classification

Cther Account
Purpose

Time Table Master
Fir Type )
AdminNint Tune Click “Issue Master” sub

Issue Master ——  menu

A mmasnt Tamanlat

Mediation Member

Mediation Stage

Time Slot

Religion . .

Litigant Status Master Navigation Pane
—_—

Crder Template

Process Masters

[P I

Alerts { O New }

Calendar

Figure 128: Navigation for "Issue Master (Report)" screen

To access the Issue Master (Report) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Issue Master sub menu. (Refer Figure Number 128)

3. When you click Issue Master sub menu, the “Issue Master (Report)” screen is displayed. (Refer to
Figure Number 129)

4. The Issue Master (Report) displays the list of Issue Master in English and local language.

13 / Master / Issue Master / Report Y -+ ﬁ'se g =® O0O@e@0e@e@o0
Copy csv Excel
Show |10 v |entries Search:
:Bsue 4 Case Type Nature Issue =
1 1-Civil Appeal dfds sdfgsdg ST
Showing 1 to 1 of 1 entries Previous Next |p
:
7

Figure 129: Issue Master (Report)

Procedure
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1. When you select the Issue Master Report, the Issue Master (Report). (Refer to Figure Number 129)

2. For features of this option Please Refer to Section 4.1. (Case Type Report).

3. (Click the hyperlink (text in blue) in step 3 to view the Reports features

4.51.

This report lists all the entered Judgment Template. You can sort each column, copy, save, and print the

report.

Judgment Template (Report)

Homea

Register

Writ

Unit Type Disposal
Copying Section
Holiday

Unit Type
Classification

|1A Classification

Cther Account
Purpose

Time Table Master
Fir Type
Admin Work Type

lecua h=ctar

Mediation Member
Mediation Stage
Time Slot

Religion

Litigant Status Master
Order Template

Process Masters:

Depositand Pay [=

rtLS [DisTRIC *

fx / Master / |

DISTRICT AND SESSIONS COURT AURANGABAD

Navigation Pane

[Seach. 1Y

Click “Judgement

Judgment Template = Temnlate" sub menu

allocati

Logout [¥ NC2.0
01-08-2015 H

on

8 Cocoeoeeo0

To access the Judgment Template (Report) screen, follow the steps given below:

Figure 130: Navigation for "Judgment Template (Report)" screen

1 On the Navigation pane, click the Master menu.

2
3

Then, click Judgment Template sub menu. (Refer Figure Number 130)
When you click Judgment Template sub menu, the “Judgment Template (Report)” screen is displayed.
(Refer to Figure Number 131)

The Judgment Template (Report) displays the list of Judgment Template in English and local language.
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Showing 1to 1 of 1 entries

& i Master / Judgment Template / Report |:| Y Q @ L = =@ OQoeoceo0

Show | 10 | entries Search:
él:(llimem Judgment Name Template Name ErpTaTa a1
1 test judjerment Ternplatel [GEEELEIE]

Copry CEV Excel

Previous Mext

Figure 131: Judgment Template (Report)

Procedure

1. When you select the Judgment Template submenu, the Judgment Template (Report) is displayed.

(Refer to Figure Number 131)

2. For features of this option Please Refer to Section 4.1. (Case Type Report).

3. Click the hyperlink (text in blue) in step 3 to view the Reports features
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4.51. Mediation Member (Report)
This report lists all the Mediation Members that are entered in the database. You can sort each column,
copy, save, and print the report.
PR AN DISTRICT AND SESSION S COURT AURANGABAD aliocation  -egout BNC20
¢ QFUTTLD DISTRIC v gt e B s = g 5 s 01-08-2015 =
Home #| ¥/ Master | | [Seamh.. |Y e OCoeeoeo0
Deposit and Pay [=
Register
Writ
Unit Type Disposal
Copying Section Navigation Pane
Holiday To—
Unit Type

Classification
|A Classification

Cther Account
Purpose

Time Table Master

Fir Type

Admin Work Type

Issue Master

g et Click “Mediation Member”

Mediation Member

WeUlauun oaye

Time Slot

Religion

Litigant Status Master

Crder Template
[——

Alerts ( O New }

1 Calendar

———— sub menu

Figure 132: Navigation for "Mediation Member (Report)" screen

To access the Mediation Member (Report) screen, follow the steps given below:

1 On the Navigation pane, click the Master menu.
2 Then, click Mediation Member sub menu. (Refer Figure Number 132)
3 When you click Mediation Member sub menu, the “Mediation Member (Report)” screen is displayed.
(Refer to Figure Number 133)
4. The Mediation Member (Report) displays the list of Mediation Member in English and local language.
£t | Master / Mediation Member / Report I:I Y B 7 Qoce@eo0
Copy TS Excel
Show |10 ¥ | entries Search:
Member ID ' Member Type Mediation Member From Date To Date
1 Advocate Fatil M.L 2015-12-04
2 Judicial Officer judget 2015-12-04
5 Retired Judicial Officer runde 2015-12-04
4 COther atherabc 2015-12-04
Showing 1 to 4 of 4 entries Previous  Mext
Figure 133: Mediation Member (Report)
Procedure
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When you select the Mediation Member sub menu, the Mediation Member (Report) is displayed.

(Refer to Figure Number 133)

For features of this option Please Refer to Section 4.1. (Case Type Report).

Click the hyperlink (text in blue) in step 3 to view the Reports features
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This report lists all the entered Mediation Stage. You can sort each column, copy, save, and print the

report.
CourtlS DISTRICT AND SESSIONS COURT AURANGABAD allocation Logout ¥ NC2.0
CONFILD |DISTRIC v 0 i SEm = = W 01-08-2015 25
Home f2 / Master | | [Seach. Y @ Coeoeo
Deposit and Pay
Register
Writ

Unit Type Disposal
Copying Section
Holiday

Unit Type
Classification

|A Classification

Cther Account
Purpose

Time Table Master
Fir Type

Admin Work Type
Issue Master
Judgment Template
Mediation Member
Mediation Stags.

(I ey

Religion

Litigant Status Master
Crder Template

Navigation Pane

— —

Click “Mediation Stage” sub

menu

Process Masters @

S

[

Figure 134: Navigation for "Mediation Stage (Report)" screen

To access the Mediation Member (Report) screen, follow the steps given below:

1
2
3

4

On the Navigation pane, click the Master menu.

Then, click Mediation Member sub menu. (Refer Figure Number 134)

When you click Mediation Member sub menu, the “Mediation Member (Report)” screen is displayed.
(Refer to Figure Number 135)

The Mediation Member (Report) displays the list of Mediation Member in English and local language.

| Master / Judgment Template / Report (Seach. ] Y OsrZlE®»@ CoeoeO
Copy |[ csv |[ Excel
Show |10 ¥ |entries Search:
é‘(‘j‘(‘gme"‘ 4| Judgment Name Template Name == =
1 ZXCX fdfsdf e
- Showing 1 to 1 of 1 entries Previous MNext
Figure 135: Mediation Stage (Report)
Procedure
1. When you select the Mediation Member submenu, the Admin Work Type (Report) is displayed. (Refer
to Figure Number 135)
2. For features of this option Please Refer to Section 4.1. (Case Type Report).
3. Click the hyperlink (text in blue) in step 3 to view the Reports features
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4.53. Time Slot (Report)
This report lists all the entered Time Slot. You can sort each column, copy, save, and print the report.
&0 AN DISTRICT AND SESSIONS COURT AURANGABAD allocat Logout [% NE2.0
CourtlS o= DISTRICT AND SESSIONS COURT AURANGABAD allocation  Logout BNC2
Home fr / Master | [Seach. Y @ Ooeoeo0
Deposit and Pay
Register

Imv

Writ

Unit Type Disposal
Copying Section
Holiday

Unit Type
Classification

1A Classification

Other Account
Purpose

Time Table Master
Fir Type

Admin Work Type
Issue Master
Judgment Template
Mediation Member
Iediation Stage
Time Slot

Religion

Navigation Pane

Click “Time Slot” sub menu

Litigant Status Mastar T ——

Order Template

To access the Time Slot (Report) screen, follow the steps given below:

Figure 136: Navigation for "Time Slot (Report)" screen

1 On the Navigation pane, click the Master menu.
2 Then, click Time Slot sub menu. (Refer Figure Number 136)
3 When you click Time Slot sub menu, the “Time Slot (Report)” screen is displayed. (Refer to Figure
Number 137)
4. The Time Slot (Report) displays the list of Time Slot in English and local language.
£ | Master / Time Slot | Report (search.. 1Y 1 @ OoeoecC
Copy CEY Excel
Show |10 ¥ | entries Search:
Time Slot ID L Time Slot Time Slot Name LTime Slot a1
1 Yam-12pm Time Slat Mama 25 TeATE AT
Showing 1to 1 of 1 entries Previous Mext
Figure 137: Time Slot (Report)
Procedure
1. When you select the Time Slot submenu, the Time Slot (Report) is displayed. (Refer to Figure Number
137)
2. For features of this option Please Refer to Section 4.1. (Case Type Report)
3. Click the hyperlink (text in blue) in step 3 to view the Reports features.
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4.54. Religion (Report)

This report lists all the entered Report. You can sort each column, copy, save, and print the report.

Logout [ NC2.0
01-08-2015 =

Home #| fr/ Master | / [Seamh. ]V @ Coeoe0

Deposit and Pay [

Reqister

Wit

Unit Type Disposal

Copying Section Navigation Pane
Holiday T —

Unit Type

Classification

14 Classification

Cther Account

Purpose

Time Table Master

Fir Type

Admin Work Type

Issue Master

Judgment Template

Mediation Member Click “Religion” sub menu

Mediation Sta0t——

Tirme Slat

j : urt ':'."':f DISTRIC v DISTRICT AND SESSIONS COURT AURANGABAD allocation

Religion
Litigant Status Master
Crder Template

- |
Alerts { O New }

Calendar

Figure 138: Navigation for "Religion (Report)" screen

To access the Religion (Report) screen, follow the steps given below:
1 On the Navigation pane, click the Master menu.
2 Then, click Religion sub menu. (Refer Figure Number 138)

3 When you click Religion sub menu, the “Religion (Report)” screen is displayed. (Refer to Figure Number

139)

4. The Religion (Report) displays the list of Religion in English and local language.

Copy || CSY Excel

Show |10 ¥ | entries Search:
II})eIigion 4 Religion erdr
1 Hindu T
2 tuslirm AR
5] Christian e
5 OTHER =T
Showing 1 to 4 of 4 entries Previous Mext

I | Master / Religion { Report (Search..  ]Y 0 ® Oo@eoe®o0

Figure 139: Religion (Report)
Procedure
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When you select the Religion submenu, the Religion (Report) is displayed. (Refer to Figure Number

139)

For features of this option Please Refer to Section 4.1. (Case Type Report).

Click the hyperlink (text in blue) in step 3 to view the Reports features
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5. Process Masters
The Process Masters module includes the following:

1. Bailiff Master
2. Other Process Messenger
3. Process Area Master
4. Tag Bailiff, Area
5. Unserved Process Reason
5.1 Bailiff Master
A Bailiff is a legal officer to whom some degree of authority or jurisdiction is given. In Bailiff Master you
can add all the information pertaining to Bailiff.

5.1.1. Bailiff Master (Report)

This option provides the facility to view the list of Bailiffs.

¥ / Process Masters / Bailiff Master / Report | Y H @ Oo@eoe@o0
Show |10 ¥ | entries Search:
Bailiff o Baitifr anm
Code
1 Raju kumnar T, T
Showing 1to 1 of 1 entries Previous Mext

Figure 140: Bailiff Master (Report) screen

Procedure

1. Click the Report iconE that is located at the upper right corner on the menu bar.

2. The system will display the Report. (Refer to Figure Number 140)

Show |10 ¥ | entries

3. Select the number of entries you want to view from Show Entries select box.

4. Search box: If you want to search a specific Bailiff, then enter a part of the name or the whole name
as search criteria in the Search box. The system will search using the search criteria and display the
Bailiff details in the report. The Search box is located at the top right corner of the table, which
includes all the lists of Bailiff existing in the database.

5. The Report screen should display in a table format with the details given below:

e Bailiff Code
e Bailiff Name
e Bailiff in local language

6. You can sort the details of each column of the report. To sort, Click the arrow buttons El placed
towards the upper right corner of each column. You can sort the details in ascending and
descending order.
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7. For example, to sort Bailiff Code column, click the arrow El to sort the details of the column.

Bailiff 4o
Code \tlick to sort

8. Click upper arrow to sort the Bailiff Code in ascending order and lower arrow for descending order.

9. Click upper arrow to sort the Bailiff Code in ascending order and lower arrow for descending order.

10. Click Previous to view the previous page and Next to view the next page.

11. You can view the Bailiff (Report) in pdf and xls format also.
5.2 Other Process Messenger

5.2.1. Other Process Messenger (Report)

] ) DISTRICT AND SESSIONS COURT AURANGABAD court Logout B NC2.0
6’C01H"f[8 DISTRIC SHRI SUMANT M. KOLHE 16-01-2015
Home & /| fX / Process Masters / / [Search Y e O 00 0 e

BT sz Click the “Other
Other Process | = mm— )
Messenger Process Messenger’
Process Area submenu

Master

Tag Bailiff, Area

Unserved Process

Reason

| T———__ Navigation

pane

Information

1"

Figure 141: Navigation for “Other Process Messenger” screen

To access Other Process Messenger screen, follow the steps given below:

1. Onthe Navigation pane, click the Process Masters menu.
2. Then, click the “Other Process Messenger” sub menu. (Refer Figure Number 141)

3. When you click “Other Process Messenger” sub menu, the system will display the “Other Process
Messenger” screen. (Refer Figure Number 142)
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X | Process Masters / Other Process Messenger { Report Y =] o CQoceo®eo0

Show |10 ¥ | entries Search:

Process
Messenger “ Process Messenger FETADT gl
Code

1

Sanjiv Kurnar HATT FTHH

Showing 1to 1 of 1 entries Previous Mext

10.

11.
12.

Figure 142: "Other Process Messenger" screen

. ] Show |10 ¥ |entries
Select the number of entries from the Show Entries select box.

Search box: If you want to search a specific Process Messenger, then enter a part of the name or the
whole name as search criteria in the Search box. The system will search using the search criteria and
display the Process Messenger details in the report.

The Search box is located at the upper right hand corner above the table.

The Report will display the details given below:

e Process Messenger Code
e Process Messenger
e Process Messenger (in local language)

You can sort the details of each column of the report. To sort, Click the arrow buttons I:l placed
towards the upper right corner of each column. You can sort the details in ascending and descending
order.

For example, to sort Process Messenger Code column, Click the arrow|:|. (Refer to the Figure given
below)

Process
Messenger 4

Code \‘Click to sort

Click upper arrow to sort the Process Messenger Code in ascending order and lower arrow for
descending order.

Click Previous to view the previous page and Next to view the next page.

You can view the Other Process Messenger (Report) in pdf and xIs format also.
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5.3 Process Area Master

- } DISTRICT AND SESSIONS COURT AURANGABAD l Logout B NC2.0
eCourtlS ostic~ SHRI SUMANT M. KOLHE cour 16.01-2015
Home & | 1/ Process Masters [ / [ 1Y e OO0 0@

Process Masters @

Bailiff Master
Other Process

Niessenge
Process Area Area Master”
i \ submenu

Tag Bailift, Area

Unserved Process
Reason

IE
Q

Click the “Process

Proceedings

Litigant

Updations ©

Proceedings o I Navigation

Reports pane

DJPMC

Appeals
Information

Figure 143: Navigation for "Process Area Master" screen

To access Area screen, follow the steps given below:

1. On the Navigation pane, click the Process Masters menu.
2. Then, click the “Process Area Master” sub menu. (Refer Figure Number 143)

3. When you click “Process Area Master” the “Area” screen is displayed. (Refer Figure Number 144)

X | Process Masters | Process Area Master / Report [Searct |Y o @ OQoceo0oeo0
Show |10 ¥ | entries Search:
Process ,
Area 1D Area =
1 shivaji nagar TErETaAT
Showing 1to 1 of 1 entries o Previous Mext B

Figure 144: Process Area Master

. . Show | 10 * |entries
4. Select the number of entries from the Show Entries _ select box.

5. Show Entries select box: The Show Entries select box provides the facility to view 10, 25, 50, and 100
numbers of entries. The report displays the number of entries that you select from the select box. (Refer

to Figure Number 145)
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¥ | Process Masters / Tag Bailiff, Area / Report |:| Y ] o (ool NN Mo
SHOw |10 e Search:
S.N 10 ailiff Area From Date To Date
T &g aju kumar shivaji nagar 01-01-2015
Show qg 10of1 entr es Previous Mext

54

10.

11.
12.

Figure 145: "Show Entries" select box

Search box: If you want to search a specific Process Area, then enter a part of the name, the whole
name or a single alphabet of the name as search criteria in the Search box. The system will search using
the search criteria and display the Process Area details in the report.

The Search box is located at the upper right hand corner above the table. The Search box is attached to
the table.

The Report will display the details given below:

e Process Area ID
e Area
e Area (in local language)

To sort the list according to the alphabetical list, Click the arrow|:|. (Refer to the Figure given below)

Process
ArealD Y

\Click to sort

Figure 25a: Sort feature

Click upper arrow to sort the Process Area ID in ascending order and lower arrow for descending order.
(Refer to Figure given below)

Click Previous to view the previous page and Next to view the next page.

You can view the Process Area Master (Report) in pdf and xls format also.

Tag Bailiff, Area

With the “Tag Bailiff, Area” report you can view the list which displays the Areas assigned to the Bailiffs
for a period of time.
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. ) DISTRICT AND SESSIONS COURT AURANGABAD . Logout B NC2.0
cour

eC OHI‘ILS DISTRIC ¥ SHRI SUMANT M. KOLHE 16-01-2015 =

e #&| fx / Process Masters / | [ 1Y DI e NeN NN

Bailiff Master

Other Process
Messenger

Process Area
Master

Tag Bailiff, Area

Unserved Process \ Click the ”Tag

R o
2 Bailiff Area”
submenu

Proceedi = H
(+]

pane
Appeals
h

Figure 146: Navigation for "Tag Bailiff, Area (Report)" screen

To access Tag Bailiff, Area screen, follow the steps given below:

1. On the Navigation pane, click the Process Masters menu.
2. Click the Tag Bailiff, Area sub menu. (Refer Figure Number 146)

3. When you click the Tag Bailiff, Area sub menu, the “Tag Bailiff, Area” screen. (Refer Figure Number

147)
¥ | Process Masters | Tag Bailiff, Area / Report Y ] (2] OQoe@eeeo0

Show |10 ¥ | entries Search:

S.No. * | Bailiff Area From Date To Date

1 Raju kumar shivaji nagar 01-01-2015
Showing 1 to 1 of 1 entries 4 Previous MNext

Figure 147: Tag Bailiff, Area Report
. . Show | 10 ¥ |entries
4. Select the number of entries from the Show Entries select box.

5. Search box: If you want to search a specific Bailiff, then enter a part of the name or the whole name as
search criteria in the Search box. The system will search using the search criteria and display the details
of the Bailiff in the report.

6. The Search box is located at the upper right hand corner above the table.

7. The Report will display the details given below:
e Serial Number (S.No)
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e Bailiff

e Area

e From Date
e To Date

To sort the list according to the alphabetical list, Click the arrow|:|. (Refer to the Figure given below)

Eladnti
}\Click to Sort

Click upper arrow to sort the Bailiff in ascending order and lower arrow for descending order. (Refer to

Figure given below)

The S.No column can be sorted according to alphabetical order. To sort the list according to the

alphabetical list, Click the arrow|:|. (Refer to the Figure given below)

S.No. 2\

N\

Click upper arrow to sort the S.No in ascending order and lower arrow for descending order.

Click to Sort

Similarly, you can sort the contents of all the columns.
Click Previous to view the previous page and Next to view the next page.

You can view the Process Area Master (Report) in pdf and xIs format also.

Unserved Process Reason

With the “Unserved Process Reason” report you can view the list which displays the Unserved Process
Reason and the Unserved Process ID.
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_ DISTRICT AND SESSIONS COURT AURANGABAD Logout B NC2.0
;(‘ " IS‘ court e
eCourtl [pistric ~ SHRI SUMANT M. KOLHE 16-01-2015 =

e #&| fx / Process Masters / | [ 1Y DI e NeN NN

=

Bailiff Master
Other Process
Messenger

Process Area
Master
Tan Bailiff_Area

Unserved Process
— .

Reason ~——___ Click the “Unserved
* Process Reason”

Case o submenu
Proceedings

Litigant
DJPMC

Proceedings

Appeals

Figure 148: Navigation for “Unserved Process Reason (Report)” screen

To access Unserved Process Reason screen, follow the steps given below:

1. On the Navigation pane, click the Process Masters menu.

2. Then, click the Unserved Process Reason sub menu. (Refer Figure Number 148)

3. When you click the Unserved Process Reason sub menu, the “Unserved Process Reason” screen is
displayed. (Refer Figure Number 149)

X / Process Masters / Unserved Process Reason / Report | | Y H @ Co0O@ 0o e

Show |10 ¥ | entries Search:

Unserved
Process * Unserved Process IECIGIE R A
1D
1 Unsered Process IEGIRIE GRS HE G
Showing 1to 1 of 1 entries ¢ Previous Mext
Figure 149: Unserved Process Reason (Report) screen
. . Show |10 ¥ | entries

4. Select the number of entries from the Show Entries select box.

5. Use the Search box if you want to search a particular Unserved Process in the report. Enter a part of the
name or the whole name as search criteria in the Search box. The system will search using the search
criteria and display the Unserved Process in the report.

6. The Search box is located at the upper right hand corner above the table.

7. The Report will display the details given below:

e Unserved Process ID
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e Unserved Process
e Unserved Process in local language

To sort the contents of each according to the alphabetical, ascending, or descending order, Click the

arrow I:l located at the right side of each column.

\Iick to sort

Click upper arrow to sort the Unserved Process in ascending order and lower arrow for descending
order.

S.No. N

Ueissraed Froscass

1
l \Slick to sort

Click upper arrow to sort the Unserved Process in ascending order and lower arrow for descending
order.

Linserys
Froceas ©

Click to sort

Click Previous to view the previous page and Next to view the next page.

You can view the Process Area Master (Report) in pdf and xIs format also.

Fees

This option provides the facility to enter the value of the Court Fee, affixed with the Plaint, when the
Plaint is presented at the Filing Counter along with the necessary Court Fee. This option also makes
provision for the addition of various other types of Fees such as Process Fee, Search Fee or Receipt Fees
to name a few.
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, DISTRICT AND SESSIONS COURT AURANGABAD oot Logout % NC2.0
£’CO!H"ILS DISTRIC * SHRI SUMANT M. KOLHE/SHRI{Incharge) 06-01-2015
Home #| X/ Fees/ | [Search | Y 9@ Ooeo0ec

uuery

Case

—————____ Click “Receipt Fees”
submenu

Proceedings ©
Litigant

P

Ri

roceedings
eports
PMC

—_—

Appeals
Information

Navigation pane

Plead Guilty

FIR Details

Figure 150: Navigation for "Receipt Fees" screen

Procedure

To access the “Fees” screen, follow the steps given below:

1.
2.
3.

6.1

6.1.1

On the Navigation pane, click the Fees menu.

Then, click Receipt Fees sub menu. (Refer to Figure Number 150)

When you click the Receipt Fees sub menu, the system will display the “Receipt Fees” screen with Case
Number and Civil as the selected option. (Refer to Figure Number 151)

You can add Fees for the selected case type using Case Number, Filing Number, and Caveat Number. By
default the Case Number is displayed as the selected option.

To add Fees using Filing Number and Caveat Number, select their respective radio buttons.

You can add Fees for Civil and Criminal case types. By default, Civil is displayed as the selected option.
For Criminal cases, select the Criminal radio button.

Receipt Fees

Receipt Fees (Add)

This form provides facility to add the Fees submitted with the case. You can add Fees for Civil and
Criminal Cases based on Case Number, Filing Number and Caveat Number. But by default, the system
displays Case Number and Civil as the selected option.
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1t | Fees / Receipt Fees / Add 'Y s 2 0 @ O0ceoe0
Fees
* Case No. Filing Mo. Caveat No.
*® Civil Criminal

*Case Type: | Civil Appeal-1 v
“Case No.: | 100075 | “Year:[2010 | co |
Uttamrao Patilba Gorade Vis Dhanraj Uttamrao Gorade

Petiticner / Respondent Name| Select v
Other Name:
*Amount:
‘Fees Type: | gelect v
Mede of Payment: ® Cash Stamp D.D. Cheque Challan
Pay Mode Fees Type Amount D.D./Cheque No D.D./Cheque Date Bank Name

| ==

Figure 151: Fees (Add) screen

Procedure
1. Select the case type for which you want to add the Fees from the Case Type select box.
2. Enter the case number of the selected case in the Case No. field.
3. Enter the year of registration in the Year field.

4. Click Go. The Petitioner/Respondent Name, Amount, Fees Type, and Mode of Payment fields are
displayed. (Refer to Figure Number 152)

f / Fees / Receipt Fees / Add [Seach..  |Y Q » O L) Q0@ 0 @0
Fees
Case No. Filing Mo. Caveat No.
Civil Criminal
*Case Type:| Civil Appeal-1 v
*Case No.:| 100075 | 'Year:| 2010 |m
Uttamrao Patilba Gorade Vis Dhanraj Uttamrao Gorade
*Petitioner / Respondent Name| Uttamrao FPatilba Gorade v
*Amount: 250
S ‘FeesType:| courtFee v |
E Mode of Payment: ® Cash Stamp 1] Cheque Challan
i ay Mode Fees Type  Amount D.D./Cheque No D.D./Cheque Date Bank Name
[ Fnisn | Reset |

Figure 152: Fees screen with details

5. Select the Petitioner or Respondent from the Petitioner/Respondent Name select box.

6. Enter the amount of Fees the Petitioner/Respondent has to pay in the Petitioner/Respondent Name
field.

7. Select the fees type from the Fees Type select box.

8. Choose the mode of payment by selecting the radio buttons for Cash, Stamp, D.D (Demand Draft),
Cheque, or Challan and click Add.
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9. By default, the system displays Cash as the selected mode of payment. To choose the other modes of
payment as mentioned in step 8; select their respective radio buttons.

10. When you click Add, the details of the fees for the selected case type will be displayed as shown in the
figure given below.

ft / Fees / Receipt Fees / Add [Seach.. |Y Q » O L] Ooe@eoeo0

Fees
Case MNo. Filing No. Caveat No.
Civil Criminal

*Case Type:| Civil Appeal-1 v
*Case No.:| 100075 | 'Year:|2D'D |m
Uttamrao Patilba Gorade Vis Dhanraj Uttamrao Gorade
*Petitioner / Respondent Name| Kushavartabai Tejrac Sultane v
*Amount:
*Fees Type:| gelact v
=]
E Mode of Payment. ™ Cash Stamp DD Cheque Challan
b
avgiiess Amount D.D./Cheque No D.D./Cheque Date 2k
Mode Type Name
Cash Court250 0
Fee
| Finish | Reset

Figure 152a: Fees Details

11. For Stamp as the mode of payment, the fields are same as Cash Mode of Payment.
12. Incase of D.D (Demand Draft) option the system will display Bank Name, D.D. No., and D.D Date fields.

I-ﬂndeanayment:L Cash Stamp = 0.0 Chequé Challan
Bank Mame: | oalact v

D.D. No
D.D. Date | B

Figure 153: D.D. as the Mode of Payment

13. Select the name of the Bank from the Bank Name select box.

14. Enter the number of the demand draft in the D.D No. field.

15. Enter the date on the demand draft in the D.D. Date field.

16. Incase of Cheque option the system will display the Bank Name, Cheque No., and Cheque Date fields.

I-ﬂndean’ayment:L Cash Stamp 0.0 & Chequé Challan
BankMame: | gojact v

Cheque No| 42345
Cheque Date| 15-06-2015 |_ﬂ

Figure 154: Cheque as the Mode of Payment
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17. Incase of Challan option the system will display the Bank Name, Challan No., and Challan Date.

L |
Maode of Payment: Cash Stamp F1E] Cheque = Challan
Bank Name: | gojact .

Challan Mof 42345
Challan Date| 15-05-2015 |_|

Figure 155: Challan as the Mode of Payment
18. After you have selected the Mode of Payment and added the details as per the Mode of Payment, click
Add button. The added fees details will be added and displayed in the form as shown in the figure given

below.
ft / Fees | Receipt Fees / Add l:lY (+] ram= L7 ] 0@ o @O0
Fees
Case No. ' Filing No.  CaveatNo.
Civil Criminal
*Case Type:| Civil Appeal-1 '|
*Case No.:| 100075 | *vear[2010 |E
Uttamrao Patilba Gorade V/s Dhanraj Uttamrao Gorade
* Petitioner / Respondent Name| Kushavartabai Tejrac Sultane v
*Amount:
‘Fees Type!| gelect v
2
E Made of Payment. ' Cash Stamp DD. Cheque =/ Challan
Bank Name: [ ggjact .
E Challan Nof 12345
B Challan Date| 15-06-2015 |J
Pay Fees Bank
Mode Type Amount D.D./Cheque No D.D./Cheque Date Name
Cash Court 250 0
Fee
D.D. Other250 12345 18-06-2015
Fee
| Fnish | Reset |
N

Figure 155a: Fees (added details)

19. Click Remove to remove the added Fees for the selected case type.
20. Click Reset to modify the entered details.

21. Click Finish to save the information into the system. The system will display the message, “Addition
Successful” and Fees Receipt No. XXXXXX/2015-2016” and the Print link.
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ft | Fees / Receipt Fees / Add l:l? [+
Addition successful.
FeesReceipt No. 12414 /2015-2016
Print
=) Case No. Filing MNo. Caveat No.
= Civil Criminal
*Case Type:| Select v
*Case No.: | *vear| |
Uttamrao Patilba Gorade Vis Dhanraj Uttamrao Gorade
*Petitioner / Respondent Name| Select v
ﬁ *Amaount:
E ‘Fees Type:| gealect v
Mode of Payment. ® Cash Stamp D.D. Cheque Challan
] Bank Name: | oajact v
Challan Noj
Challan Date| |J
Pay Mode Fees Type  Amount D.D./Cheque No D.D./Cheque Date
[ Finish { Reset

L7

Cocoeoeo0

Bank Name

Figure 155b: Message
22. Click the Print link to view Fees Receipt for the selected case type.

DISTRICT AND SESSIONS COURT AURANGAEBAD

Tudge Designation Civil Appeal/01000735/2010
Receipt No. . 12414 /2015-2016

Sr. No. Payment
1 Cash

(THREE HUNDEED )

Ttem Description
Court Fee

Date . 16/07/2015

Amount
300.00

Party Name
Amount :

Prakash Uttamrao Garade
300

(THREE HUNDRED )
Signature of the Official
Print

Figure 155c: Fees Receipt

23. To print the Fees Receipt for the selected case type, click the Print link on the receipt.
24. When you click the Print link, the Print screen is displayed.

25. Click Save to save the receipt in your desired destination and then print the receipt.
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Print
Total: 1 page
Destination 5ave as PDF
Change

Pages = Al
Layout Portrait bt
Paper size Ad v
Margins Default i
Options | Headers and footers

Background graphics

THE2015

5 _jees.phe
DISTRICT AND SESSIONS COURT AURANGABAD

Judge Designation Crvil Appeal/0 1000752010

Receipt Moo . 12414 20015-2016 Date . 16/07/2015

Sr. No Pavment Amount

Item Description
Court Fee 300,00

(THREE HUNDRED )

Party Name Prakash | ttamrao Garade
Amount : Sy
(THREE HUNDREID )
Signature of the Official
Jlu:-l

Figure 155d: Save and Print option

26. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

27. To add a new Receipt Fees entry, click the New icon

6.1.2 Receipt Fees (Modify)

o

This feature provides the facility to update or modify the Fees details already existing in the system.
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¥ / Fees / Receipt Fees / Modify

2 L @

| 'Y
Fees

Receipt No.: | | Year: | | m

Case No. Filing No. Caveat No.

® Civil Criminal
“Case Type: | Select j
“Case No. “Year. | | m
*Amount:

‘Fees Type: | gelect =

Mode of Payment: Cash Stamp D.D. Cheque

Uoiae

OQoeoeo

Challan

ay Mode Fees Type Amount D.D./Cheque No D.D./Cheque Date Bank Name
[ Finish | CancelReceipts | Reset
Figure 156: Fees Receipt (Modify)
Procedure:

To modify the Fees follow the steps given below:

e S

Click the Edit iconlz

The Receipt Fees (Modify) screen is displayed. (Refer to Figure Number 156)

Enter the Receipt Number, Receipt Year and Click the Go button.
The system will display all the details of the entered Receipt No..

located at the upper right corner on the menu bar.

5. Now you can update or modify the details. (Refer to Figure Number 156a)

f | Fees / Receipt Fees | Modify

SHOW MENU

Pay Fees

Mode Type LI

Challan Court 200.00
Fee

Cash  Other250.00

Fee

[Seach. Y

*Receipt No..

*Case Type:
*Case No.

Fees
[12104 | vear: [2015 | m
Case Mo. Filing Mo. Caveat No.
Civil Criminal
Civil Appeal-1 v]
0100075 | *vear[2010 |m

Uttamrao Patilba Gorade V/s Dhanraj Uttamrao Gorade
Select A

* Petitioner / Respondent Name

Cther Name:
*Amaunt:

‘Feas Type:
Document Type:
Mode of Payment:

D.D./Cheque No

12345

Select v
Select v
Cash Stamp D.D. Cheque

D.D./Cheque Date

04-06-2015

[ | concenecopts | st

-+

Challan

@ ODoeoeo

Bank

Document
Name

Type
Application
for leave
to sue as a
pauper

fsffsf

BOI

Figure 156a: Fees Receipt (Modify) screen with details
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6. Click “Update” to update the edited fee entry.
7. Click “Finish” to save the updated entries in the system.

8. Click “Cancel Receipt” to cancel the receipt. Once the receipt is cancelled, the entries of that receipt
will not be further accounted.

9. Allthe mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

6.1.3 Receipt Fees (Report)

This option will allow you to view the report of the Receipt Fees. The system will generate and display
the Receipt. This Report can be printed, if required.

¥ / Fees / Receipt Fees / Report [Seach. Y Qs B L Q0@ @@ 0

Receipt No.: | vear: | |

Figure 157: Receipt Fees (Report)

Procedure

Click the Report iconE located at the upper right hand corner on the menu bar.

1.
2. The Receipt Fees (Report) is displayed. (Refer to Figure Number 157)
3. Enter the Receipt Number in the Receipt No. field and the Receipt Year in Year field.
4. Click the Go, the system will display the Receipt as shown in Figure Number 158.
DISTRICT AND SESSIONS COURT AURANGABAD
Civil Appeal/0100075/2010

Rercipt No.11127 /2014-2015 Date.13/12/2014

Sr No Payment Item Amount

1 Cash Court Fee 200.00

(TWO HUNDRED )

Party Name Uttamrao Patilba Gorade

Amount : 200

(TWO HUNDRED )
Signature of the official

Figure 158: Receipt Fees (Report)

(*Note: All the entries displayed in the screen shots are as examples only)
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6.2 Query

This option helps to query details of fees in the case. The total fees paid in the case and party wise
subtotal displayed assists the court in further calculating the bill of costs. You can query the fees details
using Case Number, Filing Number, and Caveat Number. By default the system will display Case
Number as the selected option; you can choose either Filing Number or Caveat Number by selecting
their respective radio buttons.

6.2.1 Query (Report)

This option helps to query details of fees in the case. The total fees paid in the case and party wise
subtotal assists the court in further calculating the bill of costs.

- % DISTRICT AND SESSIONS COURT AURANGABAD court L ogout B NC2.0
eCo HI'E‘IAS DISTRIC ¥ SHRI SUMANT M. KOLHE S 17012015 3
Home # f /| Fees | | | |Y 0 e OO@O.

Navigation
pane
~ \ Click “Query Fees”
sub menu.

Figure 159: Navigation for Query (Report) screen

To access the “Query” screen, follow the steps given below:

1. On the Navigation pane, click the Fees menu.

2. Then, click Query sub menu. (Refer to Figure Number 159)

3. When you click the Query sub menu, the “Query” screen with Case Number as the selected option is
displayed. (Refer to Figure Number 160)

4. You can query the Fees details for the selected case type using Case Number, Filing Number, and Caveat
Number.

5. By default the system displays Case Number as the selected option. You can choose Filing Number and
Caveat Number by selecting their respective radio buttons.
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ft | Fees / Query / Report

(Seach. ]V

® (Case No. Filing Mo. Caveat Mo.
Case Type: | Civil Appeal-1 v
Case Mo.: [ 100075 Year: | 2010
Petitioner/Respondent Fees Type Receipt No. Date

o Ooeoeo0

Amount

Procedure

Figure 160: Query screen

1. By default Case Number is displayed as the selected option, for Filing Number and Caveat Number

select their respective radio button.

L?) Coceoeo0

Amount
10.00

10.00

2. When you select Filing Number radio button, the Filing Number field is displayed.
3. When you select the Caveat Number radio button, the Caveat Number field is displayed.
4. Then, select the case for which you want to query the fees, from the Case Type select box.
5. Enter the Case Number, Filing Number or the Caveat Number as per the selection as explained in steps
2 and 3.
6. Enter the year of registration in the Year field and click Go. The Query report is displayed.
X | Fees | Query | Report | Y
Query
® Case Mo, Filing Mo, Caveat Mo,
*Case Type: | Ciil Appeal PPE-85 v
*Case No.:[100075 | *vear[2013 |
Petitioner/Respondent Fees Type Receipt No. Date
John Anil Avhad Court Fee 5955 08-05-2013
Sub Total
Total

10.00

Figure 161: Query Report

7. The Query (Report) is displayed. The Report will display the details given below: (Refer to Figure

Number 161)

e Petitioner/Respondent

e Amount

e Date
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o Fees Type

8. When you select the Filing Number radio button, the system will display the Filing Number field. Enter

the Filing Number in the Filing field and click Go button.
9. The system will display the Query Report. (Refer to Figure Number 162)

fk | Fees / Query / Report (Seach. 1Y
Query
Case Mo, ® Filing Mo, Caveat Mo,
*Case Type: | Civil Appeal PPE-S6E v |
*Case Mo, [ 100075 *Year: | 2013 |

Petitioner/Respondent Fees Type Receipt No. Date
John Anil Avhad Court Fee 5955 08-05-2013
Sub Total

Total

H @ Oo0ceoe0

Amount
10.00
10.00

10.00

Figure 162: Query report using Filing No. option

10. When you select the Caveat Number radio button, the system will display the Caveat No. field as shown

in Figure Number 163.

i | Fees / Query / Report [Seach.. Y
Query
Case Mo, Filing Mo, '® Caveat Mo,
Caveat No: [ 100075 | vear: [2m3

Petitioner/Respondent Fees Type Receipt No. Date
Sushila Mandkishor Shrivastaw Court Fee 4871 06-03-2013

Sub Total

Total

e Coceo@eo0

Amount
25.00
25.00

25.00

Figure 163: Query Report based on Caveat Number
11. Enter the Caveat Number and Year.

12. Click Go button. The system will display the Query Report as shown in Figure 164.
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X / Fees / Query | Report

Petitioner/Respondent

Sushila Mandkishor Shrivastaw

Y
Query
Case Mo, Filing Mo, '® Caveat Mo,
Caveat Mo, | 100075 | Year: |2D13

Fees Type Receipt No. Date

Court Fee 4871 06-03-2013
Sub Total
Total

5 @ Coeo@eo0

Amount
25.00
25.00

25.00

Figure 164: Query Report
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Case Proceedings

This feature allows you to add the details of a Case Proceeding. The various steps involved in a Case

Proceeding of a case are as given below:

Select Date

Hearing Status

Daily Proceedings
Framing of Issues
Roznama(Mah)
Summons-Notice(Eng)
Order and Judgment
Under Trial Information

WX N R WN R

Dorman or Sine Die

[y
o

.Not Before Me or Retain

[y
[y

. Index Register

[N
N

.1A Reports

=
w

. Call for Records
. Update first Hearing Date
15. Witness Information

[y
o

16. Judges Leave

17.B Diary

18. Incharge or Judge on Leave Proceedings
19. Balance Court Fee

20. Victim Details

21. Hide Party Names

22. Linked Cases

23. Update Case Information

24. Admin Units

Select Date

In this option you have to assign the date to view the cases for which the proceedings will be held. The

list of cases will be accordingly displayed in the subsequent options.
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.C. /IS DISTRICT AND SESSIONS COURT AURANGABAD
eCourtl [bistric v SHRI SUMANT M. KOLHE

Home % ft ) CaseProceedings / / [Seach.. Y

Master

Process Masters

FREFDAE Click “Select Date”

ol sub menu
Framing of Issues
Roznama(Mah)

— ———— Navigation

B O & @

Mot Before Me or pane
Retain

EHE

Call for Records

Update first Hearing
Date

Witness Information | ~

District and Logout [ NC2.0

Sessions
Judge 20-07-2015 4

@ Doeoeo0

To access the Select Court Name (Add) screen, follow the steps given below:

Figure 165: Navigation for "Select Date" screen

1. On the Navigation pane, click the Case Proceedings menu.

2. Then, click the Select Date sub menu. (Refer Figure Number 165)

3. When you click Select Date sub menu, the “Select Date” screen is displayed. (Refer to Figure Number

166)

ft / Case Proceedings / Select Date / Add l:lY

Select Date

Date:[ 20072015 [ [

8 OCoeoeo0

Figure 166: Select Date screen

Procedure:

1. By default, the current date is displayed in the Date field.
2. You can select another date from the calendar control.
3. Select another date from the calendar control and click Go.
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ft / Case Proceedings / Select Date / Add [Seach.. Y (+] L7} Oo0o@®@ 0 @0

Select Date
Modification successiul

*Date:[ 14072015 [&

Figure 167: Select Date screen with message

4. The system will add the Court Name and display the message, “Modification Successfully”.

5. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.

7.2.  Hearing Status
The Hearing Status option is used to capture the Judicial Time Spent in the case. Judicial Time is the
time spent on all the cases that have been listed and called on any particular day.
It captures the following:
o The exact Judicial Time Spent on the Cases on the day they are listed.

e The total Judicial Time Spent on all the cases at the end of the day. It even logs the total Judicial
Time spent on the case till date (including the time spent on all the previous proceedings of the
case)

e It displays the case on the “DISPLAY SCREEN” of the court, when the case is called on, in the
court or when the hearing of the case commences.

The Hearing Status feature includes the Hearing Status Report.

7.2.1. Hearing Status Report

This report generates the Judicial Time Spent on all the cases that have been “listed” and “called on”,
on any particular day. “Time In@ indicates the time when the case is “called on” and “Time Out”
indicates the time when the Hearing of the Case is completed. The last column gives the total Judicial
Time Spent on the Case on that day.
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N y DISTRICT AND SESSIONS COURT AURANGABAD t Logout B NC20
, c :
eCourtlS moistric ~ SHRI SUMANT M. KOLHE our 06-01-2015
Home #| 1 Case Proceedings / | | Y 08 Oo0@0e®ecC

Click the “Hearing
Status Report” sub
| ——— menu

Framing of lssues
Roznama(Mah)

Navigation

~——y pane

Figure 168: Navigation for" Hearing Status Report" screen

To access the Hearing Status Report screen, follow the steps given below:
1. Onthe Navigation pane, click the Case Proceedings menu.
2. Then, click the Hearing Status sub menu followed by Hearing Status Report. (Refer Figure Number 168)
3. When you click Hearing Status Report sub menu, the “Hearing Status Report” screen with View link is
displayed. (Refer to Figure Number 169)

£ / Case Proceedings / Hearing Status Report / Report | Y Coeoeo0

ek ek

Hearing Status Report

View

View link

—
Figure 169: Hearing Status Report screen

4. Click the View link. The Hearing Status Report of the current date is displayed. (Refer to Figure Number
170)
5. The report displays the details given below:
e (Case Type
e Case No. (Number)
e Hearing Date

e Timeln
e Time Out
e Total
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ft / case Proceedings / Hearing Status Report / Report

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: SHRI SUMANT M. KOLHE

PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD
Hearing Status On Date: 06-01-2015

S.No. Case Type

b b b b e e e ek ek b e e e

Civil Appeal
Civil Appeal
Civil Appeal
M.A.C.P.
M.A.C.P.
M.A.C.P.
Req.Civil Suit
Civil M.A.
Civil M.A.
Contempt
Proceeding
Civil M.A.
Civil Appeal
M.A.C.P.

Case No.

100127/2010
100075/2011
100104/2011
100996/2011
100498/2012
100437/2013
100004/2011
100287/2014
100309/2014

100003/2014

100424/2014
100285/2010
100539/2011

Hearing Date Time In

06-01-2015
06-01-2015
06-01-2015
06-01-2015
06-01-2015
06-01-2015
06-01-2015
06-01-2015
06-01-2015

06-01-2015

06-01-2015
06-01-2015
06-01-2015

Time Out

k) ik

Total

IN PROGRESS
IN PROGRESS
IN PROGRESS
IN PROGRESS
IN PROGRESS
IN PROGRESS
IN PROGRESS
IN PROGRESS
IN PROGRESS

IN PROGRESS

IN PROGRESS
IN PROGRESS
IN PROGRESS

CQoeoeQ

Figure 170: Hearing Status Report

6. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

7.3.

Daily Proceedings

This option provides the facility to record the business transacted during the course of the day. It allows

the court to understand the pendency of a matter, to give the Next Date, Record Business and Exhibit,

view the entire Case History and so on.

The Daily Proceedings of a case includes the stages given below:

Case Proceedings
Time Table Details
Bulk Proceedings
Bulk Disposal
Units for Disposal

R N

7.3.1. Case Proceedings

This option provides the facility to record the business transactions during the course of the day. It will

also allow the court to understand the pendency of a matter so as to give the Next Date, Record

Business and Exhibits, or to view the entire Case History and so on. All the cases that are listed for the

day will be displayed in the Case Number select box.

Page 189 of 494




Court User Manual

~ = DISTRICT AND SESSIONS COURT AURANGABAD t Logout [ NC2.0
eCourtlS oswic~ SHRI SUMANT M. KOLHE cour 07-01-2015 £
Home # | 1/ Case Proceedings / / [ Y @ OCOoeoe d
Master (+]
Process Masters @ Navigation

o ——— pane

Proceedings
Select Date
Hearing Status

ngs Click the “Case
Proceedings” sub

\ menu

Framing of Issues

Figure 171: Navigation pane for "Case Proceeding" screen

To access the Case Rejection screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu. (Refer to Figure Number 171)

2. Then, click the Daily Proceedings sub menu followed by Case Proceedings.
3. When you click Case Proceedings sub menu, the Case Proceedings screen with Civil as the
selected option is displayed. (Refer to Figure Number 172)

1k /| Case Proceedings / Case Proceedings / l:lY (+] L2} Ooeoeo0
O Recall  @civii © criminal *Case No.:| Select v | Called | InProgress  Completed
Todays Purpose: Time Table @

SHOW MENU

Proceedings || Presence

Business Order Passed Exhibits n

Select

1-Issue Naotice

2-lssue Summons

3-Parties to maintain status-quo

4-Ex-parte injunction granted i
»
[ Dispose the Case [ Kept as Dormant/Sine Die
Adjournment: | Select v | Purpose of Listing: Sub Purpose: | Select v
*Next Date: | |J m Cases on this Stage/Total Cases: Time Slot: | Select v

FTET

Figure 172: Case Proceedings screen
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You can record the business transactions for Civil and Criminal cases. By default, the system will display Civil as
the selected option. You can choose the options mentioned above by selecting their respective radio buttons.
The system will load the cases in the Case No. select box according to your selection.

The various features are as described below:

a. Recall Cases

This option is used to modify or update the information of cases if you want to recall a case on the same

day.

In Daily Proceedings the modification facility is not provided. However, you can recall the case, on the
same day, if the reasons provided are accepted by the court.

For example, The Litigant appears in the court, but the advocate is not able to reach the court in time
and hence the matter is adjourned. The Advocate can then request the court to recall the matter and
open the proceedings again. The request may be accepted by the court and the matter may be recalled.
The Recall option is used to modify or edit the information of such cases. (Refer to Figure Number 173)

Recall checkbox

Todays Purpose: Arguments (1) .

Since:0 Year 0 Month 2 Days

Proceedings | Presence

Business / No Business [

Business

[] pispose the Case

Adjournment: | Select

v|

“Next Date: |21-12-2015 [

% | Case Pri|ceedings | Case Proceedings / Add | Y
Recall  @civii OCriminal *Case Mo | Civil Appeal PPE/100181/2013 v
Shaikh Shujauddin Sk. Sahahuddin Vs Lieutenant Colonel O

Time Table

Order Passed

e Motice

2-IssUe SUMmMons
3-Parties to maintain status-guo
4-Ex-parte injunction granted

Select ~

S-Other side to say on Exh. v

[ Kept as Dormant/Sine Die

*Purpose of Listing: | Arguments-2 hd

Cases on this Stage/Total Cases:

© o OCOceeoeeo0
Called In Progress Completed
Exhibits | - |
Exhibits
Sub Purpose: | Select hd

Time Slot:

HATET
STHETS ferarofi | | -« |
FTHFT T=rameir
Figure 173: Recall Cases feature
Procedure

To Recall a case follow the steps given below:
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1. Select the check box of Recall.
2. Select the radio button for Civil or Criminal case.
3. Select the Case Number from the Case No. select box.
4. The system will display Today’s Purpose automatically for every case.
5. The system will display Business, Exhibits, Stage and Next Date which have been entered using the
Daily Proceedings automatically.
6. Information about the Business, Exhibits, Stage and Next Date can be modified.
7. Click “Next” to move to the Presentee tab.
b. Called Cases
In this feature, the system will display the number of Called Cases. To view the numbers of called cases
select the Called check box. (Refer to Figure Number 174 which shows 1Called case)
fi / Case Proceedings / Case Proceedings | Y (4] @ Ooe@eoeo0
[ Recall Civil ® Criminal © Dangling IA *Case No.:| Sessions Case/100298/2013 v| [®] Called| InProgress  Completed
The State of Maharashtra Vs Pandharinath Haribhau Pawar 1Called
Todays Purpose: Evidence (35) . Time Table =2
Pending Since: 1 Year 4 Month & days @

Figure 174: Called Cases feature
In Progress Cases

With this option you can mark the case as In Progress.
Completed

With this option, you can mark the case as In Progress.
All these cases are visible on the KIOSK accordingly.
Today’s Purpose

This option lists the Purpose for which the case is listed, for example “Arguments (18)” - indicates the
number of times the Case is listed for the same purpose i.e. the Case is listed for Arguments 18 times.

The round circle next to the count is shown in “Green”, “Orange” or “Red” depending on the number of
times the Case is listed on the same stage. The Colour Coding is as listed below:

e GREEN —indicates that, the case is listed on the same stage for not more than 3 times.
e ORANGE - indicates that, the case listed on the same stage is more than 3 times and less than 6
times.

e RED -indicates that, the case listed on the same stage for more than 6 times.

e Pending Since- indicates the pending status of the case.

Page 192 of 494




Court User Manual

O Recall @ civil © Criminal © Dangling IA *Case No.:| M.A.C.P./100042/2010 v Called ' InProgress  Completed

Shaikh Saber Shaikh Shabbir Vs Bipichandra Balajirao Patil

Todays Purpose: Evidence (11) . Time Table
Pending Since: 0 Year 5 Month 2 days @

Figure 175: Today's Purpose feature

For example, consider Figure Number 175, where Today’s Purpose shows red circle which means that the case

is listed on the same stage for 11 times which is more than 6 times.

f. Time Table
In this option, Case Type wise timetable can be set. The Ideal Time Table can be specified in the master
and is displayed on when you place the mouse pointer on the “Time Table” link. The schedule of the
Case and it’s adherence to the time limits set can be monitored using this option.

CIRecall @ civii © Criminal © Dangling 1A *Case No.:| M.A.C.P./100042/2010 v Called  InProgress  Completed
Shaikh Saber Shaikh Shabbir Vs Bipichandra Balajirao Patil

Todays Purpose: Evidence (11) . Time Table =5
Pending Since: O Year 5 Month 2 days ®

s

Place mouse pointer here
for Time Table

Place the mouse pointer on the Time Table linkl Time Table . The Time Table is displayed as a dropdown list. The
Time Table will display the details given below:

e Sequence ID

e Stage

e No. (Number) of Days
e Current

e My Date

(Refer Figure Number 176 for the Time Table schedule)
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£t / Case Proceedings / Case Proceedings / [Seach 1Y (1] L] Qoeeoeeo0

[ Recall Civil ® Criminal © Dangling IA *Case No.:| Sessions Case/100298/2013 v Called . InProgress  Completed
The State of Maharashtra Vs Pandharinath Haribhau Pawar

Todays Purpose: Evidence (35) .
Pending Since: 1 Year 4 Month & days Time Table i
Proceedings | REamte Date of Registration:07-09-2013 Tlme
Novof < Table
—— Orde Sequence ID Stage Da‘-,rs Ideal Current My Date j
Selg 07-10-  21-00-
ﬁ 1sd 1 Appearance 3 opis 2013
2-Is8
i 22-10-
g 3_:, 2 Hearing 15 2013
&
[] Check here to Dispose the Case [ Kept to Dormant/Sinedie
Adjuurnment.| Select '| *Purpose of Listing: | Evidence-31 v Sub Purpose: | Select v
*Next Date: | Bz Time Slot: | select v | [Ny Cases on this Stage/Total Cases:

Ene
FHTA FErmoft ﬂ

Figure 176: Time Table

There are two tabs, the Proceedings tab and the Presence tab.

Proceeding tab:

In the Proceedings tab, you need to add details such as Business, Order Passed, Exhibits, Next Date,
Adjournment, Purpose of Listing, Sub Purpose, Time Slot and Cases on this Stage against Total Cases.

ft / Case Proceedings / Case Proceedings / l:lY [+] (7} Oo0o@®@ o @ 0O
O Recall @ cjyil Criminal *Case No.:| Select v | Compulsory field Called In Progress [W] Completed
Todays Purpose: Time Table @

Proceedings |} Presence
Business Order Passed Exhibits -

Select

1-Issue Notice

2-lssue Summons

3-Parties to maintain status-quo

SHOW MENU

4-Ex-parte injunction granted e
»
[ Dispose the Case [ Kept as Dormant/Sine Die
Adjournment: | Select v | Sub Purpose:| Select v
*Next Date: | |J m Cases on this Stage/Total Cases: Time Slot: | Select »

Figure 177: Proceedings tab
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Business

This option is used to type the short description or summary of the business which is recorded during
the day. For example “The Arguments have been heard by both the Advocates”. This is then recorded
in the diary and is visible on the kiosk and the website. The full deposition is not expected to be
recorded here.

Order Passed

Short Orders passed in the current case may be selected from the select box. Multiple selections can
also be made.

Exhibits

Documents submitted in the court, by the parties or their advocates are marked as Exhibits. Such
exhibits are numbered and recorded in the diary. The serial number of the exhibit and its title are
entered in this text box.

Adjournment

This field is used to select the reason for adjournment, if the case is adjourned.

Purpose of Listing

This field selects the Purpose/Stage for which the case is to be listed on the next date. By default, the
purpose listed on the current date is selected.

Sub Purpose

Depending on the Purpose selected, this field helps us to select the Sub Purpose for which the case is to
be listed on the next date.

Next Date

This option is used to select the Next Date on which the case is to be listed. Select the Next Date using
the calendar control. The calendar control will show the holidays in red, if they are properly updated in
the Holiday Master.

Cases on this Stage/Total Cases

With this feature, you can view the scheduled cases to be listed on the selected date (Next Date). The
total number of cases that are matching with the Purpose/Stage of the selected case is displayed. This
gives a general idea to the court, on whether the current case can be accommodated on that particular
day.

For example 34/12 - indicates that a total of 34 cases are listed, on the selected date (next date) and out
of these, 12 are listed for the same Purpose/Stage as that of the current case.

Time Slot
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Select the duration for which the Case may be heard in the Estimated Time box. Select the Time Slot,
when the case is likely to be heard from the time slots entered in the master. This feature is used for
better time management of the cases.

i Dispose the Case
Dispose the Case [] Kept as Dormant/Sine Die
* Date of Decision: | 21-07-2015 ® Contested ' UnContested  * Nature of Disposal: | Select v Units: |:|
AT

Figure 177a: Dispose the Case feature
When you choose to the Dispose the Case check box, the Date of Decision, nature of the case-
Contested or UnContested, Nature of Disposal, and Units fields are displayed.
j- Kept as Dormant/Sine Die
With this feature, you can mark the case as Dormant or Sine Die.
Presentee tab

This option is used to mark the attendance of the Parties and their Advocates. You can mark the attendance of
the Petitioner, Respondent, Extra Parties and their Advocates, by selecting the checkbox provided against
them, depending on whether they are present or absent in the court. By default, the attendance is marked as
present for all.

Procedure for Case Proceedings

ft / Case Proceedings / Daily Proceedings / l:lY [+] L] Ooe@oe®o0

O Recall @ civii © criminal *Case No.:| Civil M.A/100145/2014 v] Called | InProgress  Completed
Sk. Fayyaz Sk. Shamshuddin Vs Municipal Corporation, Aurangabad

Todays Purpose: Appearance (8) . Time Table ===
Pending Since: 1 Year 3 Month 15 Days @

Proceedings || Presence

Business Order Passed Exhibits -

VICCX Select

1-Issue Notice

2-lssue Summons

3-Parties to maintain status-quo

4-Ex-parte injunction granted e
3

SHOW MENU

[] Dispose the Case [ Kept as Dormant/Sine Die

*Purpose of Listing: Sub Purpose: | Select v

* Next Date: | '8-08-20'5|ﬁ m Cases on this Stage/Total Cases: 0/0 Time Slot: [ 1Zhour v '

FTEr
FHHT LExhibits u

Adjournment: | Select

“

Figure 178: Case Proceedings screen
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Procedure

1. By default the system will display the Proceedings tab screen with Civil as the selected option.

2. For Criminal Case, select its respective radio button. The system will load the cases in the Case No.
select box according to the selection of Civil or Criminal type.

3. Select the case no. from the Case No. select box.

4. The Name of the Parties (Petitioner and the Respondent), “Today’s Purpose” and “Pending Since”
details of the case type are displayed.

5. Place the mouse pointer on the “Time Tablef link and click to view the time table.

6. Enter the business transacted for the day in the Business text box. (Enter in local language also)

7. Select the Orders Passed from the Order select box. To select more than one Order, press Ctrl key on
the Keyboard and Click on the order that you want to select.

8. Enter the Exhibits and Click the button, the Exhibits will be displayed in the text box. (Enter in
local language also)

9. Select the Adjournment from the Adjournment select box, if the case is adjourned.

10. Select the Purpose of Listing from the Purpose of Listing select box.

11. Select the Sub Purpose of Listing from the Sub Purpose select box.

12. Select Next Date of hearing for the case from the calendar control for Next Date and click Check button.

13. When you click the Check button, the number of Cases on this Stage/Total Cases is displayed. (For
example, 3/8 shows that there are 3 cases on this stage out of the total 8 cases)

14. Select the time slot from the Time Slot select box.

15. In case you want to dispose the case, then select Dispose the Case |Q Dispose the Cﬁselrheckbox.

16. In case you want to mark the case as Dormant or Sine Die: then select the Kept as Dormant/Sine Die
|D Kept as Dormant/Sine Die checkbox.

17. Click “Next” button. This will display the Presence tab.

Presence tab

In this tab, you can mark the attendance of the Parties and the Advocates.
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f / Case Proceedings / Daily Proceedings / l:lY 0 L} ':::' O@®@ @@ O

O Recall @ civil © criminal *Case No.:| Civil M.AM00145/2014 v| Called  InProgress  Completed

Sk. Fayyaz Sk. Shamshuddin Vs Municipal Corporation, Aurangabad

Todays Purpose: Appearance (8) . Time Table ===
Pending Since: 1 Year 3 Month 18 Days @
Proceedings || Presence

Petitioner Name Petitioner Advocate
2

Sk Fayyaz Sk o
g Shamshuddin = RET TR
E Respondent Name

Municipal Corporation,

Aurangabad

Figure 179: "Presence tab" screen
1. Select the check boxes of the Parties and their Advocates to mark their attendance.

2. Select the check box of Called, In Progress, or Completed to mark the status of the case.

3. Click Submit to save the information into the system. The system will display the message, “Addition
Successful”.

4. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

5. Once it is saved, the case will not be shown in the list box and will not be available in the proceedings
option again.

7.3.2. Time Table Details

The Time Table option helps in checking and controlling the delay of the case at every stage and ensures
that the case adheres to the specified time limits.

The ideal timetable is displayed for every selected case. The current position of the case vis-a-vis the
ideal position are displayed on the screen. The court can also enter their own dates overriding the ones
mentioned in the ideal timetable. The edited timetable is then used for tracking the case by the court.
While overriding the ideal timetable, the court must mention valid reasons for doing so.
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= € | [ 10.153.6.47/ecourtis/main.php# ‘d:’ J
. = DISTRICT AND SESSIONS COURT AURANGABAD ¢ Logout [+ NC2.0
eCourtls$ oistic ~ SHRI SUMANT M. KOLHE cour 07-01-2015 24
Home #| | Case Proceedings / Time Table Details / Add | 'Y CQoeoed
L 23
Time Table
&) Civil Criminal *Case No.:| Select v |
Navigation
pane

—

: |‘_‘»: Table Click “Time
=L — Table Details”
submenu

Framing of Issues

Roznama(Mah)

Figure 180: Navigation for "Time Table Details" screen
To access the Time Table screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu.

2. Click the Daily Proceeding sub menu followed by Time Table Details submenu. (Refer Figure Number
180)

3. When you click Time Table Details sub menu, the Time Table screen with Civil as the selected option is
displayed. (Refer Figure Number 181)

ft / Case Proceedings / Time Table Details / Add l:lY (+] L] OQo@ @ @0

Time Table

=1 Civil Criminal *Case No.:| Select '|

Figure 181: Time Table screen
4. By default, Civil is displayed as the selected type. Civil cases will be loaded in the Case No. select box.

5. For Criminal cases, select the Criminal radio button. The criminal cases will be loaded in the Case No.
select box. The cases will be displayed according to the Civil or Criminal selection.

6. Select the case type for which you want to add the Time Table from the Case No. select box.

Page 199 of 494




Court User Manual

¥ / Case Proceedings / Time Table Details / Add Y Q © Ooceo0oeo0
Time Table
® Civil Criminal *Case No.:| Civil Appeal/100317/2009 v

petitioner:| Shaikh Aftab Ahmed Sk. Akhag

respendent: | Yakub Khan Muhammad Khan

Date of Registration :| 05-12-2009

No. of
Days

Figure 182: Time Table Details (Add) screen

Sequence ID Stage Ideal Current My Date

7. The system will display the Petitioner, Respondent, Date of Registration, and the Time Table.

8. Click Submit to save the information into the system. The system will display the message, “Addition
Successful”.

9. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

7.3.3. Bulk Proceedings

This option is to be used only when the court is adjourned for some reason, due to which all the cases
belonging to that court are also adjourned and have to be processed together.

The system by default will display all the cases listed on the current date. You can view for Civil and
Criminal case types. You have to select the respective radio buttons to display the cases accordingly. The
“Case is adjourned” stage is displayed for every case. You can change the stage, if required and the Next
Date for hearing is selected case wise.
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~ . DISTRICT AND SESSION S COURT AURANGABAD . Logout B NC2.0
eCourtlS oismic ~ SHRI SUMANT M. KOLHE ceur 07-01-2015 2
Home #&| fx/ Case Proceedings / / [ | Y e O o0 o e C
Case H H
5 ings (-] Navigation
e ——___ pane

Select Date

FH =

Bulk Proceedings

—

Click “Bulk
H ”
Framing of Issues Proceedings
Roznama(Mah) submenu
-

Figure 183: Navigation for "Bulk Daily Proceedings" screen

To access the Bulk Proceedings screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu.
2. Then, click Daily Proceeding sub menu followed by Bulk Proceedings sub menu. (Refer Figure Number

183)
3. When you Click Bulk Proceedings sub menu, the “Bulk Daily Proceedings” screen with Civil as the
selected option is displayed. (Refer to Figure Number 184)
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¥ | Case Proceedings | Bulk Proceedings | Add Y (+] (?) QCce@eQ
Bulk Daily Proceedings
0 Civil Criminal
1| 2 | Next
S.No. Case No. Purpose of Listing Next Date(dd-mm-yy)

1 Civil Appeal PPE/00182/2013 | Select | | B
2 Civil Appeal PPEADD183/2013 | Select v] | B
3 Civil Appeal PPE/00184/2013 | select | | |
4 Civil Appeal PPEADD185/2013 | Select v] | B
5 Civil M.A./100178/2014 | Hearing-4 v] | B
B Civil M.A /100272/2015 | Hearing-4 | | B
7 Civil M.A 0027372015 | Hearing-4 v | BE]
] M.A.C.PA00149/2011 | Evidence-31 '| | &
9 M.A, . P.A00155/2012 | Evidenca-31 v | B
10 M.A,.C.P./100661/2012 | Evidenca-21 v] | B

Business / Business ‘ .

Adjournment: | Select '|
R
- 4
| submit |

Figure 184: Bulk Daily Proceedings screen

Procedure

1.

ou AW

By default the system displays Civil as the selected option. For Criminal cases, select the radio button for
Criminal. The cases for bulk disposal are displayed according to this selection.
A form is displayed which displays the list of Civil or Criminal cases for bulk daily proceedings. The table
shows the details given below:
e Case No. (Case Number)
e Purpose of Listing
e Next Date (dd-mm-yy format)
Select the Purpose of Listing from the Purpose of Listing select box.
Select the date for next hearing from the Next Date calendar control.
Enter the business transacted during the day in Business field.
Select the type of Adjournment from the Adjournment select box.

. . hEaL . .
You can navigate to the next page using the Next — land Prewous buttons along with the

i, &
number buttons. (Refer to Figure Number 184a)
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1 / Case Proceedings / Bulk Proceedings / Y (+] @ OoceoecC
Bulk Daily Proceedings Use to navigate
- I’j‘i il l’j‘—imiwfl to pages
Prev || 1| 2 || Next ——s———
S.No. Case No. Purpose of Listing Next Date(dd-mm-yy)
1" M.AC.P.100241/201 | Evidence Part Heard-. ¥ | | Bt
a 12 M.A.C.P./100290/2011 | Evidence-31 v [ JEE

Figure Number 184a: Buttons to move to next and previous pages

8. Click Submit to save the information into the system. The system will display the message, “Addition
Successful”.

9. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

7.3.4. Bulk Disposal of Cases

This option is used to dispose the cases in Bulk numbers. Sometimes the court directs certain cases to
be disposed in Bulk. Some matters may be disposed in Bulk, in the Lokadalats or some others may be
disposed due to a common Judgment. By default, all the cases that are listed on the current date are
displayed. Select the Civil, Criminal or Both option buttons to display the Civil, Criminal or Both types of
cases accordingly. Facility is also provided to select all the Undated Cases.

- - DISTRICT AND SESSIONS COURT AURANGABAD court Logout [# NC2.0
f’( 0 HI'TT.R NISTRIC * SHRI SUMANT M. KOLHE cour 08-01-2015 =
Home A fx/ CaseProceedings / / | Y 0@ OCOoeoecC

Navigation
pane

Select Date e —

=S TI S

e T Click “Bulk
Disposal” submenu

Framing of Issues
Roznama(ah)

Figure 185: Navigation for "Bulk Disposal" screen

To access the Bulk Disposal screen, follow the steps given below:
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On the Navigation pane, click the Case Proceeding menu.
Then, click the Daily Proceeding sub menu followed by Bulk Disposal sub menu. (Refer Figure Number
185)

3. When you Click Bulk Disposal sub menu, the “Bulk Disposal” screen with Civil as the selected option is
displayed. (Refer to Figure Number 186)

4. For Bulk disposal of Criminal cases, select the Criminal radio button.

¥ ; Case Proceedings / Bulk Disposal / Add | Y (+] [2) Co@oe0
Bulk Disposal
0 Civil Criminal
1/ 2 Next
S.No. Case No. Disposal Type Date of Decision
1 Civil Appeal PPEADD182/2013 | Select v | 19-12-2015
2| Civil Appeal PPEAD0183/2013 | Select v | 19-12-2015
3 Civil Appeal PPEAOD184/2013 | Select v | 19-12-20158
4 Civil Appeal PPEAD0185/2013 | Select v | 19-12-2015
5 Civil M.A 0017872014 | Select v | 19-12-2015
B Civil M.A 0027272015 | Select v | 19-12-2015
7 Civil M.AAD0Z73/2015 | Select v | 19-12-2015
8 M.AC.P.A00149/2011 | Select "| 19-12-2015
9 M.AC.P.A00155/2012 | Select '| 18-12-2015
10 M.A.C.P.A100661/2012 | Select "| 19-12-2015
* Contested UnContested
Business mar‘
P p

Figure 186: Bulk Disposal screen

Procedure

1. By default, the system will display Civil as the selected option. For Criminal cases, select the Criminal
radio button.

2. The system displays the form with Case No., Disposal Type, and Date of Decision columns. Here all the
cases for bulk disposal are displayed in this form. The type of cases displayed depends on the selection
of Civil or Criminal radio buttons.

3. Select the Disposal Type from the select box in the Disposal column for each case.

4. By default, the current date is displayed in the Date of Decision column. You can change the date using
calendar control.

5. Select the radio buttons for Contested or UnContested depending on whether the disposed cases are
contested or uncontested respectively. This option is important as most of the Reports related to
disposal display the total count of Contested and Uncontested cases.
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6. Business is to be entered in the Business field.

7. The system displays 10 entries on the first screen. To access other entries use the Next and Previous
button. You can also use the numbered buttons to go directly to the page of your interest.

8. Click Submit to save the information into the system. The system will display the message, “Addition
Successful”.

9. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

7.3.5. Units for Disposal

In this section, the units assigned to a Judge for case disposal based on norms are displayed.

DISTRICT AND SESSIONS COURT AURANGABAD court ENC20
DISTRIC ¥ SHRI SUMANT M. KOLHE “ 08-01-2015
Home # | 1t/ Case Proceedings / / | Y 00 000O0e@
Process Masters @
Fees ) Navigation
Case 5 pane
Select Date

FHE

Click “Units
for Disposal”
submenu

Units for Disposal | se—

Framing of |ssues
Roznama(iah)

Figure 187: Navigation for "Disposal Updation" screen

To access the Units for Disposal screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu.
2. Then, click the Daily Proceeding sub menu followed by Units for Disposal sub menu. (Refer Figure
Number 187)
3. When you Click Units for Disposal sub menu, the “Disposal Updation” screen with Civil as the selected
option is displayed. (Refer to Figure Number 188)

ft / Case Proceedings / Units for Disposal / Add l:l? (4] (7] o000 © @ O

Disposal Updation

& Civil Criminal Disposal 14 *Case No.: | Select v

Figure 188: Disposal Updation screen
Procedure
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1. By default the system displays Civil as the selected option. For Criminal or Disposal IA, select their
respective radio button. The cases will be loaded in the Case No. field according to this selection.

2. Select the case type for disposal from the Case No. select box.

3. The disposal details of the selected Case Number such as Petitioner Name, Respondent Name, Nature

of Disposal (Contested or Uncontested), Date of Registration, Date of Decision, UnContested Date, and
the Unit Type Disposal form are displayed.

1 | Case Proceedings ! Units for Disposal | Add | |Y [+] (2] Ooceoeeo0

Disposal Updation

® Civil Criminal Disposal 1& *Case Mo.: | Civil M.A 00732015

Petitioner Name

Respondent Name:

*Mature of Disposal:

*Date of Registration:

*Date of Decision:

*UnContested Date

: R. K. Consto Project Pyt Ltd.

Akola Janta Comrmerical Co, Op. Bank Ltd

CONVICTED
Contested UnContested

29-08-2015

19-12-2015

: Oyears 3 months 22 days

Unit Type Disposal

Regular Morms

5 Years

04

10 Years

10

o o o o
.
=

15 Years

15

20 Years

tharathi 0.0z

*Units:
| Submit |

Figure 188a: Disposal Updation screen with details

4. This Unit Type Disposal form will display the Disposal type, a check box for every disposal type to select
it, and the Units assigned for each disposal type.

5. Choose the disposal type that you want to assign to the selected Case type, by selecting the relevant
checkbox.

6. When you select the disposal type, the Units are displayed in the Units field. In the Figure Number 1883,
the total Units displayed is 0.34. This is the sum (total) of units of the selected disposal types.

7. Asyou select more disposal types, the units get added automatically and are displayed in the Units field
as the total sum of all disposal units.

8. Click Submit to save the information into the system. The system will display the message, “Addition
Successful”.

9. Allthe mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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7.3.6. Convicted

DISTRICT AND SESSIONS COURT AURANGABAD ) E NC2.0
DISTRIC v SHRI SUMANT M. KOLHE el 06-06-2015
Home | 1t / Case Proceedings /| / l:l Y @ Ooeoeo0
|Ssw -
Case Allocation
Navigation
Select Court T ——— pane
Select Date
o]
a|
Click “Convicted”
Convicted — sub menu
Framing of lssues
Roznamai(Mah)
]
]
]
0|
Not Before Me or
Retain
H

Figure 189: Navigation for "Convicted" screen

To access the Convicted screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu.
2. Then, click the Daily Proceeding sub menu followed by Convicted sub menu. (Refer Figure Number 189)
3. When you click Convicted sub menu, the system will display the “Convicted” screen. (Refer to Figure

Number 190)
ft / Case Proceedings / Convicted / Add Y (+] L7] OQo0o@ @@ 0
Convicted
Caze Select r
=
Figure 190: Convicted screen
Procedure:

1. Select the case for which you want to add the Convict details from the Cases select box. Only Disposed
cases will appear in the drop down.

2. When you select the case type from the Cases select box, the system will display the form to add the
details of the Convict.
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Complenant

Al

Accused

Sneha

Extra Parties

SHOW MENU

Mahadev({EP)1

ft / Case Proceedings / Convicted / Add Y (+)
Convicted
Cases | AC CriM.A32015 v
Convicted Check If Convicted No.of Year-No.of month-No.of day

4

[ 1 Hfz]
[+ ]

4

. F ezl -

@ Ooeeoe0

Figure Number 190a: Convicted screen with details

3. This form displays the Name of the Complainant, Accused, and Extra Parties in the Convicted column,
and the duration of Convict in the ‘No. of Years- No of months-No. of day’ format.

4. Select the checkbox to select the Convict and enter the duration in the ‘No. of Years- No of months-No.
of day’ format. (Refer to Figure Number 190a)

5. Click Submit to save the information into the system. The system will display the message, “Addition

Successful”.

4. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

7.4.  Framing of Issues

This option is used for to add (Framing) of the Issues for the selected Case type.

Select Date

4| fx | Case Proceedings / / [ 1Y

Click “Framing of
Issues” submenu

Roznama(Mah) | | | —
=

Not Before Me or

B

Navigation
pane

8 0Ooeoe

Figure 191: Navigation for "Framing of Issues" screen

To access the Framing of Issues screen, follow the steps given below:
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On the Navigation pane, click the Case Proceeding menu.
Then, click the Framing of Issues sub menu. (Refer Figure Number 191)

3. When you click Framing of Issues sub menu, the “Framing of Issues” screen is displayed. (Refer to
Figure Number 192)

1t  Case Proceedings / Framing of Issues / Add Y [+] o CQoe@eo0

Framing of Issues
*Case Type: | Civil Appeal PPE-86 v |

*Case Mo, | 100181 *Year: |2D13 |

Figure 192: Framing of Issues screen

Procedure
1. Select the case type from the Case Type select box.

2. Enter the case number for which you want to assign Issues in the Case No. field.

3. Enter the year of registration in the Year field.

4. Click “Go”. The Petitioner Name, Respondent Name, Nature, Issues, and Date fields are displayed.

(Refer to Figure Number 193 )
f | Case Proceedings / Framing of Issues | Add Y (+] o (ool NoN Mo
Framing of Issues
*Case Type: | Civil Appeal PPE-G6 v
~case o.: [ 100181 | vear: (2013 ||

Petitioner Name: | Shaikh Shujauddin Sk. Sahahuddin |

Respondent Name:-| Lieutenant Colonel |

Select

1-Filed by State
Mature:

Select
*lssue:

Figure 193: Framing of Issues screen with Petitioner and Respondent Name

5. Select the Nature from the Nature select box.

6. Select the Issues that you want to assign to the selected case from the Issue select box. Multiple
selection option is provided.

7. By default, the current date is displayed in the Date field. You can change the date using calendar
control.

8. Click Submit to save the information into the system. The system will display the message, “Addition
Successful”.

9. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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7.5.  Roznama (Mah)

This option is used to generate the Roznama/Diary/Daily Business transacted in the court. Information
recorded in the Daily Proceedings option and the attendance of the parties as marked using the
Presentee option is shown in the Roznama.

DISTRICT AND SESSIONS COURT AURANGABAD ourt ENC2.0
DISTRIC « SHRI SUMANT M. KOLHE cour 08-01-2015 ]|
Home #| @/ case Proceedings / | (Seach — ]Y ©e 0Ooe o e

Navigation pane

e —

Fees (4]
Case s
Proceedings:

Select Date

Fr:mimt! of leses c“ck ”Roznama
Roznama(Mah

(Mah)” submenu

Mot Before Me or
Retain

Figure 194: Navigation for Roznama (Mah) screen

To access the Roznama screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu.
2. Then, click the Roznama (Mah) sub menu. (Refer Figure Number 194)
3. When you click Roznama (Mah) sub menu, the “Roznama Maharashtra” screen with the “Complete
Roznama (odt)” link is displayed. (Refer to Figure Number 195)

ft / Case Proceedings / Roznama(Mah) / Report Y ] 0 e Oo0oO@e@oeo0

Roznama Maharastra
Complete Roznama(odt)

Figure 195: Roznama Maharashtra screen
Procedure
1. Click the “Complete Roznama (odt)” link.

2. The system will generate the Roznama of all the cases listed on that particular day. This Roznama is
downloaded in the odt format. Click the odt document to view the Roznama.
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f¥ | Case Proceedings / Roznama(Mah) / Report Y &l L2} ool Mol We

Roznama Maharastra
Complete Roznama(odt)

SHOW MENU

Click to view the
Roznama

supusergrh2blechtlq...odt | 7 ¥ Show all downloads...

f

3. The generated Roznama will open in Open Office/Libre Office format, which can be printed, if required.
(Refer to Figure Number 196)

I:--'-i-“'l e | e E '—'="'-!'.-'.';. Vi 38

Caz= adj. for

TugdeahHET SURANT M. KOLHE

Figure 196: Roznama
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7.6.  Summons Notice (Eng)

7.6.1. Notice Generation

This option is used to generate a Notice to the party or the witness, as per the directions of the court.
Depending on the type of the Notice, the Notice is generated automatically from the predefined format
when you click the “Submit” button. It can be printed in the court or in the “Process Section”.

Note: This option is used only after the Next Date of Hearing is given to the case using the Daily
Proceedings option.

. . DISTRICT AND SESSIONS COURT AURANGABAD ot Logout ® NC2.0
eCourtls oistric ~ SHRI SUMANT M. KOLHE cour 08-01.2015
Home 4| fx / case Proceedings / / [ 'Y e Ooeoe

Navigation

Select Date

Framing of Issues
Roznama(Mah) Click “Notice

Generation”
Notice Generation | || ——————— submenu

Figure 197: Navigation for "Notices" screen

To access the Notices screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu.
2. Then, click the Summons-Notice (Eng) followed by Notice Generation sub menu. (Refer Figure Number
197)
3. When you click Notice Generation sub menu, the “Notices” screen is displayed. (Refer to Figure
Number 198)

fx / Case Proceedings / Notice Generation / [ e (4] (2] Oo0o@eoe@o0

Notices

Select v |

&) Civil Criminal *Case No.:

Figure 198: Notices screen

Procedure
1. By default the system will display Civil as the selected option. For Criminal case types select the Criminal
radio button. The system will load cases in the Case No. select box according to this selection.
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2. Select the case for which you want to send the notice from the Case No. select box.
3. When you select the case from the Case No. select box, additional fields are displayed as shown in
Figure Number 199.

¥ ; Case Proceedings | Motice Generation / Add Y (+] o CQoee@eo0
Notices
® Civil Crirninal  *Case Moo | Civil Appeal PPEADD1E1/2013 * |
Next Date:21-12.2015 Purpose:Arguments
*Select
Petitioner/Respondent | Shaikh Shujauddin Sk, Sahahuddin(F) ¥ |
Marne:
Address: ® Main Address Alternate Address
Infrant of R.T.0. Office Railway Road,
Address: | Aurangabad RiO: | Sk. Sahahuddin
]
Fees Type: '® Paid Free/On Court Mation Process Fee: | 560
District: | Aurangabad-19 "|
Tawen: | Paithan-1 '| Ward: | Shivajinagar-1 '|
Taluka: | Select v Yillage: | Select "|

Mabile Mo.: | 5999929339 Pincode: | 411007

Ermnail: | shaikh@gmail.com |

Police Station: | AJINTHA-32 v

*MNaotice: | Answer To Interrogatories - O, 11, R.2 ¥ |

Figure 199: Notices screen with details

The Next Date and the Purpose of the selected case type is also displayed in red.
Select the Petitioner or Respondent from the Petitioner/Respondent Name select box.
The system will display all the details for the selected case type.

Select the notice from the Notice Type select box.

Click Submit button.

L 0 N v s

The system will display the View Report link. (Refer to Figure Number 200)

¥ | Case Proceedings / Notice Generation / Add | Y Q LY Coeo®@eO0

Notices
Motice generated successfully

Process 1D : 537
view report

Figure 200: Notices screen with "View Report" link

10. Click the View Report link.

11. The Notice is generated automatically from the predefined format and can be printed in the court or in
the “Process Section”. (Refer to Figure Number 201)
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Appendix C No. 3
DISTRICT AND SESSIONS COURT AURANGABAD

INTHE COURT OF SHEI S.L. PATHAN
Principal District and Sessions Judge, Abad.

Answer To Interrogatories - O. 11, R. 9.

Civil Appeal PPE/100181/2013
Shaikh Shujauddin Sk. Sahahuddin
VERSUS

Lieutenant Colonel

The answer of the above-named defendant E.F., to the interrogations for his

examination by the above-named plaintift.

In answer to the said interrogatories, I, the above-named E.F., make oath and say as
follow: —

1.
2. Enter answers to interrogatories in paragraphs numbered consecutively. DJo

3. I object to answer the interrogatories numbered on the ground that [state grounds of

objection].

Figure 201: Notice

12. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

7.6.2. Summons Generation

This option is used to generate Summons, to the party or the witness, as per the directions of the court.
Depending on the type of the Summons, the Summons is generated automatically, from the predefined
format. It can be printed in the court or in the “Process Section”.

Note: This option is used only after the Next Date of Hearing is given to the case using the Daily
Proceedings option.
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Home & /| fx / Case Proceedings / / | |? 00 0060 e d

Navigation

- ——____ pane

Framing of Issues

Roznama(Mah)
[+] o
= Click “Summons
Generation”
Summons submenu
Generation |

Figure 202: Navigation for "Summons Generation" screen

To access the Summons screen, follow the steps given below:
1. Onthe Navigation pane, click the Case Proceeding menu.
2. Then, click the Summons-Notice (Eng) sub menu followed by the Summons Generation sub menu.
(Refer Figure Number 202)
3. When you Click Summons Generation sub menu, the “Summons” screen is displayed. (Refer to Figure

Number 203)
1% | Case Proceedings / Summons Generation / Add | Y [+] @ OCQoeoceo0
Summons
&) Civil Criminal *Case No.: | Select '|
Figure 203: Summons screen
Procedure

1. Select the radio button for Civil or Criminal Cases. The system will load the Cases in the Case No. select
box according to the selection of Civil or Criminal option.
Select the case for which you want to generate the Summons from the Case No. select box.
The system will display additional fields as highlighted in Figure 204.
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?) Ooceoeo0

M |

1  Case Proceedings / Summons Generation / Add | Y
Summons
* Ciwil Criminal *Case Mo | Civil Appeal PPEADD181/2013 v |
Next Date:21-12-2015 Purpose:Arguments
“melect
Petitioner/Respondent | Shaikh Shujauddin Sk, SahahuddinP) ¢ |
Marme:
Address: ® Main Address Alternate Address
Infrant of R.T.Q. Office Railway Road, Sk. Sahahuddin
Address: | Aurangabad RICK-
A
Fees Type: '® Paid FreefOn Court Mation Process Fee: |500
District: | Aurangabad-19 "|
Tamn: | Paithan-1 '| Ward: | Shivajinagar-1
Taluka: | Select "| Village: | Select

M |

Email: | shaikh@gmail.com | Mobile No.: 2959099959 | Pincode: | 411001

Police Station: | AJINTHA32 v

*Summons Code: | 1FORM NO. 444 - BOND FOR APPE: ¥

Figure 204: Summons screen with details

4. The names of the Petitioner and Respondents are loaded in the Petitioner/Respondent Name select

box.

5. Select the Petitioner for whom you want to send the Summon from the Petitioner/Respondent Name

select box.

The system will display all the details that are already added for the selected case type.

6

7. You can also modify or add details here.
8. Click Submit button.
9

The View Report link is displayed. (Refer to Figure Number 205)

¥ [ Case Proceedings / Summons Generation | Add |:| Y

Summons
Surnmons generated successfully

Process ID @ 638
view report

) Coceoeo0

Figure 205: Summons screen with "View Report" link

4. Click the View Report link.

5. The Summon is generated automatically from the predefined format and can be printed in the court or

in the “Process Section”. (Refer to Figure Number 206)
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1[FORM MO, 444

AJINTHA
DISTEICT AMD SESSIONS COURT AURAMNGABAD
INTHE COURT OF SHET 5.L. PATHARMN
Frincipal District and Sessions Judge, Abad.
BOND FOE. AFFEARANCE OF OFFENDER RELEAZED FENDING REALISATION OF FINE
See section 424 (1000
Civil Appeal PPE/ 100181/ 2013
Shailkh Shujauddin Sk, Sahahuddin

WVEESTIS

Lieutenant Colonel

WHEEREAE I, i .« (name), inhabitant of

[plan:e] have been sentenced to pay a fine of rupees

ard in default of pajnnent thereot to undergl:u imprisomment for; and whereas the Court has been

pleased to order iy release on condition of my executing a bond for by appearance on the
following date {or dates], namely :-

I hereby bind myself o appear befare the Court of at o'clock on the following date {or
dates), narnely:-

and, in case of making default herein, I bind myself to forfeit to Government the sum of
rupees.

Dated, this day of z1-12-2015
{Slgnature)

WHERE & BOND WITH SURETIES IS TO BE EXECUTEL, ADD We do hereby declare
ourselves sureties for the above-narmed that he will appear before the Court of on the following
date {or dates), namely:-

and, in case of his making default therein, we bind ourselves jointly and severally to forfeit
to Government the surm of rupees .

Dated, this day of =1-12-2014

iSeal of the Court)
{Slgnature)

7.6.3.

Figure 206: Summons

All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Bulk-Notice (Eng)

This option is used to generate the same Notice to multiple parties or witnesses of a particular case, as
per the directions of the court. Depending on the type of the Notice, the Notice is generated
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automatically from the predefined format when you click the “Submit” button. It can be printed in the
court or in the “Process Section”.

Note: This option is used only after the Next Date of Hearing is given to the case using the Daily
Proceedings option.

DISTRICT AND SESSIONS COURT AURANGABAD X EN_E;_E.U
DISTRIC v SHRI SUMANT M. KOLHE supuser 08-06-2015
ft / Case Proceedings / / I:l Y @ ODocoeoec0
Navigation
pane
Select Court T .
Select Date
E
E
Framing of Issues
Roznama(Mah)
o]
Click “Bulk-Notice
(Eng)” submenu
Bulk-Motice(Eng)
E
E
0|

Not Before Me or
Retain

Figure 207: Navigation for "Notices" screen

To access the Notices screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu.
2. Then, click the Summons-Notice (Eng) sub menu followed by Bulk-Notice (Eng) sub menu. (Refer Figure
Number 207)
3. When you Click Bulk-Notice (Eng) sub menu, the “Notices” screen with Civil as the selected option is
displayed. (Refer to Figure Number 208)

ft / Case Proceedings / Bulk-Notice(Eng) / Add |:IY (+] 7] O0@® o0 @0
Notices
=) Civil Criminal *Case No.: | Select v|

Figure 208: Notices screen
Procedure

1. By default the system displays Civil as the selected option. With Civil option, the civil cases are loaded in
the Case No. select box.
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2. For Criminal cases, select the radio button for Criminal. The system will load the criminal cases in the
Case No. select box as per your selection.

3. Select the case for which you want to send a notice from the Case No. select box.

4. When you select the case, the system will display the Next Date and the Purpose of the selected case
type and the form to add the details for the Notice.

5. Select the radio button for Petitioner, Respondent, or Witness. If you select Petitioner as the receiver
for the Notice, then the system will load the all the names(including extra parties) for the selected case.

6. Select the check box to mark the names to whom you want to send the Notice. (Refer to Figure Number

208a)
f¥ | Case Proceedings ! Bulk-Notice(Eng) | Add Y (+] (7] oo @O0
Notices
* Civil Crirninal  *Case Mo.: | Civil Appeal PREADDT1E1/2013 '|
Next Date:21-12-2015 Purpose:Arguments
Notice generated for this party as on Date
Process
Process ID Name PB);?S Notices Aﬁ::;t?;n Result Date of Return Bailiff Name  Messenger
Name
Shaikh Shujauddin
Answer To
537 5K SahahuddinP) | 51 455015 Interragatories - 0.
RO Sk 11R 9
Sahahuddin R
* Petitioner Respondent YWitness
Name Address
v Shaikh Shujauddin Sk. Sahahuddin(P) Infrant of R.T.O. Office Railway Road, Aurangabad
*Matice: | Admission of Facts Pursuant to Motice ¥

Figure 208a: Notices screen with details
7. Select the type of Notice you want to send from the Notice select box.

8. Click Submit to save the information into the system. The system will display the message, “Addition
Successful”.

9. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

7.6.4. Bulk-Summons (Eng)

8. This option is used to generate the same Summons to multiple parties or witnesses of a particular case, as
per the directions of the court. Depending on the type of the Summons, the Summon is generated
automatically from the predefined format when you click the “Submit” button. It can be printed in the court
or in the “Process Section”.

9. Note: This option is used only after the Next Date of Hearing is given to the case using the Daily
Proceedings option.
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DISTRICT AND SESSIONS COURT AURANGABAD _ B NC2.0
DISTRIC ¥ SHRI SUMANT M. KOLHE e 08-06-2015 3
Home ft / Case Proceedings / / [Searcn Y @ Coeoeco0
Navigation
pane

Select Court
Select Date
o]
&
Framing of Issues
RoznamaiMah)
&
Click “Bulk-
— Summons (Eng)”
ulk-
Summeons(Eng) submenu
&
B
&

Mot Before Me or
Retain

Figure 209: Navigation for "Summons" screen

To access the Summons screen to send Bulk Summons, follow the steps given below:

1. On the Navigation pane, click the Case Proceeding menu.

2. Then, click the Summons-Notice (Eng) sub menu followed by Bulk-Summons (Eng) sub menu. (Refer
Figure Number 209)

3. When you click Bulk-Summons (Eng) sub menu, the “Summons” screen with Civil as the selected option
is displayed. (Refer to Figure Number 210)

4. You can generate Summons for Civil and Criminal cases.

5. By default, Civil is displayed as the selected option. To view the Summons for the criminal cases, select
the Criminal radio button.

ft / Case Proceedings / Bulk-Summons(Eng) / Add Y (+] L Oo0o@®@ o @O0
Summons
= Civil Criminal *Case No.: | Select '|

Figure 210: Summons screen

Procedure

1. By default the system displays Civil as the selected option. With Civil option, the system will load civil
cases in the Case No. select box.

2. For Criminal cases, select the Criminal radio button.

Page 220 of 494




Court User Manual

3. Select the case for which you want to send Summons from the Case No. select box.

ft / Case Proceedings / Bulk-Summons(Eng) / Add l:lY (+] o 0o @ @0
Summons
® Civil © Criminal *Case No.: | Civil Appeal/100185/2012 v|

Next Date:09-06-2015 Purpose:Hearing

= Petitioner Respondent Witness

SHOW MENU

Name Address
td Kisan Baburao Kondke(P) Ranjangaon Tg. Phulambari Dist. Aurangabad
v Shamrao Baburao Kondke(EP) Ranjangaon Tg. Phulambri Dist. Aurangabad
* Summons Code: | Form 11- WARRANT TQ SEARCH € v |

Figure Number 210a: Summons screen with details

4. When you select the case, the system will display the Next Date and the Purpose of the selected case
type and the form to add the details for the Summons.

5. Select the radio button for Petitioner, Respondent, or Witness. If you select Petitioner as the receiver
for the Summons, then the system will load the all the names (including extra parties) for the selected
case type.

6. Select the check box to mark the names to whom you want to send the Summons.

7. Select the type of Summons you want to send from the Summons Code select box.

f¥ / Case Proceedings / Bulk-Summons(Eng) / Add [Seach.. 1Y [+] e Ooceoeo0
Summons
1 Summons generated successfully
#Civil O Criminal *Case No. | Civil Appeal 001852012 v |
Next Date:09-06-2015 Purpose:Hearing
Process - Process
Process ID Name Date Summons Result Date of Return Bailiff N\ame  Messenger
=] Name
E Form 11 -
g WARRANT TO
o SEARCH

& 223 [Sa0BAUMEC g 59015 SUSPECTED

s PLACE OF

DEPOSIT See
section 84
= Petitioner Respondent ) Witness
Name Address
& Kisan Baburao Kondke(P) Ranjangaon Tq. Phulambari Dist. Aurangabad
Shamrao Baburao Kondke(EP) Ranjangaon Tq. Phulambri Dist Aurangabad
*Summons Code: | Form 11 - WARRANT TO SEARCHE v

Figure Number 210b: Summons screen with details

8. Click Submit to save the information into the system. The system will display the message, “1 Summons
generated Successfully”.

9. The Summons Report will display details such as:

e the generated Process ID
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e Name of the Petitioner or Respondent
e Process Date

e Summons

e Result

e Date of Return
e Bailiff Name

e Process Messenger Name

10. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields

7.6.5. Print Notice Summons

This feature provides the facility to print the Notice and Summons whenever it is required. All the
processes generated in that particular Case are displayed. You have to select the Process, and the
generated Summons or Notice will be displayed by the system.

~ r O DISTRICT AND SESSIONS COURT AURANGABAD ) Logout [# NC 2.0
el oNrtLS [pistriC v SHRI SUMANT M. KOLHE Sipusey 08-06-2015 =
Home # | ft /| Case Proceedings / |/ [Seacn. 1Y € O0oeoeo0
Select Court Navigation
.Saflect Dat.e.- - pane

o]
Framing of Issues
RoznamaiMah)

[

Click “Print Notice-

Print Notice- B
Summans | e SUMmMoNS submenu
=
=
=

Not Before Me or

Ratain
"

Figure 211: Navigation for "Print Notice-Summons" screen

To access the Print Notice-Summons screen, follow the steps given below:

1. On the Navigation pane, click the Case Proceeding menu.
2. Then, click the Summons-Notice (Eng) sub menu followed by Print Notice-Summons sub menu. (Refer
Figure Number 211)

3. When you Click Print Notice-Summons sub menu, the system will display the “Print Notice-Summons”
screen with Civil as the selected option. (Refer to Figure Number 212)
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fx / Case Proceedings / Print Notice-Summons / [ | Y (+] (ZI7 ) OQoeoeO0

Print Notice-Summons

*Process ID Caze

Select v |

= Civil Criminal *Case No.

Select v |

Process ID:

Figure 212: Print Notice-Summons screen

4. You can download the Notice-Summons using the Process ID and Case options. When you select the
Process ID radio button, the Process ID’s that are created will be loaded in the Process ID field.

5. By default the system displays Civil and Process ID as the selected option. With Civil option, the system
will load civil cases in the Case No. select box.

6. For Criminal cases, select the radio button for Criminal. The system will load the cases in the Case No.

select box as per your selection.

Printing Notice-Summons using the Process ID option

Procedure

1. By default, Civil is displayed as the selected option. For Criminal cases select the Criminal radio button.

2. Select the case for which you want to print a Notice or Summon from the Case No. select box.
3. Select the process from the Process ID select box.

. 125 Affidavit as to Documents - O. 11, R. 13.|
4. The linkl

is displayed. (Refer to Figure Number 212a)

fx / Case Proceedings / Print Notice-Summons / [ | Y (+] (7107} Ooe@eoe@O0

Print Notice-Summons

*Process ID Case

®Civil Criminal *Case No. | Civil Appeal/0100008/2010 v |

Process ID: | 5-Aurangabad Municipal Corporation A ¥

31 Admission of Facts Pursuant to Notice - O, 12,
R. 5.

E Next Date 09-01-2015

Figure Number 212a: Print Notice-Summons screen with details

5. Click the link. The Notice or Summon is downloaded automatically from the predefined format and can
be printed in the court or in the “Process Section”.
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FORM Na_ 11
DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF SHRT SUMANT AL EOLHE

w ARRAN'ITO SEARCI—] SUSPECTED PLACE OF DENSI'I
(Ze= section 94)
Civil Appeal/100185/2012
VERSUS
Marati Eknath Kandks Disd LRS

Ta

(eAma and dexpracon of A polics ooy above the mank of 1 consnubic])

WHEREAS information has been laid before me, and on dus inguiry therenpon had, I have
besn led o belisve T]uT tha -
s hoes o adhar piass) smssdasa ]]]31.'-'" farthe d—'i]m.qﬂ ar :a]-'-} of
stalan ]:mpem o itfor sithar -ufﬂl=- ather pusposss expressad in the saction, state the purpose in the
wards of the ;-:v:hun}

This is to agthosis: and raquire you to enter the s2id houss {or other placs) withsnch assistancs
a5 5hall be required, and tonse, if necessary, rezsomable force for thet purpose, and to sezrch every pant
af the szid hous e {or other place, of if the search is to be confined to a pant, specify the pant clearly),
and to s=ize and take poss=ssion of any property {or doonments, of stamps, of s23l3, 0f coins, of
abscene abject, as the case may be) (3dd, when the case requires it) and also of any instrments and
materials which yon may rezsomsbly belisve to be kept for the menufacmse of forged doonments, ar
counterfeit semps, or f2lse s2als or comerfeitcois of comereit cusrency nates (25 the case may b,
and forthwith fo bring befors this Courtsuchof the s2id thinss as may be mlanpmﬂ_ﬂm of, retumins
this warmant, with an endorsement certifying what you have done under it, immediately upon its
execntion

Drated, this dayof 05-06-2013

{Seal of the Coust)

ZHEI SUMANT M EKCLHE

Printing Notice-Summons using the Case option

¥ | Case Proceedings / Print Notice-Summons / Y (+] L7} 0@ o e@O0

Print Notice-Summons
Process ID ®Case

®Civil Criminal *Case No. | Select v

Date: | Select A |

Motice/Summons: | Sele

=%
-

Figure 213: Print Notice-Summons using Case option

Procedure

1. Select the Case radio button.

2. Select the case for which you want to generate and print the Notice-Summons from the Case No. select box.
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3. Select the date from the Date select box.

4. Select the notice from the Notice/Summons select box. The details of the Notice or Summons such as
Name, Father’s Name, and Address are displayed in a form. (Refer to Figure Number 213a). Please see the
highlighted area in the Figure Number 213a.

vi O Case Proceedings / Print Notice-Summons / Y o L’} '::' O@® @ @ O

Print Notice-Summons
Process ID ®Case
Civil O Criminal *Case No. | Civil Appeall1100127/2010 v|

Date: | 16/06/2015 v

Motice/Summons: | Affidavit of Assets to be made bya Ju ¥

Father
Name

Gokul Marayan Dawange(ER) R/O Narayan Pishor Diger Tg. Kannad Dist.
Narayan Dawange Dawange  Aurangabad

Name Address

80 Affidavit of Assets to be made by a Judgment-
debtor -Order XXI Rule 41-2
MNext Date: 16-06-2015

SHOW MENU

Figure Number 213a: Print Notice-Summons screen with details

5. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

7.7. Order and Judgment

7.7.1. Order Judgment Uploading

This feature is used to upload different type of Orders, Judgments, and Decrees. You can also upload
the orders using local language. All the cases that are listed on that particular day are displayed in the
select box. The orders are copied to the folder /home/court/databasename/orders, where
databasename is the name of the database that is being used in the current application.

DISTRICT AND SESSIONS COURT AURANGABAD S ®nNc2.0
DISTRIC ¥ SHRI SUMANT M. KOLHE i 08-01-2015
Home ft / Case Proceedings / / [ |Y 0@ OCeo0ec

Framing of Issues ) .
Roznama(Mah) Navigation pane

Order Judgment Click “Order
Uploading Judgment Uploading”

\ submenu

Figure 214: Navigation for "Order Judgment Uploading" screen
To access the Order Judgment Uploading screen, follow the steps given below:
1. Onthe Navigation pane, click the Case Proceeding menu.

2. Then, click the Order and Judgment followed by Order Judgment Uploading sub menu. (Refer Figure
Number 214)
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3. When you Click Order and Judgment Uploading sub menu, the “Civil/ Criminal Order” screen with Civil as

the selected option is displayed. (Refer to Figure Number 215)

f¥ / Case Proceedings / Order Judgment Uploading / Add | | YA
1 (7]

Civil/Criminal Order

@) Civil Criminal *Case No

Select v

*Upload: | Choose File | No file chosen

0%
*Order Date _:;I
“Type of Order: | Select v
Order in Local Language
Judgment UDecree

Coceo®eo0

Figure 215: Civil/Criminal Order screen

4. You can upload the Judgment Order for Civil as well as Criminal cases. By default Civil is displayed as the

selected option. For Criminal cases, select its radio button.

5. The system will load the cases in the Case No. select box as per your selection of Civil or Criminal cases.

When you select Civil, Civil cases will be loaded in the Case No. select box.

6. Similarly, when you select the Criminal radio button, the Criminal cases will be loaded in the
box.

Case No. select

7. Select the radio button for Civil or Criminal case. The system will display the cases according to the selection

in the Case Number select box.

8. Select the Case Number from the Case Number select box. The system will display the names of the

Petitioner and Respondent for the selected Case Type.

——————————
¥ | Case Proceedi gs [ Order Judg) it Uploading / Add Y O [2)
Civil/Criminal Order
- ST s OO AR peEl PR 00 o 17207

Click “Choose Petitioner Name: Shaikh Shujauddin Sk. Sahahuddi

File” to upload Do oo L e R e ey \

the Judgment

or Decree 1 | Choose Fila [Mo file chosen

0%

*Crder Date: | 21-12-2015

Oocoe@eoeo0

Name of the
Petitioner and
Respondent of
the selected
Case Number

*Type of Crder: | Select "|

COrder in Local Language:

Figure 215a: Civil/Criminal Order screen with details

9. To Upload the Order, click the Choose File button. The Open dialog box is displayed.
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Select the location of The files present in the
your file from this selected location will be
pane. Scroll down if displayed here
required
p— —
— | &[] 2x
I / =
-Q-U /sld:op » - | +?| | Search Desktop jel | w
) = o= = jout B NC2.0
== B & court
Qigany P foldes =~ 0O @ Bopam R 02-03-2015
[ Fav " Libraries 1 (+] (=] o Qceeeo0
B D Systemn Folder 15
4D oads =2
= R t Places | hel .
? System Folder /il Appeal/100213/2010 v |
Ed
= Libr| fies 3 c .
= omputer Seleck s file
-5 Difcuments O e Folder ‘:Iii:;‘l
@' Music i
= Pictures ) Metwork Select the file
B videos u System Folder and Click
a“", ”
) Adobe Reader X1 0pen
/% Computer L Shorteut /
£, Local Disk {C3) FJ___ PRl
—w Local Disk ()~ A4 Gooaole Chrome i
File name: | v [AlFiles -
| Open /ﬂ/| Cancel |
‘Upwaa |

10.
11.
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7.7.2.

Figure Number 215b: ‘Open’ dialog box
Select the location of your file and Click “Open”. To cancel, Click “Cancel”.

For example if your file is on the desktop, then select desktop. The system will display all the files and
folders present on the desktop.

Select the file and Click “Open”. The file is uploaded by the system.

Select pdf files only.

The Order Date is displayed by the system.

Select the Type of Order or Judgment from the select box.

Select the check box of Order in local Language, if the order is in Local Language.

Select the radio button of Judgment or Decree, depending on whether the order is a Judgment or
Decree.

Click the Upload button to upload the Order or Judgment.

All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Order and Judgment Template

This option is provided to generate the templates for the orders and judgments for a particular case
depending on the case type. The template has to be linked to the case type in the Master option. One
can view the predefined templates with the case number, party names, address, or advocate name etc.
in the odt format. The judgment can be typed by opening the odt file using the text editor.
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Note: This option is useful while typing the Judgments and Orders, as it saves the time of typing the
case details, headers, footers of the judgment and orders.

Roznama(iah)

DISTRICT AND SESSIONS COURT AURANGABAD ot ENC2.0

DISTRIC ¥ SHRI SUMANT M. KOLHE eour 09012015

#| fx | Case Proceedings / | | Y 0@ Ooceoe
Navigation

Framing of lssues

o Dbane

Click “Order and

Order and judgment Template"
Judgement
Template | ——— submenu

Figure 216: Navigation for "Order and Judgment Template" screen

To access the Order and Judgment Template screen, follow the steps given below:

1.
2.

 ® N U e

On the Navigation pane, click the Case Proceeding menu.

Then, click the Order and Judgment followed by Order and Judgment Template sub menu. (Refer Figure
Number 216)

When you Click Order and Judgment Template sub menu, the “Judgment Writing” screen with Civil as the
selected option is displayed. (Refer to Figure Number 217)

You can generate the Order and Judgment using the Select Case No. and Enter Case No. option.

With Select Case No. option, all the cases are displayed as a dropdown list.

And with, Enter Case No. option you can generate Order and Judgment Template for a single case type.

Also, you can create the template for Civil and Criminal cases.
By default, Civil is displayed as the selected option. Here, Civil cases are loaded in the Case No. select box.

For Criminal, select the Criminal radio button. Here, the Criminal cases are loaded in the Case No. select
box.
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¥ | Case Proceedings / Order and Judgement Template /| Report Y CocoeoecC

2

Judgment Writing

*iselect Case No. Enter Case No.

® Civil Criminal *Case No.:

Select v |

Petitioner Name:
Respondent Name:

® Cause Title Long Cause Title Short

Figure 217: Judgment Writing screen

Procedure

1. By default the system displays Civil as the selected option. For Criminal cases select the radio button for
Criminal.

2. Select the cases from the Case Number select box.

3. The Petitioner Name and the Respondent Name are displayed.

4. The template has to be tagged in the Master for the particular Case Type using Order Template option.
5. (Refer to Figure Number 217a)

E
b

= | hups/renradm..nipreloginntm < | @Gev.in B = ccourus ~
tanaaszant PN - R S =1

el

Jout [ NCZo
01-01-2016 =3

L7 3 o e @ @ C©

supuser
Judgment V

ase No. Enter Casa Mo

=]

PeLitioner Name: Hari

Respondent N

iz Gullu Gulzar Baig

judgement

Figure 217a: Judgment Writing screen with links

6. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

7.7.3. Uploaded and Not Uploaded Count

With this feature you can view the count of uploaded and not uploaded orders.
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~ Yo DISTRICT AND SESSIONS COURT AURANGABAD
o ‘o119
eLourtls [oisRIC v SHRI SUMANT M. KOLHE
Home #| 1t ! Case Proceedings / / I:l Y
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Navigation pane
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Roznama(Mah)
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Uploaded and Not Not Uploaded Court”

Uploaded Count
Uploaded Count == = o b menu

o]

el ]

District and ogout [® NC2.0

Sessions el =
Judge 21-07-2015 &

® Ooceoec0C

Figure 218: Navigation for "Order Uploaded/Not Uploaded Count" screen

To access the Order and Judgment Template screen, follow the steps given below:

1. On the Navigation pane, click the Case Proceeding menu.

2. Then, click the Order and Judgment followed by Uploaded and Not Uploaded Count sub menu. (Refer

Figure Number 218)

3. When you Click Uploaded and Not Uploaded Count sub menu, the “Order Uploaded/Not Uploaded

Count” screen. (Refer to Figure Number 219)

ft / Case Proceedings / Uploaded and Not Uploaded Count / |:| Y

Total No of orders uploaded: 312

Total MNo. of Orders Not Uploaded: 7014

Order Uploaded / Not Uploaded Count

@ ODoceoecC

Figure 219: Order Uploaded/Not Uploaded Count screen

4. Here, the total number of orders uploaded and the total number of orders not uploaded are displayed.

7.7.4. Order Not Uploaded Report

This option is used to view the uploaded or not uploaded status of the orders at a glance.
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DISTRICT AND SESSIONS COURT AURANGABAD court = NC2.0
DISTRIC ~ SHRI SUMANT M. KOLHE o 09012015 =
Home fit / Case Proceedings / / | Y 00 Ooceoe
Fees
Case
Proceedings
Select Date
Framing of lssues Navigation
Roznama(Mah) ——— Pane

Click “Order Not
Uploaded Report”
submenu

Order Not /

Uploaded Report

Figure 220: Navigation for "Order Not Uploaded" screen

To access the Order Not Uploaded Report screen, follow the steps given below:

1. On the Navigation pane, click the Case Proceeding menu.

2. Then, click the Order and Judgment sub menu followed by Order Not Uploaded Report sub menu.
(Refer Figure Number 220)

3. When you Click Order Not Uploaded Report sub menu, the “Order Not Uploaded Report” screen is
displayed. (Refer to Figure Number 221)

4. Here, you can view report for orders that are not uploaded and the orders that have been uploaded.

5. By default, Order Not Uploaded is displayed as the selected option. For the ‘Order Uploaded’ report
select its radio button.

6. Also by default, the current date is displayed in From Date and To Date fields.

f¥ / Case Proceedings / Order Not Uploaded Report / Report | 'Y Coeo0e0

ik

Order Not Uploaded Report

® Order Not Uploaded ~ Order Uploaded

*From Date: | 090120156 |28 *To Date: | 09-01-2015 jﬂ

Figure 221: Order Not Uploaded Report

Order Not Uploaded

This option generates a list of the cases for which the orders have not been uploaded.

Procedure
1. By default Order Not Uploaded is displayed as selected option.

2. Also the current date is displayed in From Date and To Date. You can select another date from the
calendar control.
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3. Click Go button.
4. The system will load the View link. (Refer to Figure Number 222)

£ / Case Proceedings / Order Not Uploaded Report / Report | Y Ooceoeo0

(7

Order Not Uploaded Report

® Order Not Uploaded ‘“/Order Uploaded

‘From Date: |09-01-2015 &  *ToDate: [09-01-2015 [l e

View

View link

Figure 222: Order Not Uploaded screerWrth—view" link
5. Click View link.
6. The “Order Not Uploaded” Report is displayed. (Refer to Figure Number 223)

—
¥ ; Case Proceedings / Order Not Uploaded Report / Report hd O 0O @ © @ O
=
DISTRICT AND SESSIONS COURT AURANGABAD
PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD
SHRI SUMANT M. KOLHE
As on Date:09-01-2015
S.No. Case No. Petitioner Name Respondent Name  Date of Decision

Subhash Trimbakrao

1 Civil Appeal/100109/2010 Rajbala Vijay Bageshara 12-12-2014

Khursale
. M.S.R.T.C., Nilanga Agar,
2 MACP/100493/2010  Vinayak Asaram Galdhar 55 1o -Cr Milanga Agar: 56455014
3  M.A.C.PJ/100721/2010  Ritesh Suresh Sahuji Bhimrao Bhaurao Mandal 12-12-2014
4  M.A.C.P/100809/2010  Mangal Niuratti Ghodake Sayyed Kadir Sayyed Isak 13-12-2014
- Abdul Rashid Taher Krishnarao Madhavrao
5 Civil Appeal/100319/2010 jp B2 e 12-12-2014
. Abdul Rashid Taher Krishnarao Madhavrao
6 Civil Appeal/100320/2010 Mohmed Purnapatre 12-12-2014
7 MACP/100054/2011  Sunita Rahul Khedkar The New India Anssu. Co. 1545 3514
Ltd., Aurangabad
. . Mirza Shaikh Baig Mirza
8 MACP/100119/2011  Ajmat Laddu Shaikh Sheriicrais 12-12.2014
9 M.AC.P/100339/2011 Dashrath Sambhaji Tupe Mayur Sitaram Gaikwad 12-12-2014
o - Appasaheb Bhujangrao  Prakash Keshavrao
10 Civil Appeal/100151/2011 HPPas Prakash Ke 12-12-2014
- Azaruddin Hasiboddin  Muncipal Corporation,
11 Civil Appeal/100186/2011 Aol ey 12-12-2014
Citv and Industrial

Figure 223: Order Not Uploaded Report

7. The Report will display the details given below:
e S.No. (Serial Number)
e Case Number
e Petitioner Name
e Respondent Name
e Date of Decision

8. You can Print the report.

9. The mandatory fields are marked with an asterix*. Please fill the mandatory details.

Order Uploaded option
This option generates a list of cases for which the order has been uploaded on the current date.

Procedure
1. Select the radio button of Order Uploaded.

2. Select From Date and To Date from the calendar control.
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3. Click Go button. The system will load the View link.
4. Click the View link. The “Order Uploaded” Report is displayed. (Refer to Figure Number 224)

¥ / Case Proceedings / Order Not Uploaded Report / Report | | ? Ooceoed
(7
DISTRICT AND SESSIONS COURT AURANGABAD
PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD
SHRI SUMANT M. KOLHE
As on Date:09-01-2015
S.No. Case No. Petitioner Name Respondent Name Date of Decision Order Uploaded As On
— No Record Present
Figure 224: Order Uploaded report
5. The Report will display the details given below:
e S.No. (Serial Number)
e Case Number
e Petitioner Name
e Respondent Name
e Date of Decision Order
e Order Uploaded As On
6. The mandatory fields are marked with an asterix*. Please fill the mandatory details.
7.8. Under Trial Information

The cases wherein the accused under trial is in prison, needs the special attention of the Judge. When
the accused is remanded to Police Custody or Judicial Custody, the details of the arrest are entered.
When the under trial prisoner is released on bail, facility to search based on Surety details, is also
provided.
Note: This option is used to enter the details of the accused under trial when remanded to the
Judicial/Police Custody and also when the accused under trial is released on bail.
In this feature, there are three tabs

e Under Trial Prisoner Details tab

e Surety1tab

e Surety 2 tab

1. Under Trial Prisoner Details :

In this tab, you have to enter the details given below:

e Case Type: Select the Case Type for which the under trial details have to be keyed in.

e Case No. and Year: Enter the Case No. and the Year for which the under trial details have to be
keyed in.

e Click on the Go button. The data entry fields to enter the details of the under trial are flashed on
the screen.

o ViewAct link
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In ViewAct link, Acts with the relevant Sections along with Punishment details are displayed as
a dropdown below the link.

e Petitioner/Respondent: The system will display the list of names of the accused to be remanded
to the custody or to be released on bail.

e Prison: The system will display the list of Prison Names where the accused is to be remanded.

e Arrest Date: Select the Date of Arrest from the Date Control.

e Custody Type: Choose whether a Judicial or Police Custody is awarded, to the under trial.
If the Accused is already in Prison and is to be released on Bail, then on selection of the accused,
the Date of Arrest, Type of custody and Total Number of Days spent in Custody is displayed
automatically on the screen.

e Bail Date: Select the Bail Date when the accused is released on Bail.

2. Surety1:

When you enter the Name of the person giving Surety, the database is searched using the given
name, to check whether the person with the same Name has given Surety to the Accused in the
past. This helps the court to keep track of persons who are giving Surety and also helps to ensure
that no person is giving Surety to the particular accused habitually. The amount, property
information and so on pertaining to the person giving Surety has to be keyed into the system.

3. Surety 2:

This option is used to enter the detailed information as mentioned above, about the second person
giving surety to the accused.

7.8.1. Under Trial Prisoner (Add)
This option provides the facility to add the details of the Under Trial Prisoner details.
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DISTRICT AND SESSIONS COURT AURANGABAD o ENQ_@.D
DISTRIC SHRI SUMANT M. KOLHE wourt 09012015 4
Home £t / Case Proceedings / / | |7 90 000 o0e
Framing of Issues | *
Roznama(Mah)
Navigation
ane
\ p
Under Trial
Priscner

~
\ Click “Under Trial

Prisoner” submenu

Figure 225: Navigation for "Under Trial Prisoner Detail" screen
To access the Under Trial Prisoner screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu.
2. Then, click the Under Trial Information sub menu followed by Under Trial Prisoner sub menu.
(Refer Figure Number 225)
3. When you click Under Trial Prisoner sub menu, “Under Trial Prisoner Detail” screen is
displayed. (Refer to Figure Number 226)

f¥ / Case Proceedings / Under Trial Prisoner / Add | 'Y (4] 89 Ooceoeo

Under Trial Prisoner Detail

Under Trial Prisoner Detail

*Case Type: | Select v |

Figure 226: Under Trial Prisoner Details screen

Procedure
1. Select the case type that you want to add details of the under trial Prisoner, from the Case Type select
box.
2. Enter the case number of the selected case type in the Case No. field.
3. Enter the year of registration in the Year. Click Go button.
4. The system will display the View Act link, Petitioner/Respondent select box, Type, Under Act/Section
and Maximum Imprisonment fields.
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£  Case Proceedings / Under Trial Prisoner { Add

Under Trial Prisoner Detail

*Case Type: | Sessions Case-15

*Case No. 100163

Under Trial Prisoner Detail

ViewhAct

Petitioner/Respondent: |Se|ect

v Type:

Under ACT/Section: -

Maximum

-0 Year - O-Month - 0 Days
Imprisonment:

Y o

L2) Coceo®eo0

Figure 227: Under Trial Prisoner Details screen with View Act link

5. Place the mouse pointer over the View Act link to view the Acts with the relevant Sections along with

Punishment details are displayed as a dropdown below the link. (Refer to Figure 227a)

¥ | case Proceedings / Under Trial Prisoner / Add

Under Trial Prisoner Detail

*Case Type: | Sessions Case-15

*Case No.: [100163

Y [+]

Under Trial Prisoner Detail

T

ViewAct

@ 0Ooeoeo0

Petitioner/Respondent: [Select

v | Indian Penal Code-307 34

Under ACT/Section; -

Md T

. . 0 Year - D-Manth - 0 Days
Imprisonment:

Figure 227a: Under Trial Prisoner Detail screen with Act details

6. Select the accused to be remanded to the custody or to be released on bail from the

Petitioner/Respondent select box.

7. When you select the Petitioner or Respondent’s Name, the Petitioner/Respondent Type is displayed

automatically. (Refer to Figure Number 227b)
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¥ ; Case Proceedings / Under Trial Prisoner / Add Y (+] (7} Qoo @e0

Under Trial Prisoner Detail
Under Trial Prisoner Detail

*Case Type: |Sessi0ns Casge-15 v |
*Case No.: *Year m
Viewhct
Petitioner/Respondent: |State of Maharashtra v | Type: Petitioner
*Custody Type: ® Judicial Police
Prisan MName: |Se|ect x |
Under ACT/Section: - Imprigi);;rgﬁtmu Year - O-Morth - 0 Days
*Date of Arrest: I:Ij
[ submit |

Figure 227b: Under Trial Prisoner Details screen with details
8. Choose the Judicial or Police custody type by selecting its respective radio buttons.
9. Select the name of the prison from the Prison Name select box. The Under Act/Section is displayed.
10. Select the Date of Arrest from the calendar control.

11. In Arrest Details; Select the Name of the Prison where the accused is lodged, Date of Arrest, and the
Custody Type (Judicial or Police)

12. In Custody Type: Choose whether a Judicial or Police Custody is awarded, to the under trial by selecting
their respective radio buttons.
13. If the accused is already in prison and is to be released on bail then, when you select the accused, the

Date of Arrest, Type of Custody and Total Number of Days spent in Custody is displayed automatically
on the screen.

£ [ Case Proceedings { Under Trial Prisoner / Add 'Y (+] (7} Qoo o e@o0

Under Trial Prisoner Detail
Under Trial Prisoner Detail || Surity 1 || Surity 2

*Casge Type |Sessi0ns Case-15 v|
*Case No. *Year. m
ViewAct
Petitioner/Respondent |State of Maharashira v| Type: Petitioner
Custody Type: Judicial Total Days: 21

Prison Marme |Select |

Under ACT/Section: - MaximumD Year - O-Month - 0 Days

Imprisonment:
*Date of Arrest: 01-12-2015
“Date of Ball Order : 22-12-2015 B

Figure 227c: Under Trial Prisoner Detail screen with details

14. Select the Bail Date from the calendar control.
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15. Click Next, the system will to display the Surety1 tab. (Refer to Figure 227c)

f¥ / Case Proceedings / Under Trial Prisoner / Add | Y (+] 0@ O ocoeoeo0

Under Trial Prisoner Detail
Under Trial Prisoner Detail || Surity 1 || Surity 2

Surety Name: | | search |
UID No.: | | searcn |
FatherName: | | amount:[ ]
Property Detail: | | Extra Information:
LSurety Name: | | search |
gt T | |

Figure 227d: Surety 1 tab
16. Enter the Name of the person giving Surety to the Accused in the Surety Name field.

17. Click Search, the system will load the View link.
18. Place the mouse pointer on the View link to see the surety names for the selected case. (Refer to
Figure Number 227e)

¥ ; Case Proceedings ! Under Trial Prisoner | Add |Y (+] (7} Cceo®eo0

Under Trial Prisoner Detail

Under Trial Prisoner Detail || Surity 1 || Surity 2

Surety Marne: IJanardhan | View(l
UID Na.: #12412453652 Search
|4 |- name1 name2

]

FARERT 7. @TE | search | View(0

HEHTA TIT: '{é‘mﬁ&maﬁa |

case_no

FatherMarne: Fam Kachkure |

Sessions anardhan
Case/1003372013  |[Kachkure

Property Detail: Froperty Dietail |

Figure 227e: Surety 1 tab with details
19. Enter the UID Number in the UID No. text box.
20. Click Search, to search the details of the person giving Surety to the Accused.
21. Enter Father’s Name of the person giving Surety to the Accused in the Father Name field.
22. Enter the Property Details of the person giving Surety to the Accused in the Property Detail field.
23. Enter the Surety Name and Property Details in local language also.
24. Click Next to move to the Surety 2 tab.
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¥ | Case Proceedings / Under Trial Prisoner / Add | Y (+] e OCceoeo0

Under Trial Prisoner Detail

Under Trial Prisoner Detail | Surity 1 || Surity 2

Surety Mame: | |
UID No.: | | searcn |
Father Mame: Amount:
| | [ ]
|

Property Detail:

| Extra Information:

LSurety Name: | | AT T

Figure 227f: Surety 2 tab
25. Enter the Surety Name, UID Number, Fathers Name, Property Details, and the Surety Amount.
26. To add more information, select the checkbox for Extra Information. The system will display the fields to
add extra information of the Accused. (Refer to Figure Number 227g)

1 / Case Proceedings / Under Trial Prisoner / Add | Y [+] 0 Oceoeo0

Under Trial Prisoner Detail

Under Trial Prisoner Detail | Surity 1 || Surity 2

Surety Mame: | |
UID No.: | | searcn |
Father Name: Amount:
| | ]

Property Detail: |

|
Organisation Marne: | | Age: I:I
| |
|
|

Extra Information: |«

Phone No.: | Mobile Mo.: |
Street |
Address:
P Pincode: |
LSurety Name: | AT T | |

Figure Number 227g: Surety tab with details

27. Enter the Name of the Organization where the person giving Surety to the Accused is working.

28. Enter the Age of the person giving Surety to the Accused

29. Enter the land line phone number of the person giving Surety to the Accused in the Phone Number field.
30. Enter the mobile number of the person giving Surety to the Accused in the Mobile Number field.

31. Enter the Address of the person giving Surety to the Accused in the Address field.

32. Enter the Street name of the person giving Surety to the Accused in the Street field.
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33. Enter the Pin code of the person giving Surety to the Accused in the Pincode field.
34. Click Submit to save the data into the system. The system will display the message, “Addition

Successful”
35. The mandatory field is marked with an asterix (*). Please fill the mandatory details.

7.8.2. Under Trial Prisoner Report

This report provides the list of all the Under Trial Prisoners remanded in Judicial or Police Custody as
on date. The Date of Arrest and the Type of Custody are also displayed in the report.

DISTRICT AND SESSIONS COURT AURANGABAD ot ENC2D
DISTRIC SHRI SUMANT M. KOLHE - g 00.01-2015 A
Home £t / Case Proceedings / / | Y 00 0000 e
Case Y -
Proceedings ™

Select Date

Framing of Issues
Roznama(Mah) Navigation

——___ pane

Click “Under Trial
UT Prisoner Prisoner Report”
Report 1

submenu

Figure 228: Navigation for "Under Trial Prisoner Report" screen

To access the Under Trial Prisoner Report screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu.
2. Then, click the Under Trial Information by Under Trial Prisoner Report sub menu. (Refer Figure Number
228)
3. When you click Under Trial Prisoner sub menu, the system will display the “Under Trial Prisoner
Report” screen with the View link. (Refer to Figure Number 229)

Y 0 @@ Oo e o© @0

1t / Ccase Proceedings / UT Prisoner Report / Report |

Under Trizl Priscner Report

AVATATT)

View link

Figure 229: Under Trial Prisoner Report with "View" link

7. Click the View link.
8. The Under Trial Prisoner Report is displayed. (Refer to Figure Number 230)
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9. The Report will display the details given below:
e S.No. (Serial Number)
e Case Number
e Accused Name
e Date of Arrest
e Custody Type

¥ / Case Proceedings / UT Prisoner Report / Report Y = e O0ceoeo0

DISTRICT AND SESSIONS COURT AURANGABAD
Under Trial Prisoner Detail Till Date 09-01-2015

S.No. Case No. Accused Name Date of Arrest Custody Type

1 Sessions Case/100160/2013  Madhukar Ramrao Bhosale 2101-2013 Judieial

2 Sessions Case/100298/2013  Pandharinath Haribhau Pawar 22-05-2013 Judicial

3 Sessions Case/100038/2014  Fazal khan Firoz khan 03-10-2013 Judicial

4 Sessions Case/100092/2014  Revanath Pundlik Pawar 12-11-2013 Judicial

5 Sessions Case/100148/2014  Nasib Usman Pathan 16-01-2014 Judicial

[ Sessions Case/100242/2014  Anita Balu Sonwane 18-02-2014 Judicial
= 7 Sessions Case/100360/2014  Shyam Meghram @ Vikram Dhurve @ Shyam Chunni Oza 29-06-2014 Judicial
i 8 Sessions Case/100360/2014  Lalita @ Jalsubai Shvam Dhurve 20.06-2014 Judicial
E 9 Sessions Case/100341/2014  Hussainkhan Noorkhan Pathan 22-08-2014 Judicial
b

Figure 230: Under Trial Prisoner Report

10. The mandatory field is marked with an asterix (*). Please fill the mandatory details.

7.8.3. Under Trial Prisoner Release Report
This report provides list of all the Under Trial Prisoners remanded in Judicial or Police Custody as on
date. It also shows the maximum quantum of Imprisonment available under the relevant section, under
which the Accused is charged, and the number of days the accused has actually spent in the Prison. If
the remand period is more than the maximum imprisonment that the accused can undergo, under the
given section, then the accused name is shown in Red in the report. This information assists the Judge
while granting bail to the accused.
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DISTRICT AND SESSIONS COURT AURANGABAD o ﬁNCZ.D
DISTRIC ¥ SHRI SUMANT M. KOLHE court 09.01.2015 &2
Home 1t / Case Proceedings / / | Y 00 0o0eo0e
Framing of Issues
Roznama(Mah)
R
Navigation

pane
\

Click “Under Trial
UT Prisoner Prisoner Release

Release Report
\ Report” submenu

Not Before Me or
Retain

Figure 231: Navigation for "UT Prisoner Release Report" screen
To access the Under Trial Prisoner Release Report screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu on the navigation pane.
2. Then, click the Under Trial Information sub menu followed by Under Trial Prisoner Release
Report sub menu. (Refer Figure Number 231)
3. When you click Under Trial Prisoner Release Report sub menu, the “Under Trial Prisoner
Release Report” screen with the View link is displayed. (Refer to Figure Number 232)

£ / Case Proceedings / UT Prisoner Release Report / Report Y Qoeoe0

T

Under Trial Prisoner Release Report

View
View link

Figure 232: Under Trial Prisoner Release Report with "View" link

4. Click the View link.
5. The Under Trial Prisoner Release Report is displayed. (Refer to Figure Number 233)
6. The Report will display the details given below:

e S.No. (Serial Number)

e Case Number

e Accused Name

o Date of Arrest

e Custody Type

e Maximum Punishment

e Number of Days in Prison
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ft / Case Proceedings / UT Prisoner Release Report / Report 'Y loNol Mol Ne)

el N

DISTRICT AND SESSIONS COURT AURANGABAD
Under Trial Prisoner Release Report Till Date (9-01-2015

S.Na. Case Na. Acrused Name Date of Arrest Custady Type —— '\"";"1_?:‘ in
1 Sessions Case/100160/2013  Madhukar Ramrao Bhosale 21-01-2013 Judicial 719
2 Sessions Case/100208/2013  Pandharinath Haribhau Pawar 22-05-2013 Judicial 5304
3 Sessions Case/100038/2014  Fazal khan Firoz khan 03-10-2013 Judieial 464
4 Sessions Case/100092/2014  Revanath Pundlik Pawar 12-11-2013 Judicial 424
5 Sessions Case/100148/2014 Nasib Usman Pathan 16-01-2014 Judicial 359
[ Sessions Case/100242/2014  Anita Balu Sonwane 18-02-2014 Judieial 326
7 Sessions Case/100360/2014 Eh:i"\;:f::ﬁ ‘%Z_:"mm Dhurve 59 962014 Judicial 195
8 Sessions Case/100360/2014  Lalita @ Jalsubai Shvam Dhurve 20-06-2014 Judieial 195
] Sessions Case/100341/2014  Hussainkhan Noorkhan Pathan 22-08-2014 Judicial 141

Figure 233: Under Trial Prisoner Release Report

7. The mandatory field is marked with an asterix (*). Please fill the mandatory details.

7.8.4. Under Trial Prisoner Half Release Report

This report provides list of all the Under Trial Prisoners remanded in Judicial or Police Custody as on
date. It also shows the maximum quantum of Imprisonment available under the relevant section,
under which the Accused is charged, and the number of days the accused has actually spent in the
Prison. If half of the remand period is more than the maximum imprisonment that the accused can
undergo, under the given section, then the accused name is shown in Red in the report. This
information assists the Judge while granting bail to the accused.

DISTRICT AND SESSIONS COURT AURANGABAD court = NC2.0
DISTRIC ¥ SHRI SUMANT M. KOLHE o 09-01-2015
T £ / Case Proceedings / / | |Y 0@ O 0o o0oecC
Select Date
Framing of Issues
Roznama(Mah)
Navigation
" —_ pane
Click “Under Trial
UT Prisoner Half Prisoner Half Release
Release Report | T-—~___ Report” submenu
Mot Before Me or
Retain v

Figure 234: Navigation for “Under Trial Prisoner Half Release” screen

To access the Under Trial Prisoner Half Release Report screen, follow the steps given below:
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On the Navigation pane, click the Case Proceeding menu.
Then, click the Under Trial Information sub menu followed by Under Trial Prisoner Half Release
Report sub menu. (Refer Figure Number 234)

3. When you click Under Trial Prisoner Half Release Report sub menu, the “Under Trial Prisoner
Half Release Report” screen with View link is displayed. (Refer to Figure Number 235)

f¥ / Case Proceedings / UT Prisoner Half Release Report / Report | Y CQocoeoe0

oY

Under Trial Prisoner Half Release Report
View View link

Figure 235: Under Trial Prisoner Half Release Report with "View" link

4. Click the View link.
5. The Under Trial Prisoner Half Release Report is displayed. (Refer to Figure Number 235)
6. The Report displays the details given below:

e S.No. (Serial Number)

e (Case Number

e Date of Arrest

e Custody Type

e Maximum Punishment

e Half Punishment

e Number of Days in Prison

. et | -
¥ | Case Proceedings / UT Prisoner Half Release Report | Report J Y L L?) [ONol MM Ne
DISTRICT AND SESSIONS COURT AURANGABAD
Under Trial Prisoner Half Release Report Till Date 21-12-2015
5.No. Case No. Dale of Arrest  Custody Type K""‘.'i“’"m Half e ;"_"D:;‘ in
1 Sessions Case/10001372015  Vinod Rangnath Pawar 27-09-2014 Judicial 451
2 Sessions Case/100013/2015 Najmabee Sayed Raheman 27-09-2014 Judicial 451
. Rajendra @ Raju Nabhaj & < = e
3 Sessions Case/100191/2015 Lende 01-04-2015 Judicial 3650 1825 265
4 Sessions Case/100178/2015  Balu Sonaji Sonwane 14-05-2015 Judicial 3650 1825 22

Figure 236: Under Trial Prisoner Half Release Report

7. The mandatory field is marked with an asterix (*). Please fill the mandatory details.

7.8.5. Under Trial Prisoner Released Report
In this section you can view the released report of the under trial prisoner till the current date.
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’ DISTRICT AND SESSIONS COURT AURANGABAD gout = NC2.0
e ol } |DISTRIC = SHRI SUMANT M. KOLHE 22-07-2015
Home f / Case Proceedings / / [Seach. | Y e Ooeeeo0
= —
= .
Navigation pane
Hp -
Click “UT Prisoner
UT Prisoner Released Report”

Released Report | S " gl b menu

i P =
Not Before Me or
Retain
o]
=
Call for Records

Update first Hearing
Date

Witness Information | =

Figure 237: Navigation for "UT Prisoner Released Report" screen
To access the UT Prisoner Released Report screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu.
2. Then, click the Under Trial Information sub menu followed by UT Prisoner Released Report sub
menu. (Refer Figure Number 237)
3. When you click UT Prisoner Released Report sub menu, the “Under Trial Prisoner Released
Report” screen with View link is displayed. (Refer to Figure Number 238)

f¥ | Case Proceedings | UT Prisoner Released Report / Report l:l Y =l L: 0@ @@ 0

Under Trial Prisoner Released Report
View

Figure 238: Under Trial Prisoner Released Report screen

4. Click the View link. The Under Trail Prisoner Released Report till the current date is displayed.
(Refer to Figure Number 239)

Page 245 of 494




Court User Manual

X | case Proceedings ! UT Prisoner Released Report / Report

Y

DISTRICT AND SESSIONS COURT AURANGABAD
Under Trial Prisoner Released Report Till Date 21-12-2015

SN Case No. Accused Nama Date of Arvest Date of Bail Order  Custody Type e e
1 Sessions Casef100144/2010 Hemrsj Babu Rathod 18-02-2010 29-11-2014 Judicial 3650 1746
2 Sessions Casef100321/2012 g;isi’“kha" Aktharkhanand  ge pe ogq3 30-11-2013 Judicial 3630 575
3 Sessions Cassf100321/2012 f;’;ﬁ:rf"“ @ Guddu Shaikh o0 e 9912 30-11-2013 Judicial 3650 575
4 Sessions Casa/100403/2012 gtat';‘s“ Dederng Walnl 2nd 24-07-2012 20-08-2013 Judicial 3650 402
5 Sessions Casef100403/2012  Shivaji Namdeo Khanpat 25-07-2012 20-08-2013 Judicial 3650 401

Govind
6 Sessions Casef o1z oA 23-08-2012 20-08-2013 Judicial 3650 363
7 Sessions Casa/100450/2012  Yogesh Rajanlal Rathor 28-08-2012 01-01-2014 Judicial 3650 492
& Sessions Casef100446/2012  Suresh Ganpat Chavan 13-00-2012 31-10-2013 Judicial 3650 414
0 Sessions Casef100003/2013  Sandu Maroti Dhamale 17-00-2012 22-10-2013 Judicial 3650 401
10 Sessions Case/100002/2013  Shaikh Babar Shaikh Noor 22-00-2012 30-00-2013 Judicial 3650 /]
11 Sessions Case/100337/2013  Shrikant Sudam Pophale 21-07-2013 20-10-2013 Judicial 3650 101
12 Sessions Case/100337/2013  Sham Sudam Pophale 22-07-2013 29-10-2013 Judicial 3650 100
13 Sessions Casef100144/2014  Arunabai Raju Sonwone 01-02-2014 08-07-2014 Judicial 3650 158
14  Sessions Case/l0242/2014  Anita Balu Sonwane 18-02-2014 03-02-2015 Judicial 3650 351
5 5201 . -03- 5 5 5
15 Sessions Case/ v 10-03-2014 08-08-2014 Judicial 3650 152
16  Sessions Case/100195/2014 Manoj Ganpat Tribhuvan 15-03-2014 08-08-2014 Judicial 3650 147
17 Sessions Casef100022/2015  Gajendra Dhananjay Phulare 05-10-2014 10-04-2015 Judicial 3650 188

o

Ooeo@eo0

5. The Report displays the details given below:

Figure 239: Under Trial Prisoner Released Report

S. No. (Serial Number)
Case No. (Number)
Accused Name

Date of Arrest

Date of Bail Order
Custody Type

Maximum Punishment
Number of Days in Prison

8. The mandatory field is marked with an asterix (*). Please fill the mandatory details.

7.8.6. UT Prisoner Query

This option helps to query details of Under Trial Prisoner for the selected case.
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DISTRICT AND SESSIONS COURT AURANGABAD District and [®NC2.0
DISTRIC ¥ SHRI SUMANT M. KOLHE jﬁ;{g'em‘ 22072015
Home i | Case Proceedings / / [Seach.. | Y @ DJoeoeco
ROZMamalvian) ]
=
ol Navigation pane
\
o]
: Click “UT Prisoner
UT Prisoner Query ]
\ Query Submenu
0]
Not Before Me or
Retain
=
=
Call for Records
Update first Hearing
Date
Witness Information

Figure 240: Navigation for "Prisoner Info" screen
To access UT Prisoner Query screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu.
2. Then, click the Under Trial Information sub menu followed by UT Prisoner Query sub menu.
(Refer Figure Number 240)
3. When you click UT Prisoner Query sub menu, the “Prisoner Info ” screen with View link is
displayed. (Refer to Figure Number 241)

ft / Case Proceedings / UT Prisoner Query / (Seach.. Y = L Oocoeoe0Q

Prisoner Info

M |

Figure 241: Prisoner Info

4. Select the case type, case no. and year for which you want to query the prisoner details, from
the Case Type select box, Case no. and year text boxes respectively.

5. The Petitioner/Respondent select box is displayed. (Refer to Figure Number 241a)

Page 247 of 494




Court User Manual

£t |/ Case Proceedings / UT Prisoner Guery | Y 7] Coeoeo

Prisoner Info

*Case Type: | Sessions Case-15 V|

*Case Mo | 100163 Year: | 2015 Go

Figure Number 241a: Prisoner Info screen with details

6. Select the petitioner or the respondent from the Petitioner/Respondent select box.

7. The report showing the details of the prisoner for the selected case type is displayed. (Refer to

Figure Number 241b)
1t / Case Proceedings ! UT Prisoner Query [ [ 1Y =] 7] Coeo@eo0
Prisoner Info
*Case Twpe: ‘ Sessions Case-15 V|
*Case Mo | 100163 Tiear | 2015
Petitioner/Respondent: ‘ State of Maharashtra V|
Date of Arrest Drate of Bail Order Release Date Ho. of Days in Prison
01-12-201% 21
Total 21

Figure Number 241b: Prisoner details

8. The report displays the details given below:

Date of Arrest

Date of Bail Order

Release Date

No. (Number) of Days in Prison

Total (total number of days in Prison)

9. The mandatory field is marked with an asterix (*). Please fill the mandatory details.

7.8.7. Update Release Date

In this section you can modify or update the release date of the prisoner.
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DISTRICT AND SESSIONS COURT AURANGABAD ] % NC2.0
DISTRIC ¥ SHRI S.L. PATHAN supuee 22-07-2015
Home ft | Case Proceedings | / [Bearch. 1Y @ Ooceoeo0
Select Uate ~
]
o]
Framing of Issues
Roznamai(Mah) Navigation pane
Hp —~——
o]
o]
phoate Release Click “Update Release
r) Date” submenu
Mot Before Me or
Retain
o]
=

Figure 242: Navigation for Update Release Date" screen
To access the Update Release Date screen, follow the steps given below:

1. On the Navigation pane, click the Case Proceeding menu.

2. Then, click the Under Trial Information sub menu followed by Update Release Date” sub menu.
(Refer Figure Number 242)

3. When you click Update Release Date sub menu, the “Update Release Date” screen is displayed.
(Refer to Figure Number 243)

4. By default, the current date is displayed in the From Date and To Date fields. You can select
another date from the calendar control.

ft / Case Proceedings / Update Release Date / [Seach.. Y (4] L1 Oo@®@ 0o @O0

Update Release Date

*From Date:|[p2-07-2015 [ 3 *To Date:[ 22-07-2015 |

Date of Bail
Order

Sr.

No' Case No. Party Name Release Date

Figure 243: Update Release Date screen

5. Select the date in From Date and To Date from the calendar control and click Go.
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1t / Case Pr oceedings / Update Release Date [

(Gearch.. ]V

Update Release Date

*Fram Date: [01-01-2015 |24 *To Date: [21-12-2015 i)

32_ Case No.

1 Sessions Case0100404/2012
2 Sessions CaseD100404/2012
g Sessions CaseD100404/2012
4 Sessions CaseD100404/2012
5] Sessions Case100331/2012
53 Sessions CaseD100242/2014
7 Sessions CaseD10011372013
g Sessions Case0100031/2013
9 Sessions CaseD100301/2014

10 Sessions Case/100022/2015

Sessions Case/0100007/2015

12 | Sessions Case/0100152/2014

Party Name

Mandu Pandharinath Sirsath and
Oth

Kishor Anandrao Jadhay

Jaishti Shriniwas Sharma

Kiran Waman Chabukswar

Sunil & Sonu Bhausaheb Pawar
Anita Balu Sonwane
Rameshwar Dhananjay Wadekar
Manesh Ramlal Dube
Sarnadhan Govind Kale
Gajendra Dhananjay Phulare
Shivaji Dilip Gawande

Harun Baig Babu Baig

Date of Bail
Order

18-02-2015

23-02-2015

23-02-2015

20-02-2015

11-02-2015

03-02-2015

12-02-2015

10-02-2015

17-03-2015

10-04-2015

27-02-2015

16-07-2015

Release Date

e OoeoecoC

Figure Number 243a: Update Release Date with details

6. The result form is displayed with the details given below :

Sr.No. (Serial Number)

Case No. (Number)
Party Name
Date of Bail Order

Release Date calendar control

7. Here you can update the Release Date. To update the release date; select the date from the

calendar control in the Release Date column.

8. Click Submit to save the information into the system. The system will display the message,
“Addition Successful”.

All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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7.9. Dormant or Sine Die
Dormant

In case of a Criminal case, if the accused is absconding or is in an unsound state of mind and if the
presence of the accused in the court cannot be secured within a year from the date of charge sheet
/complaint then, such cases are listed as Dormant.

Sine Die

If the Civil matter cannot be heard for the next three months then, it is listed as Sine Die. The list is to be
periodically verified by the judge so that such cases can be taken off the list.

7.9.1. Dormant Report

This option provides the facility to list a case as Dormant or SineDie.

=5 DISTRICT AND SESSIONS COURT AURANGABAD . Logout [# NC2.0
Y [DISTRIC v SHRI 5.L. PATHAN o i 22-07-2015
Home #| 1 / Case Proceedings / / I:l Y @ ODOoe @ e 0
.
B
o]
&3]

Click “Dormant
Dormant Report Report” submenu

Not Before Me or
Retain
B

o]
Call for Records

Update first Hearing
Date

Witness Information
Judges Leave

B Diary

Incharge or.Judge on
Leave Proceedings
Balance Court Fee
Victim Details

Hide Party Names

———— Navigation pane

Figure 244: Navigation for “Dormant Report” screen
To access the Keep on Dormant or SineDie screen, follow the steps given below:
1. On the Navigation pane, click the Case Proceeding menu on the navigation pane.
2. Then, click the Dormant or SinDie sub menu followed by Dormant Report sub menu. (Refer
Figure Number 244)
3. When you Click Dormant Report sub menu, the “Dormant Report” screen with the View link is
displayed. (Refer to Figure Number 245)
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f¥ | Case Proceedings / Dormant Report / Report |:| Y =l L OO0 @ @0
Dormant Report

View

Figure 245: Dormant Report screen

4. Click the View link. The Dormant Report is displayed. (Refer to Figure Number 246)

ft | Case Proceedings / Dormant Report / Report I:l? = o OO0 @®@o0oe@eo0

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF:SHRI S.L. PATHAN
District Judge-1 and Addl. Sessions Judge, Abad.

Dormant Report
. Date on which case is put Party Next Date when the case transferred Date when papers are i
S on Dormant File Case N Name Date to the record room destroyed Remarks

No Record Present

Figure 246: Dormant Report

5. The Dormant Report displays the details given below:

e S.No. (Number)
e Date on which case is put on Dormant file
e (Case No. (Number)
e Party Name
e Next Date
e Date when the case is transferred to the record room
e Date when papers are destroyed
e Remarks
6. The mandatory fields are marked with an asterix (*). Please fill the mandatory details.
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7.9.2. SineDie Report

This Report will display the list of SineDie cases for the selected period.

DISTRICT AND SESSIONS COURT AURANGABAD X ENC2.0
DISTRIC + SHRI SUMANT M. KOLHE court 12012015 1
Home £t / Case Proceedings / / [ hd e Ooceoce
Case - u
Proceedings -
Select Date
=
=
Framing of Issues
Roznama(Mah)
& Navigation
[ ane
— P
[
[
—————— Click “SineDie
Report” submenu
SineDie Report
Mot Before Me or
Retain
[
=k
Figure 247: Navigation for “SineDie Report” screen

To access the SineDie Report screen, follow the steps given below:

1 Onthe Navigation pane, click the Case Proceeding menu.

2 Then, click the Dormant or SinDie sub menu followed by SineDie Report sub menu. (Refer Figure
Number 247)

3. When you Click SineDie Report sub menu, the “SineDie Report” screen with the View link is displayed.

(Refer to Figure Number 248)

fX | case Proceedings / SineDie Report / Report |

'Y

SineDie Report

View
——

View link

CHC ool NN e

Figure 248: SineDie Report with View link

4. Click the View link.

5 The SineDie Report is displayed. (Refer to Figure Number 249).
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f¥ | Case Proceedings / SineDie Report / Report 1Y e O0ce oceo

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF:SHRI SUMANT M. KOLHE
PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD

SineDie Report
Date on which Date when the case Date when
S.No. case is put on Case No. Party Name Next Date transferred to the papers are Remarks
Sine-Die record room destroved

Akhil Bhartiya Grahak
Reg Civil Panchayat, New Delhi Vs
Suit/100001/2011 Bindumadhav Batukbhairav
Joshi

1 18-10-2014 03-01-2015

Figure 249: SineDie Report

6. The Report will display the details given below
e S.No. (Serial Number)
e Date on which case is put on Sine-Die
e Case Number
e Party Name
e Next Date
e Date when the case transferred to the record room
e Date when papers are destroyed
e Remarks
7. The mandatory fields are marked with an asterix (*). Please fill the mandatory details.

7.9.3. Update Dormant/SineDie

Once the matter is put on the Dormant/Sine Die list, it is to be listed on a separate board for review,
if the matter has to be taken up for proceedings. However it is not listed in the daily proceedings or
in the cause list. The next date (Date after 3 months) is given automatically by the system. You can
override the default date by selecting the Next Date from the calendar control (can be used if
default date falls on holiday).

Note: In order that such cases are not listed as undated cases, it is necessary that we use the
Dormant/Sine Die option when ever required.

IMPORTANT: Use the “Taken on Board” option to convert the Dormant/Sine Die case as a regular
hearing (i.e. the case is to be listed in the cause list for the purpose of hearing)
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DISTRICT AND SESSIONS COURT AURANGABAD - ﬁﬂc;_g.o
DISTRIC + SHRI SUMANT M. KOLHE court 12012015 2
Home £ / Case Proceedings / / | hé 00 0O00O0®e®
Framing of Issues =
Roznamai(iah)
. .
Navigation pane
—
Update )
Dormant/SineDie == Click “Update
UL Deluie e ul Dormant/sineDie
Retain " sub
submenu

Call for Records

Update first Hearing
Date

Witness Information

ludaoe | ooe

Figure 250: Navigation for "Update Dormant/SineDie" screen

To access the Update Dormant/SineDie screen, follow the steps given below:
1 Onthe Navigation pane, click the Case Proceeding menu.

2 Then, click the Dormant or SinDie sub menu followed by Update Dormant/SineDie sub menu. (Refer
Figure Number 250)

3. When you Click Update Dormant/SineDie sub menu, the “Update Dormant/SineDie” screen with Civil
as the selected option is displayed. (Refer to Figure Number 251)

4. Here you can Update Dormant/Sine Die or Restore Dormant/Sine Die.

5 By default Update Dormant/Sine Die is displayed as the selected option where you can update the Next
date.

6. To restore the case marked as Dormant or Sine Die, select the radio button for Restore Dormant/Sine
Die.

7. Also, you can view the report for Civil and Criminal cases. By default, Civil is displayed as the selected
option. This will display the report for Civil cases.

8 For Criminal cases, select the Criminal radio button.
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ft / Case Proceedings / Update Dormant/SineDie / Add I:l? (+] L/} OO0 0 @ 0O

Update Dormant/Sine Die
=/ Update Dormant/Sine Die Restore Dormant/Sine Die

® Civil Criminal
S.No. Case No. Old Date Next Date
Req.Civil Suit100001/2011 03-01-2015 03-04-2015 _I

Figure 251: Update/Dormant SineDie screen

The Update/Dormant SineDie screen with Civil cases as the selected option is displayed.
To update Criminal Cases, Select the radio button for Criminal.

Click Submit. The form with Case Number, Old Date and Next Date is displayed

To Update the Report, Select the Next Date with the help of calendar control.

Click Submit button.

BRREB®®

ft / Case Proceedings / Update Dormant/SineDie / Y (+] (27 Ooeoeo0

Medification successful

Update/DormantSineDie

® Civil Criminal
S.No. Case No. Old Date Next Date
1 Reg. Civil Suit/100001/2011 03-01-2015 S

HEE

Figure 251a: Update/Dormant Sine Die screen with details

14. For Criminal Cases, the system will display the Report for Criminal cases.

15. Similarly to Update the Report, Select the Next Date with the help of calendar control.

Restore Dormant/Sine Die

16. Select the Restore Dormant/Sine Die radio button. The Restore Dormant/Sine Die screen is displayed.

ft / Case Proceedings / Update Dormant/SineDie / Add l:lY (1] (7] o000 0 @0
Restore Dormant/Sine Die
Case Type: | Select v
Case No.: | | Year: | | E

Figure 252: Restore Dormant/Sine Die screen

17. Select the case type from the Case Type select box.

18 Enter the case number for which you want to restore the Dormant/Sine Die, of the selected case type,
in the Case No. field.
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Enter the year of registration in the Year field and click Go. The details that exist for the selected case
type is displayed. (Refer to Figure Number 252a)

SHOW MENU

ft / Case Proceedings / Update Dormant/SineDie / Add l:IY (+] L1} OO0 o0 e@O0

Restore Dormant/Sine Die
Case Type: | Req.Civil Suit-27 v

(azello.:| 100001 | 'T'ear:|2D" |m

Sine Die

Petitioner Mame: | Akhil Bhartiya Grahak Panchayat, New D)|

Respondent Name: | Bindumadhav Batukbhairav Joshi

Court Mame: 1-Principal District and Sessions Judge, Abad.

Date of Registration:
Mext Date: | 03-01-2015
Last Business Date: | 18-10-2014
|
Sub Purpose: |

Date of Hearing: |J

Purpose of Listing: ct
ct

W w
| @
[ T

Time Slot: | Select v |

B B8 R B

R R

7.10.

Figure Number 252a: Restore Dormant/Sine Die screen with details

Select the Purpose of Listing from the Purpose of Listing select box.
Select the Sub Purpose from the Sub Purpose select field.

Select the Date of Hearing from the calendar control.

Select the time slot from the Time Slot select box.

Click Submit to save the data into the system.
The mandatory field is marked with an asterix*. Please fill the mandatory details.

Not Before Me or Retain

When the case is allocated to the Judge, the Judge on reviewing the case may direct it to be transferred
to another Judge.

Not Before Me: When the case is allocated to the Judge, the Judge on reviewing the case, may direct,
that the case should not be listed before him or her because of valid reasons (for example: When the
Judge is related personally to the case or the Judge has passed judgment on the same case in lower
court and is now sitting in the appeal for the same case to name a few reasons towards directing the
case to another judge). Under such circumstances the Judge notifies the case as “Not before Me”.

The case is further transferred by the Order of the Principal Judge to another Judge using the “Transfer
of case” option.

The tag of “Not Before Me” and the name of that particular judge are attached to the case, so that
whenever the case is transferred in future, this tag is used to alert the transferring officer that this case
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Part Heard (P.H.): When the case hearing is in progress, and the matter is “Partly Heard”, and when

there is routine shuffling of the cases, there is a possibility that the Part Heard matter, may be

transferred from one Judge to another. This may delay the process as the complete hearing may have to

re-start before the new Judge. To avoid this, and to keep the matter with him or her, Judge may mark

the matter as Part Heard.

The tag of “Part Heard (P.H.)” and the name of the concerned Judge, is attached to the case. This tag

will alert the transferring officer that this case has been notified by the Judge as a “Part Heard” matter

and may not be transferred to any other Judge.

Home

Framing of Issues
Roznama(Mah)

[

[

[

[

Nct Before Me or

Call for Records

Update first Hearing
Date

Witness Information
Judges Leave

B Diary

Incharge or Judge
on Leave
Proceedings
Balance Court Fee

DISTRIC ¥

-

-

DISTRICT AND SESSIONS COURT AURANGABAD
SHRI SUMANT M. KOLHE

fx / Case Proceedings / /

————_ Navigation
pane

Retain ———____ Click “Not Before
&

Me or Retain”
submenu

BNc20

court 12.01-2015 3

Y 00 Ooeoecd

To access the Not Before Me or Retain screen, follow the steps given below:
1 On the Navigation pane, click the Case Proceeding menu.

Figure 253: Navigation for "Not Before Me or Retain" screen

2 Then, click the Not Before Me or Retain sub menu. (Refer Figure Number 253)

3. When you Click Not Before Me or Retain sub menu, the “Not/ P.H. Before Me” screen is displayed.
(Refer to Figure Number 254)

4 By default Civil is displayed as the selected option. For Criminal cases, select the Criminal radio button.
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1t | Case Proceedings / Not Before Me or Retain / Add | 'Y (4] L7 Coeoeo0

Not/P.H. Before Me

®) Civil Criminal *Case No.:| Select '|
Status: ®  Not/P.H. Before Me Part Heard
Judge Name: <5
Select v

Figure 254: Not/P.H. Before Me screen
Procedure

1. Select the case from the Case No. select box. The name of Petitioner and Respondent of the selected
case type is displayed. (Refer to Figure Number 255)

ft / Case Proceedings / Not Before Me or Retain / Add [Seach.. | Y (+] L7] 0@ o @0
Not/P.H. Before Me
& Civil Criminal *Case Mo.: | Civil Appeal100317/2009 v

Petitioner Name: Shaikh Aftab Ahmed Sk. Akhag
Respondent Mame: Yakub Khan Mubammad Khan
Status: (2] Not/P.H. Before Me Part Heard
SHRISUMANT M. KOLHE v i
Judge Name: | SHRI SUMANT M. KOLHE

Figure 255: Not/P.H Before Me screen with the name of Petitioner and Respondent name

2. Choose the status of the case as Not/P.H. Before Me or Part Heard by selecting their respective radio
buttons.

3. Select the Judge Name from the select box and Click button.

The selected Judge Name is displayed in the Judge Name field.

5. Click Submit to save the data into the system. The system will display the message, “Updated
Successfully”

6. The mandatory field is marked with an asterix*. Please fill the mandatory fields.

7.11. Index Register

Several documents (Exhibits) are filed in a case. The facility to enter the description of the documents,
number of pages, its serial number in the file, or documents which are submitted in the PDF format is
provided. These documents can be tagged with the case. This option is used to generate the Index
Register.
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7.11.1. Index Register

This option is used to generate the Index Register of a particular case.

DISTRICT AND SESSIONS COURT AURANGABAD . Enc2.0
— cour
DISTRIC ¥ SHRI SUMANT M. KOLHE 12.01-2015 &
T £ / Case Proceedings / / | 1Y 00 O oeoe ¢

Mot Before Me or
Retain
.T'l 2 4
——____ Click “Index

Register” submenu

Index Reaister

Call for Records

Update first Hearing
Date

Witness Information
Judges Leave

B Diary
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Figure 256: Navigation for "Index Register" screen
To access the Index Register screen, follow the steps given below:
1 On the Navigation pane, click the Case Proceeding menu.
2 Then, click the Index Register sub menu. (Refer Figure Number 256)
3 When you Click Index Register sub menu, the “Index Register (Add)” screen is displayed. (Refer to
Figure Number 257)
4 The system will by default display Case Number and Civil as the selected option.
For cases of current date; select the radio button of “Today’s Cases”.
6. If you want to add the Index Register for Criminal cases; select the radio button for Criminal cases.

!
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Index Register
#) Case Mo. Todays Cases

® Civil Criminal

*Case Type: | Select v |

*Case Mo.: | *Year: | |m
*Serial Mo. of the Paper: I:I

1% | Case Proceedings / Index Register / Add | Y Q F @ O0oe@eoeo0

*Description of the Paper

- 5 | Select '| *Other Documents: |
and its Date:

“nn 0f Parts of © =
e b the case I:Iﬁ] o F-?I‘:?l][{gl]hljﬁe'?s:[;;ﬂ I:I
filed or put up in the case - the Faf
appertains:

Alphabetical or Numerical
Marks of the Exhibits

Filed: Remarks: |

Upload Documents: | Choose File | No file chosen

Marathi

LAlphabetical or
Numerical Marks of the | IR

Exhibits Filed:

Figure 257: Index Register (Add) screen

Procedure
1. Select the case type from the Case Type select box.
Enter the case number of the selected case type in the Case No. field.
Enter the year of registration in the Year field.
Click Go. The Petitioner Name, Respondent Name and Serial Number of Paper
Figure Number 258)

W

are displayed. (Refer to
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£t  Case Proceedings / Index Register / Add 'Y [+ ﬁse (2] Coceo®@eo0

Index Register
@ case Mo, O Todays Cases

@ civil O criminal
*Case Type: | R.C.A-L -
*Case No.: | 100001 | ear:[201 |

Manay Vikas Kalyvan Pratisthan VS Defence Career Acaderny

*serial Mo, of the Paper: I:I

Description of the Paper and
its Date:

| Aplication for process-2 v|

*Mo, of Parts of the

Date wien the paper Was [ 5 orse g Record to which the
filed or put up in the case

Paper appertains:

Alphabetical or Murnerical |
tharks of the Exhibits Filed:

Upload Docurments: test.pdf

Remarks: | Remarks

TS
Lalphabetical or Murnerical
tharks of the Exhibits Filed: | T |

Figure 258: Index Register with Petitioner and Respondent Name

5. Select the Description of the Paper and its Date from the Description of the Paper and its Date select
box or enter details of the Other Document, in case of other documents.

Select the Date when the paper was filed or put up in the case with the help of calendar control.
Enter the Number of Parts of the record to which the paper appertains.

Enter the Alphabetical or Numerical Marks of The Exhibits Filed. (in local language also)

o ©® N O

Enter Remarks if there are any. (In local language also).

10. Click Submit to save the data into the system. The system will display the message, “Addition
Successful”

11. The mandatory fields are marked with an asterix(*). Please fill all mandatory fields.

7.11.2. Index Register Report

This option is used to generate the Index Register of a particular case.
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Figure 259: Navigation for Index Register Report
To access the Index Register Report screen, follow the steps given below:
1 On the Navigation pane, click the Case Proceeding menu.
2 Then, click the Index Register sub menu followed by Index Register Report. (Refer Figure Number 259)
3 When you Click Index Register Report sub menu, the “Index Register (Report)” screen with civil as the
selected option is displayed. (Refer to Figure Number 260)

11 / Case Proceedings / Index Register Report / | Y =] (7} CoeoecC

Index Register

®\Civil Criminal *Case No

Select v |

Petitioner Name | Respondent Name | |

Figure 260: Index Register screen

Procedure

1. By default, Civil is displayed as the selected option. For Criminal Cases, select the Criminal radio button.
The system will load the cases in the Case No. select box according to the selection.

2. Select the case type from the Case No. select box. The Petitioner and the Respondent Name for the
selected case type is displayed.

3. Click View. The system will load the View link. (Refer to Figure Number 261)
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1 / Case Proceedings / Index Register Report / [ Y ] 7] ool NWoN Mo

Index Register

*ICivil Criminal *Case No. | Civil Appeal/100008/2 v |
Plaintiff | Aurangabad Municipal CorI Defendant | Ulhas Sharadchandra Kha|
Vicw View link
T e e——

Figure 261: Index Register with View link

4. The Index Register is displayed. (Refer to Figure Number 262)

ft / Case Proceedings / Index Register Report / [ 1Y ] 7] Ooceoeo0

Index Register : /100014/1201
DISTRICT AND SESSIONS COURT AURANGABAD
PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD
SHRI SUMANT M. KOLHE

i Serial [\ on of gf::‘;;‘g:? No. of Parts of Alphabetical or
No. of . the Record to Numerical Marks
the Paper and was filed or__ . A Remarks
E the its Date ut up in which the Paper of the Exhibits
& Paper Ehe c:se appertains Filed

Figure 262: Index Register
5. The Index Register will display the details given below:
e Serial No. of the Paper
e Description of the Paper and its Date
e Date when the paper was filed or put up in the case
e Number of Parts of the Record to which the Paper appertains
e Alphabetical or Numerical Marks of the Exhibits Filed
e Remarks

6. The mandatory fields are marked with an asterix(*). Please fill all mandatory fields.
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7.12. (IA) Interlocutory Application Reports

This feature provides the facility to view the Interlocutory Application (IA) Status Report.

7.12.1. 1A Status Report
The IA Status Report displays the status of the IA that has been filed in the selected Case. In this
report the system will display the IA status details given below for the selected case.
e Total Number of IA’s filed in the selected Case
¢ |A Number, Provision of Law
Party Which Made The Application
Date of Filing

Date On Serving Notice On The Contested Parties
Date on which Heard/Next Date of Listing

Date of Order

Whether Prayer Granted

DISTRICT AND SESSIONS COURT AURANGABAD - ENC2.0
DISTRIC ~ SHRI SUMANT M. KOLHE i 12-01-2015
Home fi / Case Proceedings / | | |Y 0@ 0Ooeoe d
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[

[
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|A Status F‘.eport 0 — Click “IA Status
Call for Records Reports Report”
Update first Hearing submenu
Date

Witness Information
Judges Leave

B Diary

Incharge or Judge
on Leave
Proceedings
Ralance Court Fee

Figure 263: Navigation for "IA Status Reports" screen
To access the IA Status Report screen, follow the steps given below:
1 Onthe Navigation pane, click the Case Proceeding menu.
2 Then, click the IA Report sub menu followed by IA Status Report. (Refer Figure Number 263)
3. When you Click IA Status Report sub menu, the “IA Status Report” screen is displayed. (Refer to Figure
Number 264)
4. By default, Civil is displayed as the selected option. For Criminal cases, select the Criminal radio button.
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£ / Case Proceedings / IA Status Report / [Gearch. Y B @ [elsN-NN Ne)
|A Status Report

@ Civil © Criminal
case oo [soba i
“Case No ‘ ‘ *Year. | | m

SHOW MENU

Figure 264: IA Status Report screen

Procedure

1. Select the Criminal radio button if you want the IA Status Report for Criminal cases.
2. Select the case type from the Case Type select box.

3. Enter the case number in the Case No. field.

4. Enter the year of registration in the Year field

5. Click Go. The system will load the View link. (Refer to Figure Number 265)

1 / Case Proceedings / A Status Report / [Search. Y O @ [oeNeN NN Ne)
|A Status Report

@ Civil © Criminal

oo [iesm—
*Case No - | 100002 | *Year [2015 N <o |

View

SHOW MENU

Figure 265: IA Status Report with "View" link
6. Click the View link.
7. The IA Status Report is displayed. (Refer to Figure Number 266)
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DISTRICT AND SESSIONS COURT AURANGABAD
IA Status Report
Principal District and Sessions Jud ge, Ab ad /Disirict Judge-5 and Addl. Sessions Judge, Abad /District Judge-7 and AddL Sessions Judge, Abad.
SHRI R.Y. DESHMUK H/SHRI A N. KHADSE/SMT 5.5. NAIR
R.C.S5./100002/2015
Total Mumber of [As Filed In This Cage:l

Date on which
: Date On Serving Notice Heard
1A No. Provision of Law L 21 Witich Made The Date of Filing On The Contested Date of Order "ihether Prayer
Application . Granted
Parties Next Listing
Date
N ovartis AG
1 Arhitration A ot 31-12-2015
GalaxyPhatm acenticals

(300DE BOLD AT A FIXED PRICE DELIVERED 1 The plaintiff as executor of E.F. claims PUBLIC NUISANCEL A dedaration that the defendant is not
Prayer entitled to ohstruct the passage of the putlic alongthe said public road2 an injunction restraining the defendant that chstructing the passage of the public dongthe
said pirtlic road and directing the defendant to remove the earth and stones wrongflly heaped up a2 sforesaid.

Figure 266: IA Status Report

8. The IA Status Report displays the details given below:

e |A Number
e Provision of Law

e Party Which Made The Application

e Date of Filing

e Date On Serving Notice On The Contested Parties
e Date on which Heard /Next Listing Date

e Date of Order
e  Whether Prayer Granted

9. The mandatory fields are marked with an asterix(*). Please fill all mandatory fields.
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7.13. Call For Records
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Figure 267: Navigation for "Call for Records" screen
To access the Call for Records screen, follow the steps given below:
1 Onthe Navigation pane, click the Case Proceeding menu.
2 Then, click the Call for Records sub menu. (Refer Figure Number 267)
3. When you Click Call for Records sub menu, the “Call for Records” screen with Civil as the selected
option is displayed. (Refer to Figure Number 268)

£ /| Case Proceedings / Call for Records / | Y (+] @ Ooceoeo0

Call for Records

# Civil Criminal *Case No.: | Select '|
*Record ID:
*Record Called: | |
*Call Date: I:Ij
Returnable Date: I:I_::I
Returned Date: I:Ij
EE

Figure 268: Call for Records screen

Procedure
1. By default Civil is displayed as the selected option. For Criminal cases, you have to select the Criminal
radio button. The case types are loaded in the Case No. selectbox according to the selection.

2. Select the case for which you want to call the records from the Case Number select box.
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The Petitioner Name, Respondent Name, Lower Court Name, Lower Court Case Type/Case
Number/Year, Date of Decision, and Record ID are displayed.

The Record Id is autogenerated and is displayed by the system.

In case there are records already present for the selected case, the system will display those records in
a table format with the details given below:

e RecordID

e Record Called

e (Call Date

e Returnable Date
e Returned Date

£ / Case Proceedings / Call for Records / [(Seach 1Y Q @ Ooceoeo0

Call for Records

® Civil Criminal *Case No.: | Civil Appeal/100008/2010 v
Petitioner: Aurangabad Municipal Corporation Aurangabad

Respondent: Ulhas Sharadchandra Kharche

Lower Court Name: 2nd Jt. Civil Judge S.D. Aurangabad.

-

Lower Court Case Type/Case No./Year: Reg.Civil Suit/0000 2007

Date of Decision: 23-11-2007

Record ID Record Called Call Date Returnable Date Returned Date
sds 13-01-2015 14-01-2015 14-01-2015
*Record 1D:
*Record Called: |
*Call Date: l:l
Returnable Date: l:l
Returned Date: l:l

B EH E

Figure 269: Call for Records Report
Give a name for the Records for the selected case type in the Record Called text box.
Select the Call Date with the help of calendar control.
Select the Returnable Date with the help of calendar control.

Select the Returned Date with the help of calendar control.

. Click Submit to save the data into the system. The system will display the message, “Addition

Successful”

The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

Update First Hearing Date

If at the time of registration, the first hearing date is not assigned, then this option can be used to
update the first hearing date. With this option you can update the First Hearing Date for Bulk Cases and
also for an Individual Case by selecting the radio buttons of the same.
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Figure 270: Navigation for "Update First Hearing Date" screen
To access the Update First Hearing Date screen, follow the steps given below:

1 Onthe Navigation pane, click the Case Proceeding menu.

2 Then, click the Update First Hearing Date sub menu. (Refer Figure Number 270)

3. When you Click Update First Hearing Date sub menu, the “Update First Hearing Date” screen with the
View link is displayed. (Refer to Figure Number 271)

4. With this View link, you can view the Update First Hearing Date report of the current date. This report
displays the list of cases for which the First Hearing Date is added on the current date.

5 You can add the first Hearing Date for Bulk Cases or Individual Cases. By default Individual is displayed
as the selected option. For bulk cases, select the Bulk radio button.

£ / Case Proceedings / Update first Hearing Date / | | ? (+] =] o [oNeN WOl Ne)

Update First Hearing Date
View

Bulk Cases @ [ndividual

*Case Type: | Select v

*Case No.: | | *Year: | |

Figure 271: Update First Hearing Date with "View" link

Update First Hearing Date For Individual Case

With this option you add the First Hearing Date for an Individual case.

Procedure
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1. By default Individual is displayed as the selected option.

2. Select the case type for which you want to update the First Hearing Date, from the Case Type
select box.

3. Enter the case number of the selected case type in the Case No. field.
4. Enter the year of registration in the Year field.

5. Click Go. The Party Name (if present), Purpose of Listing, Next Date, and Time Slot select box are
displayed.

6. Select the Purpose of Listing from the Purpose of Listing select box.
7. Select the next hearing date that you want to assign from the Next Date calendar control.

8. Select the Time Slot that you want to assign from the Time Slot select box.

ft / Case Proceedings / Update first Hearing Date / l:IY L] 00000

SHOW MENU

Bulk Cases @ Individual

Cazello.:| 101440 | 'T'ear:|20’5 |E
Party Mame:
Purpose of Listing: m
Mext Date: l:IJ Time Slot: m
[ supmit

Figure Number 271a: Update First Hearing Date with details

9. Click Submit to save the information into the system. The system will display the message,
“Addition Successful”.

10. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

11. Click the View link to view the report which includes the list of cases whose hearing date is added
on the current date. (Refer to Figure 271b)

12. The Update First Hearing Date report of the current date is loaded.
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1t / Case Proceedings / Update first Hearing Date / | IY 0

DISTRICT AND SESSIONS COURT AURANGABAD

As on Date:02-03-2015
Update First Hearing Date

0 @ Cocoeo@eo0

SHRI SUMANT M. KOLHE/SHRI R.R. KADAM/SHRI SANGITRAO S. PATIL

i S.No. Case No. Party Name
E 1 M.A.C.P./100100/2015 Kundalik Santaram UnhaleVsAnwar Khan Gous Khan
% 2 Cri.M.A./100044/2015 Shriram Kashinath MuleVsState of Maharashtra

3 Cri.M.A./100046/2015 State of MaharashtraVsAkola Janta Commerical Co Op

Bank Ltd.

4 I.C.M.A./6/2015 anilVsamit test

5 Cri.Bail Appln./100250/2015 Ratan Bandu GadveVsState of Maharashtra

6 Reg Dkst/100130/2015 Equitas Finanace Pvt. Ltd.VsFayyaj Usaman Khan

Figure Number 271b: Update First Hearing Date report

Update First Hearing Date For Bulk Cases

It may be difficult for the user to update first hearing date for every individual case. This facility is provided for

the court user to update the First Hearing Date for all such cases in Bulk. All cases where first hearing date is not

given are displayed.

% / Case Proceedings / Update first Hearing Date / [ 1Y (+]

Update First Hearing Date

@ Oceoe0

View
#| Bulk Cases Individual
® Civil Criminal
S.No. Case No. Party Name Purpose/Stage Next Date Time Slot
il ST Select v | | B Select v
Appeal /4113/2015 | dsadsa

Procedure

Figure 272: Update First Hearing Date for Bulk Cases

1. Select the Bulk Cases radio button.

2. Select the radio button for Civil or Criminal cases. The screen with the details given below is displayed:

e S.No. (Serial Number)
e Case Number

e Party Name

e Purpose/Stage

e Next Date
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e Time Slot

3. Select the Purpose/Stage, Next Date, and Time Slot to update the First Hearing details.
4. Click Submit to save the data into the system. The system will display the message, “Addition
Successful”
5. The mandatory field is marked with an asterix*. Please fill the mandatory fields.
7.15. Witness Information
This feature is used for entering the Witness Information. When the list of witness is submitted, the
court orders for examination of witness on the next hearing date. The Witness may represent the
Plaintiff or the Respondent. The Date of Examination, which is the Next Hearing Date, in that case is
automatically displayed. The witness information entered in the case is used for generating
Summons/Notice to the witness.
DISTRICT AND SESSIONS COURT AURANGABAD R ENC2.0
DISTRIC v SHRI SUMANT M. KOLHE court 12-01-2015 23
Home £ / Case Proceedings / / | |Y 0@ Ooce oec

Retain

Chmsm

Mot Before Me or

Call for Records
Update first Hearing

Click “Witness

Witness Information \ Information” submenu

Judges Leave

B Diary

Incharge or Judge
on Leave
Proceedings

Balance Court Fee
Victim Details
Hide Party Names
Linked Cases

Update Case
Information

Admin Units ~

Navigation pane

Figure 273: Navigation for "Witness Information" screen

To access the Witness Information screen, follow the steps given below:

1
2
3

On the Navigation pane, click the Case Proceeding menu.

Then, click the Witness Information sub menu. (Refer Figure Number 273)

When you Click Witness Information sub menu, the “Witness Information” screen is displayed. (Refer
Figure Number 274)

The View Previous Parties _ link is displayed. This link will display the Previous

Party names of the selected Case, when you place the mouse pointer over the link.
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f [ Case Proceedings [ Witness Information / Add Y (+ 4 (2] Cceoeo

Witness Information
@ case No. O Todays Date

@ civil O criminal

*Case Type: ‘ Civil .43 v|

~vear:[2015 | [N

Gurunanak Industries Vs Maharashtra State Road Development Cor. Ltd

*Case No.: [ 100172

wiitness For: @ Plaintiff O Defendant O Court Name View Previous Parties ()
i *Dat
*Witness No: A s toomis
Examination:
* Party Mame: | 1-Gurunanak Industries-(MPY v|
“yiitness Mame: | Ram Gopal | Age: Ococupation:
Aurangabad
Father! totherfHusband Mame : |G0pa| Warma | Address: : ‘

relation: @Father Omother OHusband Onones other

Pincode: UID Mo, Email: tAobile Mo.:
Distrw‘ct:| Aurangabad-19 v|
Town:| Paithan-1 v| l-'\l'ard:| Shivajinagar-1 v|
Taluka:| Select v| \ﬁ‘llage:| Select v|
AR /TR ¥ A | T | T | S |

Figure 274: Witness Information screen

You can enter the Witness Information of Civil cases and Criminal Cases by selecting their respective radio
buttons. The cases are loaded according to the selection. Similarly, you can add Witness Information based on
Case Number and Today’s Date options.

1. Case Number
To add Witness Information based on Case Number, follow the steps given below:
1. Select the radio button for Case No. or Today’s Date.

2. By default Civil is displayed as the selected option. For Criminal cases, select the Criminal radio
button.

3. Select the case type, from the Case Type select box.

4. Enter the case number of the selected case type, for which you want to add the Witness
Information, in the Case Number field.

5. Enter the year of registration in the Year field.
6. Click Go. The Petitioner and the Respondent Name of the selected case type is displayed.

7. Select the radio buttons for Plaintiff, Defendant or Court Name to know whether the witness is
representing the Plaintiff, Defendant or Court.

8. If the Plaintiff or Defendant radio button is selected, then select the Party of the witness from
the Party Name select box.
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Enter the Witness Name. (in local language also)
Enter the Name of the Relation. (in local language also)
Select the radio button for the Type of relation- Father, Mother Husband None or Other.

The system will automatically display the current date as the Date of Examination. You can
change the date with the help of calendar control.

Enter the age of the Witness in the Age field.

Enter the occupation of the Witness in the Occupation field.

Enter Occupation in local language also.

Enter the address in the Address field.

Enter details such as Pincode, UID Number, Email, and Mobile Number.

Select District, Town, Ward, Taluka, and Village from the select box.

Click Submit to save the data into the system. The system will display the message, “Addition
Successful”

The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

7.16. Judge Leave

With this option, you can add the leaves the Judge have applied for.

Not Before Me or
Retain

Call for Records

Update first Hearing
Date

Wlitrnme e | nforenating
Judges Leave

B Diary

Incharge or Judge
on Leave
Proceedings
Balance Court Fee
Victim Details

Hide Party Names
Linked Cases

Update Case
Information

Admin Units

DISTRICT AND SESSIONS COURT AURANGABAD ourt B NC2.0
DISTRIC ¥ SHRI SUMANT M. KOLHE R 13-01-2015 |
Home £¥ | Case Proceedings / / | Y 00 0000 ®C

——_ Navigation
pane

Click “Judge
Leave”
submenu

Figure 275: Navigation for "Judge Leave" screen

To access the Judges Leave screen, follow the steps given below:

1 Onthe Navigation pane, click the Case Proceeding menu.
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2 Then, click the Judges Leave sub menu. (Refer Figure Number 275)
3 When you Click Judges Leave sub menu, the system will display the “Judge Leave (Add)” screen with the
Court Number and Leave ID. (Refer to Figure Number 276).

¥ 1 Case Proceedings / Judges Leave | Add | Y Q%L @ Ooc@eoe0

Judge Leave

1
FLeave ID: |85

*Judge: | SHRI S.L. PATHAN v

Designation: Principal District and Sessions Judge, Abad.

*From Date: |23-12-2015 |l
*Ta Date: [30-12-2015  |adl

Type: @ Leave O Mot Presided

Half Day Leave: [

j Calculate No. of Days _

Figure 276: Judge Leave (Add) screen

7.16.1. Judge Leave (Add)

With this option you can Add the Leave Details of the Judge.
Procedure
1.The Court Number and Leave ID are displayed by the system. (Refer to Figure Number 276)
2.Select the name of the Judge from the Judge select box.
3.The Designation of the Judge that you have selected is displayed.
4.Select From Date and To Date with the help of calendar control.
5.Select the radio button for Leave or Not Presided type of leave.
6.Select the Half Day Leave check box, if the leave is a half day leave.
7.Click Calculate Number of Days button, the total number of days applied for leave is displayed.
8.Click Submit to save the data into the system. The system will display the message, “Addition
Successful”

9.The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

7.16.2. Judge Leave (Modify)

This option provides the facility to modify the Judge Leave details that already exists in the database.
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1 /| Case Proceedings / Judges Leave / [ e NN WOl Ne)

Judge Leave

*Leave ID:

Select

* Judge: | Select

Designation:
*From Date: |:|_:]

Type:

® Leave Not Presided

Half Day Leave:

[ Cacuet o-oroors | I
S|

Figure 277: Judge Leave (Modify) screen

Procedure

T
Click the Edit iconE

The Judge Leave (Modify) screen is displayed. (Refer to Figure Number 277)

located on the upper right corner of the menu bar.

The Court Number is displayed by the system.

Select the Leave ID from the Leave ID select box.

A

The information that already exists in the database is displayed. (Refer to Figure Number 278)

f | Case Proceedings / Judges Leave | Modify | |Y (+ g ﬁ'se = (7} Co@o0eO0

Judge Leave

*Leave ID: | 84

*Judge:| SHRI S.L. PATHAN

*From Date
*To Date

Type

Half Day Leave

M Calculate No. of Days

Designation:

Principal District and Sessions Judge, Abad.
: @ Leave O Mot Presided
g [

Figure 278: Judge Leave screen with details

6. Now you can update or modify the required details.

7. Click Submit to save the data into the system. The system will display the message, “Modification
Successful”
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8. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

7.16.3. Judge Leave (Delete)

This option provides the facility to Delete or Undelete the added Judge Leave details that already
exists in the system.

¥ | Case Proceedings / Judges Leave / Delete | 1Y © V4 @se = @ Ooceoeo0

Judge Leave

*Leave ID: | Select r |
*Judge: | Select '|
Designation:

*From Date: |:|_:]
*To Date: I:I_:]
Type: Leave Mot Presided
Half Day Leave:

[ Cacit o.oroers | I

Delete Undelete

Figure 279: Judge Leave (Delete) screen

Procedure

*®

Click Delete icon which is located on the upper right corner of the menu bar.

The Judges Leave (Delete) screen is displayed. (Refer to Figure Number 279)
The Court Number is automatically displayed by the system.
Select the Leave ID from the Leave ID select box.

The existing Judge Leave details are displayed. (Refer to Figure Number 280)

S T o

Select the Delete button to delete a Judge Leave details. The details though deleted will remain in the
database and can be retrieved if required.

Select the Undelete button to retrieve the deleted Judge Leave details.
The system will display the message, “Deleted Successfully” for deleted cases.
9. The system will display the message, “Undeleted Successfully” for the retrieved cases.
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X ; Case Proceedings / Judges Leave j Delete

Designation:

*Frorm Date:

'Y

Judge Leave

TLeave D0 | 54

*Judge: | SHRI S.L. PATHAN

oz |8
17-12-2015 |l

Mot Presided

*To Date:

Type: Leave

Half Day Leave:

M Calculate No. of Days

® Undelete

O Delete

Principal District and Sessions Judge, Abad.

Cr%0 @

Cceoeo0

Figure 280: Judge Leave screen with details

The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

7.16.4. Judge Leave (Report)

This option provides the facility to view the Report including the Judge Leave details.

f | Case Proceedings / Judges Leave / Report

Show |10 % | entries

Leave ,

D Judge

1 SHRIS. B, KACHARE

1 SHRI S, B, KACHARE

1 SHRI SUMANT M. KOLHE
1 SHRIS.G. SHETE

1 SHRI S5, GOSAY]

1 SHRI MY, DESHRANDE
1 SHRIS.L PATHAM

1 SHRILN. RAJE

1 SHRIR.R. KARANI

1 SHRI DK, ANBHULE

Showing 1 to 10 of 353 entries

| 'Y

Designation

Adhoc District Judge 1 Addl. Sessions Judge Abad.

Adhoc District Judge 1 Addl. Sessions Judge Abad.

Principal District and Sessions Judge, Abad

District Judge-1 and Addl. Sessions Judge, Abad.
District Judge-3 and Addl. Sessions Judge, Abad.
District Judge-2 and Addl. Sessions Judge, Abad.

District Judge-1 and Addl. Sessions Judge, Abad.

Adhoc District Judge-2 Asst. Sessions Judge Abad.
Adhoc District Judge 1 Addl. Sessions Judge Abad.

Adhoc District Judge-2 Asst. Sessions Judge Abad.

‘ From Date

03-05-2013
03-05-2013
02-09-2013
02-12-2013
23-12-2013
10-06-2014
18-06-2014
30-06-2014
30-06-2014

27072015

OQsr% 0 ©

Search:

‘ To Date

03-05-2013
03-05-2013
02-09-2013
07-12-2013
27-12-2013
10-08-2014
18-06-2014
21-07-2014
05-07-2014

01-08-2015

Coee@eo0

Copy CEW Excel

=Ty

A o o

A o

= WA TH Fieh
AN wE . 9

1 T I THETET
= Ty T A
A T, T, gt
S, T

A1 3.3, FRRET

=7 E1H. HTAeT

Previous Mext |

Procedure

Figure 281: Judge Leave (Report) screen

1. Select the Reporticon

2. The Judge Leave Report is displayed. (Refer to Figure Number 281)
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. ) Show |10 ¥ | entries
Select the number of entries from the Show Entries select box.

Show Entries select box: The Show Entries select box provides the facility to view 10, 25, 50, and 100
numbers of entries. The system will display the number of entries you select from the select box. (Refer to

Figure given below)

10.

11.

10 ¥ |entries

(10|

75 udge
ID |<

50
1 100 |HRI s B

Search box: If you want to search a specific search string, then enter a part or whole of the search
condition, as the search criteria in the Search box. The system will search using the search criteria and
display the specific Judge Leave details in the report.

The Search box is located above the table at the top right corner of the Judge Leave Report.

The Report will display the details given below:

Leave ID

Judge

Designation

From Date

To Date

Judge (in local language)

You can sort the details of each column of the report. To sort, Click the arrow buttons placed towards the
upper right corner of the table. You can sort the details in ascending and descending order.

For example, to sort Leave ID column, Click the arrow El to sort the details of the column. (Refer to the
Figure given below)

Leave ,
ID \
lick to sort

Click upper arrow to sort the Leave ID in ascending order and lower arrow for descending order.

Click Previous to view the previous page and Next to view the next page.

Copy
To Copy the Report, Click the button. The Report will be copied to the clipboard. The system will
display the message “Table Copied”.
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1 | Case Proceedings { Judges Leave | Report |:| Y Q » o [ o Qoeo@@e0
(Blodk )
Copy || CS¥ || Excel

Show |10 % entries Search:

:_Denve A1 Judge Designation ‘ From Date ‘ To Date ‘ —araT

1 SHRI 5. B. KACHARE Adhoc District Judge 1 Addl. Sessions Judge Abad. 03-05-2013 03-05-2013 A T

1 SHRI S, B. KACHARE Adhoc District Judge 1 Addl. Sessions Judge Abad. 03-05-2013 03-05-2013 A T T

1 SHRI SUMANT M. KOLHE Principal District and Sessions Judge, Abad 02-059-2013 02-058-2013 = gaig T T

1 EHRI 5.G. SHETE District Judge-1 and Addl. Sessions Judge, Abad. 02-12-2013 07-12-2013 AT

1 SHRI S.5. GOSAY| Dis 7-12-2013 =N TH.T, T

1 SHRI M. DESHPANDE Dis Table Copied 0082014 | A war. dael

1 SHRIS.L. PATHAN Dis a-06-2014 B T Tanr

1 SHRIL N RAJE Ad Copied 333 rows to the clipboard 4 072014 [P

1 SHRI R.R. KAKAN Ad 5-07-2014 21 3.3, FERET

1 SHRI DK, ANEHULE Adhor OrETTCT ez T SRS SIS e S ET ST u1-08-2015 A ELE, ATYA
Showing 1 to 10 of 353 entries Frevious Mext

Figure 281a: Judges Leave report with details

C3W

12. Click button to save the Report in your desired destination. The system will display the “Save As”

option. (Refer to Figure given below)
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——
50
£ Save As E=TE= Y
o - = | -
\../H\./I |! Desktop » v|+’|| Set ol ; =
= A =
Organize v New folder o, (7] court 18 02 Z[Iigc_%']o
¢ Favorites “ " Libraries 1 :I Y L +] i ﬁﬂ ] L2 Oceeeo
PR Desktop — System Folder 1=

bl

& Downloads

| RecentPlaces |_ | hl h ! ; -
3 2 Systern Folder Copy _ Excel

L)
4 Libraries Search:
| Documents i s .
=] 2 G
o 1SS System Folder From = A
@' Music Date o ate ®
] Pictures B ok 03-05- 03-05-
= A o 7wl
B videos LL’ System Folder 2013 2013
03-05- 03-05-
2013 2013 A TH A
18 Computer - L 3iInfotech screenshots - ;q [;_ = D"_
: i o muwd
File name: v 2013 2013 HE
Save as type: |Microsof't Office Excel Comma Separated Values File v| 55-1[':3:- Eg.lﬂ:_ #r wg dr Fay
0305 0305 e
o e [ sve | [ canca | 2013 2013 A
03-05- 03-05- "
7pan 2013 2013 A AT
Adhoc District Judge 1 Addl. Sessions Judge 03-05- 03-05- .
1 SHRI 5. B. KACHARE Abad. 2013 2013 A o 7 FEd
. Adhoc District Judge 1 Addl. Sessions Judge 0305 0305
5 T
1 SHRI 5. B. KACHARE Abad 2013 2013 B TH A FE
SHRI SUMANT M. Soa: S . : 02-09- 02-09-
1 KOLHE Principal District and Sessions Judge, Abad 2013 2013 A {AT T FeE
~ QHET District Judge-1 and Addl. Sessions Judge, 02-12- 07-12-
1 SHRI 5.G. SHETE Abad 2013 2013 A TH.ST. 9
Showing 1 to 10 of 168 entries 4 Previous Next |

Figure 281b: Save as dialog box

13. To Save the Report; Choose the destination such as Desktop or Documents, give a name to the Report in
File Name text box, and Click Save.

Excel
14. Click button, to save the Report in excel format. Follow steps 13 for the same.
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7.17. B Diary

This option is used to view and print the B Diary.

DISTRICT AND SESSIONS COURT AURANGABAD court ENC__?.D

DISTRIC ¥ SHRI SUMANT M. KOLHE : 13-01-2015

T £ / Case Proceedings [ / [ 1Y e O 00 0 e cC
4
Not Before Me or
Retain
. .
Navigation

Call for Records —__ bane

Update first Hearing
Date

Witness Information

Judaes Leave

B Diary ~-——_____ Click “B Dairy”
HiLldiye Ul Juuye
on Leave submenu

Proceedings
Balance Court Fee

Victim Details
Hide Party Names
Linked Cases

Update Case
Information

Admin Units b

Figure 282: Navigation for "B Dairy" screen

To access the B Diary screen, follow the steps given below:
1 On the Navigation pane, click the Case Proceeding menu.

2. Then, click the B Diary sub menu. (Refer Figure Number 282)

3. When you Click B Diary sub menu, the “B Diary” screen is displayed.

4. Select the case type from the Case Type select box.

5. Enter the Case Number, Year, and Click Go button.

6. The system will load View link. (Refer to Figure Number 283)

ft | Case Proceedings | B Diary /| Report 'Y = L) Ooceoec0
B Diary
View link *Case Type: [ il Il &,-3 | *Case Mo |1DDl?2 | *Year |2015| - Se

e

=
=
=

Figure 283: B Dairy screen with View link

7. Click the View link, the report with the details given below are displayed:

Page 283 of 494




Court User Manual

e S.No. (Serial Number)
e Case No./IA No.

e Date

e Proceedings

¥ | Case Proceedings / B Diary / Report | Y E o Qoe@eoeo0

2 4| ¥ P Automatic Zoom  +

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF : SHRI S.L. PATHAN
Case No. : Civil M.A./0100172/2015

S.No. Case No./TA No. Date Proceedings

1 Civil M.A./100172/2015 30-04-2015

2 Civil M.A./100172/2015 16-06-2015

3 Civil M.A./100172/2015 17-07-2015

1 Civil M.A./100172/2015 03-08-2015 Both advocate are present.

Resume today. Advocate for petitioner and respondent 1 and
Civil M.A./100172/2015 26-08-2015 2 present. Report of process issued against respondent no. 3
not received.
6 Civil M.A./100172/2015 16-09-2015 Counsel for parties appeared on record remain present.
7 Civil M.A./100172/2015 17-10-2015 counsel for parties appeared on record remain present.

w

Resume today. Report of process issued against respondent
8 Civil MLA/100172/2015 19-11-2015 No. 4 returned back with endorsement for want of sufficient
time, Thus reissue the same on Court motion.

Figure 284: B Dairy

8. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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7.18. Incharge or Judge on Leave Proceedings

DISTRICT AND SESSIONS COURT AURANGABAD ourt Encz2.0
i
DISTRIC » SHRI SUMANT M. KOLHE 13.01-2015

Home #/| ft/ Case Proceedings / / | N4 00 000 0 ®C

-

Not Before Me or
Retain

Navigation
pane

Call for Records
Update first Hearing
Date

Witness Information
Judges Leave

B Diary

Incharge or Judge
on Leave

— Click “Incharge or

\E;-al?me Court Fee T - Judge on Leave
ictim Details

Hide Party Names Proceedings”

Linked Cases submenu

Update Case

Information

Admin _Units hd

Figure 285: Navigation for Incharge or Judge on Leave Proceeding
To access the Incharge or Judge on Leave Proceeding screen, follow the steps given below:
1 On the Navigation pane, click the Case Proceeding menu.
2. Then, click the Incharge or Judge on Leave Proceedings sub menu. (Refer Figure Number 285)
3. When you Click the Incharge or Judge on Leave Proceedings sub menu, the “Incharge or Judge on
Leave Proceeding” screen with Disposal as the selected option is displayed. (Refer to Figure Number

286)
fi / Case Proceedings / Incharge or Judge on Leave Proceedings / Y Qoe@eO0
™ @
Judge Incharge Leave Proceeding
®| Disposal U Daily
*Judge Leave: | Select v ‘
® Civil Criminal
"Case MNo.: | Select v ‘
*Petitioner Name: | ‘
*Respondent Name: | ‘
*Judge Incharge: | Select "
Figure 286: Incharge or Judge on Leave Proceeding
Procedure
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1. By default, Disposal is displayed as the selected option. For Daily, select the Daily radio button.

2. Select the leave from the Judge Leave select box.

3. By default, the system displays Civil as the selected option. The cases are loaded in the Case No. select
box according to the selection.

4. Select the radio button for Criminal, if you want the system to load criminal cases.

5. Select the case from the Case Number select box.

6. The names of Petitioner and Respondent of the selected case are displayed.

7. Select the Judge Incharge from the Judge Incharge select box.

8. Click Submit to save the data into the system. The system will display the message, “Addition
Successful”.

9. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

7.19. Balance Court Fees
Sometimes the court directs the proceedings to be carried out even if the entire court fees are not paid.
The Court directs that the balance fee may be paid by a particular date. The facility is used to record
such directions of the court and also record the date by which this fee is to be paid.
DISTRICT AND SESSIONS COURT AURANGABAD R Enc2.0
DISTRIC * SHRI SUMANT M. KOLHE court 13012015

Home W, fx | Case Proceedings / / [ N4 00 0000 @

Retan -

Call for Records Navigation

Update first Heari

Dgteate irst Hearing \ pane

Witness Information
Judges Leave

B Diary

Incharge or Judge

on Leave
i

Balance Court Fee \ —

Victim Details Click “Balance
Hide Party Mames Court Fees”
Linked Cases Submenu

Update Case
Information

Admin Units

s YO

Litigant
Updations °

Proceedings o
Reports -

Figure 287: Navigation for "Balance Court Fee" screen

To access the Balance Court Fee screen, follow the steps given below:
1 Onthe Navigation pane, click the Case Proceeding menu.

2. Then, click the Balance Court Fee sub menu. (Refer Figure Number 287)
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3. When you Click Balance Court Fee sub menu, the “Balance Court Fee” screen is displayed. (Refer to
Figure Number 288)

fx / Case Proceedings / Balance Court Fee / [ | Y (+] ® 0O0oeoeO0

Balance Court Fee

2 Civil Criminal *Case Mo.:

Select v

Petitioner Name:

Respondent Name:

Court Fee Paid:

| |
| |
Court Fee: | |
| |
Deficit Fee: | |

*Balance Fee Pay by Date: | 13-01-2015 Eit|

Figure 288: Balance Court Fee screen

Procedure

1. By default Civil is displayed as the selected option. The civil cases are loaded in the Case No. select box.

2. For Criminal cases, select the Criminal radio button. The criminal cases are loaded in the Case No. select
box.

3. Select the case from the Case Number select box. The existing information for the selected case is
displayed. (Refer to Figure Number 289)

4. The Petitioner Name, Respondent Name, Court Fee (fetched from the filing and registration form),
Court Fee Paid, Deficit Fee, and Balance Fee Pay By Date are displayed.

£ | Case Proceedings / Balance Court Fee | [ 'Y (+] 2] Oceoeo0

Balance Court Fee

® civil O Criminal *Case Mo.: | M.4.CF/100042/2010 v

Petitioner Marne: | Shaikh Saber Shaikh Shabbir

Respondent Marne: | Bipichandra Balajirao Patil

Court Fee Paid: |D.DD

|
|
Court Fee: | 300000.00 |
|
|

Deficit Fee: | 300000

*Balance Fee Pay by Date: _:]

Figure 289: Balance Court Fee screen with details

5. Select the Date to pay the Balance Fee with the help of calendar control if the date is other than the
current date.(by default the current date is displayed as Pay by Date)

6. Click Submit to save the data into the system. The system will display the message, “Addition
Successful”.

7. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
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7.20. Victim Details

This feature provides the facility to add Victim Details for Criminal Cases. Details such as Victim’s Name,
Relation’s Name, Address, Gender, and other information can be added through this feature.

DISTRICT AND SESSIONS COURT AURANGABAD - ®nNc2.0
DISTRIC * SHRI SUMANT M. KOLHE i 13-01-2015 2
Home f / Case Proceedings / / | 1Y 00 Ooeowe

Retan
Call for Records
Update first Hearing Navigation

Date ane
Witness Information \ P

Judges Leave
B Diary
Incharge or Judge

on Leave
Proceedings

Balance Court Fee

Victim Detail ick “Victi
e |
arty Na Details”

Linked Cases
Update Case submenu

Information
Admin Units

Figure 290: Navigation for "Victim Details" screen
To access the Victim Details screen, follow the steps given below:
1 On the Navigation pane, click the Case Proceeding menu.
2 Then, click the Victim Details sub menu. (Refer Figure Number 290)
3 When you click Victim Details sub menu, the “Victim Details” screen with Case Number as the selected
option is displayed. (Refer to Figure Number 291)
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1 | Case Proceedings / Victim Details / Add | Y [+ ﬁ'se ®© Ooceoe0
Victim Details
*/ Case No. Filing No.
"Case Type: | Select v |
*Case No.: | *Year: | |m
*Mame: | Gender: ® Male Female
Relation: CFather OMother Husband ®None/Other
Address:
Father/Mother/Husband Mame: .
District: | Select v
Town: | Select v Ward: | Select v
Taluka: | Select v Village: | Select v
Passport Mo.: | Pincode: | | Country: Nationality:
Occupation: | | Email: | | Caste: ¥ |Age: | |
Fax Mo.: | | UID No.: | | Mobile No.: Phone Mo.:
Mame of Advocate: | | Bar Rei]f”_:ﬁ)g:nl:l
Marathi
GICH | Hedl: y
S/ 3 /e & e | e

Procedure:
Select the radio buttons for Case Number or Filing Number. (By default the Case No. is displayed as the

1.

selected option.

Figure 291: Victim Details screen

Select the case type from the Case Type select box.
Enter the case number or filing number in the Case Number or Filing Number according to the radio

button selected and the year of registration or filing in the Year field.
Click Go. The Petitioner and the Respondent Name of the selected case type are displayed.

(Refer to Figure Number 292)

Page 289 of 494




Court User Manual

X { Case Proceedings / Victim Details / Add 'Y (+ @se o CQoee@eo0
Victim Details
® case ho. O Filing No.
*Case Type: | M.A.C.P-12 J
*Case No.: | 100042 | vear:[205s | RN
Kishor Rajendra Bhalkar VS Javed Khan Sherkhan Pathan
FMarne: | Krishna Rajendra Bhalkar | Gender: @ male O Female
Relation: @Father Owsother OHushand OmNones Other Aurangabad
Father/ tother/Husband Marme: | Rajendra Bhalkar G
District: | Aurangabad-19 v
Town: | Select v Ward: | Select v
Taluka: | Aurangabad-5 v Willage: | -B0746 v
Passport Mo, | AJS548164 |Pincode: | 411001 | Country: | India Mationality: | Indian
Occupation: | Service | Email: | raj@grnail.corm | Caste: | Hindu/Open- » Age:
Fax Mo.:[54631132 | UID No.: [ 4574574585487 Wobile No.:[ 8399999939 | Phane No.:
Mare of Advocate: IZ' Landge Patil B.S. | s Re?di:;i:::n
English
HW|EEEWTIGYE{S‘HW e | AT
TE ST ¥ AT | T ST | e A | A e

Figure 292: Victim Details screen with details

5
6.
7

8.

9. Enter Address of the Victim in the Address field.

. Enter the Name of the Victim in the Name field. (in local language also)
Select the Gender of the Victim from the Gender option buttons.

. Select the Relation type with the help of their respective radio buttons.
Enter the Name of the Relative in the Father/Mother/Husband Name field. (in local language also)

10. Select District, Town, Taluka, Ward, and Village from their respective select box.
11. Enter details like Passport Number, Pincode, Occupation, email id, Fax Number, UID Number, Country,
Nationality, Caste, Age, Mobile Number, Phone Number, Advocate’s Name (in local language also)and

Bar Registration Number of the Advocate.

12. Click Submit to save the data into the system. The system will display the message, “Addition

Successful”.

13. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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Hide Party Name

The citizen interface like Cause Lists, Kiosks, Web site etc. display all the party names that are entered
for a case. However in certain cases, the Judge may order to keep this personal information of parties as
confidential. It may also be statutorily essential to hide the party names.

For example, Cases where accused is a Juvenile which is conflicting the law, in such cases, this feature
provides the facility to hide the party names. Case may be selected from today’s cases or individual case
number can be given for which the party names are to be hidden. The system will display all the Party
Names.

When you mark to hide a party name then the party names are shown as masked “xxxxxxx” on the
citizen interface.

When you would like to mark an entire Establishment (Like Family Court or Juvenile Justice Board) to
hide the parties, then the system by default will hide all the Party Names in all the cases filed in that
establishment.

Date

Home

Retain

Call for Records
Update first Hearing

Witness Information
Judges Leave

B Diary

Incharge or Judge

on Leave
Proceedings

Balance Court Fee
Victim Details

Hide Party Names —_— Click “Hide
Linked Cases

Update Case
Information submenu

Admin Units

DISTRICT AND SESSIONS COURT AURANGABAD ot ENC2.0
DISTRIC ¥ SHRI SUMANT M. KOLHE wour 14012015 &

f / Case Proceedings / |/ | |Y e OCOocoeoe d

————— Navigation
pane

Party Names”

Figure 293: Navigation for "Hide Parties" screen

To access the Hide Party Names screen, follow the steps given below:

1
2
3

On the Navigation pane, click the Case Proceeding menu.

Then, click the Hide Party Names sub menu. (Refer Figure Number 293)

When you Click Hide Party Names sub menu, the “Hide Parties” screen with Case Number as the
selected option is displayed. (Refer to Figure Number 294)

Using this option, you can hide party names based on Case Number and Today’s Date options.
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1 /| Case Proceedings / Hide Party Names / | Y [+] @ Ooceoeo0

Hide Parties

®) Case Mo. Todays Date

*Case Type: | Select v |
*Case N(:.:| | "r‘ear:| |E
[ Submit

Figure 294: Hide Parties screen with ‘Case Number’ option

Procedure

Hide Parties using Case Number option

Follow the steps given below to hide Party Names using Case Number option:
1. Select the radio button for Case Number option. Select the Case Type from the Case Type select box.
2. Enter the Case Number and Year.

3. Click Go button. The system will display the list of Party Names present in the selected Case Type.
(Refer to Figure Number 295)

f& / Case Proceedings / Hide Party Names / [ Y (+] @ Ooeoe®o0
Hide Parties
2| Case Mo. Todays Date
*Case Type: | Civil Appeal-1 v |
*Case No.: | 100003 | “Year: | 2010 |E

Shankarlal Papalal Jaiswal(MP)

Madanlal shrikishanlal Jaiswal(MR)

Shardabai Shankarlal Jaiswal-(EP)
Deepak Shankarlal Jaiswal-(EP)

Shamkalabai Shrikishanlal Jaiswal-(ER)

Figure 295: Hide Parties screen with Party Names

4. Select the check box of one or more Party Names that you want to hide for the selected Case. (Refer to
Figure Number 296)
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1 | Case Proceedings / Hide Party Names / Delete | Y (+] 7] CQoeoeC
Hide Parties
* Case No. Todays Date
*Case Type: [ Civil Appeal-1 v |

*Case Mo.: | 100037 | “Year: | 2010 | ﬂ

# | Sonaji Gemaji Sapkal (MP)

Mansaram Gemaji Sapkal(MR)
Ramkrishna Mansaram Sapkal- (ER)
#| | Shantabai Mansaram Sapkal-(ER)

Shashikalabai Dadarao Pachpute-(ER)

Figure 296: Hide Parties screen with Party Names

5. Click Submit to save the data into the system. The system will display the message, “Addition

Successful”.

6. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

1. Hide Parties using Today’s Date option

Follow the steps given below to hide Party Names using Today’s Date option:

1. Select the radio button for Today’s Date.
2. The system will display the radio buttons for Civil and Criminal options and the Case Number
select box.
3. If you choose the Civil radio button, then the system will load the Case Numbers of the Civil
cases.
4. |If you choose the Criminal radio button, then the system will load the Case Numbers of the
Criminal cases.
£ / Case Proceedings / Hide Party Names / [ |$ (+] @ Ooceo0oeO0
Hide Parties
Case No. #| Todays Date
® Civil Criminal *Case Mo.: | Select v
[ submit |
Figure 297: Hide Parties screen with 'Today's Date' option
5. Select the radio buttons for Civil or Criminal cases. The system will load cases according to your
selection.
6. Select the Case Number from the select box. The system will display the list of Party Names
present in the selected Case Number.
7. Select the check box of one or more Party Names that you want to hide.
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8. Click Submit to save the data into the system. The system will display the message, “Addition
Successful”.
9. The mandatory field is marked with an asterix*. Please fill the mandatory fields.

2. Hide Parties using Case No. option
Follow the steps given below to hide Party Names using Case No. option:
1 Select the case type from the Case Type select box.

2 Enter the case number for which you want to hide the party names of the selected case, type in
the Case No. field.

Enter the year of registration in the Year field.

Click Go. (Refer to Figure Number 298)

ft / Case Proceedings / Hide Party Names / I:lY 0 L2} ':::' C® @ e 0O
Hide Parties

® (Case No. Todays Date

Case Type: | Civil Appeal-1 ]
Case Mo.: | 100075 | Year: |2U'D |E

&l Uttamrao Patilba Gorade(MP)

Dhanraj Uttamrao Gorade(MR)
Racsaheb Uttamrao Gorade-(EP)
#| | Prakash Uttamrao Garade-(EP)

Vimalbai Uttamrao Gorade-(ER)

SHOW MENU

Rekha Vishnu Pawar-(ER)
Anusayabai Patilba Gorade-(ER)
Kushavartabai Tejrao Sultane-(ER)
Ananda Patilba Gorade-(ER)
Drupadabai Baburao Pawar-(ER)
Parvatabai Bhagwan Sapkal-(ER)
Bajirao Sandu Pawar-(ER)

Sakhrabai Keshavrao Shinde-(ER)

Figure 298: Hide Parties using Case No. option

5 The list of the Party Name is displayed. Use the scroll bar to see all the names.
Select the check box of the Party Names that you want to hide for the selected case

type.

6 Click Submit to save the information into the system. The system will display the
message, “Addition Successful”.

7. .All the mandatory fields are marked with an asterix (*). Please fill all mandatory

fields.
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Linked Cases

This feature provides the facility to club together similar type of cases for a common hearing or disposal
etc.

For example, Cases having the same Party, same Accident Date etc. need to be clubbed together for a
common hearing, disposal etc.

Using the “Case Type Label” option in the Master module, you can define the extra labels that are
required for that particular Case type. This information is captured during “Case Extra Info”
(Registration module).

For example, If the Case type is M.A.C.P. then, we can capture extra information like Vehicle number,
License Number etc. using the “Case Extra Info” (Registration module) option. When the Case Type is
selected, the extra labels defined in the “Case Type Label” option for that particular Case type are
displayed in the list, for example, in case of M.A.C.P. cases, the vehicle number, license etc. will be
displayed in the list box.

Select the label on which the search has to be performed and enter the search string in the Search box.
Click on the “Go” button, to display the Cases satisfying the search criteria on the screen.

These cases are grouped together. These cases can be linked together by clicking on the respective
checkboxes. In case of linked cases we observe the following:

e [f the case is transferred then, all the cases linked with that case are transferred automatically to
the same Judge.

e If the case is disposed off, all the cases linked with that case are disposed off automatically.

e If one of the cases is given a particular Next Date then, all the cases linked with that case are
given the same Next Date.

Home

Retain

DISTRICT AND SESSIONS COURT AURANGABAD ot B NC20
DISTRIC ¥ SHRI SUMANT M. KOLHE cour 14.01-2015 2

f¥ / Case Proceedings / / [ Y e OCoeoce

Navigation

Call for Records

ane
Update first Hearing \ o

Date

Witness Information

Judges Leave

B Diary

Incharge or Judge

on Leave

Proceedings
Balance Court Fee

Victim Details

Hide Panyames Click “Linked
Linked Cases Cases” submenu
Update Case \

Information

Admin Units

Figure 299: Navigation for "Linked Cases" screen
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To access the Linked Cases screen, follow the steps given below:
1 On the Navigation pane, click the Case Proceeding menu.

2 Then, click the Linked Cases sub menu. (Refer Figure Number 299)

3. When you click Linked Cases sub menu, the “Linked Cases” screen with Case Number as the selected

option is displayed. (Refer to Figure Number 300)

ft | Case Proceedings / Linked Cases / Add | Y (+] @ O0oeoec0

Linked Cases

®/Case No. FIR Mo.
*Case Type: | Select v |
*Case No.: | *Year: | | E
"Case Type: | Select v |
*Case No.: | *Year: | | E

Figure 300: Linked Cases (Add)

Procedure

1.

o v A WwN

By default, Case No. is displayed as the selected option.

To link cases using the FIR No. select the FIR radio button.

Select the case type from the Case Type select box.

Enter the case number, to link cases in the Case Number field.

Enter the year of registration in the Year field.

Click Go button. The Petitioner and the Respondent of the selected case type is displayed. (Refer to
Figure given below 301)

¥ / Case Proceedings / Linked Cases / Add | Y (+] @ OCQoeoeo0

Linked Cases
®ICase No. FIR No.

*Case Type: | Civil Appeal-1 v
*Case No.: | 100003 | “Year: | 2010 |ﬂ
Shankarlal Papalal Jaiswal K%M Madanlal Shrikishanlal Jaiswal

*Case Type: | Select v |

*Case No.: | "r‘ear:| |ﬂ
| Submit

Figure 301: Linked Cases screen with Petitioner and Respondent details

Page 296 of 494




Court User Manual

7. Tolink a similar case to the selected case type selected in step 3, 4 and 5, select the case that you want
to link, from the Case Type select box in the second block. (Refer to Figure Number 301a)

f¥ / Case Proceedings / Linked Cases / Add | Y (+] @ Oo@eoceo0

Linked Cases
®/Case No. FIR Mo.

*Case Type: | Civil Appeal-1 v |

*Case Mo.: | 100003 | “Year: | 2010 |E

Shankarlal Papalal Jaiswal K%M Madanlal Shrikishanlal Jaiswal

: Select the similar case

*Case Type: | Select T—— to be linked to the
pcazzlior] =] | Go | Case selected in steps 1
to 5.

Figure 301a: Linked Cases screen
8. Select the case type from the Case Type select box.
9. Enter the case number in the Case Number field.
10. Enter the year of registration in the Year field.
11. Click Go button. The Petitioner and Respondent name of the selected case type is displayed.
12. Click Submit. The system will display the Main case and the cases linked to it in a table format.
13. The details include the Case Type, Case Number, Year, Petitioner, and Respondent name of each case
type. (Refer to Figure Number 301b)

1¥ / Case Proceedings / Linked Cases / Add [ Y (+] @ OQoeoeo0

Linked Cases
®/Case No. FIR Mo.

*Case Type: | Civil Appeal-1 v |

*Case No.: | 100003 | *Year: | 2010 |ﬂ
Shankarlal Papalal Jaiswal KU Madanlal Shrikishanlal Jaiswal

1 #ICivil Appeal/100003/2010 (Shankarlal Papalal Jaiswal Vs Madanlal Shrikishanlal Jaiswal)
2 ?ICivil Appeal/100037/2010 (Sonaji Gemaji Sapkal Vs Mansaram Gemaji Sapkal)
*Case Type: [ Select v |

*Case No.: | *Year: | |ﬂ
| Submit

Figure Number 301b: Link cases to Main case
14. To link more cases, repeat steps number 7, 8, 9 and 10 of the procedure.

15. When you select the radio button for FIR Number option, the system will display the Police Station
Code, FIR Number, and Year fields. (Refer to Figure Number 301c)
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se Proceedings / Linked Cases / |Y [+] L] 0@ 0@

Case Type: | Civil Appeal-1 j

Case Mo.: | 100075 | 'feal':|2D'D |E

Police Station Code: | AJINTHA-32 v |

FIR No.: | | Year: ﬂ

Figure Number 301c: Link cases using FIR No.
16. Select the Police Station Code, Enter the FIR Number, Year, and Click Go.
17. Click Submit to link the case to the main case.
18. The mandatory fields are marked with an asterix(*). Please fill all mandatory fields.

7.23. Update Case Information
This feature will provide the facility to modify or update case information entered in the Registration
module. The system will display only those cases which are already registered by the user. The system
will display all the case information in the 11 tabs. By default, the system will display the details of the
Petitioner tab.
This option is common for Modifying Registered Civil Cases as well as Criminal Cases.

DISTRICT AND SESSIONS COURT AURANGABAD ot B NC20
DISTRIC * SHRI SUMANT M. KOLHE ot 14-012015
Home f¥ / Case Proceedings / / |Y e O 0 e o e

Retain
[
[
Call for Records

Update first Hearing \ p——
Navigation

Date

Witness Information pane
Judges Leave

B Diary

Incharge or Judge

on Leave
Proceedings

Balance Court Fee
Victim Details

Hide Party Names Click “Update
Linkadloonns Case Information”
Update Cﬂse r—  submenu

Information

Admin Units

Figure 302: Navigation for "Case Registration" screen
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To access the Update Case Information screen, follow the steps given below:

1 On the Navigation pane, click the Case Proceeding menu.
2 Then, click the Update Case Information sub menu. (Refer Figure Number 302)

3. When you click Update Case Information sub menu, the “Case Registration” screen is displayed. (Refer

to Figure Number 303)

i | Case Pr oceedings | Update Case Information [ | | Y (?)

Case Tene | Civil A -3

MNarne of Advocate: FV'\Iarwadkar I, D, |

Coeoee0

Yrar Emﬁ | fn |

+ Henistratinon Mo - 100172

Petitioner || Respondent | Extra Information || Subordinate Court || Act-Section | Extra Party || Case Details || Search Caveat || Registration

Organisation Details:

*Plaintiff: hurunanak Industries *Gender: @Male OFemale OOther

Relation: OFather OMather OHusband  ®None/Other Marme:

Date of Birth: | 01-12-1980  [24)
Extra Party Petitioner Count:
Bar Registration Number:
Mabile No.:

Pincode: ¥11011

*Age: |35 Physical Handicaped:

Caste: | Select v| In Person:

Email: | gurunanak@gmail.cam

*Address: 5.5.29, Kranti Chowk, Aurangabad

District: | Aurangabad-19 hd
Town: | Select v Ward: |Select A
Taluka: | Aurangabad-5 hd Yillage: |-80746 hd

Police Station Code:

FRANTI CHOWE-2

b s

UID Mao.: B11441246525

HATAT
TR | T steits a@ﬁfaﬂ'%’m‘cﬁ?}aﬂ'cr:|
ey | 95,29, HiE it s g }m—mg—qwm =

7.24.

Figure 303: Case Registration screen

In the Case Registration screen, there are 11 tabs for the process of Case Registration. (See highlighted
area in figure number 303)

By default, the details in the Petitioner tab are seen. (Refer to Figure Number 303)

These tabs have been explained in detail in Case Registration section.

Here you can update the information that has been added for the selected case. As you click Next, the
next tab with all the added information is displayed. You can update the existing Case Information.

In the last tab which is the Registration tab, click Save to submit updated the details.

The mandatory fields are marked with an asterix(*). Please fill the mandatory fields.

Admin Units

This feature provides the facility to assign Admin Units to a Judge for a given time period. The options
included are:

1. Admin Units (Add)
2. Admin Units (Modify)
3. Admin Units (Delete)
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4. Admin Units (Report)

DISTRICT AND SESSIONS COURT AURANGABAD : #NC2.0
o

DISTRIC SHRI SUMANT M. KOLHE our 14-01-2015 i)
Home & fx | Case Proceedings / / [ 1Y e O o0 o ecC
Date -
Witness Information Navigati
Judges Leave avigation
B Diary pane
Inc harge or Judge ———
on Leave

Proceedings
Balance Court Fee
Victim Details
Hide Party Names
Linked Cases

Update Case Click “Admin
Information Units”
Admin Units

————  submenu
Litigant o
Updations

Figure 304: Navigation for "Admin Units" screen
To access the Admin Units screen, follow the steps given below:
1 On the Navigation pane, click the Case Proceeding menu.
2 Then, click the Admin Units sub menu. (Refer Figure Number 304)
3. When you click Admin Units sub menu, the “Admin Units (Add)” screen is displayed. (Refer to Figure
Number 305)

7.24.1. Admin Units (Add)
This option provides the facility to assign an Admin Unit to a Judge for a given period of time.

1k | case Proceedings / Admin Units / Add l:IY 0 Va @e 1= e Oceoeo0
Admin Units
*Court Name: | Select v
* Admin Unit Sr. No.: I:I
*From Date: I:I_:]
*To Date: l:lj
"Type of Work: ‘ Select v |
*Units: I:I
E

Figure 305: Admin Units (Add) screen
Procedure
To Add an Admin Unit, follow the steps given below:
1. Select the court name from the Court Name select box.

2. The Admin Unit Sr. Number is displayed automatically.
3.  Select From Date and To Date with the help of calendar control.
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4.  Select the Type of Work from the Type of Work select box.

5. Enter the number of Units.

6. Click Submit to save the data into the system. The system will display the message, “Addition
Successful”.

7. The mandatory field is marked with an asterix (*).Please fill the mandatory fields.

7.24.2. Admin Units (Modify)
This feature provides the facility to update or modify the already added Admin Units details.

f / Case Proceedings / Admin Units / Modify | Y [+ ﬁ'se = @ OoceoecC

Admin Units

*Court Mame:

Select v |

*Admin Unit Sr. No.:

Select v |
*From Date: |:|:

*Type of Work:

Select v |

Figure 306: Admin Units (Modify) screen

Procedure:

To modify the Admin Units follow the steps given below:

e
1. Click the Edit iconE located on the upper right corner of the menu bar. The system will display
the Admin Units (Modify) screen.

Select the court name from the Court Name select box.
Select the Admin Unit Sr. Number from the select box.
The Admin Units that have been added for the selected court name is displayed.

You can now modify the existing Admin Units details.

o v B~ W N

Click Submit to save the data into the system. The system will display the message, “Addition
Successful”.

7. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

7.24.3. Admin Units (Delete)

This feature provides the facility to delete or undelete the Admin Units that already exists in the
system.
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¥ | Case Proceedings / Admin Units / Delete | Y (+ @se =] (7] O0eo®eC

Admin Units

*Court Name: | 1-PRINCIPAL DISTRICT AND SESS |

*Admin Unit Sr. No.: | 2 v

*From Date: | 01-01-2014 |
*ToDate: 30042014 [

*Type of Work: | Legal Work-2 v
*Units: | 4.00
Delete ® Undelete

Figure 307: Admin Units (Delete) screen

Procedure

1. Click Delete iconL—%1 |ocated on the upper right corner of the menu bar. The Admin Units (Delete)

screen is displayed. (Refer to Figure Number 307)
Select the court name from the Court Name select box.
Select the Admin Unit Sr. Number from the Admin Unit Sr. Number select box.

The existing details of the Admin Units are displayed.

vk W

Select the Delete button to delete an Admin Unit. The details though deleted will remain in the
database and can be retrieved if required.

Select the Undelete button to retrieve the deleted Admin Unit details.

The system will display the message, “Deleted Successfully” for deleted cases.
The system will display the message, “Undeleted Successfully” for the retrieved cases.

NS

Click Submit to save the data into the system. The system will display the message, “Deletion
Successful”.

10. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

7.24.4. Admin Units (Reports)

This option provides the facility to view the Report which includes all Admin Unit details.
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X  Case Pr oceedings [ Admin Units /| Report

Show |10 | entries

Court Name

District Judge-7 and Addl.
District Judge-7 and Addl.
District Judge-7 and Addl.
District Judge-7 and Addl.
District Judge-7 and Addl.
District Judge-7 and Addl.
District Judge-7 and Addl.
District Judge-7 and Addl.
District Judge-7 and Addl.
District Judge-7 and Addl.

Sessions Judge, Abad.
Sessions Judge, Abad.
Sessions Judge, Abad.
Sessions Judge, Abad.
Sessions Judge, Abad.
Sessions Judge, Abad.
Sessions Judge, Abad.
Sessions Judge, Abad.
Sessions Judge, Abad.
Sessions Judge, Abad.

Showing 1 to 10 of 10 entries

Y Osr%[ © 00®©@0 eO0

Copy CSY Excel

Search:
Admin
“ g:m From Date To Date Type of Work Units

No.

a 01-05-2015 31-08-2015 Adrninistrative York g.00
7 01-01-2015 30-04-2015 Adrninistrative York g.00
5 01-09-2014 31-12-2014 Adrninistrative York g.00
3 01-05-2014 31-08-2014 Adrninistrative York g.00
1 01-01-2014 30-04-2014 Adrninistrative York g.00
10 01-05-2015 31-08-2015 Departrmental inguiry norms for Presenting officer 4.00
8 01-01-2015 30-04-2015 Departrmental inguiry norms for Presenting officer 4.00
53 01-02-2014 31-12-2014 Departrmental inguiry norms for Presenting officer 4.00
4 01-05-2014 31-08-2014 Departrmental inguiry norms for Presenting officer 4.00
2 01-01-2014 30-04-2014 Departmental inguiry norms for Presenting officer 4.00

Previous Mext B

Select the Report icon

Figure 308: Admin Units (Reports)

located on the upper right corner of the menu bar.

The Admin Units Report is displayed. (Refer to Figure Number 308)

Show Entries select box: The Show Entries select box provides the facility to view 10, 25, 50, and 100

numbers of entries. The system will display the number of entries you select from the select box. (Refer

to Figure given below)

Show| 10 ¥ |entries

Cou

Nan| 25 Admin

— 50
Pring 100
Distnct

Search box: If you want to search specific details in the Admin Unit report, then enter a part of the

name or the whole name as search criteria in the Search box. The system will search using the search

criteria and display the Admin Unit details in the report.

The Search box is located above the table at the top right corner of the Admin Unit Report.

The Report will display the details given below:

a. Court Name

b. Admin Unit Sr. No.

c. From Date

d. Todate
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e. Type of Work
f.  Units

7. You can sort the details of each column of the report. To sort, Click the arrow buttons placed towards
the upper right corner of the table. You can sort the details in ascending and descending order.

ik
8. For example, to sort Court Name column, click the arrow to sort the details of the column. (Refer to
the Figure given below)

Court
Name N

~ Click to sort

9. Click upper arrow to sort the Court Name in ascending order and lower arrow for descending order.

10. Click Previous to view the previous page and Next to view the next page.

Copy
11. To Copy the Report, Click the button. The Report will be copied to the clipboard. The system
will display the message “Table Copied”. (Refer to Figure number 308a)

¥  Case Proceedings / Admin Units / Re port |Y ©Q i @ Coceo®@eo0
(Blad.)
Copy CEV Excel
Show |10 % | entries Search:
Admin
Court Name “ g:m From Date To Date Type of Work Units
No.
District Judge-7 and Addl. Sessions Judge, Abad. 9 01-05-2015 31-08-2015 Administrative Work g.00
District Judge-7 and Addl. Sessions Judge, Abad. 7 01-01-2015 30-04-2015 Administrative Wark §.0o0
District Judge-7 and Addl. Sessions Judge, Abad. 5 01-02-2014 31-12-2014 Administrative Work 8.00
District Judge-7 and Addl. Sessions Judge, Abad. - == e ST ——— g.00
District Judge-7 and Addl. Sessions Judge, Abad. g.00
District Judge-7 and Addl. Sessions Judge, Abad. Table Copled s for Presenting officer 4.00
District Judge-7 and Addl. Sessions Judge, Abad. s for Presenting officer 4.00
District Judge-7 and Addl. Sessions Judge, Abad. s for Presenting officer 4.00
District Judge-7 and Addl. Sessions Judge, Abad. Gpied,10 rows fq the clipboard, s for Presenting officer 4.00
District Judge-7 and Addl. Sessions Judge, Abad. s for Presenting officer 4.00
Showing 1 to 10 of 10 entries Previous Mext b

Figure Number 308a: “Table Copied” message

12. Click button to save the Report in your desired destination. The “Save As” window is displayed.
(Refer to Figure Number 308b)
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—— =
& SaveAs Sll=]E
’\‘/u ‘! Desktop » - | +5 ‘ | Search Desktop 2 | W
= ]
Organize v New folder Ee.w (71 court 18 02'25;&50
- E -
I Favorites A0 | ibraries Y 0 _y'? ﬁsﬁ ] (7] O 0O® © @® O
Bl Desktop Systern Folder =
& Downloads R
=| RecentPlaces |_ | hl —
T [ System Folder Copy CSV Excel
wid
o Libraries o
i .1“_' " R Search
-=| Documents z Systern Folder .
A s e e Type of Work Units
@' Music
=/ Pictures R Network
E Videos ‘ System Folder
g Administrative 8.00
8 Computer - L b 3i-Infotech screenshots -
I EOERA dmin Unifs.csv by
Save as type: | Microsoft Office Excel Comma Separated Values File N ‘
Administrative 8.00
“ Hide Folders Save ] | Cancel |
I i
District
A 1 01-01-2014 30-04-2014 Administrative 8.00
Sessions
Judge,
Abad
Principal
District
e 6 01-09-2014 31-12-2014 Legal Work 4.00
Sessions
Judge
Abad
Principal
Distnct
and 4 14052014 14_NR-7N14 Leoal Work 4 00

Figure Number 308b: “Save As” dialog box

13. To Save the Report; Choose the destination such as Desktop or Documents, give a name to the Report in

File Name text box, and Click Save.

Excel

14. Click button, to save the Report in excel format. Follow step 13 for the same.

7.25. Urgent Case

High Court / Supreme Court directs to disposed matter in stipulated period. Such matters called Time

Bound matters or Urgent matters. Software provides facility to sort out the urgent matters so that disposal of that

matter could be achieved on urgent basis.

This feature provides the facility to mark a case as urgent.

To access the Urgent Case screen, follow the steps given below:
1 On the Navigation pane, click the Case Proceeding menu.

2 Then, click the Urgent Case sub menu. (Refer Figure Number 309)
3. When you click Urgent Case sub menu, the “Urgent Case” screen is displayed
310)

. (Refer to Figure Number
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p DISTRICT AND SESSIONS COURT AURANGABAD
3 | DISTRIC 1 SHRLRV_DFSHMUKH/SHRI A.N. KHADSE/SMT S.5. NAIR

Home ¥| ft/ CcaseProg 1 Add [Searcn.. | Y
I — - Navigation

[l

pane

Update first Hearing Date
Witness Information
Judges Leave

B Diary

Incharge or Judge on Leave
Proceedings

Balance Court Fee
Victim Details
Hide Party Names
Linked Cases A u|

Update Case Information Click Urgent
arimin.Linits Case” submenu
Urgent Case ——
|A on Filing For Court User

|A Taken On Board

Litigant Updations

|
—

o

DJ1

Logout (% NC2.0
30-12-2015 B
Doeoec0

Figure 309: Navigation for "Urgent Case" screen

ft / Case Proceedings / Urgent Case / |:|Y

Urgent Cases

Case Type: . Select v|

*Case No.: | | Year: |

o
(@]
s

Ce o e0

Figure 310 : Urgent Case Screen

Procedure
1. Select the case type from the Case Type select box.
2. Enter the case number, of the selected case type in Case Number field.

3. Enter the year of registration in the Year field. Click Go button. The Petitioner and the Respondent of

the selected case type is displayed (Refer to figure no 311).

4. Check the checkbox urgent, to make the matter urgent, and click on submit button to save the

information in the system. System will display the message Modification successful.
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ft / Case Proceedings / Urgent Case | ki L2} Oo® @ @O0

Urgent Cases

Case Type: | Civil M.A-3 v

*Case Mo.: [ 100269 | =vear: [2015 |E

Petitioner N - Syed Ahmed Syed Gulab

Respondent Name:-| Shaikh Abdul Ajaj Haji Abdul Raheman

Urgent:-&

Figure 311 : Urgent Case screen with details

7.26. 1A on Filing for Court User
This feature provides the facility to file an IA with the case.

To access the IA on Filing for Court User screen, follow the steps given below:
1 On the Navigation pane, click the Case Proceeding menu.

2 Then, click the IA on Filing for Court User sub menu. (Refer Figure Number 312) .
3. When you click IA on Filing for Court User sub menu, the “IA on Filing for Court User” screen is
displayed. (Refer to Figure Number 313).

& —— DISTRICT AND SESSIONS COURT AURANGABAD _ogout [£NC2.0
eCourtild pstric § SHRILRV_NESHMUKH/SHRI A.N. KHADSE/SMT S.5. NAIR 30122015 8

Home | f / Case Prod 1 Add [Search.. Y ) o Oo@eoeo

o]

pane

Update first Hearing Date
Witness Information
Judges Leave

B Diary

Incharge or Judge on Leave
Proceedings

Balance Court Fee

Victim Details

Hide Party Names

Linked Cases

Update Case Information . a“

Admin Units CIICk IA oh
Limant Case Filing for Court

IA on Filing For Court User ”
——
A Taken On Board User” submenu

Litigant Updations [+]

Proceedings Reports
R ———

Figure 312: Navigation for "IA on Filing for Court User" screen
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ft / Case Proceedings / IA on Filing For Court User / Add Y o OQo@®@ @ @0

Interlocutory Application Filing

= Civil Criminal

*Case Type: | Select

'CaseNo:| | ‘\.’ear:| |

Figure 313 : IA on Filing For Court User screen

Procedure
1. By default, Civil is displayed as the selected option.
Click on Criminal radio button to file an IA on Criminal case.
Select the case type from the Case Type select box.
Enter the case number, of the selected case type in Case Number field.

uh W

Enter the year of Registration in the Year field. Click the Go button. The Petitioner, the Respondent and
the Court no. of the selected case type is displayed (Refer to figure no 314).

By default, system generated IA No. is displayed with the year.

7. Enter the fields on first tab Interlocutory Application filing and click on next button, it will automatically
jump to next tab Party Applying details (Refer to figure no 315).

8. Check the checkbox against the party name and click on = this button, this will add the selected
party from the left panel to the party applying details box.

9. Select the main party by selecting the radio button in party applying details box; or else one can mention
other main party by entering the name in given text box(Refer to figure no. 315).

10. Repeat the step no 8 and 9 to select the Party against Details.

11. After selecting the main parties click on next button. It will take to the next tab IA details (Refer to
figure no. 316).

12. After entering the fields click on next button, it will automatically go to the summary tab.

13. Summary tab shows all the summary of the entered information (Refer to figure no. 317).

14. Click on register ia button to register the IA. System will display the message Addition successful with IA
filing no.
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ft / Case Proceedings / IA on Filing For Court User / Add Sea Y L7} Oo® @ @O0

Interlocutory Application Filing | Party Applying Details | la Details || Summary |

® Civil Criminal

“Case Type: | Civil M.A-3 v

*Case No_: |100259 | *Year: |2015 | ﬂ

Petitioner: Syed Ahmed Syed Gulab
Respondent: Shaikh Abdul Ajaj Haji Abdul Raheman

Court No.2 1

*|A Filing on No: (0000 015

*Act: |Arhi-‘.ra{icn Act v | IA Classification: | Select v
Under Section: | 23 Court Fee: 500
A
Prayer: [ 4 o == Relief Claimed: | Plaints Mo.1 Money Lent.1 The plaintiff
‘—“ claims rupees with interest  at

percent from the day of 199

Figure 314 : IA on Filing for Court User screen with details

1% { Case Proceedings / IA on Filing For Court User / Add |:| Y [+ (7] OQocoeoe@0

Interlocutory Application Filing || Party Applying Details || la Details || Summary

[ Party Name Party Applying Details

- = Party Name Advocate

|0therr-'minFar‘@ ‘ ‘i.d-.c-:ate | ® i

[Tl State of Maharashtra(MP) }A P.P. | @

SHOW MENU

Party Against Details

(=] Party Name Advocate hpﬂ:;‘
|0ther Main Party ‘ Advocate | e )
7] Mangesh Chindha Niakm(VR) [Bhosale K.G. | @ _

Figure 315 : IA on Filing for Court User screen Party Applying Details Tab
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ft / Case Proceedings / 1A on Filing For Court User / Add i & L7} Ooe®e®o0

Interlocutory Application Filing || Party Applying Detailg || la Details | Summary

‘Date of Filing: [30-12-2015 |4
Date of Hearing: [31-12-2015 [

*Purpose of Listing: | Additional Issues-37 v

Sub Purpose: | Select Ll

Figure 316 : IA on Filing for Court User screen IA Details Tab

Interlocutory Application Filing

|A Filing on on: Registration

Court No.: 1

Act: Arbitration Act

Under Section: 23

percent from the day of 199
Party Applying Details

la Details

ft / Case Proceedings / IA on Filing For Court User / Add Y L] Oceo®@eo0

Interlocutory Application Filing || Party Applying Details | la Details || Summary

Case Type: Civil M.A.-3/100269/2015

Petfitioner: Syed Ahmed Syed Gulab Fespoendent. Shaikh Abdul Ajaj Haji Abdul Raheman

1A Filing on No:
|1A Classification:

Court Fee: 500

Relief Claimed: Plaints No.1 Money Lent.1 The plaintiff claims rupees with interest at

Figure 317 : IA on Filing For Court User screen Summary Tab.

7.27. IA Taken On Board

In case of some urgency, the advocate may request the court to take up the matter on the current date,
without waiting for the next date. On the directions of the court, the matter can be taken up on the
board. This taken on board option is used to prepone the hearing of the IA to the current date. The next
date of the selected IA will be replaced by the current date. The IA can then be viewed on the Daily
Board/Cause list and further proceedings in the court can take place.
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Home
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Figure 318: Navigation for "IA Taken On Board" screen

To access the IA Taken on Board screen, follow the steps given below:

1.
2.
3.

On the Navigation pane, click the Admin menu.

Then, click the IA Taken on Board sub menu. (Refer to Figure Number 318).

When you click 1A Taken on Board sub menu, the IA Taken on Board screen is displayed. (Refer to

Figure Number 319).

ft | Case Proceedings / IA Taken On Board / Add |:| b

IA Taken On Board
*Case Type: | Select

v
*Case No. | | "1’ea|':| |m

[+] L7 Ooeoeo0

Procedure

1

2
3
4
5

[e)]

Figure 319 : IA Taken On Board screen

Select the case you want to take on board from the Case Type select box.

Enter the case number from the Case No. Field. Enter the year of registration in the Year field.

Click Go. The system will display the IA no. drop down list. (Refer to Figure Number 320).

Select the IA from IA no. drop down list, and the system will display the details.

The details displayed are Petitioner Name, Respondent Name, IAs of the case, Next Date, Last

Business Date, and Purpose of Listing.
Select the IA from IA no. drop down list.

Select the Sub Purpose from the Sub Purpose field.
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8 Select the Date of Hearing from the

calendar control.

9. Click Submit to save the data into the system. The system will display the message, “Taken on Board

Successfully”

10. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

ft / Case Proceedings / |A Taken On Board / Add

*Case Type:

Case No.:

1A No.

Applying Party Name:
Against Party Name:
Mext Date:

Last Business Date

*Date of Hearing:

Purpose of L

Sub Purpose:

[Search.. Y

|A Taken On Board
Civil M.A-3 J
100269 | *vear:[ 2015 |m
112015 —v|
Syed Ahmed Syed Gulab
Shaikh Abdul Ajaj Haji Abdul Raheman
31-12-2015

122005 |
g: | Additional Issues-37 v
Select v

L] L) Ocee@eo0

8.

Figure 320 : IA Taken On Board screen with details

Litigant Updations

Sometimes during the proceedings of the case, with the consent of the court, there may be a need to
add additional parties, include Legal Heirs, change the advocates of the parties involved or engage new
advocates, change the address of parties and so on. This option provides the facility to make such

changes, on the directions of the court.
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8.1.  Photo Upload
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MNo.
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Figure 321: Navigation for "Photo Upload" screen

To access the Photo Upload screen, follow steps given below:
1. Onthe Navigation pane, click the Litigant Updation menu.
2. Then, click the Photo Upload sub menu. (Refer to Figure Number 321)
3. When you click Photo Upload sub menu, the “Photo Upload” screen is displayed. (Refer to Figure

Number 322)
f¥ / Litigant Updations / Photo Upload / Add Y (+] L7 ] OO0 @ o @0
Photo Upload
*Case Type: | Select v |
*Case No.: “Year: | | <o |
“Party Name: | Select v |
* Upload: | Choose File | No file chosen
0%
=1
Figure 322: Photo Upload screen
Procedure:

1  Select the case type from the Case Type select box.

2 Enter the case number of the selected case type, to upload a photo, in the Case No. field and year of the
case in Year field and click Go.
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ft / Litigant Updations / Photo Upload / Add [Seach.  |Y [+] (7] OQo0o@ @@ 0
Photo Upload
*Case Type: | Civil Appeal-1 v|
*Case No.: | 100317 | “Year: | 2000 |E

*Party Name: | Shaikh Aftab Ahmed Sk. Ak ¥ |
* Upload: | Choose File | Nofile chosen
0%

SHOW MENU

Figure Number 322a: Photo Upload screen with details

3. The party names are loaded in the Party Name select box.
4. Select the party name from the Party Name select box.
5 To upload the photo, click Choose File button. The ‘Open’ dialog box is displayed.
6.  Select the destination from where you want to upload the photo. (Refer to Figure Number 322b)
l=]@] % |
€ Open = [all=]@] =
l\:/u\;; | » Manuals - | "’l Search Manuals o ‘d_’ =
District and
. . : Enc2.0
Organize * New folder ) =~ O @ Jszflsg'g”s 23-07-2015
% Favorites i MName Date modified * ) ) O0@@eCQ0
Bl Desktop lﬂ_1 Admin user manual.doc 6/1/2015 5:19 K
4. Downloads B Allocation user.doc 5/6/2015 4:54 |
| Recent Places 8 Copying Branch.doc 4/23/2015 5:09
| lﬂl] Court user - (IEEE Stds).doc 7/23/201511:5| =
= Libraries 3 |£l] Court user.doc 7/14/2015 5:53
=] Documents ] Filing User(IEEE).doc 6/24/201510:3 SE'E'-'_t é_fi'f
& Music ) Filing User(IEEE-2).doc Tr22/215 59| | P
=] Pictures 8 Filing User.doc 015 2:53
E Videos lﬂﬂ menu items.doc 9/20154:12 1
8] Nazarat.doc 6/1/20153:43 |
1% Computer 8 Reference guide for Components.doc 5/15/2015 3:52
&, Local Disk (Cy) [ Registration User(IEEE Standards).doc 7/23/201511:5 «
ca Local Disk (D)  ~ 4 L1} L
File name: | | [AllFiles v
[ Open |vl | Cancel |

Figure Number 322h: Select Destination from the Open dialog box

7. Select the jpg file and click Open. The chosen jpg file is displayed near the Upload field. (Refer to Figure
Number 323)

Page 314 of 494




Court User Manual

*Case Type:
*Case No.:

* Upload:

ft / Litigant Updations / Photo Upload / Add |:|Y

Photo Upload

Civil Appeal-1

M |

100317

| *Year:[2008 |ﬂ

‘Party Name: | Shaikh Aftab Ahmed Sk. Ak v|

Choose File | Desertjpg

100%

@ DODoeoe®o0

Figure 323: Photo Upload screen

8 When the upload is complete, it is displayed as 100 %.( Refer to Figure Number 323).

9 Click the Upload button. The photo is uploaded for the selected Case Type.

10 The mandatory fields are marked with an asterix(*). Please fill the mandatory fields.

8.2. Extra Advocate

8.2.1. Extra Advocate (Add)

This option provides the facility to enter the details of the additional Advocates engaged by the Litigant,

during the proceedings of the case. The system will display all the Litigants involved in a case, when you

enter the case number. Select the Litigant for whom the extra advocate details needs to be keyed in.
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Master
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Case Proceedings ©

Click “Extra

Photo Lioload Advocate” submenu
Exira Advocate
Legal Heir
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Code

Litigant Status

—————

Navigation pane

Figure 324: Navigation for "Extra Advocate" screen
To access the Extra Advocate screen, follow the steps given below:
1 On the Navigation pane, click the Litigant Updations menu.
2 Then, click the Extra Advocate sub menu. (Refer Figure Number 324).
3. When you click Extra Advocate sub menu, the system will display the “Extra Advocate (Add)” screen.
(Refer to Figure Number 325).

1 | Litigant Updations / Extra Advocate / Add | 'Y + ® Ooceoeo0

Extra Advocate

*Case Type: | Select v |

*Case No.: | | "r’ear:| |m

Figure 325: Extra Advocate (Add) screen
Procedure
1. Select the case type from the Case Type select box.
2. Enter the case number of the selected case type in the Case No. field.
3. Enter the year of registration in the Year field.
4

Click Go button. The system will display the fields as shown in the figure number 325a.
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f / Litigant Updations / Extra Advocate / Add | |Y (4] V. 4

Extra Advocate

*Case Type: | Civil Appeal-1 '|
*Case No.: | 100075 | “Year: | 2010 |E
* Select Petitioner/Respondent Name: | Uttamrao Patilba Gorade v

Type: Petitioner

View

*Mame of Advocate: | |

Bar Registration Number: | |

@ Ooceoeo0

Tareframer s

Figure Number 325a: Extra Advocate screen with details

5. Select the Petitioner or the Respondent Name from the Select Petitioner/Respondent name select box.
6. The Type (Petitioner or Respondent) and the View link are displayed.
7. Place the mouse pointer over the View link to see the Advocate Names of the selected case type.
f / Litigant Updations | Extra Advecate / Add [Seach. Y [+ @ OO0 @0 eo0
Extra Advocate
*Case Type: | Civil Appeal-1 v |
*Case No.: | 100075 | “Year: | 2010 |E
* Select Petitioner/Respondent Name: | Uttamrao Patilba Gorade 7|
Type: Petitioner
View
*Name of Advocate: F Advocate ”
Bar Registration Mumber:
S
e T |
[ Submit |
Figure Number 325b: Names of Extra Advocate
8. Enter the Name of the Advocate in the Name of the Advocate field to add an extra advocate. You can
enter the Name of the Advocate in local language also.
9. Enter the Bar Registration Number of the Advocate in the Bar Registration Number field.
10. Click Submit to save the data into the system. The system will display the message, “Addition
Successful”.

11. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
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8.2.2, Extra Advocate (Modify)

This option provides the facility to modify the Extra Advocate information, which is already saved in the
system, if required.

£} / Litigant Updations / Extra Advocate / Modify | 1Y [+ @ Ooceoeo0

Extra Advocate

*Case Type: | Select v |

*Case No.: | | "r‘ear:| |E

Figure 326: Extra Advocate (Modify) screen

Procedure
© ]
1. Click the Edit iconE located on the upper right corner of the menu bar.
2. The Extra Advocate (Modify) screen is displayed. (Refer to Figure Number 326).
3. Select the Case Type from the Case Type select box.
4. Enter the Case Number and the Year.
5. Click Go. The system will display the fields given below:
e Select Petitioner/Respondent Name
e Type
e Name of Advocate
e Bar Registration Number
¥ / Litigant Updations / Extra Advocate / Modify | |Y + @ OoceoeO0

Extra Advocate

*Case Type: | Civil Appeal-1 v |
*Case No.: | 100075 | “Year: | 2010 |E

Select v |

* Select Petitioner/Respondent Name:

Type: Petitioner

View

MName of Advocate:

*MName of Advocate: | |

Bar Registration Number: | |

Figure 327: Extra Advocate screen with details

6. Select the Petitioner/Respondent Name from the Select Petitioner/Respondent Name select box.
7. The information already added for the selected case type is displayed.
8. You can now modify or update the required details
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9. Click Submit to save the data into the system. The system will display the message, “Modification
Successful”.

10. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

8.3. Legal Heir

In Civil matters, in case of deaths, marriages & insolvency, it may be necessary to bring Legal Heirs on
Record. When Legal Heirs are added, they are treated as normal Litigants. Legal Heirs can further be
added to any of these Legal Heirs, if required. Facility to bring Legal Heir on record is provided in two
tabs.
1. Legal Heir Notification tab:

In Legal Heir Notification, you notify the Party for whom Legal Heir is to be brought on the record.
2. Legal Heir Addition tab:

With Legal Heir Addition, you can add the Legal Heirs to the notified party.

= ; DISTRICT AND SESSIONS COURT AURANGABAD Districtand | ogout @ NC2.0
. I
eCourtlS [osmric + SHRI SUMANT M. KOLHE oty 23.07-2015 &
o w1 £t { Litigant Updations / / [Seach.. Y @ 0Ooeoeo0

Master -

s of
| -

Photo Upload |
Extra Advacate Click “Legal Heir”

| 2nal Heir

Guardian orﬁm submenu

Info.

Add Advocate Mobils | |
No.

Update Advocate
Code

Litigant Status

Proceedings
Reporis

Figure 328: Navigation for "Legal Heir" screen

To access the Legal Heir screen, follow the steps given below:
1 Onthe Navigation pane, click the Litigant Updations menu.
2 Then, click the Legal Heir sub menu. (Refer Figure Number 328)
3. When you click Legal Heir sub menu, the “Legal Heir” screen with Legal Heir Notification and Legal Heir
Addition tab is displayed.
4. By default the Legal Heir Notification tab is displayed.(Refer to Figure Number 329)
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1 / Litigant Updations / Legal Heir / Add | 'Y [+] 0o O0oe®eoeO0
Legal Heir
Legal Heir Notification || Legal Heir Addition
*Case Type: | Select v
*Case No.: | | *Year: | |ﬂ
* Petitioner Respondent
*Party Name: | Select v |

Type: Petitioner Name
Legal Heir: |«

Figure 329: Legal Heir screen.

Legal Heir Notification tab

Procedure
By default the Legal Heir Notification tab is displayed.
Select the Case Type from the select box.

w N e

Enter the Case number of the selected case type in the Case No. field, for which the Legal Heirs
are to be brought on the record.

Enter the year of registration in the Year field.

Click Go. The Party Names are displayed in the Party Name select box.

Select the Petitioner or Respondent radio button.

N o u A

Select the Party Name for whom the Legal Heir is to be notified. The system will display the
Petitioner or Respondent Type in the Type field.

&

Select the check box for Legal Heir to mark the selected Party Name as Legal Heir.
9. Click Submit, the system will take you to the Legal Heir Addition tab.

Legal Heir Addition tab
Procedure
1. The Case Type, Case Number, Year, and Nationality of the selected case are displayed.
2. Select the Party Name from the Party Name select box.
3. Enter the Name of the Legal Heir in Legal Heir Name field.
4. Select the Type of Relation with the help of their radio buttons. (Father, Mother, Husband, or

None/Other)

v

Select the Gender of the Legal Heir with the help of their respective radio buttons.

6. Enter the Age of the Legal Heir in the Age field.
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7. Select the Caste from the Caste select box.

8. Enter the Name of the Advocate, Bar Registration Number, email, mobile number, Occupation,
UID Number, Address, Pin code, Phone Number, and Fax Number.

f | Litigant Updations / Legal Heir / Add | Y (+] (7)(7) Oo0oO@®@0®@CO0
Legal Heir
Legal Heir Notification || Legal Heir Addition
*Case Type: | Civil Appeal-1 ‘Case No.: [ 100075 | *Year:[2010 | [[EJ
"Party Marne: | Select “Legal Heir Name: |
Type: Petitioner Name Father.-’Mother.-'Hﬁjsban.d |
ame:
Relation: °NFatrher Mother Husband Gender: '* Male Female Cther
one/Other
Age: Physical Handicaped: Caste: | v |
Adﬁg?ﬁ?g Bar Registration Mumber: I:l
Email: Mobile No.:
Ocecupation: UID No.:
*Address: Pincode:
Phone No.:
Nationality: | Indian Fax No.:
District: | Select
Town: | Select Ward: | Select v
Taluka: | Select Village: | Select v
TS
T 9T arid | | P | |
EICE
el ‘ ‘ TerefT=iTer =mer: | |
Figure 330: Legal Heir Addition screen
9. Select the District, Town, Ward, Taluka and Village from the select box.
10. You can add Legal Heir Name, Name of Relation, Address, and Advocate’s Name in local
language also.
11. Click Submit to save the data into the system. The system will display the message, “Addition
Successful”.
12. The mandatory fields are marked with an asterix(*). Please fill all mandatory fields.
8.4. Guardian or Attorney Info

This option provides the facility to enter the Guardian or Power of Attorney details for cases which
includes a Minor Litigant or wherever the Guardian or Power of Attorney has power to represent the

case on behalf of the Litigant.

The personal details of the Guardian or Power of Attorney like Name, Gender, Father’s Mother’s,
Husband’s Name, Occupation, Address etc. have to be entered depending on the type i.e. Guardian or

Power of Attorney.
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Figure 331: Navigation for "Guardian or Attorney Info" screen
To access the Guardian or Attorney Info screen, follow the steps given below:
1 Onthe Navigation pane, click the Litigant Updations menu.
2 Then, click the Guardian or Attorney Info sub menu. (Refer Figure Number 331)
3. When you click Guardian or Attorney Info sub menu, the “Guardian or Attorney Information (Add)”
screen with Guardian as the selected option is displayed. (Refer to Figure Number 332)

8.4.1. Guardian or Attorney Info (Add)

This option provides the facility to add Guardian or Power of Attorney details for cases which includes a
Minor Litigant or wherever the Guardian or Power of Attorney has power to represent the case on
behalf of the Litigant.
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£ / Litigant Updations / Guardian or Attorney Info. / [ 1V © » o, @ O0oeoeC

Guardian/Attorney Information

*Type: |®) Guardian Power of Attorney
*Case Type: | Civil MA3 v]
*Case No.: | 100075 | “vear [2010 | co |
Party Name: | Select "|
*Guardian Name | |:3:-|“1|.1L|I3:-ry field
*Guardian Gender ® Male Female Other

*Guardian Age I:I

Guardian Mobile No. | |

Guardian Email| |

Guardian Naticnalit;,-'| Indian |

*Guardian Address

Alternate Address

2

Procedure

Figure 332: Guardian/Attorney Information screen

A) Guardian Information

1.

15.

By default the Guardian or Power of Attorney Information screen with Guardian as the selected
option is displayed. (Refer to Figure Number 332)

Select the Case Type for which you want to add the Guardian or Attorney information from the
Case Type select box.

Enter the Case Number of the selected Case type in the Case No. field.

Enter the year of registration in the Year field.

Click Go button. The system will fetch the Party Names and display in the Party Name select
box.

Select the party name from the Party Name select box.

Enter the name of the Guardian in the Guardian Name field.

Select the gender of the Guardian by selecting their respective radio button.

Enter the age of the guardian in the Age field.

. Enter the email of the Guardian in the Guardian email field.

. The nationality of the Guardian is displayed as Indian by default.

. Enter the address of the guardian in the Guardian Address field.

. Enter alternate address of the Guardian in the Alternate Address field.

. Click Submit to save the data into the system. The system will display the message, “Addition

Successful”.

The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

B) Power of Attorney
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Procedure
1. Select the Power of Attorney radio button.
2. The extra fields to add the Power of Attorney details are displayed. (Refer to Figure Number 332 a)
ft / Litigant Updations / Guardian or Attorney Info. / Add |:|Y -+ @s L7} o000 0 @0
Guardian/Attorney Information
Guardian =4 Power of Attorney
| Select v
*Case No.: | "-'ear:| |E
Party Name: | Select v |
*Attorney Gender® Male ) Female Other
2
i [ ]
§ Attorney Email
Attorney Nationality | Indian
*Aftorney Address y
Alternate Address >
FATA
* | Attorney =Ia
* LAttomey T
)
Figure Number 332a: Guardian/Attorney screen with details
3. Select the Case Type from the Case Type select box.
4. Enter the Case Number of the selected case type in the Case Number field.
5. Enter the Year of registration in the Year field.
6. Click Go button. The system will fetch the Party Names and display in the Party Name select box.
Select the party name from the Party Name select box.
7. Enter the name of attorney in the Attorney Name field.
8. Choose the gender of the Power of Attorney by selecting their respective radio buttons.
9. Enter the Age of the Attorney in the Attorney Age field.
10. Enter the email of the Attorney in Attorney email field.
11. The system will display the Nationality of Attorney as /ndian by default.
12. Enter the Address of the Attorney.
13. Enter Alternate Address of the Attorney.
14. Click Submit to save the data into the system. The system will display the message, “Addition
Successful”.
15. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
8.4.2. Guardian or Attorney Info (Modify)

This option provides the facility to Modify the already added Guardian or Attorney details that already
exists in the system.
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£ / Litigant Updations / Guardian or Attorney Info. / [ 1Y © V4 ﬁ!g 7] Ooeoe0

Guardian/Attorney Information

*Type: ® Guardian Power of Attorney
*Case Type: | Select '|
*Case No.: | | ‘Yea|‘:| |ﬂ
Party Name: | Select v |

*Guardian Nsme| |

*Guardian Gender ® NMale Female Other

*Guardian Age|:|

Guardian Mobile No. | |

Guardian Email| |

Guardian Natic-nalit;,-'| |

*Guardian Address

Alternate Address

4

Figure 333: Guardian or Attorney Info (Modify) screen

Procedure

8.4.3.

© © N Uk WNRE

G
Click the Edit icon &
The Guardian/Attorney Information (Modify) screen is displayed (Refer to Figure Number 333)

located on the upper right corner of the menu bar.

Select the Case Type from the Case Type select box.

Enter the case number in the Case Number field.

Enter the year of registration in the Year field.

Click Go button. The existing details of the Guardian or Attorney are displayed.

You can now modify the required details

Click Submit to save the data into the system. The message, “Modification Successful” is displayed.

The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

Guardian or Attorney Info (Delete)

This option provides the facility to Delete or Undelete a Guardian or Attorney information that already
exists in the system.
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Guardian/Attorney Information

*Type: ® Guardian Power of Attormey
*Case Type: | Select '|
*Case No. *Year: | | E
Party Mame: | Select v |

*Guardian Name| |

*Guardian Gender Male Female Other

*Guardian Age |:|
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Guardian Email| |
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*Guardian Address

e

Alternate Address
p

Display: Delete Undelete

Procedure

8.5.

ok wnNE

® N

10.
11.
12.

13.

Figure 334: Guardian or Attorney Info (Delete) screen

Click the Delete icon located at the upper right corner of the menu bar.

The Guardian/Attorney Information (Delete) screen is displayed.

Select the Guardian or Power of Attorney options with the help of their radio buttons.

Select the Case Type that you want to delete from the Case Type select box.

Enter the case number of the selected case type in the Case Number field.

Enter the year of registration in the Year field and Click Go. The details existing in the system are
displayed.

Click the radio button of either Delete or Undelete option.

In case of Delete option, the system will delete the Guardian/Attorney details of the selected Case
Type. The system will retain the details in the database which you can retrieve if required.

Click Undelete if you want to retrieve the details.

Click Submit to save the details into the system.

The system will display the message, “Deleted Successfully” for deleted cases.

The system will display the message, “Undeleted Successfully” for the undeleted cases.

The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

Add Advocate Mobile Number

This feature allows you to add the mobile numbers of the advocates.
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Figure 335: Navigation for "Advocate Mobile No." screen

To access the Add Advocate Mobile Number screen, follow steps given below:
1. Onthe Navigation pane, click the Litigant Updation menu.
2. Then, click the Add Advocate Mobile Number sub menu. (Refer to Figure Number 335)
3. When you click Add Advocate Mobile Number sub menu, the Advocate Mobile Number screen is
displayed. (Refer to Figure Number 336)

i / Litigant Updations / Add Advocate Mobile No. / [Seacn. 1Y © | Ooeoeo0
Advocate Mobile No.
=1 Civil Criminal
*Case No.: | Select b
*Name of Advocate: | Select b
IMobile No.:
| submit |

Figure 336: Advocate Mobile No. screen
4. Select the case for which you want to add the mobile number of the advocate, from the Case No. field.

5. Select the name of the advocate from the Name of Advocate select box.
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6. Enter the mobile number of the advocate in the Mobile No. field.
7. Click Submit to save the data into the system. The system will display the message, “Modification
Successful”.
8. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
8.6. Update Advocate Code
With this feature you can update the Advocate code.
= . DISTRICT AND SESSIONS COURT AURANGABAD Districtand | ;04 !
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i
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Figure 337: Navigation for "Update Advocate Code" screen

To access the Update Advocate Code screen, follow steps given below:

1.
2.
3.

On the Navigation pane, click the Update Advocate Code menu.

Then, click the Update Advocate Code sub menu. (Refer to Figure Number 337).

When you click Update Advocate Code sub menu, the Update Advocate Code screen is displayed.
(Refer to Figure Number 338).

You can update or Change Advocate for the case, by default update advocate code is displayed as the
selected option.

You can update the Advocate Code for Civil and Criminal case. By default, Civil is displayed as the

selected option.
If you want to update Advocate Code for criminal cases, select the Criminal radio button.
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Update Advocate Code
*/Update Advocate Code Change Advocate

= Civil Critminal *Case Mo.: | Select

T

*Mame: | Select

T

Advocate:

Marne of Advocate: | ¥ |

Bar Registration Mumber: |

Figure 338: Update Advocate Code screen

Procedure

1 Select the case, for which you want to update the Advocate Code from the Case No. select box.

2. Select the name from the Name of Advocate select box.

3. When you select the name, the Advocate’s name is displayed.

Update Advocate Code

*Jpdate Advocate Code Change Advaocate

= Civil Criminal *Case Mo, | Sessions Case001632015

L

"Mame: | Ahemad Mohammad Jayadi

Advocate:

Mame of Advacate: D:I
Bar Registration Mumber:

L

Figure 339: Update Advocate Code screen with details
4. Enter the Bar Registration of the Advocate in the Bar Registration Number field.

Successful”.

6. For changing the already added advocate select Change Advocate option.

Click Submit to save the data into the system. The system will display the message, “Addition
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Update Advocate Code

Update Advocate Code  "®Change Advocate

*Case Type: | R.CA-] v
*Case Mo, | 100104 *vear: | 2011 m

*Mame: | Famchandra Laxman Shirsath v

Advocate: Sancheti 4.4,

Marme of Advocate: | ¥ | Sancheti A A |

Bar Registration Number: | MAH-2931-2011 |

GFrRREBY®N

17.

Figure 340: Update Advocate Code screen with Change Advocate details

Select the case type from the Case Type select box.

Enter the case number in the Case Number field.

Enter the year of registration in the Year field.

Click on Go button, the system will display the drop down of parties.

Select the Name of party from the drop down for which you want to change the advocate.

Select the name from the Name of Advocate select box.

When you select the name, the Advocate’s name is displayed

Enter the new name of the advocate in Name of Advocate field.

The Bar-registration number of the selected advocate is displayed automatically in the Bar-Registration
number field.

Click Submit to save the data into the system. The system will display the message, “Modification
Successful”.

The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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8.7. Litigant Status

eCourtlS oswic~
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Case Proceedings ©

Photo Upload
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ﬁﬁ
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Home 1& £ / Litigant Updations / /

DISTRICT AND SESSIONS COURT AURANGABAD
SHRI SUMANT M. KOLHE

[Seach. ]V

Navigation pane

Click “Litigant
Status” submenu

Districtand | 0004 & NC2D

Sessions 3
Tudge 23-07-2015 5

8 Oocoeoeoeo0

Figure 341: Navigation for "Litigant Status" screen

To access the Litigant Status screen, follow steps given below:

1. On the Navigation pane, click the Litigant Updation menu.

2. Then, click the Litigant Status sub menu. (Refer to Figure Number 341)

3. When you click Extra Advocate sub menu, the Litigant Status screen is displayed. (Refer to Figure

Number 342)

4. You can update the Litigant Status for selected case.

¥ / Litigant Updations / Litigant Status / Modify

[Seach.  — ]Y
Litigant Status
*Case Type:| Select v |
*Case No.: | "-’ear:| |m

)‘a

@ ODoceoecC

Figure 342: Litigant Status screen

5. Select the Case Type from the Case Type select box.

6. Enter the Case Number in the Case No. field and Year in the Year field.

7. Click Go. The Select Petitioner/Respondent Name and the Litigant Status select box are displayed.
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f¥ / Litigant Updations / Litigant Status / Modify l:lY V4 (7] 0@ 0 e 0
Litigant Status
*Case ‘;.-|3e:| Civil Appeal-1 v |
*Case No.:| 100317 | *Year:[ 2008 |E
* Select PetiionenRespondent Name: | Select v
Litigant Status: | Select v
[ submit

Figure Number 342a: Litigant Status screen with details

8. Select the name from the Select Petitioner/Respondent Name select box. The Type is displayed in the

Type field.
9. Also, the current status of the selected case type is displayed in the Current Status field.
f¥ / Litigant Updations / Litigant Status / Modify l:lY V4 (7] OO0 0 @0
Litigant Status
*Case Type: | Civil Appeal-1 v |
*Case No.: | 100317 | “-’ear:| 2009 |E
* Select Petitioner/Respondent Name: | Shaikh Aftab Ahmed Sk. Akhaq v
Type: Petitioner
Current Status:

Litigant Status: | Select v

SHOW MENU

Figure 343: Litigant Status screen with details

10. Select the Litigant status from the Litigant Status select box.

11. Click Submit to save the data into the system. The system will display the message, “Addition
Successful”.

12. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

8.7.1. Litigant Status (Modify)

f¥ / Litigant Updations / Litigant Status / Modify l:lY 7 (7] OO0 @® O
Litigant Status
*Case Type:| Civil Appeal-1 v |
*Case No.: | 100317 | *vear:[ 2008 |E
* Select PetiionenRespondent Name: | Select T|
Type: Petitioner
Current Status:

E Litigant Status: | Select = |

Figure 344: Litigant Status (Modify) screen

Procedure
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)
Click the Edit iconE located at the upper right corner on the menu bar.
The Litigant Status (Modify) screen is displayed. (Refer to Figure Number 344)
Select the Case Type that you want to modify from the Case Type select box.
Enter the Case Number in the Case No. field.
Enter the year of registration in the Year field.
Click Go. The existing details for the selected Case Type are displayed.
You can now modify or update the information.

© N o ks wWwN R

Click Submit to save the data into the system. The system will display the message, “Modification
Successful”.

9. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

9. Proceedings Reports

9.1. Civil Cause List (A4)
The Cause list (Civil and Criminal) is one of the most useful reports generated by the Case Information
System (CIS).
This option generates a list of all the Civil Cases that are to be listed on the Current Date. This report has
to be generated everyday and is called the Civil Cause List. The cases are listed according to their stage
wise purpose priority and age. All the cases that are marked as urgent are listed on the top of the Cause

List.
DISTRICT AND SESSIONS COURT AURANGABAD court EnC2.0
DISTRIC ¥ SHRI SUMANT M. KOLHE cour 27-01-2015

Home #| 1t / Proceedings Reports / [ [ 'Y 00 0ceoe
Case -

Click “Civil

Cause List (A4)”

submenu
Criminal Cause List
(Ad)
Execution Register
Fees Register Print
Civil Fees Register
Criminal Fees
Register ) )
Peshi Register Na‘"gatlon
Disposal Register pane
List —
Non Disposal Case
List
Act Wise Case List
Register of Fee
Daily Fee Receipts -~

Figure 345: Navigation for “Civil Cause List (A4)"screen

To access the Civil Cause List (A4)screen, follow the steps given below:
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1 On the Navigation pane, click the Proceedings Reports menu.
Then, click the Civil Cause List (A4) sub menu. (Refer Figure Number 345)

N

3. When you click Civil Cause List (A4) sub menu, the “Civil Cause List” screen with current date as Today’s

Date is displayed. (Refer to Figure Number 346)

Civil Cause List

“Todays Date: [ 27-012015 [

fr Proceedings Reports / Civil Cause List (A4) / Report | | Y (7]

Cocoeoeo0

Figure 346: Civil Cause List screen

Procedure

1. By default the current date is displayed in the Today’s Date field.
2. Click Go button, the system will load the View link. (Refer to Figure Number 347)

i O} Proceedings Reports / Civil Cause List (A4) / Report Y

Civil Cause List

“Todays Date: [ 27-01-2015  [id]

View

View Link

@ O0e @00

Figure 347: Civil Cause List with View Link
3. Click the View link.
4. The Civil Cause List (Report) is displayed. (Refer to Figure Number 348)
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f | Proceedings Reports / Civil Cause List (A4) / Report |Y

0 @ OCoeoeoO

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF SHRI SUMANT M. KOLHE
PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD
CIVIL CAUSE LIST DATED 27-01-2015

S.No. Case Type Case No. Title Name of Advocate
Hearing
1 Civil Appeal 100075/2010 Uttamrao Patilba Gorade Zagare R.B.
Vs
Dhanraj Uttamrao Gorade Palodkar D.P.
2 Civil Appeal 100251/2010 Umaji Muktaji Jadhav Palodkar D.P.
Vs
Janardhan Muktaji Jadhav
3 Civil Appeal 100426/2012 Ramesh Shantwan Sable Through Bihani R.S.
Lrs.
Vs
Surendra Suresh Kamble
Evidence
4 Civil Appeal 100215/2010 Punjaji Rakhmaji Nawale Zagare R.B.
Vs
Bala Rakhmaji Nawale Haral D.D.
5 M.A.C.P. 100516/2011 Sk. Ahemad Sk. Gulab Bhale J.D.
Vs

Sk. Hamid Sk. Rasheed

9.2.

Figure 348: Civil Cause List (Report)

The Civil Cause List displays the details given below:
e S. No. (Serial Number)

e (Case Type
e Case No. (Number)
o Title

e Name of Advocate

The mandatory field is marked with an asterix (*). Please fill the mandatory fields.

Criminal Cause List (A4)
This option generates a list of all the Criminal Cases that are to be listed on the Current Date. This
report has to be generated everyday and is called the Criminal Cause List. The cases are listed according
to their stage wise purpose priority and age. All the cases that are marked as urgent are listed on the top
of the Cause List.
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. . DISTRICT AND SESSIONS COURT AURANGABAD ot Logout B NC2.0
" c -
eCourtlS osmwic~ SHRI SUMANT M. KOLHE 27-01.2015

Home | i/ Proceedings Reports / / [ 'Y e O ceowe

Litigant

Updations

Civil Cause List (Ad) Click “Criminal
Criminal Cause List Cause List (A4)"

Ad) .
— T —— submenu

Execution Register
Fees Register Print
Civil Fees Register

Criminal Fees

Register

Peshi Register Navigation
Disposal Register pane

List T—

Non Disposal Case
List

Act Wise Case List
Register of Fee
Daily Fee Receipts

Figure 349: Navigation for Criminal Cause List (A4) List screen
To access the Criminal Cause List (A4)screen, follow the steps given below:
1 Onthe Navigation pane, click the Proceedings Reports menu on the navigation pane.
2 Then, click the Criminal Cause List (A4) sub menu. (Refer Figure Number 349)
3. When you click Criminal Cause List (A4) sub menu, the “Criminal Cause List” screen is displayed.
(Refer to Figure Number 350)

¥ / Proceedings Reports / Criminal Cause List (A4) / Report | Y _ Ooeo0oeO0

(2]

Criminal Cause List

“Todays Date: | 27012015 [l [IE3

Figure 350: Criminal Cause List screen

Procedure

1. By default the current date is displayed in the Today’s Date field. You can select another date from the
calendar control.

2. Click Go button, the system will load the View link. (Refer to Figure Number 351)
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f} / Proceedings Reports / Criminal Cause List (A4) / Report | 1Y OoceoeO0

(7 )

Criminal Cause List

*Todays Date: | 27012015 [ =%

View View link
B —

Figure 351: Criminal Cause List with View link

3. Click the View link. The Criminal Cause List of a particular date is displayed. (Refer to Figure Number
352)

ft / Proceedings Reports / Criminal Cause List (A4) / Report Y _ Coeoe0

(7}

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF SHRI SUMANT M. KOLHE
PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD
Criminal Cause List Dated 27-01-2015

S.No. Case Type Case No. Title Name of Advocate
:
3 Charge
2 1 Sessions Case 100258/2014 State of Maharashtra A PP
Vs
Appasaheb Sominath Salve Bhosale K.G.
NO SAY ORDER
2 Cri.Rev.App. 100205/2014 Raju Narayan Bhivsane Aute AA.
Vs
Anita Raju Bhivsane Mohite V.K.

Figure 352: Criminal Cause List report

7. The Criminal Cause List displays the details given below:
S. No. (Serial Number)

o (CaseType
e (Case No. (Number)
o Title

e Name of Advocate

8. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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9.3. Execution Register
~ . DISTRICT AND SESSIONS COURT AURANGABAD . Logout [ NC2.0
eCourtlS oistric ~ SHRI SUMANT M. KOLHE cour 27012015 =
Home ' £ / Proceedings Reports / [ | |Y e OO0 0 e

Litigant

Updations

Civil Cause List (Ad)
Criminal Cause List

(AdY Click “Execution
Execution Register Register”
Flﬂlﬂb I:.I:HIblel |:||||l submenu

Civil Fees Register

Criminal Fees
Register
Peshi Register

Disposal Register Navigation
pane

List
Non Disposal Case T —
List

Act Wise Case List
Register of Fee
Daily Fee Receipts |~

Figure 353: Navigation for “Execution Register" screen

To access the Execution Register screen, follow the steps given below:
1 On the Navigation pane, click the Proceedings Reports menu.

2 Then, click the Execution Register sub menu. (Refer Figure Number 353)
3. When you click Execution Register sub menu, the “Execution Register” screen with the View link is
displayed. (Refer to Figure Number 354)

ft / Proceedings Reports / Execution Register / [ 'Y ] o o OQo@eo @0

Execution Register

View View link
————

Figure 354: Execution Register with View link

Procedure

1. Click the View link, the Execution Register of the current date is displayed. (Refer to Figure Number
355)
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Automatic Zoom ¥

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: SHRI S.L. PATHAN
Principal District and Sessions Judge, Abad.
Execulion Register :01-01-2015

S.No. Case Type Case No. Party Name

Shivaji Pandurang Aware Vs Sant Eknath Sahakan
Sahakari karkhana Ltd

2 Civil M.A 100002/2015 Sarjay Dadarao Mede Vs Ashok Bhimraj Palhal

1 Civil MA. 100001/2015

Figure 355: Execution Register

2. The Execution Register displays the details given below:
e S. No. (Serial Number)

e (Case Type
e (Case No.

e Party Name
e Subject

3. _The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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9.4. Fees Register Print
~ . DISTRICT AND SESSIONS COURT AURANGABAD . Logout [ NC2.0
eCourtlS oistric ~ SHRI SUMANT M. KOLHE cour 27012015 =
Home ' £ / Proceedings Reports / [ | |Y e OO0 0 e

Litigant

Updations

Civil Cause List (Ad)
Criminal Cause List
(Ad)

Execution Register

Click “Fees
H H 2
Fees Register Print Register Print

Civil Fees Register submenu

Criminal Fees
Register
Peshi Register

Disposal Register

List Navigation
Non Disposal Case avigatio
List pane

——————

Act Wise Case List
Register of Fee
Daily Fee Receipts |~

Figure 356: Navigation for Fees Register Print screen
To access the Fees Register Print screen, follow the steps given below:
1 On the Navigation pane, click the Proceedings Reports menu.
2 Then, click the Fees Register Print sub menu. (Refer Figure Number 356)
3. When you click Fees Register Print sub menu, the “Fees Register Print” screen is displayed. (Refer
to Figure Number 357)
4. By default the current date is displayed in From Date and To Date fields.
5 You can change the From Date and To Date with the help of calendar control.

¥ / Proceedings Reports / Fees Register Print / Report | 1Y E ®© 0Ooceoeo0

Fees Register Print

*From Date: [ 27-012015  [i8"To Date: | 27-01-2015 [ m

Figure 357: Fees Register Print screen

6. Then, click the Go button. The system will load the View link. (Refer to Figure Number 358)
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X / Proceedings Reports / Fees Register Print / Report | 1Y E @ O0ceoeo0

Fees Register Print

*From Date: | 22012015 [&lTo Date: [ 27012015 | [

View View link

Figure 358: Fees Register Print with View link

7. Click the View link, the Fees Register Print report is displayed. (Refer to Figure Number 359)

= =+  AutomaticZoom *

DISTRICT AND SESSIONS COURT AURANGABAD |——|-
IN THE COURT OF: Principal District and Sessions Judge, Abad.
SHRI S.L. PATHAN
RF Register Dated:01-01-2015 TO 01-01-2015

S.No. Case Type/Case Party Name Court Fee Foos Fees Date Docameny
No./Year Type Type
1 Caveat/1/2015 Jagnnath 25.00 Court Fee 01-01-2015
Tukaram
Mokase
2 Caveal/2/2015 Durgabai 25.00 Court Fee 01-01-2015
Ambadas Ingle
3 Civil M.A./100025/2015  Arjun Vilas 5300.00 Court Fee 01-01-2015
Ghodke

Court Fee: 5350.00

Figure 359: Fees Register

8 The Fees Register displays the details given below:

e S.No. (Serial Number)

e (Case Type/Case No./Year
e Party Name

e Court Fee

e Fees Type

e FeesDate
e Document Type

9. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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9.5. Civil Fees Register
~ . DISTRICT AND SESSIONS COURT AURANGABAD ourt Logout [ NC2.0
eCourtlS oistric ~ SHRI SUMANT M. KOLHE cour 27012015 =
Home ' £ / Proceedings Reports / [ | |Y e OO0 0 e

-

Civil Cause List (Ad)
Criminal Cause List

(Ad)

Execution Register Click “Civil Fees

F.nn.q Dnr_uqtc-r Prlnt Register"

Civil Fees Register \

AITNridl rees suhmenu

Register

Peshi Register

Disposal Register

List

[Jiz? Disposal Case Navigation
pane

Act Wise Case List [ .

Register of Fee
Daily Fee Receipts | ~

Figure 360: Navigation for “Civil Fees Register” screen
To access the Civil Fees Register screen, follow the steps given below:
1 On the Navigation pane, click the Proceedings Reports menu.
2 Then, click the Civil Fees Register sub menu. (Refer Figure Number 360)
3. When you click Civil Fees Register sub menu, the “Civil Fees Register” screen with the View link is
displayed. (Refer to Figure Number 361).

f¥ | Proceedings Reports / Civil Fees Register / Report | hd = e Ooceoeo0

Civil Fees.Register View link
View [—

Figure 361: Civil Fees Register with View link

4. Then, click the View link, the Civil Fees Register is displayed. (Refer to Figure Number 362).
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Automatic Zoom =

DISTRICT AND SESSIONS COURT AURANGABAD C
IN THE COURT OF Principal District and Sessions Judge, Abad. —
SHRI S.L. PATHAN
RF Civil Register Dated01-01-2015

Fees Document

S.No. Case Type Case No. Party Name Court Fee Type Type
1 Civil M.A 100025/2015 Arjun Vilas  5300.00 Court Fee
Ghodke

Court Fee=5300.00
Total Fees=5300

Figure 362: Civil Fees Register Report

5 The Civil Fees Register displays the details given below:
e S.No. (Serial Number)

e CaseType

e (Case No. (Number)
e Party Name

e Court Fee

e Fees Type

e Document Type

6 The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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9.6. Criminal Fees Register
~ . DISTRICT AND SESSIONS COURT AURANGABAD court Logout [ NC2.0
eCourtlS oistric ~ SHRI SUMANT M. KOLHE 27-01-2015 2
Home ' £ / Proceedings Reports / [ | |Y e OO0 0 e

Litigant

Updations

Navigation
pane

Civil Cause List (Ad)
Criminal Cause List
(Ad)

Execution Register
Fees Register Print

Civil Fees Register Click “Criminal

Criminal Fees N "
Register Fees Register

Peshi Register \ submenu
Disposal Register

List

Non Disposal Case

List

Act Wise Case List
Register of Fee
Daily Fee Receipts | -

Figure 363: Navigation for Criminal Fees Register screen

To access the Criminal Fees Register screen, follow the steps given below:
1 On the Navigation pane, click the Proceedings Reports menu.

2 Then, click the Criminal Fees Register sub menu. (Refer Figure Number 363).
3. When you click Criminal Fees Register sub menu, the “Criminal Fees Register” screen with the View
link is displayed. (Refer to Figure Number 364).

£ / Proceedings Reports / Criminal Fees Register / Report | 'Y i Coeoe0

N

Criminal Fees Register

View |~y View link

Figure 364: Criminal Fees Register with View link

4. Click the View link, the Criminal Fees Register report is displayed (Refer to Figure Number 365).
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— 4+ Automatic Zoom =

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF Principal District and Sessions Judge, Abad./District Judge-5 and Addl
Sessions Judge, Abad./District Judge-7 and Addl. Sessions Judge, Abad.
SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/SMT S.5. NAIR
RF Criminal Register Dated30-09-2015

Fees Document

S.No. Case Type Case No. Party Name Court Fee Type Type

Cri.Rev.App. 100222/2015 Rais Khan 10.00 Court Fee
Rashid Khan

CriM.A 100225/2015 Anjabapu 5.00 Court Fee
Asaram
Shinde

Court Fee=15.00
Total Fees=15

Figure 365: Criminal Fees Register

5 The Criminal Fees Register displays the details given below:

Serial Number (S. No)
Case Type

Case Number

Party Name

Court Fee

Fees Type

Document Type

6. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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9.7. Peshi Register

DISTRICT AND SESSIONS COURT AURANGABAD
SHRI SUMANT M. KOLHE

eCourtlS oistric ~

Home # | fx / Proceedings Reports / / | Y

-

Case
Proceedings

Litigant
Updations ©

Proceedings )
Reports
Civil Cause List (Ad)

Criminal Cause List || ———_—_——
(Ad)
Execution Register

Navigation
pane

Fees Register Print
Civil Fees Register
Criminal Fees Click “Peshi
Reanister X "
Peshi Register Register”
Lisposal Hegister submenu
List

Non Disposal Case
List

Act Wise Case List
Register of Fee
Daily Fee Receipts | -

Logout (% NC2.0
27-01-2015 2

8@ Ooceoe

court

Figure 366: Navigation for "Peshi Register" screen

To access the Peshi Register screen, follow the steps given below:
1 On the Navigation pane, click the Proceedings Reports menu.

2 Then, click the Peshi Register sub menu. (Refer Figure Number 366)

3. When you click Peshi Register sub menu, the “Peshi Register” screen with the View link is

displayed. (Refer to Figure Number 367)

£ / Proceedings Reports / Peshi Register / | |Y

Peshi Register
View \

View link

08 Co e o e

Figure 367: Peshi Register screen with View link

7. Click the View link, the Peshi Register of the current date is displayed. (Refer to Figure Number 368)
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fi / Proceedings Reports / Peshi Register /

SHOW MENU

16-12-2014 Civil Appeal

18-12-2014 Sessions Case 100333/2013

16-12-2014 Civil Appeal

Last Date Case Type Case No.

Y

DISTRICT AND SESSIONS COURT AURANGABAD
Peshi Register
IN THE COURT OF: SHRI SUMANT M. KOLHE
PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD
As on Date :28-01-2015

Party Name

Anita Ashok Bhale Vs City and Industrial

0 @@ Coeo0eo0

Previous Purpose

100093/2013 Development Corporation Maharashtra Hearing
Aurangabad
The State of .\-'I':lha.r':_lshtrf Vs Shaikh Shafig AWAITING MUDDEMAL
Shaikh Isaq
Ramchandra Baban Sonwane Vs Ravindra - TTrrande
100113/2013 Pundlik Patil Steps_Unready

Figure 368: Peshi Register

8 The Peshi Register displays the details given below:

e |ast Date
e (Case Type
e (Case No.

e Party Name

e Previous Purpose

9. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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9.8. Disposal Register List
~ . DISTRICT AND SESSIONS COURT AURANGABAD . Logout [ NC2.0
eCourtlS oistric ~ SHRI SUMANT M. KOLHE cour 27012015 =
Home ' £ / Proceedings Reports / [ | |Y e OO0 0 e

Litigant

Updations

Civil Cause List (Ad) Navigation

Criminal Cause List |~ pane

(Ad)
Execution Register

Fees Register Print
Civil Fees Register
Criminal Fees

Register

Peshi Register Click ”Disposal
Disposal Register Register List”
List

MNon Lisposal Lase submenu

List

Act Wise Case List
Register of Fee
Daily Fee Receipts | =

Figure 369: Navigation for “Disposal Register List” screen

To access the Disposal Register List screen, follow the steps given below:
1 On the Navigation pane, click the Proceedings Reports menu.

2 Then, click Disposal Register List sub menu. (Refer Figure Number 369)

3. When you click Disposal Register List sub menu, the “Disposal Register List” screen with current
date in From Date and To Date fields is displayed. (Refer to Figure Number 370)

4. You can view the Disposal Register List for Civil and Criminal cases.

f / Proceedings Reports / Disposal Register List / Report | 'Y i @ Ooeo0oec0

Disposal Register List

®) Civil Criminal

‘From Date: [ 28012015 & *ToDate: 28012015 [l 2

Figure 370: Disposal Register List screen
Procedure
1. By default, Civil is displayed as the selected option where you can view the report for civil cases.
2. For Criminal cases, select the Criminal radio button.

3. Also, current date is displayed in the From Date and To Date fields.
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4. You can select another date from the calendar control, if you want to generate the report for another
date.

5. Click Go button. The system will load the View link. (Refer to Figure Number 371)

£ | Proceedings Reports / Disposal Register List / Report Y 0 @ Ooe@eoO0

Disposal Register List

®  Civil Criminal
*From Date: [ 21012015 [l *ToDate:[28-01-2015 [l [
View

View link

Figure 371: Disposal Register with View link

6. Click the View link. The Disposal Register for the selected period is displayed. (Refer to Figure Number
372)

utfpdbkOrBtgeu2gjq87211lc4.pdf

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OFPrincipal District and Sessions Judge, Abad.
SHRI S.L. PATHAN
Disposal Register From Date:01-01-2015 To Date:01-01-2015

Duration

§No. CaseType Reg.NoJYear DateofFiling Disposal Date DisposalType ' v'o'P

Judgment

Disposal Nature:Uncontensted
1 CriM.A 100215/2014 31-10-2014 01-01-2015 OTHERWISE 00 0z 02

Figure 372: Disposal Register

7. This Disposal Register List displays the details given below:

S. No. (Serial Number)
e (Case Type

e Case Number

e Party Name

e Date of Decision

e Result

8. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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9.9. Non Disposal Case List
- . DISTRICT AND SESSIONS COURT AURANGABAD [ Logout ® NC2.0
eCourtlS oistric ~ SHRI SUMANT M. KOLHE cour 27012015 =

Homa & fk / Proceedings Reports [ / | |Y

Litigant

Updations

Civil Cause List (Ad)
Criminal Cause List

(Ad) 5 X
Execution Register Navigation
Fees Register Print pane

Civil Fees Register

Criminal Fees
Register
Peshi Register

Disposal Register

List Click “Non
Non Disposal Case Disposal Case
List

List” submenu

Act Wise Case List
Register of Fee
Daily Fee Receipts | =

8@ Ooceoe

Figure 373: Navigation for “Non Disposal Case List” screen

To access the Non Disposal Case List screen, follow the steps given below:
1 On the Navigation pane, click the Proceedings Reports menu.

2 Then, click Non Disposal Case List sub menu. (Refer Figure Number 373)

3. When you click Non Disposal Case List sub menu, the “Non Disposal Case List” screen with View

link is displayed. (Refer to Figure Number 374)

f¥ | Proceedings Reports / Non Disposal Case List / Report | |Y

Non Disposal Case List

View View link
I T

Ooeo@®@eo0O

N

Figure 374: Non Disposal Case List with View link

4. Click the View link. The Non Disposal Case List report is displayed. (Refer to Figure Number 362)
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ft / Proceedings Reports / Non Disposal Case List / Report Y CoeoeO0

27

DISTRICT AND SESSIONS COURT AURANGABAD
Non Disposal Case List(Civil)
IN THE COURT OF: PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD
As on Date: 28-01-2015

=2
Date of
g S.No. Case Type Case No. Party Name Registration Next Date
b
1 Civil Appeal 100099/2007 Nagpal Projects 10-04-2007 13-01-2015
Construction Pvt Ltd Vs
Municipal Carporation
Aurangabad Ors
2 Civil Appeal 100249/2008 Madhukar Gunderao Kasar 29-08-2008 03-01-2015
Vs Ramakant Baliram
Waghmare
3 Civil Appeal 100317/2009 Shaikh Aftab Ahmed Sk. 05-12-2009 07-01-2015
Akhaq Vs Yakub Khan
Muhammad Khan
4 Civil Appeal 100003/2010 Shankarlal Papalal Jaiswal 04-01-2010 07-01-2015
Vs Madanlal Shrikishanlal
Jaiswal
Figure 375: Non Disposal Case List
5 This Report will display the details given below:
e S.No. (Serial Number)
e (Case Type
e Case No. (Number)
e Party Name
e Date of Registration
e Next Date
6. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
9.10. Urgent
This option includes the Urgent and Non-Urgent reports.
9.10.1. Urgent

This option provides the facility to view the Report which displays the Urgent cases.
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Home

Criminal Cause List
(Ad)

Execution Register
Fees Register Print
Civil Fees Register
Criminal Fees
Register

Peshi Register
Disposal Register
List

Mon Disposal Case
| it

Urgent

Act Wise Case List
Register of Fee
Daily Fee Receipts

Report
Disposal Report

DISTRIC ~

Proceedings -

Civil Cause List (Ad)

Payment Modewise

DISTRICT AND SESSIONS COURT AURANGABAD
SHRI SUMANT M. KOLHE

£ / Proceedings Reports | / [ 1Y

Navigation

Click “Urgent”
 ———__ submenu

EnNCc20

court 28-01-2015 23

08 O 000 ecC

Figure 376: Navigation for Urgent screen

To access the Urgent screen, follow the steps given below:
1 On the Navigation pane, click the Proceedings Reports menu.

2 Then, click Urgent sub menu. (Refer Figure Number 376)
3. When you click Urgent sub menu, the system will display the “Urgent” screen with the View

link. (Refer to Figure Number 377)

1 / Proceedings Reports / Urgent / [ 1Y

Urgent

View View link

—

Figure 377: Urgent screen with View link

0 @@ O Cceo®eO0

4. Click View link. The Urgent Cases Report of the current date is displayed.
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Automatic Zoom =

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: SHRIR.V. DESHMUKH/SHRI AN. KHADSE/SMT S.S. NAIR
Principal District and Sessions Judge, Abad./District Judge-5 and Addl. Sessions Judge,
Abad./District Judge-7 and Addl Sessions Judge, Abad.
Urgent Cases as on Date :30-09-2015

S.No. Case Type Case No. Party Name Name of Advocate

100400/2015 neha Vs priva

Figure 378: Urgent Cases Report

This Report will display the details given below:

e Serial Number (S. No.)
e (CaseType

e Case Number

e Party Name

e Name of Advocate

The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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9.11. Act Wise Case List

I Home fx / Proceedings Reports / / |7 L) .:::, 0@ O @ g

Execution Hegister
Fees Register Print

Civil Fees Register Navigation
pane

Criminal Fees

Register —
Peshi Register

Disposal Register

List

Non Disposal Case

List

| Click “Act Wise
Act Wise Case List ist”
~——___ Case List” submenu
Register of Fee
Daily Fee Receipts

Payment Modewise
Report

Disposal Report
Pending Court Fee

Police station wise
pending cases

Figure 379: Navigation for "Act Wise Case List" screen
To access the Act Wise Case List screen, follow the steps given below:
1. Onthe Navigation pane, click the Proceedings Reports menu.
2. Then, click Act Wise Case List sub menu. (Refer Figure Number 379)
3. When you click Act Wise Case List sub menu, the “Act Wise Case Report” screen is displayed. (Refer to
Figure Number 380)

¥ / Proceedings Reports | Act Wise Case List / Report | 1Y @ 0Oocoeoeo0
Actwise Case Report

Act Name: | Select v

Figure 380: Act Wise Report screen
Procedure
1. Select Act Name from the Act Name select box.

2. Click Go button. The system will load the View link. (Refer to Figure Number 381).

Y / Proceedings Reports / Act Wise Case List /| Report | 'Y 5 @ Ooceo0eO0

Actwise Case Report

Act Name: | APM.C_ Act 1963 & v]

View link

<
@
=

Figure 381: Act wise Case Report with View link
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3. Click the View link. The Act wise Case Report for the current date is displayed. (Refer to Figure Number

381)

Case Type

Civil M.A.
Civil M.A.
Civil M.A.
Civil M.A.
Civil M.A.
Civil M.A.

— 4+ AutomaticZoom ¥

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: SHRIR.V. DESHMUKH/SHRI A.N. KHADSE/SMT S.5. NAIR
Principal District and Sessions Judge, Abad./District Judge-5 and Addl. Sessions Judge,
Abad./District Judge-7 and Addl. Sessions Judge, Abad.
Act- Arbitration Act Wise Case List

Case No.

100011/2014
100020/2010
100025/2015
100026/2014
100069/2011
100082/2011

Under Section

34
34
34
34
34
34

Figure 382: Act wise Case Report

4. This Report will display the details given below:
e S.No. (Serial Number)

Case Type
e Case Number
Under Section

5. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.
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9.12. Register of Fee

I Home fx / Proceedings Reports / / |Y 00 .:::, 0@ O @ g

Execution Hegister |
Fees Register Print

Civil Fees Register
Criminal Fees
Register

Peshi Register ——— pane
Disposal Register
List

Non Disposal Case
List

Navigation

Act Wise Case | ist Click ”Register of
Register of Fee Fee” submenu
—

En:\lly e el ElpLs
Payment Modewise
Report

Disposal Report
Pending Court Fee

Police station wise
pending cases

Figure 383: Navigation for “Register of Fee" screen
To access the Register of Fee screen, follow the steps given below:
1. Onthe Navigation pane, click the Proceedings Reports menu.
2. Then, click Register of Fee sub menu. (Refer Figure Number 383)
3. When you click Register of Fee sub menu, the “Register of Fee” screen with a View link is displayed.
(Refer to Figure Number 384)

£ ! Proceedings Reports ! Register of Fee / [ 'Y = e Oocoeoceo0

Register of Fee

View link
\—

Figure 384: Register of Fee screen with View link

View

4. Click the View link. The Register of Fee of the current date is displayed. (Refer to Figure Number 385)
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Automatic Zoom  *

REGISTER OF FEE REALIZED(Reg-VII & Reg-VIII)
Statement of The Fee Collected In The FILING BRANCH Of The
DISTRICT AND SESSIONS COURT AURANGABAD
Principal District and Sessions Judge, Abad./District Judge-5 and Addl. Sessions Judge,
Abad./District Judge-7 and Addl. Sessions Judge, Abad.
SHRI R.V. DESHMUKH/SHRI A N. KHADSE/SMT S.S. NAIR
30-09-2015

SHOW MENU

Fees Type Fee In Rs.
Court Fee 250.00

Total Fee Collected On The Given Period:250

(By Cash) (By Stamp) (ByD.D) (By Cheque) (By Challan)
250

Total Fee During This Financial Year: 354812.00

Figure 385: Register of Fee report

5. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

9.13. Daily Fee Receipts

This option provides the facility to generate a report that shows the different types of fees and amount
of fees that is collected by the court. The Daily Fee Receipts option helps in keeping track of all the fees
collected by the court on a particular day.

I Home #| fx/ Proceedings Reports / / |Y e O oe o e

Execution Hegister ||,
Fees Register Print

Civil Fees Register
Criminal Fees
Register

Peshi Register

Disposal Register — Pdne
List
Non Disposal Case
List

Navigation

Act Wise Case List

DnTiefnr of Faa Click ”Daily Fee

Daily Fee Reccipts Receipts” submenu
Fayment Modewlse

Report
Disposal Report
Pending Court Fee

Police station wise
pending cases

Figure 386: Navigation for "Daily Fee Receipts" screen

To access the Daily Fee Receipts screen, follow the steps given below:
1. Onthe Navigation pane, click the Proceedings Reports menu.
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2. Then, click Daily Fee Receipts sub menu. (Refer Figure Number 386)
3. When you click Daily Fee Receipts sub menu, the “Daily Fee Receipts” screen with a View link is
displayed. (Refer to Figure Number 387)

£ / Proceedings Reports | Daily Fee Receipts / [ Y B oo Ooceoe0

Daily Fee Receipts

View link
—~——__

View

Figure 387: Daily Fee Receipts screen

4. Click View link. The Daily Fee Receipts report of the current date is displayed. (Refer to Figure Number
388)

Automatic Zoom  *

DISTRICT AND SESSIONS COURT AURANGABAD
Principal District and Sessions Judge, Abad./District Judge-5 and Addl. Sessions Judge,
Abad./District Judge-7 and Addl. Sessions Judge, Abad.
Daily Report of Fee Receipls
30-09-2015

:
i

Fees Paid Fees Paid Fees Paid Fees Paid

Receipt . o vobnr N
Nog | CrasedNo: Party Name \ "coh byDD by Stamp by Cheque

Fees Type

126270201 § CriRevapp.100222/2015 x;m“ Frashid

: anjabapu Azmm
126320201 § Cridd a1 02200245 i 500

Tats] Na. of Applicstians : 2 Sura of Pes Paid: D 250,00 ]
Thsename mi T Fp2stbbhbsaseiert By Cashy By Stampt By Cheque}

Figure 388: Daily Fee Receipt report

5. The report will display the details given below:

e Receipt Number
e Case Number

e Party Name

e Fees Paid by Cash

e Fees Paid by DD

e Fees Paid by Stamp
e Fees Paid by Cheque
o Fees Type

e Total Number of Applications
e Sum of Fee Paid by Cash, D.D., Stamp, or by Cheque
e Username( For example “court user”)

6. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
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9.14. Payment Modewise Report

This option provides the facility to generate the report which displays the Fees that can be paid in
Cash, Stamps, Demand Draft (DD), Cheque, Challan or as per the rules of the respective state.
Accordingly mode of payment by which the fees is being paid is to be selected.

Eieane £ / Proceedings Reports [ / | |Y 0@ O 0@ 00 d

Execution Hegister

Fees Register Print
Civil Fees Register

Criminal Fees
Register

Peshi Register

Disposal Register . "
List Navigation

Non Disposal Case \ pane
List

Act Wise Case List
Register of Fee
Daily Fee Receipts

Payment Modewise Click ”Payment
Report

Mode wise Report”
LISposSal Report \ ;
Pending Court Fee submenu

Police station wise
pending cases

Figure 389: Navigation for "Payment Mode wise Report" screen
To access the Payment Mode wise Report screen, follow the steps given below:
1. On the Navigation pane, click the Proceedings Reports menu.
2. Then, click Payment Mode wise Report sub menu. (Refer Figure Number 389)
3. When you click Payment Mode wise Report sub menu, the “Mode of Payment” screen with a View link
displayed. (Refer to Figure Number 390)

1t / Proceedings Reports / Payment Modewise Report / | |Y LT L7 OQocoe@e0

Mode of Payment

*Mode of Payment:- [#iCash (JStamp 2D.D. ©Cheque
- View link
View ===

Figure 390: Mode of Payment screen

4. Choose the Mode of Payment — Cash, Stamp, D.D, or Check by selecting their respective radio buttons.
5. The system will load the View link.

6. Click the View link. The Payment Mode wise report according to the selected Mode of Payment is
displayed. (Refer to Figure Number 391)
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— + AutomaticZoom =

DISTRICT AND SESSIONS COURT AURANGABAD

Collected from the Court of:-Principal District and Sessions Judge, Abad./District Judge-5
and Addl. Sessions Judge, Abad./District Judge-7 and Addl. Sessions Judge, Abad.

Date:30-09-2015

Case No.

Cri.M.A./100236/2015 5.00
CriM.A./100232/2015 10.00

Total Amount from Stamp:250.00

Figure 391: Payment Mode wise Report

7. The report displays the Case No. and the Amount.

8. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

9.15. Disposal Report

This option provides the facility to generate the Disposal Report.

I i /| |t 7 Proceedings Reports / / [ 1Y e OO0 e o0 e d

Execution Hegister ||,
Fees Register Print
Civil Fees Register
Criminal Fees
Register
Peshi Register Navigation
Eisposal Register pane

ist
Non Disposal Case .
List

Act Wise Case List

Register of Fee

Daily Fee Receipts

Payment Modewise ) )

Report Click “Disposal
Disposal Report b Report” submenu
FENMUINYG OUt ree

Pclice station wise
pending cases

Figure 392: Navigation for "Disposal Report" screen
To access the Disposal Report screen, follow the steps given below:
1. On the Navigation pane, click the Proceedings Reports menu.
2. Then, click Disposal Report sub menu. (Refer Figure Number 392)
3. When you click Disposal Report sub menu, the “Disposal Report” screen with current date in From Date
and To Date fields is displayed. (Refer to Figure Number 393)
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1% | Proceedings Reports / Disposal Report / Report

I 'Y

Disposal Report

*From Date: [ 28-012016  [68  *To Date: [ 28012015  [id E

0 @ Ooceo®eO0

Procedure

Figure 393: Disposal Report screen

1. By default, the current date is displayed in the Today’s Date field.

2. You can change the date from the calendar control.

3. Click Go button, the system will load the View link. (Refer to Figure Number 394)

¥ | Proceedings Reports / Disposal Report / Report

| 'Y

Disposal Report

*From Date: [ 23-01-2015  [##l  *To Date: | 28-01-2015 jﬂ

View

— View link

0 @ Oo0oe@®@eO0

Figure 394: Disposal Report screen with View link

4. Click the View link. The Disposal Report for the selected period is displayed. (Refer to Figure Number

395)

£ / Proceedings Reports / Disposal Report / Report Y =1 L7] Oocoeoeo0
DISTRICT AND SESSIONS COURT AURANGABAD
Principal District and Sessions Judge, Abad.
SHRI SUMANT M. KOLHE
Disposal :09-12-2014 To Date:12-02-2015
a5 : . o R . PR Duration
5 S.No. Case Type Reg.No./Year Date of Filing Disposal Date Disposal Type YMD Judgment
E Disposal Nature:Contensted
ﬁ 1 Sessions Case 100148/2011 30-03-2011 09-12-2014 JUDGMENT 03 08 15
2 MACP. 100122/2012  18-02-2012 11-12-2014  JUDGMENT 02 09 27
3 MA.CP. 100295/2010 08-04-2010 12-12-2014 JUDGMENT 04 08 09
4 CriMA. 100243/2014 05-12-2014 12-12-2014 OTHERWISE 00 00 07
5 Civil Appeal  100057/2013 04-03-2013 15-12-2014  JUDGMENT 01 09 16
6 Civil Appeal  100052/2013 26-02-2013 15-12-2014  JUDGMENT 01 09 22
7 Civil Appeal  100065/2013 12-03-2013 15-12-2014  JUDGMENT 01 09 08
8 Civil M.A. 100337/2012  16-08-2012 16-12-2014 JUDGMENT 02 04 02
9 Civil Appeal 1002322012 05-04-2012 16-12-2014  JUDGMENT 02 08 15
10 Civil M.A. 100388/2014 19-11-2014 19-12-2014 OTHERWISE 00 01 00
11 MACP. 100337/2012  09-05-2012 19-12-2014  JUDGMENT 02 07 14
12 M.A.C.P. 100493/2010 22-07-2010 20-12-2014 JUDGMENT 04 05 02
— — I

Figure 395: Disposal Report

5. The report will display the details given below:
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S. No. (Serial Number)

e (CaseType

e Registration Number/Year
e Date of Filing

e Disposal Date

Disposal Type

e Duration Y M D (Year Month Day)

e Judgment

Court User Manual

6. The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

9.16. Pending Court Fee
In some cases, the court orders the registration to be carried out even if the court fees have not been
paid. The court fee has to be collected on a later date. Such cases are listed in the Pending Court Fee
report so that the court can keep a track of all these cases.
This option provides the facility to view the Pending Court Fee.
Home #| f/ Proceedings Reports / / [ 'Y e OO0 0@ cC

resm I'\I:‘HIDII.‘.‘I
Disposal Register
List

Non Disposal Case
List

-

[

Act Wise Case List

Register of Fee

Daily Fee Receipts

Payment Modewise

Report

Disposal Report Click “Pending Court

Pending Court Fee —— Fee” submenu
Police station wise

pending cases

DJPMC [+)

Appeals o

L S Navigation

Plead Guilty | ———____ pane
FIR Details (4]

To access the Pending Court Fee screen, follow the steps given below:
1. On the Navigation pane, click the Proceedings Reports menu.

2. Then, click Pending Court Fee sub menu. (Refer Figure Number 396)

Figure 396: Navigation for "Pending Court Fee" screen

3. When you click Pending Court Fee sub menu, the “Pending Court Fee” screen with the View link. (Refer

to Figure Number 397)
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X / Proceedings Reports / Pending Court Fee / Report | Y =] 00 OCceoeo0

Pending Court Fee

View View link
o —

Figure 397: Pending Court Fee screen with View link

4. Click the View link. The Deficit Court Fee Report (Pending Court Fee Report) of the current date is
displayed. (Refer to Figure Number 398)

fi Proceedings Reports / Pending Court Fee / Report | Y = L) Coee@eeo

DISTRICT AND SESSIONS COURT AURANGABAD
PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD
SHRI SUMANT M. KOLHE
Deficit Court Fee Report
As on Date:28-01-2015

=
Court Fee Pay by
i Case No. Party Name Valuation Paid Deficit Fee Date

M.A.C.P./100580/2008 Ravindra Bhaskarrao 500000.00 0 500000.00
Awasarmol
Vs
Ms Transport Corporation of
India Ltd.
M.A.C.P/100042/2010 Shaikh Saber Shaikh 300000.00 0 300000.00
Shabbir
Vs
Bipichandra Balajirao Patil
M.A.C.P/100264/2010 Sk. Naseer Sk.Gaffar 200000.00 0 200000.00
Vs
National Insu. Co. Ltd.
diancakad

Figure 398: Pending Court Fee Report screen

7. The report will display the details given below:

e Case Number
e Party Name

e Valuation

e  Court Fee Paid
o Deficit Fee

e Pay by Date

8. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
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9.17. Police Station wise Pending Cases

I Home #/| 1/ Proceedings Reports [ / 'Y e OO0 0o e C

FeEsin meyisisl -
Disposal Register
List
Non Disposal Case
List

E ] . .
Act Wise Case List Navigation
Register of Fee \ pane
Daily Fee Receipts
Payment Modewise
Report
Disposal Report
Pending Court Fee
Police station wise Click “Police station

TEETYEIES wise pending cases”

= submenu

Appeals
Information

Plead Guilty

FIR Details

Figure 399: Navigation for Police Station wise Pending cases
To access the Police Station Wise Pending Cases screen, follow the steps given below:
1. On the Navigation pane, click the Proceedings Reports menu.
2. Then, click Police Station Wise Pending Cases sub menu. (Refer Figure Number 399)
3. When you click Police Station Wise Pending Cases sub menu, the “Police Station Wise Pending Cases
screen with the View link is displayed. (Refer to Figure Number 400)

4

—
ft / Proceedings Reports / Police station wise pending cases / Report | |Y Coeo®@ec0C

2

Police Station wise Pending Report

Police Station Name: | Select v |

Figure 400: Police Station wise Pending Report screen

Procedure
1. Select the name of the police station from the Police Station Name select box.
2. Click Go button. The system will load the View link. (Refer to Figure Number 401)
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i

Proceedings Reports / Police station wise pending cases /| Report

Police Station wise Pending Report

Police Station Name | AJINTHA-32

M |

View |—C___

View link

Y Ooceeeo

2

Figure 401: Police Station wise Pending Report screen with View link

3. Click the View link. The Police Station Wise Pending Report of the selected Police Station is displayed.

i ) Proceedings Reports / Police station wise pending cases /| Report

SHOW MENU

DISTRICT AND SESSIONS COURT AURANGABAD

Police Station wise Pending Report

PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD

SHRI SUMANT M. KOLHE
Police Station Name- AJINTHA

'Y OQoeeeo

A

S.No. Case Type Case No. Next Date Purpose Party Name
Sessions The State of
1 Case 100136/2010 08-01-2015 Arguments Maharashtra Vs

Sanjay Bhikan Sapkal

Figure 402: Police Station wise Pending Report

4. The report will display the details given below:

e S.No. (Serial Number)
e (Case Type

e Case Number

e Next Date

e Purpose

e Party Name

5. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.

10. DJPMC

Several reports for managing pendency have been made available in the CIS. This option provides the

facility to generate various reports such as Monthly Report, Age Wise Analysis of Pendency, Contested

Disposal Report to name a few, are generated through the following options.
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10.1. Civil

10.1.1. Judge Wise Monthly Report

This report generates Case Type wise pending list for all the Civil Cases, at th
Opening balance, Newly Instituted cases, Cases Disposed, and pending or bal
the period, are shown in this report.

e end of the month. The
ance cases at the end of

DISTRICT AND SESSIONS COURT AURANGABAD

DISTRIC ¥ SHRI SUMANT M. KOLHE
Home £t / DJPMC | | 'Y
Proceedings ol
Reports
DJPMC -] H “« A
Click “Judge wise
”
Monthly Report
Judge Wise y P

Monthly Repot | | submenu

Navigation
——__ Ppane

Balance Sheet

Encao

court 28.01-2015

08 Ooeoec

Figure 403: Navigation for "Judge Wise Monthly Report" screen

To access the Judge Wise Monthly Report screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.

2. Then, click Civil sub menu followed by Judge Wise Monthly Report. (Refer Figure Number 403)

3. When you click Judge Wise Monthly Report sub menu, the “Judge Wise Monthly Report” screen with

the View link is displayed. (Refer to Figure Number 404)

it | DJPMC / Judge Wise Monthly Report /| Report Y =]
Judge wise Monthly Report

\ . -
View link

=
=
=

0@ CoeoeoO0

Figure 404: Judge Wise Monthly Report screen with View link

4. Click View link. The Judge Wise Monthly Report is displayed. (Refer to Figure Number 405)
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SHOW MENU

ft / DJPMC / Judge Wise Monthly Report / Report

DISTRICT AND SESSIONS COURT AURANGABAD

IN THE COURT OF: PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD
Judge wise Pendency and Disposed Report From Date: 01-01-2015 To Date 31-01-2015

5.No. Nature of Case

B @ e L R e

[
gy

13
14
15

Civil Appeal
Misc_Civil Appeal
Civil M.A.
Darkhast
M.ACP.

MACP. M.A.
MACP. Dist.
Req.Civil Suit
Req Dist

Rent Appeal
MANR]L
Contempt
Proceeding
Arbitration R.D
Civil Appeal PPE
MACP
MANR]L

Last Institution
Newly Filed

Bal.

oo o

D000 D000 00D

=

Contested UnContested

cooocoococoooQoo

=]

Disposal

coococoocooocooOooO

(=]

Units Pending

coooeooeoe e

=]

@ Oo0eo®eoO0

5. The report will display the details given below:
S. No. (Serial Number)

10.1.2.

e Nature of Case
e Last Balance

Figure 405: Judge Wise Monthly Report

e Institution Newly Filed

e Disposal (shows Contested and the UnContested cases)

e Units Pending

Contested Disposal Report

This Report generates Case Type wise Contested Disposal Count, for all the Civil Cases, during the

selected period.
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DISTRICT AND SESSIONS COURT AURANGABAD ot B NC2.0
DISTRIC ¥ SHRI SUMANT M. KOLHE cour 28.012015
ft / DJPMC / | | |Y 88 OO0 e o e d

Click “Contested

Contested Disposal Report”
Disposal Report [ ———- submenu

Navigation
pane

Balance Sheet

Figure 406: Navigation for Contested Disposal Report screen

To access the Contested Disposal Report screen, follow the steps given below:

1. On the Navigation pane, click the DIPMC menu.

2. Then, click Civil sub menu followed by Contested Disposal Report. (Refer Figure Number 406)

3. When you click Contested Disposal Report sub menu, the “Judge Wise Monthly Report” screen with
the View link is displayed. (Refer to Figure Number 407)

£t / DJPMC / Contested Disposal Report / Report [ 1Y =] Ve OQoe@eoeao0

Contested Disposal Report

View
——— Viewlink

Figure 407: Contested Disposal Report screen with View link

4. Click the View link. The Contested Disposal Report is displayed. (Refer to Figure Number 408)
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DISTRICT AND SESSIONS COURT AURANGABAD
Contested Disposal Report From:01-12-2015To Date:31-12-2015
IN THE COURT OF:Principal District and Sessions Judge, Abad.

SHRI 5.1.. PATHAN

Nature of

S.No. i Case No. Party Name Disposal Date Disposal Type

1 MAC.P. 100680/2011 Kachrabai Natuba 04-12-2015 JUDGMENT
Mahakal
Vs
Vinayak Devidas
Bhagwat

2 Civil M.A. 100269/2015 Syed Ahmed Syed 08-12-2015 SETTLEMENT BY
Gulab MEDIATION
Vs
Shaikh Abdul Ajaj Haji
Abdul Raheman
3 Civil M.A. 100273/2015 R. K. Consto Project 19-12-2015 CONVICTED
Pvt. Ltd.
Vs
Akola Janta
Commerical Co. Op.

Figure 408: Contested Disposal Report

5. The report will display the details given below:
e S.No. (Serial Number)
e Nature of Case
e Case Number
e Party Name
e Disposal Date
e Disposal Type

10.1.3. Judge wise pending cases

This option provides the facility to view the report which gives an overview of the Judge Wise
pending cases, for all the Civil Cases.
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Case Allocation ol

Case Proceedings @
Litigant Updations @ Nawgatlon BEHS

Proceedings Reports @

DJPME

Judge Wise Pending —_— I'EPOI"t" sub menu

Cases

To access the Judge Wise pending cases screen, follow the steps given below:

e —|

m

Click “Judge wise
pending cases

@ 0Ooeo0eo0

Figure 409: Navigation Judge wise pending cases Report screen

1. On the Navigation pane, click the DIPMC menu.

2. Then, click Civil sub menu followed by Judge wise pending cases. (Refer Figure Number 409).

3. When you click Judge Wise pending cases sub menu, the “Judge Wise pending cases” screen with the
View link is displayed. (Refer to Figure Number 410).

£ | DIPNC / Judge Wise Pending Cases / Report [searh.. Y

Judge wise Pending Cases

View

L) Coeoeeo0

Figure 410: Judge Wise pending cases Report screen with View link

4. Click the View link. The Judge Wise pending cases Report is displayed. (Refer to Figure Number 411).

5. The report will display the details given below:

S. No. (Serial Number)
Case Number

Nature of Case

Ready

Not Ready Case

Total No.
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DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF : Principal District and Sessions Judge, Abad./District Judge-5 and Addl.
Sessions Judge, Abad./District Judge-7 and Addl. Sessions Judge, Abad./Principal District and
Sessions Judge, Abad.
Pending (Civil) As on Date: 01-01-2016

S.No. Case No. Nature of Case Ready Not Ready Case Total No.

No Record Present

Figure 411: Judge Wise pending cases Report

10.1.4. Transferee Court Wise Cases

This option provides the facility to generate the report of list of cases that are transferred from the

current court to another court, during the selected period.

DISTRICT AND SESSIONS COURT AURANGABAD
DISTRIC * SHRI SUMANT M. KOLHE

fx / DJPMC / / [

Click “Transferee Court
Wise Cases” submenu

Transferee Court

Wise Cases Ty ————

Navigation
pane

—_—

Balance Sheet

Enc2o
20.012015 2

0@ OO0 e 0 eCcC

court

Figure 412: Navigation for “Transferee Court Wise Cases” screen
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To access the Transferee Court Wise Cases screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.

2. Then, click Civil sub menu followed by Transferee Court Wise Cases. (Refer Figure Number 412)
3. When you click Transferee Court Wise Cases sub menu, the “Transfer of Cases” screen is displayed.
(Refer to Figure Number 413)

4. By default, current date is displayed in From Date and To Date fields. You can change the date with the
help of calendar control.

1t / DJPMC / Transferee Court Wise Cases |/ Report [ Y =] @ O0ceoeC0C

Transfer of Cases

“From Date: [ 29-01-2015  [&di “To Date: [ 29-01-2015  J&

Figure 413: Transfer of Cases screen
5. Select the Date with the help of calendar control.
6. Click Go button. The system will load the View link. (Refer to Figure Number 414 )

£¥ / DJPMC / Transferee Court Wise Cases / Report [ |Y b @ Ooce o eO0

Transfer of Cases

*From Date: | 12-02-2015 [l *To Date: [ 12022015 [

<
T
=

View link

Figure 414: Transfer of Cases screen with View link

7. Click the View link, the system will load the Court Wise Transfer of Cases report according to the
selected period. (Refer to Figure Number 415)
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X / DJPMC / Transferee Court Wise Cases / Report

S.No. Case Type Case No.

SHOW MENU

1 MACP. 100328/2014

2 MACP. 100737/2014

3 MACP. 100108/2011

4 MACP. 100148/2014

5 MACP. 100477/2014

6 MACP. 100356/2011

1Y B

DISTRICT AND SESSIONS COURT AURANGABAD
From The Court Of: Principal District and Sessions Judge, Abad.

SHRI SUMANT M. KOLHE

Court wise Transfer To 16-12-2014 To 12-02-2015

Date of Transfer To-Court-Judge

02-02-2015

02-02-2015

02-02-2015

02-02-2015

02-02-2015

02-02-2015

8-District Judge-6 and Asst. Sessions Judge
Abad.

8-District Judge-6 and Asst. Sessions Judge
Abad.

8-District Judge-6 and Asst. Sessions Judge
Abad.
8-District Judge-6 and Asst. Sessions Judge
Abad.
8-District Judge-6 and Asst. Sessions Judge
Abad.

8-District Judge-6 and Asst. Sessions Judge
J\uﬂ

(2}

Ooceoeo0

Figure 415: Court Wise Transfer Report

8. The report will display the details given below:

e S.No. (Serial Number)
e (Case Type

e (Case No.

e Date of Transfer

e To-court-judge

10.1.5. Transferor Court Wise Cases

This option provides the facility to generate the report of list of cases that are transferred from the

other courts to the current court, during the selected period.

Page 373 of 494




Court User Manual

DISTRICT AND SESSIONS COURT AURANGABAD court ENQ_@.D
DISTRIC SHRI SUMANT M. KOLHE wour 29.01-2015 i)
Home fi / DIPMC | | Y 0@ 0o e o e(
Proceedings ob
Reports
DJPMC -]

Click “Transferor Court

Transferor Court Wise Cases” submenu
Wise Cases T —

Navigation
———— Dpane

Balance Sheet

Figure 416: Navigation for Transferor Court Wise Cases
To access the Transferor Court Wise Cases screen, follow the steps given below:

1. On the Navigation pane, click the DIPMC menu.

2. Then, click Civil sub menu followed by Transferor Court Wise Cases. (Refer Figure Number 416)

3. When you click Transferor Court Wise Cases sub menu, the “Transfer of Cases” screen is displayed.
(Refer to Figure Number 417)

4. By default the current date is displayed in the From Date and To Date fields. You can change the date
with the help of calendar control.

f¥ / DJPMC / Transferor Court Wise Cases / Report [ 1Y ] @ OO0 ® o eO0

Transfer of Cases

“From Date: [ 29012015 [ “To Date: [ 29012015 | |2

Figure 417: Transfer of Cases screen

5. Select From Date and To Date with the help of calendar control.
6. Click Go button. The system will load the View link. (Refer to Figure Number 418)
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f¥ / DJPMC / Transferor Court Wise Cases / Report | Y O @ Ooc e oeO0

Transfer of Cases

*From Date: [ 20-01-2015 |4 *To Date: | 20-01-2015 [ ﬂ
v

iew
\
View link

Figure 418: Transfer of Cases screen with View link

7. Click the View link, the Court Wise Transfer of Cases report according to the selected period is
displayed. (Refer to Figure Number 419)

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: Principal District and Sessions Judge, Abad.
SHRI S.L. PATHAN
Court wise Transfer From 01-01-2014 To 21-12-2015

Date of
S.No. Case Type Case No. Transfer From-Court-Judge

1 Cri.Appeal 100027/2011  08-01-2014  4-District Judge-2 and Addl. Sessions Judge,
Abad.

2  Cri.Appeal 100032/2011  08-01-2014  4-District Judge-2 and Addl. Sessions Judge,
Abad.

3 Cri.Appeal 100067/2011  08-01-2014  3-Adhoc District Judge 1 Asst. Sessions
Judge Abad.

4  Cri.Appeal 100252/2011  08-01-2014  5-District Judge-4 and Addl. Sessions Judge,
Abad.

5 Cri.Appeal 100068/2012  08-01-2014  5-District Judge-4 and Addl. Sessions Judge,
Abad.

Figure 419: Court Wise Transfer Report

8. The report will display the details given below:

S. No. (Serial Number)
e (Case Type

e Case Number

e Date of Transfer

e From-Court-Judge

10.1.6. Case List Civil

This option provides the facility to generate a list of Civil Cases details.
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DISTRICT AND SESSIONS COURT AURANGABAD ot ENC2.0
DISTRIC ¥ SHRI SUMANT M. KOLHE wour 20.01-2015 2
Home ft / DIPMC [ | | Y e®@ Ooeowe
Toos
DJPMC °

Click “Case List
Case List Civil —— civil” Submenu

Navigation
T ——_ pane

Balance Sheet

Menthly Statement

Figure 420: Navigation for "Case List Civil" screen
To access the Case List Civil screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.
2. Then, click civil sub menu followed by Case List Civil. (Refer Figure Number 420).
3. When you click Case List Civil sub menu, the “Civil Case List” screen with the View link is displayed.
(Refer to Figure Number 421).

X | DJPMC / Case ListCivil / Report | Y 0 ®@®e Oo e oeO0

Civil Case List
; View link
View

Figure 421: Civil Case List with View link

4. Click the View link, the Case List Civil report is displayed. This report will display all the details of the
pending Civil cases. (Refer to Figure Number 422).
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f / DJPMC / Case List Civil / Report

S.No. Case Type

SHOW MENU

1) Civil Appeal
2) Civil Appeal
3) Civil Appeal
4) Civil Appeal
5) Civil Appeal
6) Civil Appeal
7 Civil Appeal
8) Civil Appeal
9) Civil Appeal

10)  Civil Appeal
11)  Civil Appeal
12)  Civil Appeal
13)  Civil Appeal
14)  Civil Appeal
15)  Civil Appeal

DISTRICT AND SESSIONS COURT AURANGABAD

Case List

PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD

SHRI SUMANT M. KOLHE
As on Date:29-01-2015

Case No.  Next Date Purpose

100099/2007 13-01-2015 Hearing
100249/2008 03-01-2015 Judgment
100317/2009 07-01-2015 Hearing
100003/2010 07-01-2015 Hearing
100008/2010 08-01-2015 Hearing
100025/2010 23-01-2015 FILING OF V.P.
100028/2010 14-01-2015 Hearing
100031/2010 02-01-2015 Hearing
100037/2010 12-01-2015 Hearing
10004042010 23-01-2015 Awaiting R and P
100045/2010 05-01-2015 Hearing
100066/2010 02-01-2015 Hearing
100075/2010 27-01-2015 Hearing
100082/2010 16-01-2015 Hearing
100086/2010 19-01-2015 Hearing

Y 0 @@

Coeeo@e0

Figure 422: Civil Case List report

5. The report will display the details given below:

e S. No. (Serial Number)
e (CaseType

e (Case Number

e Next Date

e Purpose

10.1.7. Unit Wise Civil Disposal

This option provides the facility to generate Unit Wise Disposal report of civil cases.
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DISTRICT AND SESSIONS COURT AURANGABAD court = NC2.0
DISTRIC * SHRI SUMANT M. KOLHE : 29-01-2015

Home ft / DJPMC / | | Y e@ 0o0eo0e
Proceedings ob
Reports
DJPMC -]

Navigation

——__ pane

Click “Unit Wise
Unit Wise Civil Civil Case Disposal”
Disposal
———— submenu

Balance Sheet

Figure 423: Navigation for “Unit Wise Civil Case Disposal" screen
To access the Civil Unit Wise Disposed Report screen, follow the steps given below:

1. On the Navigation pane, click the DIPMC menu.

2. Then, click Civil sub menu followed by Unit Wise Civil Disposal. (Refer Figure Number 423)

3. When you click Unit Wise Civil Disposal sub menu, the “Civil Unit wise Disposed Report” screen is
displayed. (Refer to Figure Number 424)

4. By default the current date is displayed in the From Date and To Date fields. You can change the date
with the help of calendar control.

£ / DJPMC / Unit Wise Civil Disposal / Y 0 @@ O CceoecC

Civil Unit wise Disposed Report

‘From Date: | 29-01-2015 [ To Date: [ 20012015 | 2R

Figure 424: Civil Unit Wise Disposed Report screen

5. Select the Date with the help of calendar control.
6. Click Go button. The system will load the View link. (Refer to Figure Number 425)
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£ / DJPMC / Unit Wise Civil Disposal / Y I @@ O o0OeoeO0

Civil Unit wise Disposed Report

*From Date: [ 20012015 |4 To Date: [ 23012015 [l ﬂ

View —_—
View link

Figure 425: Civil Unit Wise Disposed Report with View link

7. Click the View link, the system will load the Civil Unit Wise Disposed Cases Report according to the
selected period. (Refer to Figure Number 426)

£ / DJPMC / Unit Wise Civil Disposal / [ 'Y 0 @e Ooceoe0

SHOW MENU

DISTRICT AND SESSIONS COURT AURANGABAD
Civil Unit wise Disposed Cases for:23-SHRI SUMANT M. KOLHE
From:-16-12-2014 Te:29-01-2015

S.No. Case Type/Case No. Date of Registration Date of Disposal Units
1 Civil Appeal/100068/2011 10-02-2011 20-12-2014 1.50
2 Civil Appeal/100097/2011 24-02-2011 20-12-2014 1.50
3 Civil Appeal/100232/2012 05-04-2012 16-12-2014 1.50
1 Civil M.A./100337/2012  16-08-2012 16-12-2014 1.00
5 Civil M.A./100388/2014 19-11-2014 19-12-2014 0.20
6 M.A.C.P,/100252/2009 01-04-2009 22-12-2014 1.44
7 M.AC.P/100311/2012 25-04-2012 30-12-2014 1.20
8 M.AC.P/100337/2012 09-05-2012 19-12-2014 1.20
9 M.A.C.P./100493/2010 22-07-2010 20-12-2014 1.20
10 M.A.C.P/100582/2010 23-08-2010 30-12-2014 1.20
11 M.A.C.P/100736/2011 16-09-2011 24-12-2014 0.00
12 M.AC.P/100737/2011 16-09-2011 24-12-2014 0.00
13 MACP. M.A./100041/2014 29-12-2014 29-12-2014 0.00

Total Cases of Unit: 11.94

Figure 426: Civil Unit Wise Disposed Cases Report

8. The report will display the details given below:

e S.No. (Serial Number)

e (Case Type/Case Number
e Date of Registration

e Date of Disposal

e Units
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10.1.8. Unit Wise 1A Disposal

Home ft / DJPMC /| Y e®@ Ooeowe
Proceedings ob
Reports
DJPMC -]
Navigation
——___ Ppane

Bnsels Click “Unit Wise IA
Disposal ) ”
Disposal” submenu

Balance Sheet

Figure 427: Navigation for "Civil Unit Wise IA Disposed Report
To access the Unit Wise IA Disposal screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.
2. Then, click Civil sub menu followed by Unit Wise IA Disposal. (Refer Figure Number 427)
3. When you click Unit Wise IA Disposal sub menu, the “Civil Unit Wise IA Disposed Report” screen is
displayed. (Refer to Figure Number 428)

4. By default the current date is displayed in the From Date and To Date fields. You can change the date
with the help of calendar control.

X / DJPMC / Unit Wise IA Disposal / Report | |Y ] @@ O 0@ 0o @O0

Civil Unit wise |A Disposed Report
*From Date: [ 20012015 |5*To Date: [ 29-01-2015 [ ﬂ

Figure 428: Civil Unit Wise IA Disposed Report
5. Select the Date with the help of calendar control.

6. Click Go button. The system will load the View link. (Refer to Figure Number 429)
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& / DJPMC / Unit Wise IA Disposal / Report | Y 0 @@ Cocoe o e 0O

Civil Unit wise |A Disposed Report

*From Date: [ 23-12.2014  [e4To Date: [ 29012015 [ E

View

View link

Figure 429: Civil Unit Wise IA Disposed Report with View link
7. Click the View link and the system will load the details in the report. (Refer to Figure Number 430)

DISTRICT AND SESSIONS COURT AURANGABAD
Civil Unit wise Disposed IA's for: SHRI S.L. PATHAN
From:21-12-2014 To: 21-12-2015

Case Type/Case Date of . :
S.No. No. IA No. Registration Date of Disposal Units
1 201201003682013 1/2014 29-12-2014 29-12-2014 0.20
201201002882014  1/2014 29-04-2014 28-01-2015 0.20
3 201201002242014  1/2014 25-03-2014 23-01-2015 0.20

Total Cases of Unit: 0.6

Figure 430: Civil Unit Wise IA Disposed Report

8. The report will display the details given below:

S.No. (Serial Number)
Case Number

IA No. (Number)
Date of Registration
e Date of Disposal

o Units

e Total Cases of Unit

10.2. Criminal

10.2.1. Judge Wise Monthly Report

The report generates Case type wise pending list for all the Criminal Cases, at the end of the month.
Opening balance, Newly Instituted cases, Cases Disposed, and pending or balance cases at the end of
the period, are shown in this report.
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DISTRICT AND SESSIONS COURT AURANGABAD ourt B NC2.0
DISTRIC ¥ SHRI SUMANT M. KOLHE cour 29.01-2015
e £ | DJPMC | / | Y 00 00000 cC
Proceedings o
Reports
DJPMC -]
[+
& Click “Judge

Judge Wise Wise” sub menu
Menthly Report \

Navigation
——__ Ppane

Balance Sheet

Figure 431: Navigation for "Judge Wise Monthly Report" screen
To access the Judge Wise Monthly Report screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.
2. Then click, Criminal sub menu followed by Judge Wise Monthly Report. (Refer Figure Number 431).
3. When you click Judge Wise Monthly Report sub menu, the “Judge Wise Monthly Report” screen with
the View link is displayed. (Refer to Figure Number 432).

£t / DJPMC / Judge Wise Monthly Report / Report [ Y ] @@ O oOe@eoe®O0

Judge wise Monthly Report
Niew View link
—

Figure 432: Judge Wise Monthly Report screen with View link

4. Click the View link, the Judge Wise Pendency and Disposed Report according to the selected period is
displayed. (Refer to Figure Number 433).
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f¥ / DJPMC / Judge Wise Monthly Report / Report

SHOW MENU

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD

Judge wise Pendency and Disposed Report From Date: 01-01-2015 To Date 31-01-2015

Last Institution

S.No. Nature of Case Bal. Newly Filed

Contested UnContested

1 Sessions Case 24 0 0
2 Cri.Appeal 5 0 0
3 Cri.Rev.App. 12 0 0
4 Cri.M.A. 8 0 0
5 NDPS. S. Case 0 0 0
6 Cri.Bail Appln. 0 0 0

Disposal

oo oo oo

[ T e Y e [ e Y o Y e |

Units Pending

24

12

Oocoeo®@eo0

Figure 433: Judge Wise Monthly Report

5. The report will display the details given below:

e S. No. (Serial Number)
e Nature of Case
Last Balance

e |Institution Newly Filed

e Disposal (shows Contested and the UnContested cases)
e Units

e Pending

10.2.2. Contested Disposal Report

The report generates Case Type wise Contested Disposal Count, for all the Criminal Cases, during the

selected period.
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~ . DISTRICT AND SESSIONS COURT AURANGABAD court Logout B NC2.0
e( OHI‘?LS DISTRIC SHRI SUMANT M. KOLHE 29.01-2015 2
Home & fx/DJPMC /| [ 'Y 0 OO0 e 0 ecC

N

Eocs (+]
Proceedings

Litigant
Updations

Proceedings

Click “Contested
Contested

Disposal Report \ Disposal Report”
sub menu

Navigation
pane

[

Balance Sheet

[
x

Figure 434: Navigation for "Contested Disposal Report" screen
To access the Contested Disposal Report screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.
2. Then, click Criminal sub menu followed by Contested Disposal Report. (Refer Figure Number 434)

3. When you click Contested Disposal Report sub menu, the “Contested Disposal Report” screen with the
View link. (Refer to Figure Number 435)

i / DJPMC / Contested Disposal Report /| Report | 1Y 0 @@ Ooeo©ecC0

Contested Disposal Report
View Vi link
—— Viewlin

Figure 435: Contested Disposal Report with View link

4. Click the View link, the Contested Disposal Report according to the selected period is displayed. (Refer
to Figure Number 435)
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DISTRICT AND SESSIONS COURT AURANGABAD

Contested Disposal Report From:01-12-2013To Date:31-12-2013
IN THE COURT OF:Principal District and Sessions Judge, Abad.

Cri.Rev.App.

Cri.M.A.

CriM.A.

SHRI 5.L. PATHAN

S.No. Nature of Case Case No. Party Name

100217/2011 Mirza Khaled Baig Abdulla
Baig
Vs
The State of Maharashtra

10017172013 Santosh Rustum Wakle
Vs
Meerabai Santosh Wakle

100196/2013 Gangasagar Abarao Aaglave
Vs
The State of Maharashtra

Disposal Date Disposal Type

20-12-2013

18-12-2013

20-12-2013

JUDGMENT

OTHERWISE

OTHERWISE

10.2.3.

Figure 436: Contested Disposal Report

The report will display the details given below:

S. No. (Serial Number)

o Nature of Case
e Case Number
e Party Name

e Disposal Date
e Disposal Type

Judge wise pending Cases

This option provides the facility to view the report which gives an overview of the Judge Wise
pending cases, for all the Criminal Cases.
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DISTRICT AND SESSIONS COURT AURANGABAD Enc2.o
Supuser

DISTRICT + SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/SMT S.5. NAIR/SHRI T.V. NALAWADE e 31122015 |
N & ouemc [earch. Y @ OCoeoeo
Proceedings Reports €l
DJPIMC -}

0w .
Click “Judge Wise

pending cases
Judge Wise Pending \ report" Sub menu

Cases

Balance Sheet Navigation pane

Monthly Statement

Figure 437: Navigation Judge wise pending cases Report screen

To access the Judge Wise pending cases screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.

2. Then, click Criminal sub menu followed by Judge Wise pending cases. (Refer Figure Number 437).
3. When you click Judge Wise pending cases sub menu, the “Judge Wise pending cases” screen with the
View link is displayed. (Refer to Figure Number 438).

ft 1 pIPMIC 4 Judge Wise Pending Cases | Report \:I Y

Judge wise Pending Cases

H @ Coeoeo

View

Figure 438: Judge Wise pending cases Report screen with View link

4. Click the View link. The Contested Disposal Report is displayed. (Refer to Figure Number 439).
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DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: Principal District and Sessions Judge, Abad./District Judge-5 and Addl.
Sessions Judge, Abad./District Judge-7 and Addl. Sessions Judge, Abad./Principal District and
Sessions Judge, Abad.
Pending (Criminal) As on Date: 01-01-2016

S.No. Case No. Nature of Case Ready Not Ready Case Total No.

No Record Present

Figure 439: Judge Wise pending cases Report

5. The report will display the details given below:
S. No. (Serial Number)

e Case Number

e Nature of Case

e Ready
e Not Ready Case
e Total No.
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10.2.4. Case List Criminal

DISTRICT AND SESSIONS COURT AURANGABAD court ENC__@.D
DISTRIC * SHRI SUMANT M. KOLHE . 20012015 &

o ft 1 DIPMC / | | Y 00 Coeo0e

Click “Case List
Case List Criminal Criminal” sub
menu
Balance Sheet - o
Navigation

T npane

Menthly Statement
Cases Listed

Unit Details

Moster List <

Figure 440: Navigation for "Case List" screen
To access the Case Wise Criminal screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.
2. Then, click Criminal sub menu followed by Case Wise Criminal. (Refer Figure Number 440)

3. When you click Case Wise Criminal sub menu, the “Case List” screen with the View link is displayed.
(Refer to Figure Number 441)

¥ / DJPMC / Case List Criminal / Report | 1Y 0 @@ O Cceoeo

Case List
View |- View link

Figure 441: Case List screen with View link

4. Click the View link, the system will load the Case list Criminal Report according to a particular date.
(Refer to Figure Number 442).
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DISTRICT AND SESSIONS COURT AURANGABAD

S.No. Case Type

1) Sessions Case
2) Sessions Case
3) Sessions Case
4) Sessions Case
5) Sessions Case

Case List
Principal District and Sessions Judge, Abad.
SHRI 5.L. PATHAN
As on Date:21-12-2013

Case No. Next Date Purpose

100239/2013 09-12-2015 Evidence
100301/2013  04-12-2015 Charge

100353/2013 03-12-2015 Evidence Part Heard
100195/2014  30-12-2015 Charge

100242/2014  09-12-2015 Charge

Figure 442: Case List Report

5. The report will display the details given below:
S. No. (Serial Number)

[ ]

e (Case Type
e Case Number
e Next Date
e Purpose

Page 389 of 494




Court User Manual

10.2.5. Unit Wise Criminal Disposal

DISTRICT AND SESSIONS COURT AURANGABAD ourt EnC2.0
DISTRIC + SHRI SUMANT M. KOLHE cour 29.01-2015
Home ft / DJPMC [ | | 1Y 80 OoeoecC
DJEMC O
[
T P Click “Unit Wise
Unit Wise Criminal .. . ”
Disposal Criminal Disposal

\ il (ERET

Balance Sheet

Monthly Statement NaVigation
Cases Listed T —__ pane

Unit Details
Maoster List

Maoster List
Maharastra -

Figure 443: Navigation for Criminal Unit Wise Disposed Report

To access the Unit Wise Criminal Disposal screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.
2. Then, click Criminal sub menu followed by Unit Wise Criminal Disposal. (Refer Figure Number 443).
3. When you click Unit Wise Criminal Disposal sub menu, the “Criminal Unit Wise Disposed Report”
screen is displayed. (Refer to Figure Number 444).

4. By default the current date is displayed in the From Date and To Date is displayed. You can change the
date from the calendar control.

X / DJPMC / Unit Wise Criminal Disposal / Report | 1Y @ Coeoeo

Criminal Unit Wise Disposed Report

*From Date: | 29-012015 [ To Date: | 29-01-2015 [

Figure 444: Criminal Unit Wise Disposed Report

5. Select the Date with the help of calendar control.
6. Click Go button. The system will load the View link. (Refer to Figure Number 445).
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1t / DJPMC / Unit Wise Criminal Disposal /| Report

Y O @ Ooceoe®O0

Criminal Unit Wise Disposed Report

*From Date: [ 23-12.2014  |E8"To Date: | 29-01-2015 jﬂ

View

T Viewlink

Figure 445: Criminal Unit Wise Disposed Report screen with View link

7. Click the View link and the Criminal Unit Wise Disposed Cases report for a selected period of time is

displayed. (Refer to Figure Number 446).

% / DJPMC / Unit Wise Criminal Disposal / Report

SHOW MENU

1Y 0 ® Ooeo@e@o0

DISTRICT AND SESSIONS COURT AURANGABAD
Criminal Unit Wise Disposed Cases For:23-SHRI SUMANT M. KOLHE

S.No. Case Type/Case No.

1 Cri.M.A./100258/2014

From:-23-12-2014 To:29-01-2015
Date of Registration Date of Disposal Units

23-12-2014 24-12-2014 0.00

Figure 446: Criminal Unit Wise Disposed Report

8. The report will display the details given below:

e S.No. (Serial Number)

e Case Type/Case Number
e Date of Registration

e Date of Disposal

e Units

Page 391 of 494




Court User Manual

10.2.6. Unit Wise CRLMP Disposal

DISTRICT AND SESSIONS COURT AURANGABAD ourt ®nc20
DISTRIC ~ SHRI SUMANT M. KOLHE cour 20-01-2015 2
e ft / DJPMC / | | Y 8@ Coeoe
DJPMC on
Navigation
Click “Unit Wise
Unit Wise CRLMP CRLMP Disposal” sub
Disposal menu
Balance Sheet

Monthly Statement
Cases Listed

Unit Details
Moster List

Moster List
Maharastra

Figure 447: Navigation for "Unit Wise CRLMP Disposal" screen

To access the Unit Wise CRLMP Disposal screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.
2. Then, click Criminal sub menu followed by Unit Wise CRLMP Disposal. (Refer Figure Number 447).
3. When you click Unit Wise CRLMP Disposal sub menu, the “Unit Wise CRLMP Disposal” screen is
displayed. (Refer to Figure Number 448).
4. By default the current date is displayed in the Today’s Date field. You can change the date with the help
of calendar control.

¥ / DJPMC / Unit Wise CRLMP Disposal / Report | Y 0 @ OoeoeO0

Unit Wise CRLMP Disposal

*From Date: | 12-02-2015 | To Date: | 12-02-2015 [

Figure 448: Criminal Unit Wise Disposed Report screen

5. Select the Date with the help of calendar control.
6. Click Go button. The Unit Wise CRLMP Disposal Report is displayed. (Refer to Figure Number 449)
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LN o= Lo b =

S.No.

DISTRICT AND SESSIONS COURT AURANGABAD
Unit Wise CRLMP Disposed For: SHRI S.L. PATHAN

Case Type/Case
No.

201501002422014
201501001952014
201501001442014
201501000262014
201501000222015

CRLMP NO

1/2015
1/2014
1/2014
1/2014
1/2015

Date of
Registration

20-01-2015
28-07-2014
31-05-2014
04-03-2014
18-02-2015

From:21-12-2013 To: 21-12-2015

Date of Disposal Units

27-01-2015 0.20
05-08-2014 0.20
16-06-2014 0.20
04-03-2014 0.20
03-03-2015 0.20
Total Cases of Unit: 1

7. The report will display the details given below:
S. No. (Serial Number)

10.3.

10.3.1.

Figure 449: Unit Wise CRLMP Disposal Report

e (Case Type/Case Number

e CRLMP No. (Number)
e Date of Registration

e Date of Disposal
e Units
e Total Cases of Unit

Summary Reports

Summary reports which are used by the management to monitor the functioning of the courts are

generated through this option.

Summary of Establishments

This option generates the Summary Report for the entire Establishment as on date. Various parameters
like the number of cases under objection, undated cases etc. can be monitored through this option.
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~ ) DISTRICT AND SESSIONS COURT AURANGABAD l Logout B NC2.0
eCourtlS oisric SHRI SUMANT M. KOLHE cour 20.012015 24
Home & fx/DIPMC ]/ | Y 8@ Oo0oe0ec

-

Case
Proceedings

Click “Summary of

Summary of A ”
Establishment | = Establishment” sub
menu

Navigation

Balance Sheet \ pane

FH

Monthly Statement | ¥

Figure 450: Navigation for "Summary Report of District Court" screen

To access the Summary Report of District Court screen, follow the steps given below:
1. Onthe Navigation pane, click the DIPMC menu.
2. Then, click Summary Reports sub menu followed by Summary of Establishment. (Refer Figure Number
450)
3. When you click Summary of Establishment sub menu, the “Summary Report of District Court” screen
with the View link is displayed. (Refer to Figure Number 451)

£ / DJPMC / Summary of Establishment / Report | Y E e Ooo@o0ceo

Summary Report of District Court

View —__ View link

Figure 451: Summary Report of District Court screen

4. Click the View link and the system will load the Summary Report of District Court report for current
date. (Refer to Figure Number 452)
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1t / DJPMC / Summary of Establishment / Report hd =] (77 Ooc@eoceo0

DISTRICT AND SESSIONS COURT AURANGABAD

Summary Report of District Court:29-01-2015

Particulars Total Cases
Total Cases Under Objection 0
Total Cases Under Rejection 0
Total Un-Reqistered Cases 178
Total Un-Allocated Cases 38
Total Undated cases 293
Total Unready Copies 0
Total Undelivered Copies 0
Total Excessive Dated Cases (More Than 3 Months) 0
Taotal Pending Cases (Registered) Over 10 Years V]
Taotal Pending Cases (Registered) Over 5 Years 15
Total Pending Cases (Registered) Over 2 Years 151
Total Pending Cases (Registered) 301
Total Judges (Including Vacant Courts) 1
Total Cases of Senior Citizen 41
Total Pending Cases of Open Categary 0
Total Cases of SC Category 0
Total Cases of ST Category 0
Total Cases of OBC Category 0
Total Cases of NT Category 0
Total Cases of Other Category 0
Total Cases Filed by Male 232
Total Cases Filed by Female 39

Figure 452: Summary Report of District Court

5. The report will display the details given below:

Particulars
Total Cases

10.3.2. Establishment at a Glance
This report generates the monthly summary report for the selected month, for the entire establishment.

Various parameters like number of Cases disposed, Cases of open category, etc. in the current month

are compared with the already existing statistics.
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DISTRICT AND SESSIONS COURT AURANGABAD

court ELin
DISTRIC v SHRI SUMANT M. KOLHE : 29.01-2015
Home ft/ DJPMC / | Y 00 Ooeoec

N

H B EEL

_ Click
Establishment at “Establishment at a

a Glance \
Glance” sub menu

Balance Sheet

FH =

Navigation
Monthly Statement \
Cases Listed R
Unit Details

Moster List

Moster List
Maharastra

Figure 453: Navigation for "Establishment at a Glance (Report)" screen
To access the Establishment at a Glance screen, follow the steps given below:
1. On the Navigation pane, click the DJIPMC menu.

2. Then click, Summary Reports sub menu followed by Establishment at a Glance. (Refer Figure Number
453).

3. When you click Establishment at a Glance sub menu, the “Court Establishment at a Glance” screen is
displayed. (Refer to Figure Number 454).

4. By default Jan is displayed in the Month field and the current year is displayed in the Year field.

5. You can change the month from the Month select box.

f¥ / DJPMC / Establishment ata Glance /| Report | |Y ] @ OO ®@ @ eo0

Court Establishment at a Glance

Maonth | Jan v |‘r'ea|' | 2015 '|

Figure 454: Court Establishment at a Glance screen
6. Select the Month from the Month select box.

7. Select year from the Year select box.

8. Click Go button. The system will display the View link. (Refer to Figure Number 455)
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¥ / DJPMC / Establishment at a Glance / Report | | Y

Court Establishment at a Glance

Month: | Dec ¥ | Year | 2014 '|

| Go |
B View link

0 @ O0e@eO0

Figure 455: Court Establishment at a Glance

9. Click View link. The system will display the Court Establishment at a Glance report of a particular date.

(Refer to Figure Number 456).

£t / DJPMC / Establishment at a Glance / Report | Y

DISTRICT AND SESSIONS COURT AURANGABAD

Court Establishment at a Glance As on Date:30-01-2015

Previously Filed

:

E Total Cases Filed 63754
Total Cases Registered 63285
Total Cases Disposed 50269
Total Cases of Senior Citizen 528
Total Cases of Open Category 0
Total Cases of SC Category 0
Total Cases of ST Category 0
Total Cases of OBC Category 0
Total Cases of NT Category 0
Total Cases of Other Category 0
Total Cases Filed by Male 7784

0 @ Oceo®eo0

Current Month

556
453
742

(= = R == = = = |

180

Figure 456: Court Establishment at a Glance Report

10. The report will display the Total Cases which are Previously Filed and the number of cases that are filed

in the Current Month.
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10.3.3. Undated Cases Report

This report generates the list of the undated cases as on date. You can view the Undated Cases Report
for Civil, Criminal, or Both types of cases.

DISTRICT AND SESSIONS COURT AURANGABAD ot ENC2.0
DISTRIC + SHRI SUMANT M. KOLHE cour 30.01-2015 22
Home ft / DJPMC / | Y 0 Oo00e@C
Proceedings ok
Reports
DJPMC -
[

Click “Undated
Cases Report”
sub menu

Undated Cases
Report

Balance Sheet

Menthly Statement
Cases Listed

Unit Details
Moster List

Moster List
Maharastra

Navigation
pane

Figure 457: Navigation for “Undated Cases Report” screen

To access the Undated Cases Report screen, follow the steps given below:
1. On the Navigation pane, click the DJIPMC menu.
2. Then, click Summary Reports sub menu followed by Undated Cases Report. (Refer Figure Number 457)
3. When you click Undated Cases Report sub menu, the “Undated Cases Report” screen with the View
link is displayed. (Refer to Figure Number 458)

4. You can view the Undated Cases Report for Civil cases, Criminal cases, or Both the types of cases in a
single Undated Cases Report.

5. By default Both is displayed as the selected option. You can choose Civil or Criminal by selecting their
respective radio buttons.

£t / DJPMC / Undated Cases Report / Report | 1Y 0 @@ O oe o eo0

Undated Cases Report
®  Both Civil Criminal

— View link
i
gy

Figure 458: Undated Cases Report screen
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6. Select the radio button for Civil, Criminal or Both to view the Undated Cases Report for them

individually.
7. Click the View link. The Undated Cases Report for the selected case type of a particular date is
displayed.
ft / DJPMC / Undated Cases Report / Report 1Y ] @ O 0ceoeC

DISTRICT AND SESSIONS COURT AURANGABAD
Undated Case List of:
PRINCIPAL DISTRICT AND SESSIONS JUDGE AURANGABAD
SHRI SUMANT M. KOLHE
As on Date:30-01-2015

S.No. Case No. Party Name Next Date

SHOW MENU

Sharad Vitthal Pawar Vs Mohammad
Farooq Sk.Mohammad Kayyum

Nagpal Projects Construction Pvt Ltd
2) Civil Appeal/100099/2007 Vs Municipal Carporation Aurangabad 13-01-2015
Ors

Ravindra Bhaskarrao Awasarmol Vs
3) M.A.C.P./100580/2008 Ms Transport Corporation of India 03-01-2015
Ltd.

1) M.A.C.P./100754/2006 07-01-2015

Figure 459: Undated Case List Report

8. The report will display the details given below:
e S. No. (Serial Number)

e (Case No.
e Party Name
e Next Date

10.3.4. Disposal and Institution

This report gives case type wise summary of all the cases that are instituted and disposed off, during the
selected period. Cases that are pending at the beginning of period (opening balance) and closing balance
are also displayed in the report.
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" —— DISTRICT AND SESSIONS COURT AURANGABAD . out [# NC2.0
P Py [y Z ot ]
TP DISTRIC ¥ SHRI SUMANT M. KOLHE e 30.01-2015
Home #&| fx /DJPMC / / Y 00 C0eeec
(-]~
Click “Disposal and
e o Institution” sub
D.‘.‘l-IdIIL.Iﬂ DI‘;I:I:[ menu
Maonthly Statement
Cases Listed
Unit Details
Moster List Navigation
Moster List \ pane
Maharastra
Data Health Card
—

Figure 460: Navigation for Disposal/Institution Report screen

To access the Disposal/Institution Report screen, follow the steps given below:
1. On the Navigation pane, click the DJIPMC menu.
2. Then, click Summary Reports sub menu followed by Disposal and Institution. (Refer Figure Number

460)
3. When you click Disposal and Institution sub menu, the “Disposal and Institution Report” screen with

the View link is displayed. (Refer to Figure Number 461)
4. By default the current date is displayed in From Date and To Date fields.

ft / DJPMC / Disposal and Institution / Report | Y =] L) OQoce@®@eo0

Disposal/lnstitution Report
& Civil Criminal

*From Date: 30012015 [ “To Date: 30-01-2015 [

Figure 461: Disposal/Institution Report screen
5. You can change the From Date and To Date input from the calendar control.

6. Click Go button. The system will load the View link.
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£ / DJPMC / Disposaland Institution / Report Y = @ Ooceoe0
Disposalllnstitution Report
* Civil Criminal
‘From Date: | 30-01-2015  [i “To Date: EEE ] Go |
View

View link [/

Figure 462: Disposal/Institution Report screen with View link

7. Click the View link, the Disposal /Institution Report for the selected period is displayed.

ft / DJPMC / Disposal and Institution / Report | 'Y = o Qoeoeo0

List of Case Types

Pending at
the Instituted Disposed off
S.No. Cases Beginning during the dlsl?'].;ig the RL:;:t;t:lglg Ml?nlt‘;iSIZOl d 1to 3 Years Yt::.‘atrc; g{ d Y(;:f; (1;]] d Total
of Half Period Period
Period
=l
i 1 Civil Appeal 18 0 0 103 0 586 0 0 707
E 2 Misc.Civil Appeal 18 0 0 112 0 370 0 0 500
% 3 Civil M.A. 19 0 0 180 0 902 0 0 1101
4 Civil Revn. 0 0 0 0 0 1 0 0 1
5 Civil Suit 0 0 0 0 0 0 0 0 0
6 Marriage Petn. 0 0 0 0 0 0 0 0 0
7 Land Ref. 0 0 0 30 0 453 0 0 483
8 Darkhast 0 0 0 0 0 0 0 0 0
] L.R.DKST. i 0 0 7 0 0 0 0 15

Figure 463: Disposal/Institution Report

8. The report will display the details given below:

e S.No. (Serial Number)

e C(Cases

e Pending at the Beginning of Half Period
e |Instituted during the Period

e Disposed off during the Period

e Less than 6 Months Old

e 6to 12 Months Old

e 1to3Years

e 3to10YearsOld

e Over 10 Years Old
e Total

10.4. Balance Sheet

This option provides the facility to generate the Balance Sheet of the court. The list of cases pending as
on date in a particular court is generated. The report is generated Case Type wise, Case Nature wise,
and Year wise. Classification based on Ready (R), Unready (U) and Stayed matters is also generated. At
the end of the Balance Sheet, Case Type wise, Year wise summary is also generated.
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- : DISTRICT AND SESSIONS COURT AURANGABAD - Logout BNC2.0
eCourtlS oismwic ~ SHRI SUMANT M. KOLHE Lot 30-01-2015 =
Hesie 4| fx/osemc 1 [Sear! | Y @0 0Ooce o e q
Litigant
Updations

Navigation

Balance Sheet Click “Balance
T B Sheet” sub menu
Monthly Statement
Cases Listed

Unit Details

Moster List

Moster List
Maharastra

Data Health Card

Figure 464: Navigation for "Balance Sheet" screen

To access the Balance Sheet screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.
2. Then, click Balance Sheet sub menu. (Refer Figure Number 464).
3. When you click Balance Sheet sub menu, the “Balance Sheet” screen is displayed. (Refer to Figure
Number 465).
4. You can view the Balance Sheet for Civil and Criminal cases.

5. By default Civil is displayed as the selected option. For Criminal cases, select the Criminal radio button.

X / DJPMC / Balance Sheet / Report | Y 0 ® Ooe @ eO0

Balance Sheet

*\Civil "“/Criminal

*Court No.: | Select v |

Figure 465: Balance Sheet screen
6. The system will load the cases according to the selection of Civil or Criminal cases.
7. Select the court number from the Court No. select box.

8. Click Go button. The system will load the View link. (Refer to Figure Number 466).
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i | DJPMC / Balance Sheet / Report | Y 0 @ COoe®eo0

Balance Sheet

*\Civil "“Criminal

*Court No

1-SHRI SUMANT M. '|

View link

=
@
=

—_—

Figure 466: Balance Sheet screen with View link

9. Click the View link. The system will load the Balance Sheet of the current date. (Refer to Figure Number
467)

10. The Balance Sheet Report displays the total count of each Case Type pending in the particular Court No.
11. It also displays the classification based on Ready (R), Unready (U) and Stayed matters.

fi { DJPMC / Balance Sheet / Report Y b ® Ooceo®eo
DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF:SHRI SUMANT M. KOLHE
IN THE COURT OF:Principal District and Sessions Judge, Abad.
Balance SheetAs on Date :30-01-2015
Civil Appeal(90)
2007(1)
i R(1) 100099
2009(1)
E R(1) 100317
2010(24)
R(22) 100003 100008 100025 100031 100037 100045
100066 100075 100082 100108 100124 100127
100213 100215 100249 100251 100256 100258
100267 100279 100285 100326
U(2) 100040 100301
2011(21)
R(19) 100025 100044 100061 100075 100104 100130
100174 100175 100193 100201 100225 100226
100227 100250 100255 100273 100275 100305
100332
ui(z) 100216 100217
2012(13)

Figure 467: Balance Sheet Report
12. The Balance Sheet also displays the Summary of the total cases. (Refer to Figure Number 468).
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X / DJPMC / Balance Sheet / Report 1Y O ® Ooeo®e®o0

-

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF:SHRI SUMANT M. KOLHE
IN THE COURT OF:Principal District and Sessions Judge, Abad.
Balance SheetAs on Date :30-01-2015

Summary of Balance Sheet
= Case Type Year Ready Unready)| Stayed"Not Defined |[Total
i Civil Appeal(90) 2007 1 0 0 [lo 1
3 2009 1 0 0 o 1
% 2010 22 2 0 |o 24
2011 19 2 0 [lo 21
2012 12 3 0 [lo 15
2013 15 12 0 [lo 27
2014 1 0 0 [lo 1
Total 71 19 0 [lo 90
Civil M.A.(55)
Transfer Petition 2014 [l4 4 0 [lo 8
2015 [lo 6 0 [lo 6
Civil M.A.Other 2009 [lo 1 0 [lo 1
2010 [lo 1 0 [lo 1
Figure 468: Balance Sheet (Summary)
10.5. Return Report

10.5.1. Return Report
This option provides the facility to generate the Return Report. This Report displays the status of the
cases for the selected period.

. . DISTRICT AND SESSIONS COURT AURANGABAD ourt Logout B NC2.0

eCourtlS oistic ~ SHRI SUMANT M. KOLHE 30-01.2015
Home “ ﬁ"lDJPMC-'I ! | |Y 99 O O 0 O .
§

“rimina

Summan :%.':".E

Balance Sheet

Return Report .

Retum Repor Click “Return

- —_ Report” sub menu
e —.

Monthly Statement
Cases Listed

Unit Details Navigation
Moster List pane

Moster List \

Maharastra

Data Health Card

Figure 469: Navigation for "Return Report" screen
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To access the Return Report screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.
2. Then, click Return Report sub menu. (Refer Figure Number 469)
3. When you click Return Report sub menu, the “Return Report” screen is displayed.
4. By default, the current date is displayed in From Date and To Date fields. (Refer to Figure Number 470)
5

You can view the Return Report for Civil, Criminal, and Both the case types. By default, Civil is displayed
as the selected option.

f¥ / DJPMC / Return Report / Report | 1Y =] @ O0ceo0oeo0

Return Report

*Court No.: | Select v

Includes Admin. Units:
® Civil Criminal Both

“From Date: [30-012015 [ *To Date: | 30-01-2015 & ﬂ
=

Figure 470: Return Report screen
6. Select the court number from the Court No. select box.
7. Select the check box for Include Admin Units, if you want to include the Admin Units.

8. Select the radio button for Civil, Criminal, or Both types of cases. The system will display the cases
according to the selection.

9. Select the From Date and To Date input from the calendar control.

10. Click Go button. The Return Report is displayed. (Refer to Figure Number 471)

¥ / DJPMC / Return Report / Report | Y O @ Qoee@ec0

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF : SHRI SUMANT M. KOLHE
Principal District and Sessions Judge, Abad.
Return Report From: 30-01-2015 To:30-01-2015

S.No. Particulars Opening Receipt Disposal Closing | Interlocutory| Total
Balance |Institution|Transfer L‘untestedlUnConlesled Transfer|Balance| Disposed |[Weightage
5 1 |Civil Appeal 90 0 0 0 | 0 0 90 0 0
i 2 |Civil M.A.
E Transfer Petition 14 0 0 0 0 0 14 0 0
Other 41 0 0 0 0 0 41 0 0
ﬁ 3 |MLA.C.P.
Ujsec 166 M.V. Act. 62 0 0 0 0 0 62 0 0
Ulsec 163-A M.V. Act 2 0 0 0 0 0 2 0 0
Other 1 0 0 0 0 0 1 0 0
4 [MACP. M.A. 2 0 0 0 0 0 2 0 0
5 |Reg.Civil Suit 4 0 0 0 0 0 4 0 0
6 |Rent Appeal 5 0 0 0 0 0 5 0 0
7 |Contempt Proceeding 1 0 0 0 0 0 1 0 0
8 |Civil Appeal PPE 6 0 0 0 0 0 6 0 0
Total 228 0 0 0 0 0 228 0 0

Figure 471: Return Report
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11. Click Case Wise button to view the Report with all case details.

ft | DJPMC / Return Report / Report | Y O @ Ooce@®@eO0

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF : SHRI SUMANT M. KOLHE
Principal District and Sessions Judge, Abad.
Return Report From: 12-02-2015 To:12-02-2015
S.No. Particulars Opening Receipt Disposal Closing| Interlocutory Total
Balance Institution|Transfer|Contested|UnContested|Transfer|Balance Disposed Weightage
1 |Civil Appeal 90 0 0 0 0 0 90| 0 0
1 200101000032010
2 200101000082010
= 3 200101000082013
g 4 200101000092012
E 5 200101000162012
z 6 200101000172012
7 200101000202012
8 200101000252010
9 200101000252011
10 200101000252012

Figure Number 471a: Return Report (Case Wise)

10.5.2. Disposal Report

N . DISTRICT AND SESSIONS COURT AURANGABAD : Logout [¥ NC2.0
eC (JHJ‘fIS DISTRIC ¥ SHRI SUMANT M. KOLHE eour 30.01-2015
Home # fx/DJemc / | Y e Ooceoce
Balance Sheet
Return Report

Click “Disposal

Disposal Report | = ”
5 —_ Report”submenu

Menthly Statement
Cases Listed

Unit Details
Moster List

Moster List
Maharastra

Data Health Card Navigation

Appeals o \ pane

Information

Plead Guilty @

FIR Details Q

Process I

Figure 472: Navigation for "Disposal Report" screen

To access the Disposal Report screen, follow the steps given below:
1. Onthe Navigation pane, click the DIPMC menu.
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2. Then, click Return Report sub menu followed by Disposal Report. (Refer Figure Number 472)
When you click Disposal Report sub menu, the “Disposal Report” screen is displayed. (Refer Figure
Number 473).

4. By default the current date is displayed in From Date and To Date fields.

5. You can view the Disposal Report for Civil and Criminal cases. By default Civil is displayed as the
selected option.

6. For Criminal cases, select the Criminal radio button.

¥ / DJPMC / Disposal Report / Report | 'Y 0 @ Oo e @ @O0

Disposal Report

® Civil Criminal
*From Date: |30-01-2015  [adl “To Date: [30-01-2015 [

Figure 473: Disposal Report screen

7. If you want to view the Disposal Report for Criminal cases; select the radio button for the Criminal
cases.

8. By default the current date displayed in From Date and To Date fields. You can change the date with the
help of calendar control.

9. Click Go button. The system will load the View link. (Refer to Figure Number 474)

¥ / DJPMC / Disposal Report / Report | Y O ® Ooceoeo0

Disposal Report

&) Civil Criminal
*From Date: |30.01-2015  [&4 *To Date: [ 30-01-2015 jm

View View link

Figure 474: Disposal Report with View link

10. Click the View link. The Disposal Report for the selected period is displayed. (Refer to Figure Number
475).
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DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF : SHRI 5.L. PATHAN
Principal District and Sessions Judge, Abad.
Disposal Register As on Date: 21-10-2015 To:21-12-2015

Abdul Samd Mohmmd Yasin Qureshi

$.No. Case Case No P Name Date of Date of Result anlll TotalUnits
e Type ' ty Registration Decision Value
R.CA.
" -  Tameej Shah Lal ShahVs ; e s ; e i =
1 RCA 1000052012 oo o Jamal Shah 03-01-2012  21-10-2015 JUDGMENT 1-1.50 1.50
, v o Rajdhar Manikrao RautVs . 3 ; s
2 R.CA 100175/2011 Dattu Shankar Sapkal 28-04-2011  02-11-2015 OTHERWISE 0.00
. ’ Asha Pandit ShelkeVs A " - I MENT e .
3 R.CA 10030042011 Nilima Chitra Kokila Parshant Dahmukh 26-09-2011  02-11-2015 JUDGMENT 1-1.50 150
Civil M.A.
4 Civil MA 100356/2015 F=ndhexinath Rameno Pawarlis 02-11-2015  02-11-2015 OTHERWISE 0.00
MNamdeo Sarjerao Gaike
i i a7amnte B K. Consto Project Pvt. Ltd.Vs 082015 1722015 O TE .
5 Civil M.A. 10027342015 Akola Janta Commerical Co. Op. Bank Ltd 29-08-2015 19-12-2015 CONVICTED 0.00
Civil M. A (Transfer Petition)
6 CivilMA 1001102015 Tyensdrasing Surrendérsing ChhabdaVis 10032015 26-10-2015 OTHERWISE 1020 0.20
Amarjitsing Harbhajansing Paliya
7 CiwilMA 1g03462015  Somuath Bahanrag SontakieVs 27-10-2015  26-10-2015 OTHERWISE 0.00

Figure 475: Disposal Report

11. The Disposal Report will display each case type with details such as Party Names, Date of Registration,

Date of Decision, Result, Unit and Value and Total Number of Units.

For example, Civil Appeal Case Type will display all the Civil Appeal cases with the details given above.

The Report will also display the Unit Type and the Unit Description. For example, the Unit Type of Civil Appeal

case type is 1 and with Regular Norms as the Unit Description.

Case Type Unit Type Unit Description
Civil Appeal 1 Regular Norms
2 3 Years
9 Ex-Parte Matter
5 Matter by Common Judgment upto 10
Civil M.AL 1 Regular Norms
MA.C.P. 1 Regular Norms
6 Ex-Parte Matter
MACP. M.AL 1 Regular Norms
Rent Appeal 1 Regular Norms

Figure Number 475a: Disposal Report with details

10.6. Pending Reports

These reports are generated for the purpose of monitoring the pending cases based on various

parameters.
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10.6.1. Court Wise Pending Report

This report generates Case type wise list of pending cases.

I Home

Proceedings
Reports

& & ooPMC /) | Y 0@ Coeo0ecC

(4]

L

HEHEH

Balance Sheet

&

Click “Court

Coutiise ™~ Wise” sub menu

Menthly Statement
Cases Listed

Unit Details Navigation
Moster List T pane

Moster List

Maharastra

Data Health Card

Appeals o
Information -

Figure 476: Navigation for "Court Wise Pendency Report" screen

To access the Court Wise screen, follow the steps given below:

1. On the Navigation pane, click the DIPMC menu.
2. Then, click Pending Reports followed by Court Wise sub menu. (Refer Figure Number 476)
3. When you click Court Wise sub menu, the “Court Wise Pendency Report” screen is displayed.
4. You can view the Court Wise Pendency Report for Civil and Criminal cases. By default Civil is displayed
as the selected option.
5. For Criminal cases, select the Criminal radio button. (Refer to Figure Number 477)
X / DJPMC / Court Wise / Report % b ® Ooceo®eoO
Court wise Pendency Report
“Court No.: | Select v
& Civil Criminal
*Case Type: | Select v]
[ Go |
Figure 477: Court Wise Pendency Report screen

6. Select the court number from the Court Number select box.

Select the radio button for Criminal option, if you want to view the Court Wise Pendency Report for
Criminal Cases.
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8. Select the case type from the Case Type select box.

9. Click Go button. The system will display the View link. (Refer to Figure Number 478)

2t / DJPMC / CourtWise / Report | 1Y I @ Ooceo®@eoO

Court wise Pendency Report
“Court No- | 1-SHRI SUMANT M. ¥

® Civil Criminal

*Case Type | Civil Appeal-1

View =y View link
|

Figure 478: Court Wise Pendency Report with View link
10. Click the View link. The Court Wise Pendency Report for the current date is displayed. (Refer to Figure

Number 479)
¥ / DJPMC / CourtWise / Report Y 0O @ Oceo®eo0
DISTRICT AND SESSIONS COURT AURANGABAD
Principal District and Sessions Judge, Abad.
SHRI SUMANT M. KOLHE
Court wise Pending Cases:30-01-2015
Date of Applying Party Defendant
=
i S.No. Case No. Filing Name Party Name Name of Advocate
E 1 Civil 09-04-2007  Nagpal Projects  Municipal Vakil D.L.Vs
Appeal/100099/2007 Construction Pvt  Carporation Nehri S.R.
Ltd Aurangabad Ors
2 Civil 20-11-2009  Shaikh Aftab Yakub Khan Khan M.A.
Appeal/100317/2009 Ahmed Sk. Akhagq Muhammad Khan
3 Civil 28-12-2009  Shankarlal Papalal Madanlal Bhosale A.B.
Appeal/100003/2010 Jaiswal Shrikishanlal
Jaiswal

Figure 479: Court Wise Pending Report

11. The report will display the details given below:

S. No. (Serial Number)
Case Number

Date of Filing

Applying Party Name
Defendant Party Name
e Name of Advocate

12. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
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10.6.2. Stage Wise

This report generates the list of pending cases based on the Stage/Purpose. Those cases which are on
the same stage for a very long period are shown in this report.

For example, Cases pending for submission of WS, Cases awaiting commissioner report.

N ) DISTRICT AND SESSIONS COURT AURANGABAD ot Logout B NC2.0
e( ()IIJ'TIS DISTRIC SHRI SUMANT M. KOLHE cour 30012015 =
Home | fX/DJPMC [ | | |Y e Ooeoe

-

DJPMC

@ ELL

Balance Sheet

H E

Click “Stage

Stage Wise .
e - T~ Wise” sub menu

Monthly Statement

Cases Listed

Unit Details

Moster List Navigation
Moster List ———__ pane
Maharastra

Data Health Card

Appeals
Information

Plead Guilty

Figure 480: Navigation for "Stage Wise Pending Report" screen
To access the Stage Wise Pending Report screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.
2. Then, click Pending Reports sub menu followed by Stage Wise sub menu. (Refer Figure Number 480)
3. When you click Stage Wise sub menu, the “Stage Wise Pending Report” screen is displayed.
4

You can view the Stage Wise Pending Report for Civil and Criminal cases. By default Civil is displayed as
the selected option.

5. For Criminal cases, select the Criminal radio button. (Refer to Figure Number 481)
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Stage Wise Pending Report
*Court No.: | Select W

® Civil ) Criminal

Furpose of Listing: | Select L

oub Purpose: | Select L

Figure 481: Stage Wise Pending Report screen
6. Select the Court Number from the Court No. select box.
7. By default Civil is displayed as the selected option, for Criminal cases, select the Criminal radio button.
8. Select Purpose of Listing from the Purpose of listing select box.
9

Click Go button. The system will load the View link. (Refer to Figure Number 482)

i | DJPMC / Stage Wise / Report | 1Y O @ COoe®eo0

Stage Wise Pending Report
*Court No.: | 2SHRI S.L. PATHAN v |

® Civil & Criminal
View link Purpose of Listing: | AMENDED W.S.-101 | - | setect v

4\!5:

View

Figure 482: Stage Wise Pending Report screen with View link

10. Click the View link. The Stage Wise Pending Report for the current date is displayed. (Refer to Figure
Number 482)
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DISTRICT AND SESSIONS COURT AURANGABAD
Principal District and Sessions Judge, Abad. / District Judge-5 and Addl. Sessions
Judge, Abad. / District Judge-7 and Addl. Sessions Judge, Abad. / Principal District
and Sessions Judge, Abad.
SHRI R.V. DESHMUKH / SHRI A.N. KHADSE / SMT S.S. NAIR/SHRIT.V.
NALAWADE
cases on:31-12-2015

S.No. Case Type Case No. Pending Since Next Date Penc_lmg
Period
Stage: Admission and Denial Total(1)
1 Civil MLA, 100404/2015 31-12-2015 31-12-2015 0 years 0 month
0 days

Figure 483: Stage Wise Pending Report

11. The report will display the details given below:

S. No. (Serial Number)
Case Type

Case Number
Pending Since

Next Date

e Pending Period

10.6.3. Nature of Case Pendency

This report generates balance sheet of cases based on their nature. This report is generated for a given
period.
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~ ) DISTRICT AND SESSIONS COURT AURANGABAD ourt Logout B NC2.0
e( (?HITLS DISTRIC ¥ SHRI SUMANT M. KOLHE 02-02-2015 2
Home | fx/pupmC ) Y 0@ Ooeoec
R
Balance Sheet
O ase Click “Nature of Case

Pendency

-~ T Pendency” sub menu
Monthly Statement
Cases Listed
Unit Details
Moster List
Moster List
Maharastra Navigation
Data Health Card

——____ pane

Appeals
Information

Plead Guilty

Figure 484: Navigation for "Nature Wise Pendency of Cases" screen
To access the Nature Wise Pendency of Cases screen, follow the steps given below:
1. Onthe Navigation pane, click the DIPMC menu.
2. Then, click Pending Reports sub menu followed by Nature of Case Pendency. (Refer Figure Number
484)
3. When you click Nature of Case Pendency sub menu, the “Nature Wise Pendency of Cases” screen is
displayed. (Refer to Figure Number 485)

4. By default the current date is displayed in From Date and To Date fields. You can change the date from
the calendar control.

f¥ / DJPMC / Nature of Case Pendency /| Report | 1Y 0 @ OO0 e®@©eO0

Nature wise Pendency of Cases

*Court No.: | Select v
*From Date: | 02-02-2015 4] “To Date: | 02022015 [l I3

Figure 485: Nature Wise Pendency of Cases screen
5. Select the court number from the Court No. select box.

6. To choose date other than the Current Date, select the From Date and To Date using the calendar
control.

7. Click Go button. The system will load the View link. (Refer to Figure Number 486)
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¥ / DJPMC / Nature of Case Pendency / Report Y =] @ OCceocec0

Nature wise Pendency of Cases
“Court No- | 1-SHRI SUMANT M. ¥

*From Date: | 02-02-2015 [ *To Date: | 02-022015 |

View

—_— View link

Figure 486: Nature Wise Pendency of Cases screen with View link

8. Click the View link, the system will display the Nature Wise Pendency of Cases report according to the
selected period. (Refer to Figure Number 487)

£ / DJPMC / Nature of Case Pendency / Report Y =] @ OCOoeoeo0

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: SHRI SUMANT M. KOLHE
Principal District and Sessions Judge, Abad.
Nature wise Pendency of Cases From:02-02-2015 To: 02-02-2015

S.No.Case Type Mature Filing Disposal Pending
Civil M.A.
1 Condonation of Delay 1] (] (]
2 Restoration ] o o
3 Transfer Petition 0 o 14
Sub Total: 1] o 14
M.A.C.P.
1 Ujsec 166 M.V, Act. 0 o 61
2 Ujsec 163-A M.V, Act 0 o 2
Sub Total: 1] o 63
Sessions Case
1 302 IPC Cases 0 o 19
3 Other than 302 IPC 0 o 3
3 Women Attrocities 0 ] 3
4 Other than IPC Case 0 ] ]
Sub Total: 1] o 27
Cri.Appeal
1 Against Judgment of Asstt. Sessions Judge 0 o o
2 Against Judgment of | M.F.C. 0 o B
Sub Total: ] 1] ]
Cri.ML.A.
1 Transfer Petition 0 o 8
2 Relaxation of Condition 0 ] ]
i Sonlasalionol Doy I

Figure 487: Nature Wise Pendency of Cases Report

9. The report will display the details given below:

e S. No. (Serial Number)
e (Case Type

e Nature

e Filing

e Disposal

e Pending

10. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.

10.6.4. Party Wise
This report generates party wise list of pending cases.
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- ) DISTRICT AND SESSIONS COURT AURANGABAD : Logout % NC2.0
e( OHITLS DISTRIC * SHRI SUMANT M. KOLHE cour 02-02-2015 24
Home & fX/DJPNC [/ | Y 00 000 o0ec

N
Balance Sheet
Click “Party Wise”

Partywise | == sub menu
Menthly Statement
Cases Listed
Unit Details
Moster List
Mester List

Maharastra Navigation
Data Health Card
—___ pane

Appeals o
Information

Plead Guilty ©

FIR Details ©

Process (+]

Figure 488: Navigation for "Party Wise Pendency Report" screen
To access the Party Wise Pendency Report screen, follow the steps given below:
1. Onthe Navigation pane, click the DIPMC menu.
2. Then, click Pending Reports sub menu followed by Party Wise. (Refer Figure Number 488)
3. When you click on Party Wise sub menu, the “Party Wise Pendency Report” screen is displayed. (Refer
to Figure Number 489)
4. You can view the Party Wise Pending Report for Civil and Criminal cases. By default Civil is displayed as

the selected option.

5. For Criminal cases, select the Criminal radio button.

f / DIPMC | Partywise / Report [Gearch.. 1Y B @ Oceoeeo0

Party wise Pendency Report

*CourtMNo.: | 1-SHRISUMANT M. ¥

*Party Name: | sdd
& Civil © Criminal

Furpose of Listing: | Additional Issues-37
*From Date: [30-07-2015 | *To Date: [30-07-2015 | |23

Figure 489: Party Wise Pendency Report screen

6. Select the court number from the Court No. select box.
7. Enter the party name in the Party Name select box.
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8. By default the Civil option is selected. If you want to view the report for Criminal cases; select the radio
button for Criminal.

9. Select the purpose of listing from the Purpose of Listing select box.

10. Select From Date and To Date from the calendar control.

11. Click Go button. The system will load the View link. (Refer to Figure Number 490)

Party wise Pendency Report
*Court Moo | 1-SHRI 5.L. PATHAN, ¥

*Party Mame: | patil |

& Civil 2 Criminal

Purpose of Listing: | Select '|

Select |

*From Date: | 21-12-2014  [E8 *To Date: | 21122015 [ m

View link

Sub Purpose:

Viewe

Figure 490: Party Wise Pendency Report screen
12. Click the View link. The Party Wise Pendency Report is displayed.

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: SHRI S.L. PATHAN
Principal District and Sessions Judge, Abad.
Party wise Pendency Report From:21-12-2014 To: 21-12-2015

Stage:Appearance 67
Applying Party Name:Kachru Patilba Shirsath VS Suryabhan Dhondiba Gaike

Case No. Date of Filing Date of Filing

Civil M.A./100297/2015 10-09-2015 02-12-2015

Stage:5teps_Unready 29

Figure 491: Party Wise Pendency Report

13. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
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10.7. Monthly Statement
This report generates the Monthly Statement for a selected period. This report will display the
Statement showing the Institution, Disposal and Pendency of all kinds of cases that are pending before
Judge of the selected Court for the selected period.

. . DISTRICT AND SESSIONS COURT AURANGABAD Logout % NC2.0
] court et
eCour fIS DISTRIC ¥ SHRI SUMANT M. KOLHE 02-02-2015

Home it fit / DJPMC | | | |Y (27} QOOO.C

Case -
Proceedings

Litigant
Updations

Navigation
T —— pane

Balance Sheet

Click “Monthly
Monthly Statement Statement” sub
Cases Listed \ menu
Unit Details
Moster List

Moster List
Maharastra

Diata Health Card

Figure 492: Navigation for "Monthly Statement" screen
To access the Monthly Statement screen, follow the steps given below:
1. On the Navigation pane, click the DJPMC menu.
2. Then, click Monthly Statement sub menu. (Refer Figure Number 492)
3. When you click the Monthly Statement sub menu, the “Monthly Statement” screen is displayed.
4. You can view the Monthly Statement for Civil and Criminal cases. By default Civil is displayed as the

selected option.

5. For Criminal cases, select the Criminal radio button. (Refer to Figure Number 493)

X 7 DJPMC / Monthly Statement / Report Y 0 @ Ooceoe®o0

Monthly Statement

*Court No.: | Select v |
® Civil Criminal
*From Date: |02-022015 [ *To Date: |02-02-2015 [ m

Figure 493: Monthly Statement screen

6. Select the court number from the Court No. select box.
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7. If you want to view the report for Criminal cases; select the radio button for Criminal.

8. Select the From Date and To Date from the calendar control. By default the system displays the current
date in From Date and To Date fields.

9. Click Go button. The system will load the View link. (Refer to Figure Number 494)

X / DJPMC / Monthly Statement / Report | 1Y 0 @ Oceoeo0

Monthly Statement

*Court No.: | 1-Principal District anc ¥ |

) Civil Criminal
*From Date: | 02022015 [ “ToDate: [02:022015 [l IR

View ——
View link

Figure 494: Monthly Statement screen with View link
10. Click the View link. The Monthly Statement Report for the selected period is displayed. (Refer to Figure

Number 495)
Monthly Statement
Statement showing the Institution, Disposal and Pendency of all kinds of cases pending before SHRI 5.L. PATHAN Principal District and Sessions Judge,
Abad.
From Date: 21-10-2015 To Date:21-12-2015
Pending I Disposed off
C at the |Institution — Total | during the — Pe:admmg Pri
S.No.| =% lReqinning||during the a;f el for Month i']"lf‘t e En o :f mz&'urs 2006|(2007|2008{2000(2010/2011|2012|20132014 2015
AL of the Month Disposal|| (CJ/Orders
Maonth
Maonth pronounced))
1 R.C.A 58 0 0 58 3(2) 0 55 0 0 0 0 2 13 13 14 12 1 1]
2 (M.C.A. 0 1 0 1 0{0) 0 1 0 0 0 0 1] 0 0 0 1
3 Civil MLA 79 15 0 L 9(5) 0 85 0 ] 0 0 1 1 2 2 9 16 53
4 Elec.Petn. 1 0 4] 1 0{0) o 1 a0 ] 0 0 1] 0 o 0 0 1
5 M.AC.P. 94 0 4] 94 11{11) 0 83 0 2 0 1 1 14 29 || 30 4 1 1
B (MACP. 2 2 a 4 Hm i} = a0 1] L] 0 0 0 o 0 0 0 3
(M.A
7 R.C.5. 5 0 0 5 0{0) 0 5 0 0 0 0 1] 0 2 L] 7 0 1
i} Req Dkst 1 0 4] 1 (o 0 1 0 0 0 0 0 0 0 0 1]
9 [Rent 1 0 U] 1 o) i} 1 0 0 L] 0 1} 0 1 a0 0 0 1]
Appeal

Figure 495: Monthly Statement Report

11. This report will display the Statement showing the Institution, Disposal and Pendency of all kinds of
cases that are pending before Judge of the selected Court for the selected period.

10.8. Cases Listed

This option provides the facility to generate the Cases Listed report. This report displays the cases that
are listed of the selected Court Number and on a particular date.
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— - —
- y DISTRICT AND SESSIONS COURT AURANGABAD
eC OIH‘IIS DISTRIC ¥ SHRI SUMANT M. KOLHE

Home & fx/DJPMmC I | [ 'Y

Balance Sheet
Retum Report

Mnnthl{a Statoment Click “Cases

Cases Listed Listed” sub menu
=== B

Moster List

Moster List

Maharastra

Data Health Card

Appeals o

Information Navigation

Plead Guilty @ [RESSSSN L1

FIR Details (+]

Logout (% NC2.0

court 02-02-2015 22

08 O oo 0 ecC

Figure 496: Navigation for "Cases Listed" screen

To access the Cases Listed screen, follow the steps given below:
1. On the Navigation pane, click the DIPMC menu.
2. Click Cases Listed sub menu. (Refer Figure Number 496)

3. When you click on the Cases Listed sub menu, the “Cases Listed” screen with Current Date as

the default date is displayed. (Refer to Figure Number 497 )

¥ / DJPMC / Cases Listed / Report | | Y

Cases Listed
*Court No.: | Select v |

*Date: | 02-02-2015 [l m

0 @ OCceoeO

Figure 497: Cases Listed screen

4. Select the Court Number from the Court No. select box.

5. Select Date from the calendar control if you want to generate the Cases Listed Report for

another date.

6. Click Go button. The system will load the View link. (Refer to Figure Number 498)
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¥ / DJPMC / Cases Listed / Report | Y 0 @ Oocee®eo0

Cases Listed
“Court No.: | 1-SHRI SUMANT M. KO v

. . *Date: | 02-02-2015 [l
View link ©

o — View

Figure 498: Cases Listed screen with View link

7. Click the View link. The system will display the report which displays the cases listed on a
particular date. (Refer to Figure Number 498)

X / DJPMC / Cases Listed / Report | Y O ® Oocoeoeeo0

Principal District and Sessions Judge, Abad.
Cases Listed As on Date 02-02-2015

Case Type Stage No. of Cases

Civil Evidence Part Heard
Hearing
Filing of Say on Exh__Ready
Steps
Evidence
Appearance
Civil Total

Criminal Judgment
Hearing
Charge
Order
Appearance
Criminal Total
Grand Total

DR e e i e e W e =Y

Figure 499: Cases Listed Report

8. The report will display the details given below:

e (Case Type
e Stage
e No. of Cases

9. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.

10.9. Unit Details

This option provides the facility to generate the Unit Details report. This report displays the Unit Details
such as S. No., Case No., Party Name, Date of Disposal Units, Total of the selected Court Number and of
a selected period.
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eCourtl$ pismic ~

Home & fx/DJeMC 7

Balance Sheet
Retum Report
Pend g Reports
Monthly Statement
Casec |icted

Unit Details
Maoster List

—_—

Click “Unit Details”
sub menu

— — —
DISTRICT AND SESSIONS COURT AURANGABAD
SHRI SUMANT M. KOLHE

Moster List
Maharastra

Data Health Card

Appeals
Information °

Plead Guilty @

Navigation

—  __ pane

FIR Details [ +]
Process

Mediation

Logout (% NC2.0

court 02-02-2015 22

08 O oo 0 ecC

Figure 500: Navigation for "Unit Details" screen

To access the Unit Details Report screen, follow the steps given below:

1. On the Navigation pane, click the DIPMC menu.

2. Then, click Unit Details sub menu. (Refer Figure Number 500)

3. When you click on the Unit Details sub menu, the “Unit Details Report” screen is displayed.

4. By default, the current date is displayed in From Date and To Date fields. You can change the date from

the calendar control.(Refer Figure Number 501)

£ / DJPMC / Unit Details / Report

| 'Y
Unit Details Report

*Court No.: | Select

M |

*From Date: | 02-02-2015 |48/ To Date: | 02-02-2015 [ m

1 @ O0oe@eO0

Figure 501: Unit Details Report screen

5. Select the Court Number from the Court No. select box.

6. Select From Date and To Date from the calendar control.
7. Click Go button. The system will load the View link. (Refer to Figure Number 502)
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£ / DJPMC / Unit Details / Report

'Y

Unit Details Report

*Court No

O @ CoeoecC

1-Principal District anc ¥

*From Date: | 21-01-2015 |20 To Date: [ 02022015 jﬂ

View

View link

Figure 502: Unit Details Report screen with View link

8. Click the View link. The Units Details Report for a selected period is displayed. (Refer to Figure Number

503)

f¥ / DJPMC / Unit Details / Report

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF SHRI SUMANT M. KOLHE

Principal District and Sessions Judge, Abad.
From Date 21-01-2015 To Date 02-02-2015

S.No. Case No.

Cri.M.A./100014/2015

Civil M.A./100287/2014

M.A.C.P./100543/2010

Y

Unit Details Report

Party Name

Date of
Disposal

Narayan Ramdayal Gattani 21-01-2015

Vs Ramesh Gopalrao
Lingayat

Gram Panchayat Viramgaon 22-01-2015

Vs Yadavrao Sadashiv
Gangawane

Shahjahan Begum Syed
Taheruddin Vs Reliance
General Insu. Co.Ltd.,
Aurangabad

23-01-2015

0 @ Ooceeoeeo0

)

Units Total

OTHERWISE
UnContested
1) Regular Norms 0.20

Total
OTHERWISE
Contested

1) Regular Norms 1.20

0.2

Total
JUDGMENT
Contested

1.2

Figure 503: Unit Details Report

9. The report will display the details given below:
S. No. (Serial Number)

Case Number
Party Name
Date of Disposal
Units

Total

10. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
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10.10. Moster List

— - —
- y DISTRICT AND SESSIONS COURT AURANGABAD Logout [# NC2.0

] court TR
eCour fIS DISTRIC ¥ SHRI SUMANT M. KOLHE 02-02-2015 2

Home | fx/psemc s g [ Y 00 OCceoecC

Im‘

EHEHI

Balance Sheet

Monthly Statement
Cases Listed

Unit Details Click “Moster

Moster List List”

ist” sub menu
Wioster st | —
Maharastra

Data Health Card

Appeals o

Information

a0}

Figure 504: Navigation for "Moster List" screen

To access the Moster List screen, follow the steps given below:
1. On the Navigation pane, click the DJPMC menu.
2. Then, click Moster List sub menu. (Refer Figure Number 504)
3. When you click on the Moster List sub menu, the “Moster List” screen is displayed.
4. By default the current date is displayed in the From Date and To Date fields and Civil as selected option.
(Refer Figure Number 505)

X / DJPMC / Moster List / Report | Y O @/ Oceoeeo0

Moster List
& Civil Criminal

*From Date: | 02-02-2015 |4 *To Date: | 02022015 [ m

Figure 505: Moster List screen

Procedure
1. By default Civil is displayed as the selected option.
2. Select the radio button or Criminal if you want to generate the Moster List for Criminal cases.
3. Select the From Date and To Date from the calendar control.
4. Click Go button. The system will load the View link. (Refer to Figure Number 506)
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X / DJPMC / Moster List / Report | 1Y 0 @ OCoceoeo0
Moster List
2 Civil Criminal
“From Date: | 03-02-2015 [ “To Date: [03-022015 [l I3
View
View Link

Figure 506: Moster List screen with View link

5. Click the View link. The Moster List for the selected period is displayed. (Refer to Figure Number 507)

X / DJPMC / Moster List / Report | |Y 0 @ OceoecC

SHOW MENU

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: Principal District and Sessions Judge, Abad.
SHRI SUMANT M. KOLHE
Moster List From Date: 20-01-2015 To Date: 03-02-2015

Category:Civil Appeal
Case Date of Date of Total Total
0L Type e Registration Decision —— Exhibits Pages

1 Civil 100028/2010 Dhondabai 20-01-2010  29-01-2015
Appeal Damodhar
Dashrathe
Vs
State of
Maharashtra
Through
Collector

CERTIFICATE

This is to certify that all the Court fees stamps are punched and cancelled and the disposal entries
have been taken in the concerned register

Figure 507: Moster List Report for Civil Cases

6. The report will display the details given below:

S. No. (Serial Number)
Case Type

Case Number

Party Name

Date of Registration
Date of Decision
Result

Total Exhibits

Total Pages

7. When you select the Criminal option, the system will generate the Moster List report for Criminal cases.
(Refer to Figure Number 508)
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8. The figure given below displays the Moster List report for Criminal M.A case, when you select the radio

button for Criminal cases.

SHOW MENU

X / DJPMC / Moster List / Report

'Y

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: Principal District and Sessions Judge, Abad.
SHRI SUMANT M. KOLHE
Moster List From Date: 28-01-2015 To Date: 03-02-2015
Category:Cri.M.A.

$.No. Case

Type

Date of Date of
Registration Decision

Total

Case No. Party Name Result

1 CriMA. 100173/2014 Mirabai
Baburao
Jadhav
Vs
Videocon
International

Ltd.

04-09-2014  29-01-2015

CERTIFICATE

€ OCOoceo0eo0

Total

Exhibits Pages

This is to certify that all the Court fees stamps are punched and cancelled and the disposal

entries have been taken in the concerned register

Figure 508: Moster List Report for Criminal cases

9. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
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10.11. Moster List Maharashtra

. y DISTRICT AND SESSIONS COURT AURANGABAD . Logout [% NC2.0
eCourtlS oiswric ~ SHRI SUMANT M. KOLHE cour 02-02-2015 23
Home #| X/ DJPMC [ | I Y 0@ Oocoeoec
Balance Sheet
Menthly Statement
Cases Listed
Unit Details
Mostorlist Click “Moster List
Moster List ”

Maharastra \ Maharashtra

Data Health Card sub menu

Appeals

Information ©

Plead Guily @

FIR Details (+] Navigation pane

=y

Process

Mediation

Figure 509: Navigation for "Moster List" screen
To access the Moster List Maharashtra screen, follow the steps given below:

1. On the Navigation pane, click the DJPMC menu.

2. Then, click Moster List Maharashtra sub menu. (Refer Figure Number 509)

3. When you click on the Moster List Maharashtra sub menu, the “Moster List Maharashtra” screen is
displayed. (Refer Figure Number 510)

4. You can view the Moster List for Civil and Criminal cases. By default Civil is displayed as the selected
option.

5. For Criminal cases, select the Criminal radio button.

6. Also, by default the current date is displayed in From Date and To Date fields.

£ / DJPMC / Moster List Maharastra / Report | |Y O @ OCcC e o e O

Moster List
® Civil Criminal

*From Date: | 03022015  [f8  *ToDate: |03-02-2015 |4 m

Figure 510: Moster List Screen

Procedure
1. By default Civil is displayed as the selected option.
2. Select the Criminal radio button if you want to generate the Moster List for Criminal cases.
3. Select the From Date and To Date from the calendar control.
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4. Click Go button. The system will load the View link. (Refer to Figure Number 511 )

1t / DJPMC / Moster List Maharastra / Report [ 1Y b @
Moster List
24 Civil Criminal
‘From Date: |28012015  [&8 *ToDate: [03022015 [ ﬂ
View
View Link

CQoeo®@eo0

Figure 511: Moster List Screen with View link

5. Click the View link. The Moster List for the selected period is displayed. (Refer to Figure Number 512)

f¥ / DJPMC / Moster List Maharastra / Report | 1Y b e

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: Principal District and Sessions Judge, Abad.
SHRI SUMANT M. KOLHE
Moster List From Date: 28-01-2015 To Date: 03-02-2015

Case Date of Total

S'NU’T}'pe Case No. Party Name Decision  Fxhibits Total Pages Remarks

1 Civil 100028/2010 Dhondabai 29-01-2015
Appeal Damodhar
Dashrathe
Vs
State of
Maharashtra
Through
Collector

CERTIFICATE

This is to certify that all the Court fees stamps are punched and cancelled and the disposal entries
have been taken in the concerned register

OQoeo@eo0

Figure 512: Moster List Report for Civil cases

6. The report will display the details given below:

S. No. (Serial Number)
e (Case Type

e Case Number

e Party Name

Date of Decision
Result

Total Exhibits

e Total Pages

e Remarks

7. When you select the Criminal radio button, the system will generate the Moster List report of Criminal

cases. (Refer to Figure Number 513)

8. The figure given below displays the Moster List report for Criminal M.A case, when you select the

Criminal radio button.
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ft | DJPMC / Moster List / Report Y | @

SHOW MENU

DISTRICT AND SESSIONS COURT AURANGABAD
IN THE COURT OF: Principal District and Sessions Judge, Abad.
SHRI SUMANT M. KOLHE
Moster List From Date: 28-01-2015 To Date: 03-02-2015
Category:Cri.M.A.

Case Date of Date of Total Total
$.No. Type Case No.  Party Name Registration Decision Result Exhibhits Pages
1 CriMA. 100173/2014 Mirabai 04-09-2014  29-01-2015

Baburao
Jadhav
Vs
Videocon
International
Ltd.
CERTIFICATE

This is to certify that all the Court fees stamps are punched and cancelled and the disposal
entries have been taken in the concerned register

Coeoeo0O

Figure 513: Moster List for Criminal cases

9. The report will display the details given below:

S. No. (Number)
Case Type

Case Number

Party Name

Date of Registration
Date of Decision
Result

Total Exhibits

Total Pages

10. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
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10.12. Data Health Card

~ y DISTRICT AND SESSIONS COURT AURANGABAD court Logout & NC2.0
eC ()IH‘ILS DISTRIC ¥ SHRI SUMANT M. KOLHE 02-02-2015 Z
Home #| Bt /DJPMC / | I 1Y 0@ Oocoeoec
Navigation

Balance Sheet
———_ Ppane

Menthly Statement
Cases Listed

Unit Details
Moster List

Moster List click “Data

Maharastra

Data Health Card Health Card” sub

Appeals \ menu
Information
Plead Guilty (+]

FIR Details [ +)

Process

Mediation

Figure 514: Navigation for "Data Health Card" screen

To access the Data Health Card screen, follow the steps given below:

1. On the Navigation pane, click the DJPMC menu.
2. Then, click Data Health Card sub menu. (Refer Figure Number 514)
3. When you click Data Health Card sub menu, the “Data Health Card” screen is displayed.
7. You can view the Data Health Card for Civil and Criminal cases. By default Civil is displayed as the
selected option.
8. For Criminal cases, select the Criminal radio button.
Also, you can view the Data Health Card for Inconsistent and All Records. By default All Records is
displayed as the selected option. (Refer to Figure Number 515)
2 / DJPMC / Data Health Card / | Y © 9 Ooeoe@oO0
Data Health Card
# civilt O criminal
® All Records © Inconsistant
| submit |
Figure 515: Data Health Card screen
Procedure
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1 By default Civil is displayed as the selected option. For Criminal cases, select the radio button
for Criminal.
2. By default, All Records is displayed as the selected option. For Inconsistent option, select the
Inconsistent radio button.
3. Click Submit button. The system will load the View link. (Refer to Figure Number 516)
£ / DJPMC / Data Health Card / | 'Y (+] @ OoeoeoO
Data Health Card
® Civil Criminal
® All Records Inconsistant
View
\ . .
E View link
Figure 516: Data Health Card screen with View link
4. Click View link. The Data Health Card report is displayed. (Refer to Figure Number 517)
£ / DJPMC / Data Health Card / [ 1Y (+] @ Ooceoeo0
Click for
Case History Data Health Card
Of the case ;;:;.I:rs Advocate| LNo
_\ :; Case No. Re;“g"t‘:,:éon l;‘:_u‘;; S‘;\:;Jlle Address||/Ady g;d; Act||Section|[Nature ) a:zes T
i Word
i Civil Appeal/] 00099/2007 10-04-2007 10 10 2 2 1 1 10 10
[ 2 | errereerrresTroee” || 05-12-2000 || 4 4 1 1 1 1 + [ 1
2 3 || Civil Appeal/100008/2010 || 06-01-2010 || 2 2 2 N T E
i 4 vil Aj 1 25/201 19-01-2010 3 3 2 1 1 1 3 3
E 5 Civil Appeal/100037/2010 30-01-2010 5 5 2 1 1 1 5 5
- 6 || Civil Appeals1oc040/2010 | 0z-02-2010 || 10 10 2 2 1 1 10 [[10
7 Civil Appeal/100045/2010 06-02-2010 3 2 1 1 1 3 3

5

Figure 517: Data Health Card report

The report will display the details given below:

e Sr.No. (Serial Number)

e (Case No. (Case Number)

e Date of Registration

e No. of Parties

e Number of Parties With Single Word

e Address

e Advocate

e Advocate Code codes
o Act

e Section

e Nature

e No. Of Parties in local language
e Address in local language
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6. Each Case No. is displayed as a hyperlmk%. When you click this link the
Case History of that particular case is displayed. (Refer to Figure Number 518)
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Figure 518: Case History report

Page 432 of 494




Court User Manual

[unN
=

Appeals Information

=

1.1. Appellate Case Info

When the Application or Case is filed in the Appellate Court against the order of the lower court, the
Appellate Authority issues certain directions on the progress of the case.

These directions may be issued by the appellate authorities like the Supreme Court (SC), High Court
(HC), District Court (DC) or any Other Appellate Authorities (OT). Such directions (brief order), action
taken, date of compliance, are to be recorded in the “Writ Register”, “Register of Stayed matters” etc.

This feature provides the facility to record the decision of appellate authority, and mark the Case as
stayed, if the directions for stay are issued. The Date of Compliance, if any, can also be recorded.

11.1.1. Appellate Case Info (Add)

This option provides the facility to add an Appellate Case Info.

] . DISTRICT AND SESSIONS COURT AURANGABAD . Logout B NC2.0
£’COIU"IIS DISTRIC SHRI SUMANT M. KOLHE cour 03-02-2015
#/| 1t | Appellate Information / / [Search Y W Oocoeoce

I .

T B
§3
Li-]
g
(1=}
[}

Litigant
Updations ©

Proceedings o

&
3
a

i
[+)

PMC
Click “Appellate

(-] Case Info” sub
menu

Appeals

Information

Appellate Case Info

Appellate Cases
Report

Register of Stayed
IMaters

Todays Compliance
Report
Plead Guilty  © Navigation

T—_ pane

FIR Details (+)

Process

Figure 519: Navigation for "Appellate Case Info" screen
To access the Appellate Case Info screen, follow the steps given below:
1. On the Navigation pane, click the Appeals Information menu.
2. Then, click Appellate Case Info sub menu. (Refer Figure Number 519)

3. When you click Appellate Case Info sub menu, the “Appellate Case Info” screen is displayed. (Refer
Figure Number 520)
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£ / Appeals Information / Appellate Case Info / [ |? (+ I ﬁ* ® Ooeoeo0

Appellate Information

*Case Type: | Select v | *Case No.: | | *Year: | |m
*Petitioner/Respondent Name: | Select v |
* appellate Case No.: | | *Date of Receipt: |:|E]
*Appellate Court: SC HC DC oT

Brief Order : *Serial Number: |:|
*OrderDate: :IE Stayed: WritType: | Select v

Dispatch Number: | Action Taken:
]
Compliance Date: :IE Certified Copy Date: :IE
Marathi
el FHAT: TSI HIGI
P e

Figure 520: Appellate Information screen

Procedure
1. Select the case type from the Case Type select box.
2. Enter the case number for which you want to add the Appellate Information of the selected case type in
the Case Number field.
3. Enter the year of registration in the Year field.
4. Click Go button. The name of the Petitioner and the Respondent is displayed. (Refer to Figure Number

521)
£ | Appeals Information / Appellate Case Info / [Seach 1Y [+ 4 ﬁ* @ 0O0eo0oeO0
Appellate Information
*Case Type: | Civil Appeal-1 v *Case No.: | 100075 | *Year: | 2010 |m
*Petitioner/Respondent Name: | Select v |

Uttamrao Patilba Gorade Vs Dhanraj

Uttamrao Gorade
= [
& " Appellate Case No. -‘ *Date of Receipt: l:lﬁ]
=
% " Appellate Court: SC HC DC oT
I
5]

Brief Order : ‘ ‘ *Serial Number: l:l
4
*OrderDate: l:lﬁ] Stayed: VritType: | Select v |

Dispatch Number: | ‘ Action Taken:
g
Compliance Date: l:lj Certified Copy Date: l:lj
marathi
FAA FAE: SIEERInE .em‘ar:‘
& 4

Figure 521: Appellate Information screen with Petitioner and Respondent Name
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Select the Petitioner or the Respondent from the Petitioner/Respondent Name select box.
Enter the Appellate Case Number in Appellate Case No. text box.
Select the Date of Receipt from the calendar control.

Select the type of Appellate Court (SC, HC, DC or OT) by selecting their respective radio buttons.
The Serial Number will be automatically displayed by the system.

. Enter the Brief Order in Brief Order field.

. Select the Order Date from the calendar control.

. Select the check box for Stayed, if there is a stay on the order.

. Select the Writ type from the select box.

. Enter the Dispatch Number in Dispatch Number field.

. Enter the Action Taken in Action Taken field.

. Select the Compliance Date from the calendar control.

. Select the Certified Copy Date from the calendar control.

. You can also enter the Action Taken and Brief Order in local language also.

. Click Submit to save the data into the system. The system will display the message, “Addition

Successful”.

The mandatory field is marked with an asterix(*). Please fill the mandatory fields.

Appellate Case Info (Modify)

This option provides the facility to modify or update Appellate Case Info already present in the
system.

SHOW MENU

£t / Appeals Information / Appellate Case Info / [EEE h 4 [+ ﬁsg (?) Coceoeo0

Appellate Information

*Case Type: | Civil Appeal-1 v *Case No.: | 100075 | “Year: | 2010 |E

* Petitioner/Respondent Name: | Uttamrao Patilba Gorade v |

Uttamrao Patilba Gorade Vs Dhanraj
Uttamrao Gorade

* Appellate Case Mo.:| cal v *Date of Receipt: | 05-02-2015 gz
*Appellate Court: 5C HC DC oT
Brief Order : ‘ ‘ *Serial Mumber:
I
*OrderDate: | 05-02-2015 ] Stayed: VritType: | Select v ‘
Dispatch Number: | 0 | Action Taken:
P
Compliance Date: l:l_:] Certified Copy Date: I:I_:]
Marathi
HErET TS ST HE
i 2

Figure 522: Appellate Information (Modify) screen
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Procedure

o
1. Click the Edit icon o4 located at the upper right corner on the menu bar.

2. The Appellate Information (Modify) screen is displayed. (Refer to Figure Number 522)

3. Select the case type from the Case Type select box, enter the Case No. and Year and click on the Go
button.

4. The system will display all the details of the selected Case that already exists in the database.
5. You can now modify or update the details.

6. Click Submit to save the information into the system. The system will display the message,
“Modification Successful”.

7. All the mandatory fields are marked with an asterix (*). Please fill all mandatory details.

11.1.3. Appellate Case Info (Delete)
This option provides the facility to Delete or Undelete the Appellate Case Info already present in the

System.
f¥ | Appeals Information / Appellate Case Info / Delete [ 'Y ool oW Je)
om0 i
Appellate Information
*Case Type: | Civil Appeal-1 v *Case No.: [ 100075 | "Year: ‘ 2010 |m
* Petitioner/Respondent Name: | Uttamrao Patilba Gorade v ‘
Uttamrao Patilba Gorade Vs Dhanraj
_Uttamrao Gorade
* Appellate Case No.:| cal v *Date of Receipt: | 05-02-2015 k]
*Appellate Court: SC HC DC oT
Brief Order : *Serial Number: | 1
*OrderDate: | 05-02-2015 B Stayed: WritType: | Select v ‘
Dispatch Number: | 0 | Action Taken:
7
Compliance Date: l:l_:] Certified Copy Date: l:lﬂ
Marathi
ol HHAE: ST R
4 4
Display: Delete: ® Undelete
Figure 523: Appellate Information (Delete) screen
Procedure

®

Click Delete icon located on the upper right corner of the menu box.

1. The Appellate Information (Delete) screen is displayed. (Refer to Figure Number 523)

2. Select the case type from the Case Type select box, enter the Case No. and Year and click on the Go
button.
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3. The existing details of the selected Case are displayed.
Select the Delete button to delete the selected Case Type. The details though deleted will remain in the
database and can be retrieved if required.

5. Select the Undelete button, to retrieve the deleted Case.

6. The system will display the message, “Deleted successfully” for deleted cases.

7. The system will display the message, “Undeleted successfully” for the retrieved cases.

8. All the mandatory fields are marked with an asterix (*). Please fill all mandatory details.

11.2. Appellate Cases Report

This option is used to generate the Appellate information Report. The report lists all the cases in which
directions are issued by the appellate authorities during selected period. This report is generated
appellate authority wise for example SC wise, HC wise, DC wise or Other Authority wise.
. = DISTRICT AND SESSIONS COURT AURANGABAD Logout (% NC2.0

eCourtl$ pistic~ SHRI SUMANT M. KOLHE court 03022015

e | £t I Appeliate Information / | 1Y @ 0Cocoeo0e

Litigant
Updations

Appeals
Information

AppeiateSase
Appellate Cases Cases Report"
Denart

Register of Stayed
Maters

Todays Compliance
Report

Navigation
pane

Click “Appellate

T —— submenu

Figure 524: Navigation for "Appellate Information Report" screen

To access the Appellate Case Report screen, follow the steps given below:

1. On the Navigation pane, click the Appeals Information menu.
2. Then, click Appellate Cases Report sub menu. (Refer Figure Number 524)

3. When you click Appellate Cases Report sub menu, the “Appellate Information Report” screen is
displayed. (Refer Figure Number 525)
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1t / Appeals Information / Appellate Cases Report / Delete | 'Y = @ OCQoceoec0C

Appellate Information Report
Appellate Court: SC HC DC ‘®O0T

*From Date: [ 03-02-2015 [ *To Date: [ 03022015 |l |

Figure 525: Appellate Information screen

Procedure

1. Select the radio buttons for SC, HC, DC, or OT to select the Type of Appellate Court. By default OT is
displayed as the selected option.

2. Select the From Date and To Date from the calendar control.

3. Click Go button. The system will load the View link. (Refer to Figure Number 526)

1 / Appeals Information / Appellate Cases Report / [ Y =1 o Qocoeoe0

Appellate Information Report
Appellate Court: 3C HC DC @®OT

*From Date: [ 03-12-2014 [ *To Date: [ 04-022015 & ﬂ

View |~

View link

Figure 526: Appellate Information Report screen with View link

4. Click View link. The system will display the Appellate Cases Report. (Refer to Figure Number 526)
(Note: The figure given below is for the High Court (HC))

= [l |

High Court Report I
DISTRICT AND SESSIONS COURT AURANGABAD
Appellate Information :SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/SMT S.5. NAIR
From:01-12-2015 To:22-12-2015

m

S.No. Date of High Court Appellate High Court Case Writ Name Name of the Cowrt No. & Date Action Remarks
Receipt Case No. Type/Case No. which sent for when writis
compliance certified
with
dispatch No.
3 22-12-2015  AC/23/koul/13-12-2015 M.A.C.P./100881/2006 Mandamus DISTRICT AND 0
SESSIONS COURT
AURANGABAD

Figure 527: Appellate Cases Report
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5. The report for OT will display the details given below:

S. No. (Serial Number)

Date of Receipt

High Court Appellate Case Number

High Court Case Type/Case Number

Writ Name

e Name of the Court which sent for Compliance

e Number and Date when Writ is certified with Dispatch Number
e Action

e Remarks

6. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.

11.3. Register of Stayed Matters

In this report, the cases in which proceedings are stayed by the Appellate Authority are listed. The
report lists all such cases in which directions are issued by the Appellate Authority for the selected

period.
N , DISTRICT AND SESSIONS COURT AURANGABAD . Logout B NC2.0
eCourtlS pisic SHRI SUMANT M. KOLHE o 03022015 &
e #| fx | Appellate Information / / | Y @ OCoeoe

- &

Litigant
Updations ) )
Navigation

Appeals
Information
Appellate Case Info

Appellate Cases Click “Register of

g Stayed Matters”
Register of Stayed b
Maters TT———. Sub menu

lodays Lompliance
Report

Plead Guilty ©

Figure 528: Navigation for "Register of Stayed Matters" screen
To access the Register of Stayed Matters screen, follow the steps given below:
1. On the Navigation pane, click the Appeals Information menu.
2. Then, click Register of Stayed Matters sub menu. (Refer Figure Number 528)
3. When you click Register of Stayed Matters sub menu, the “Register of Stayed Matters” screen is
displayed. (Refer Figure Number 529)
4. By default the current date displayed in From Date and To Date fields.
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£ / Appeals Information / Register of Stayed Maters / Report | Coeo®eo0

()

Register of Stayed Matter

*From Date: | 04-02-2015  [A8"To Date: [ 04-02-2015 [ m

Figure 529: Register of Stayed Matter screen

5. To generate the Register of Stayed Matter for other than the current date; Select From Date and To
Date from the calendar control.

6. Click Go button. The system will load the View link. (Refer to Figure Number 530)

DISTRICT AND SESSIONS COURT AURANGABAD
SHRI SUMANT M. KOLHE

Logout [ NC2.0
04-02-2015

Coeoe0

court

eCourtlS oistric ~

s Appeals Information / Register of Stayed Maters / Report |

Register of Stayed Matter

*From Date: | 03-01-2015 |4 Faulatas [ 04022015 [ m

View

View link

Figure 530: Register of Stayed Matter screen with View link

7. Click View link. The Register of Stayed Matter is displayed. (Refer to Figure Number 531)

Automatic Zoom

DISTRICT AND SESSIONS COURT AURANGABAD
SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/SMT S.S. NAIR
Register of Stayed Matter
From Date:01-01-2013 To Date:22-12-2015

=)
g
%

S.No. Case No.

Civil
M.A./100182/2012

M.A.C.P./Z100124/2008

Party Name Order

Jagdish Other Court
Chandrakant Writ Petition No. 7300 of 2012
Dahatonde  29-07-2013

Vs
LandT

Until the next date the ad interim
relief granted earlisr to continue.

Finanace

Co. Ltd.

Mainahai
Dattu Katkar Civil Appln No.9435 of 12 in F.A. No.

Vs

Co oo

High Court

1422 of 2012

FEW. Y

Remarks

Figure 531: Register of Stayed Matter

8. The report will display the details given below:

e S. No. (Serial Number)
e Case No.

e Party Name

e Order

e Remarks
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9. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.

11.4. Today’s Compliance Report
This option provides the facility to generate the report indicating the directions issued by several such
Appellate Authorities as on the current date. This report may be used for reviewing the urgency at the
end of the day.
= - DISTRICT AND SESSIONS COURT AURANGABAD Logout [£ NC2.0
eCourtlS oisric ~ SHRI SUMANT M. KOLHE court 03-02-2015
Home #/| 1t/ Appellate Information / / [ 'Y e Oocoeooe
Proceedings o -
Litigant
Updations ©
Eﬁi"gs (4] Navigation
Pane

DJPMC (4] | ——

;

Information

Appellate Case Info

Appellate Cases
Report

Register of Stayed sl ’
Maters Click “Today’s

H ”
Todays Compliance Compliance Report
Report \ sub menu

Plead Guilty ©

FIR Details (+)

Process

4

Figure 532: Navigation for "Appellate Information Report" screen
To access the Today’s Compliance Report screen, follow the steps given below:
1. Onthe Navigation pane, click the Appeals Information menu.
2. Then, click Today’s Compliance Report sub menu. (Refer Figure Number 532)

3. When you click Today’s Compliance Report sub menu, the “Today’s Compliance Report” screen with
the View link is displayed. (Refer Figure Number 533)

£ / Appeals Information / Todays Compliance Report /| Report | 1Y Cocoeoe0

L] L

Appellate Information Report

Viﬂ . .
— View link

Figure 533: Appellate Information Report screen with View link

4. Click the View link. The system will display the Compliance Report of the current (Today’s) date. (Refer
to Figure Number 534)
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— 4+ Automatic Zoom *

DISTRICT AND SESSIONS COURT AURANGABAD
Appellate Information:SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/SMT S.S. NAIR
On Date:05-08-2013

S.No. Case No./Case Type Appellate Case No. Appellate Court Date of Receipt Action

=7
z
=
&

Civil M.A./100182 ‘Writ Petition No. High Court Bench at 05-08-2013
7300 of 2012 Aurangabad. Coram AA
Sayed J.

Figure 534: Appellate Information Report

5. The report will display the details given below:

e S. No. (Serial Number)
Case Number/Case Type

o Appellate Case Number
o Appellate Court

e Date of Receipt

e Action

6. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.

12. Plead Guilty
12.1. Plead Guilty Case

12.1.1. Plead Guilty Case (Add)

This option is used to record the Summary Cases or Plead Guilty Cases where the Accused pleads
guilty and the Court imposes fine or simple imprisonment. Using this option, the Case is filed,
registered and disposed off at the same time i.e. no Case proceedings or trial commences in such
Cases. For e.g. Cases under Motor Vehicle Act, where the accused pleads guilty and the fine is
imposed. The order is automatically generated.
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Proceedings

Litigant
Updations ©

Proceedings
Reports

DJPMC

Appeals
Information

Plead Guilty

Plead Guilty Case

Fledu Jully Laily

Register
FIR Details

Process

Mediation [+]

-

Navigation
pane

Click “Plead Guilty
Case” sub menu

4 |

Figure 535: Navigation for "Plead Guilty Case (Add)" screen

To access the Plead Guilty Case screen, follow the steps given below:

1. On the Navigation pane, click the Plead Guilty menu.

2. Then, click Plead Guilty Case sub menu. (Refer Figure Number 535)

3. When you click Plead Guilty Case sub menu, the “Plead Guilty Case (Add)” screen is displayed. (Refer
Figure Number 536)
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T S L DESHMNGH S A RHADSEISUT 5.5 AR ]
¥ | Plead Guilty / Plead Guilty Case / Add [earcn. " JY 0, 7 Ooeo®o0
*Case Type: H *Filing No.: ‘Year: *Case No.: "r’ear:
*Complainant: *Address | Mavi Mumbai D
‘Accused: *Address: | Kae Nagar
Gender: @Male Female (©Other Age: EI
% Mobile Mo. : | 7887897596 Email: | sushant@gmail.com
% Name of Advocate: ' Bar Registration Number:
& Police Station Code: | CITY CHOWK-1 IZ|
FIR Type: | Select : FIR Nu.:| | Year: ‘ |
*Date of Filing Charge Sheet: | 22-12-2015 B
Date of Offence: j Offence Remark: |:|
*Actl: EombaychwldrensAct—J: *Act Section1: | 302
Fine Amount: | 2500 Imprisonment: | 1
*Time of Filing: | 17:11:29 “Date of Registration: | 22-12-2015 ]
*Type: CDisposed @ Pending
Purpose of Listing: | Awaiting R and P-18 : Sub Purpose: !
*Date of Hearing: | 22-12-2015 ] i
Figure 536: Plead Guilty Case (Add) screen
Procedure
1. Select the case type from the Case Type select box.
2. The Filing Number, Year of Filing, Case Number, and Year of Registration are displayed.
3. Enter the name of the complainant for the selected case type in the Complainant field.
4. Enter the Address of the Complainant in the Address field.
5. In the block for Accused, Enter the Name of the Accused.
6. Enter the details of the accused such as Address, Gender, Age, Mobile Number, Email, Name of the
Advocate, and Bar Registration Number of the Advocate.
7. Inthe block for Police Station; Select the Police Station Code and FIR Type from the select box.
8. Enter Police Station details such as FIR Number, Year, and Offence Remark.
9. The system will automatically display the Date of Filing Charge sheet and Date of Offence.
10. Select Act 1 from the Act 1 select box and Enter Act Section 1 in the Act Section 1 field.
11. Enter the amount of fine in Fine Amount field and tenure of Imprisonment in months in Imprisonment
field.
12. The Time of Registration with current date as the Date of Decision and Date of Registration are
displayed.
13. Select the radio buttons for Disposed or Pending.
14. When you select the Disposed radio button, the Disposal Type select box is displayed.
15. Select the Disposal Type from the select box and the radio buttons for Contested or Uncontested Type
of Disposal.
16. When you select the Pending radio button, the Purpose of Listing select box is displayed.
17. Select the purpose of Listing from the Purpose of Listing select box.
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18. You can also enter the Plaintiff, Defendant, Offence Remark, Address of Plaintiff and Defendant, and
Name of Advocate in local language also.

19. Click Submit to save the information into the system. The system will display the message, “Addition
Successful”.

20. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

12.1.2. Plead Guilty Case (Modify)
This option is used to modify the information entered through the Plead Guilty Case (Add) option.
On giving the case number and pressing the Go button, the information entered earlier is displayed,
which can be further edited or modified as required.

DISTRICT AND SESSIONS COURT AURANGABAD [ ncz.o
supuser =
DISTRICT - SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/SMT S.5. HAIR p 22-12:2015 &
it 1 Plead Guilty / Plead Guilty Case / Modify [Search.. Y [+ e Coeoeo0
-
‘Cose e [wcrcropn st [ eur [ 1N
“Complainant “Address: | Navi Mumbai D
Gender: @Male Female Other Age: | 25
=)
= Mobile No. - | 8975897898 Email: | sushant@gmail.com =
§ MName of Advocate: H Robin KOul Bar Registration Number:
2
=
Police Station Code: | CITY CHOWK-1 El
FIR Type: | Select : FIR Mo.: ‘ ‘ Year: ‘ |
*Date of Filing Charge Sheet: | 22-12-2015 G|

Date of Offence: j Offence Remark: l:'

“Act1: | Bombay Childrens Act-j: *Act Section: | 302
Fine Amount: | 2500.00 Imprisonment: | 1
*Time of Filing: | 17:11:29 “Date of Registration: | 22-12-2015 [
“Type: Disposed @ Pending
Purpose of Listing: | Awaiting R and P-18 : Sub Purpose:
[ *Date of Hearing: | 22-12-2015 ]

Figure 537: Plead Guilty Case (Modify) screen

£y
Click the Edit icon = located on the upper right corner of the menu bar.

The Plead Guilty Case (Modify) screen is displayed. (Refer to Figure Number 537)

Select the case type from the Case Type select box and Click Go button.
The existing information is displayed.
Now you can update or modify the required details.

@ ke w N PR

Click Submit to save the information into the system. The system will display the message,
“Modification Successful”.

7. All the mandatory fields are marked with an asterix (*). Please fill all mandatory details.
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This option is used to generate Register of Summary Cases which was disposed after the Accused plea’s
guilty. The report is generated for all matters filed and disposed in the court on that day.

Litigant
Updations

Navigation

pane
Proceedings \
Reports

Appeals
Information
Plead Guilty

Plead Guilty Case

Plead Guilty Daily
Register

Click “Plead Guilty
Daily Register” sub
T —— menu

Figure 538: Navigation for "Plea of Guilty Register" screen

To access the Plead Guilty Daily Register screen, follow the steps given below:

1. On the Navigation pane, click the Plead Guilty menu.

2. Then, click Plead Guilty Daily Register sub menu. (Refer Figure Number 538)

3. When you click Plead Guilty Daily Register sub menu, the “Plea of Guilty Register” screen with the View
link is displayed. (Refer Figure Number 539)

1 / Plead Guilty / Plead Guilty Daily Register / Report

Seanr Y G

Plea of Guilty Register

View View link
Te————

0@ Ooceoeo0

Figure 539: Plea of Guilty Register screen

4. Click the View link. The Plea of Guilty Register of the current date is displayed. (Refer to Figure Number

540)
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—
1t / Plead Guilty / Plead Guilty Daily Register / Report Y

SHOW MENU

— 4+  AutomaticZoom *

DISTRICT AND SESS[0NS COURT AURANGABAD

[N THE COURT O Principal District and Sessions Judge, Abad /District Judge-5 and Addl. Sessions Judge, Abad /District Tudge-7 and Addl Secsions Tudge, Abad

SHAI RV, DESHMUKESHRL AN, KHADSE/SMT 5.5 NAIR
Plea of Guilty Register As on Date:22-12-2015

S.No. Case No. Accused Date of Offence Fine Amount Imprisonment Disposal Date

WACE C Sushant

1 appin /2015 Beske Rk 2500.00

Particulars of Offence

Figure 540: Plea of Guilty Register Report

7. The report will display the details given below:

S. No (Serial Number)
Case Number)
Accused

Date of Offence

Fine Amount
Imprisonment
Disposal Date
Particulars of Offence

13. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
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13. FIR Details

13.1.

This option provides the facility to enter the information related to FIR, Summary Reports, and Charge
Sheet.

On submission of the Charge Sheet and selection of the Criminal Case number, the accused information

is automatically uploaded as a Criminal Case into the system. Thus, the effort and time needed to enter

the data into the system is saved.

FIR Details

When the FIR is submitted in the court, all the data as mentioned in the FIR has to be entered through

this option. With this option you can enter the FIR details such as:

1.

6.

Police Station and Occurrence of Offence Details:
This tab includes the Police Station Details, Occurrence of Offence, and Place of Occurrence details.

e In the Police Station Details block, you can add details such as Police Station Name, FIR
type, FIR Number, Year, and FIR Filing Number.

e In the Occurrence of Offence block, you can add details such as From Date, To Date, From
Time, and To Time.

e In Place of Occurrence block, you can add the Address of Place of Occurrence.
Act Details:

This tab includes the Act Details such as Act 1 and Act Section 1. You can add more Acts using the
More Acts button.

Complainant Information:

This tab includes the Complainant Information such as Complainant Name, Relation (Father,
Mother, Husband, None or Other), Type of Relation (Name of Father, Mother, or Husband), Date of
Birth, Age, and Address.

The Extra Information of the Complainant includes Passport Number, Date of Passport Issue, Place
of Passport Issue, and Occupation.

Accused or Suspected Details:

This tab includes the Accused or Suspect information such as Name, Gender, Age, and Address of
the Accused (in local language also). You can add upto 5 Accused in this tab.

Extra Accused:

If the number of accused exceeds 5 then we use the Extra Accused tab to add them. This tab
includes the information of Accused such as Name, Gender, Age and Address. You can add more
number of Accused using the More button.

Investigating Officer:

This tab includes the information such as Name, Rank, and Belt Number of the Investigating Officer and

Investigating Officer 1, Date and Time when the FIR is received in the court. FIR Details (Add)
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This option provides the facility to enter the information related to FIR, when the FIR is submitted in
the court.

e DISTRICT AND SESSIONS COURT AURANGABAD E‘W!Ct and | saout @ NC2.0
(.’COIH rILS DISTRIC v SHRI SUMANT M. KOLHE Jszsgleons 24-07-2015 &

| fx ) FIRDetails 1 J [Seach. Y @ Ooeoeo

Master

Process Masters @

Shortcut
Navigation pane

/

TR
5|8
i
0 |O[O (+]

Appeals
Information

Plead Guilty

FIR Details e Click “FIR Details”

FIR Letalls sub menu
summary Heceirr

Register of FIR

Summary Received

Report

Charge Sheet
Recveived Report

Process

°
rl

Figure 541: Navigation for “FIR Details” screen
To access the FIR Details screen, follow the steps given below:
1. On the Navigation pane, click the FIR Details menu.
2. Then, click FIR Details sub menu. (Refer Figure Number 541)

3. When you click FIR Details sub menu, the “FIR Details” screen is displayed. (Refer Figure Number 542)
¥ / FIR Details / FIR Details / Add [Search Y O, il @@ OCce@eo0eo0

Court No./: SHRI SUMANT M. KOLHE
Police Station & Occurrence of Offence | Acts | Complainam| Accused/Suspected | Extra Accused | Investigating Oﬂicer|

Police Station Details

“Police Station: | Select v | FIR Type: | Select v
* FIR No.: *Year:
* FIR Filing Date: B
Occurrence of Offence
* From Date: g To Date: B
From Time : To Time:

lace of Occurrence

Address of Occurrence

Figure 542: Police Station and Occurrence of Offence tab

4. There are six tabs (stages) to add FIR details as mentioned below:
e Police Station and Occurrence of Offence
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e Acts
e Complainant
e Accused or Suspected
e Extra Accused
e |nvestigating Officer
5. By default display the Police Station and Occurrence of Offence tab is displayed. (Refer Figure Number
542)
Police Station and Occurrence of Offence tab
In the Police Station Details block, add the details given below:
a) Select the Police Station from the Police Station select box.
b) Select the FIR Type from the FIR Type select box.
c) Enter the FIR Number and Year.
d) Select the FIR Filing Date from the calendar control.
In the Occurrence of Offence block, add the details as given below:
a) Select the From Date and To Date from the calendar control.
b) Enter From Time and To Time.
In the Place of Occurrence block, add the details given below:
a) Enter the Address of Occurrence in the Address of Occurrence field.

b) Choose the District, Taluka and Village or Town and Ward from the respective select boxes.

c) When you click the Next button, the system will move to the Acts tab.

Acts tab
Procedure
1. Select the Act from the Act 1 select box. (Refer to Figure Number 543)
2. Enter the corresponding the Act Section in the Act Section 1 field.
2 | FIR Details / FIR Details / Add | Y ©Q [ @@ 0O OC@e 0 eo0

Court No./: SHRI SUMANT M. KOLHE
Police Station & Occurrence of Offence || Acts | Complainant | Accused/Suspected | Extra Accused || Investigating Officer

Act Details

*Act1: | Select v *Act Section1:
More Acts...

Figure 543: Acts tab in FIR Details screen

3. If you want to add more Acts, click More Acts button. This will load Act2 and Act Section2 fields.
(Refer to Figure Number 544)
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¥ / FIR Details / FIR Details / Add Y Q%[ @@ OC@0eO0

Court No./: SHRI SUMANT M. KOLHE
Police Station & Occurrence of Offence || Acts | Complainant | Accused/Suspected | Extra Accused || Investigating Officer

Act Details
*Act1: | Select v | *Act Section: | |
Act2: | Select v | Act Section2: | |
Meore Acts. .. Remove Acts. ..

SHOW MENU

Figure 544: Add "More Acts" screen

4. Similarly, to add more Acts perform step 3. The system will load more Acts and Acts Section
fields as Acts3, Acts4, and so on.

5. Toremove Acts, Click Remove Acts button.
6. Click Next, to move to the next tab which is the Complainant tab.

Complainant tab

The Complainant tab includes the Complainant Information and Extra Information block. (Refer to Figure
Number 545)

¥ / FIR Details / FIR Details / Add | 1Y s, @@ OO0 @O0

Court MNo./: SHRI SUMANT M. KOLHE
Police Station & Occurrence of Offence || Acts Cu)mplainant| Accused/Suspected | Extra Accused | Investigating Officer

Complainant Information

Complainant Name: | |

Relation: " 'Father ' 'Mother " 'Husband "® None/Other Father/Mother/Husband Name:
Date of Birth: Bt Age:
Address:
i

xtra Information

Passport No.: Date of Passport ssue: Bt

Place of Passport Issue: Occupation: |
TS

LComplainant Information

LComplainant #Ta- TS /HTS/ I o | |
e
]
HicTR A

LPlace of Passport Issue: | HTHM: | |

Figure 545: Complainant tab in FIR Details screen
Procedure

In the Complainant Information block, add the details given below:
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Enter the name of the Complainant in the Complainant Name field.

Choose the Relation type by selecting the radio buttons for Father, Mother, Husband, None, or
Other.

Select the Date of Birth of the Complainant from the calendar control.
Enter the Age of the Complainant in the Age field.
Enter the Address of the Complainant in the Address field.

In the Extra Information block, add the details given below:

6. Enter the Passport Number of the Complainant in the Passport No. field.
7. Select the Date of Passport Issue from the calendar control.
8 Enter the place where the passport was issued in the Place of Passport Issue field.
9. Enter the occupation of the Complainant in the Occupation field.
10. You can also enter the Name of the Complainant, Name of the Relation, Place of Passport Issue,
and Occupation in local language also.
a) Click Next to move to the next tab which is the Accused/Suspected tab.
Accused/Suspected tab

The Accused or Suspected tab includes the Accused Known/Unknown/Suspected block and the block for

Accused Known/Unknown/Suspected in local language. You can key in Information of about at most five

Page 452 of 494




Court User Manual

accused, using this option. (Refer to Figure Number 546)

X / FIR Details / FIR Details / Add | |Y © %1 @8 OO0 0 @O0

Court No./: SHRI SUMANT M. KOLHE
Police Station & Occurrence of Offence | Acts || Complainant || Accused/Suspected || Extra Accused || Investigating Officer

Accused Known/Unknown/Suspected

*Accused Mame: | | Gender: Age: I:l Address
p
Accused Name 1: | | Gender: Age: I:l Address y
Accused Name 2: | | Gender: Age: I:I Address p
Accused Name 3: | | Gender: Age: I:I Address
P
Accused Name 4: | | Gender: Age: I:I Address y
ST
I Al FEa AT
LAccused =T | | Heal:
4
LAccused =T 1 | | el
P
LAccused = 2: | | Heal:
p
LAccused =ma 3: | | Tl
P
LAccused = 4: | | el

Figure 546: Accused tab in FIR Details screen

In the Accused Known/Unknown/Suspected block, add the details given below:
1 Enter the name of the Accused in the Accused Name field.
Select the Gender of the Accused from the Gender select box.
Enter the Age of the Accused in the Age field.
Enter the Address of the Accused in the Address field.
You can enter the Name and Address of the Accused in local language also.
6. Click Next to move to the next tab which is the Extra Accused tab.

o wN

Extra Accused tab

If there are more than 5 Accused, then you can use this option to enter the details of the additional Accused
(Extra Accused). (Refer to Figure Number 547)
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£ / FIR Details / FIR Details / Add

Court No./: SHRI 5. V. MANE

Extra Accused

*Accused Name 6: |

LAccused =TT 6: |

More. ..

Gender:

Police Station & Occurrence of Offence || Acts || Complainant | Accused/Suspected || Extra Accused | Investigating Officer

'Y © [

0@ CoeoeoO

Age: I:I Address

e

Procedure

o LA W NP

Investigating Officer tab

Figure 547: Extra Accused tab in FIR Details screen

Enter the Name of the Accused in the Accused Name 6 text box.
Select the Gender of the Accused from the Gender select box.
Enter the Age in the Age field

Enter the address of the Accused in the Address field.

Click the More button to add additional Accused if required.
Click Next to move to the next tab which is the Investigating Officer tab.

In this tab you can enter the details of the Investigating Officers.

£ / FIR Details / FIR Details / Add

Court No./: SHRI 5. V. MANE

Investigating Officer

Investigating Cfficer:

Investigating Officer 1:

FIR Contents:

*FIR Receipt Date:

=

Police Station & Occurrence of Offence || Acts | Complainant || Accused/Suspected | Extra Accused || Investigating Officer |

Rank:

Rank 1:

FIR Receipt Time:

Y C 5D

e® Coeoeo0

Belt no: I:I
Belt no 1: I:l

Investigating Officer

Linvestigating Officer:

LFIR Contents:

Linvestigating Officer 1: |

Figure 548: Investigating Officers tab in FIR Details screen
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In the Investigating Officers tab, add the details given below: (Refer to Figure Number 548)
1 Enter the details such as Name, Rank, and Belt Number of the Investigating Officer.
2 Enter the contents of the FIR in the FIR Contents field.
3. Select the date when the FIR was received in the court in FIR Receipt Date. Use calendar control to
select the FIR Receipt Date.
4. Enter the FIR Receipt Time.

5 Click Submit to save the information into the system. The system will display the message, “Addition
Successful”.

6. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.

13.1.1. FIR Details (Modify)

This option provides the facility to update or modify the FIR Details that is already added in the FIR
Details (Add) option.

¥ | FIR Details / FIR Details / Modify Y Q2% [ @@ O o0 0 @O0
Court No./: SHRI SUMANT M. KOLHE
Police Station & Occurrence of Offence || Acts | Complainant || Accused/Suspected | Extra Accused || Investigating Officer

Police Station Details

‘Police Station: | Select v FIR Type: | Select v |
* FIR No.: *Year: E
* FIR Filing Date: B
Occurrence of Offence
* From Date: B To Date: gt
From Time : To Time:

lace of Occurrence

Address of Occurrence

Figure 549: FIR Details (Modify) screen

Procedure

>
Click the Edit iconE located in the upper right corner of the menu bar.
The FIR Details (Modify) screen is displayed. (Refer to Figure Number 549)
Select the Police Station from the Police Station select box.
Select FIR which you want to modify or update from the FIR Type select box.
When you select the FIR type, the existing details are displayed.
Click Next button to move to the next tab.
You can also Click the tab directly in which you want to change the details.
You can now update or modify the existing details.

© 0N ok WN R

Click Submit in the last tab (Investigating Officer) to the data into the system. The system will display
the message, “Modification Successful”.
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10. All the mandatory fields are marked with an asterix (*). Please fill all mandatory details.

13.1.2. FIR Details (Delete)

This option provides the facility to Delete or Undelete the FIR Details that has been added to the
selected Court Number.

ft / FIR Details / FIR Details / Delete [seach.. Y ©C, %0 @ OCoeoeoO
Court No./: SHRI SUMANT M. KOLHE

Police Station & Occurrence of Offence

Police Station Details
*Police Statian:l AJINTHA-32 v FIR Type: | Select v|

* FIR No.: *Year E
‘FRFilngDate:| |

Occurrence of Offence

= * From Date: i) To Date: B
E From Time : To Time:
g Place of Occurrence
E Address of Occurrence
District: | Select v
Town:| Select A Ward:| Select r
Taluka: | Select v Village: | Select v
Display: Delete Undelete
[ submit
Figure 550: FIR Details (Delete) screen
Procedure
1. Click Delete iconL_*1ocated in the upper right corner of the menu bar.
2. The FIR Details (Delete) screen is displayed. (Refer to Figure Number 550)
3. Select the Police Station from the Police Station select box.
4. The system will display all the added details.
5. Select the Delete button to delete the FIR Details. The details though deleted will remain in the
database and can be retrieved if required.
6. Select the Undelete button, to retrieve the deleted FIR Details.
7. Click Submit to save the details into the system.
8. In case of Delete, the system will display the message, “Deletion Successful”.
9. In case of UnDelete, the system will display the message, “UnDeletion Successful”.

10. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.

13.2. Summary Receipt

After the submission of the FIR, the investigation in the case can proceed. On completion of the
investigation, either the Summary or Charge sheet is submitted in the court.
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This option provides the facility to submit the Summary or Charge Sheet in the court. The system will
display radio buttons for Summary and Charge Sheet. When you select Summary or Charge Sheets, the
system will display the screen to enter the corresponding details. The information that is already saved
in the system for that particular FIR is displayed on the screen.

. ., DISTRICT AND SESSIONS COURT AURANGABAD EiWECt and ) poout [ NC2.0
{’( our FIAS DISTRIC » SHRI SUMANT M. KOLHE J:;sgleons 24.07-2015 &
Home #| fX | FIR Details / [Seach. Y @ 0oeo0eo0
——

LI 5

Proceedings
Reports

Navigation pane

———

(+]
Appeals o
Information
Plead Guilty (+]
FIR Details (-]

FIR Details
summary Hecelpt C|IC|( ”Summary

Regist T FIR o
=Lt [ T———_ Receipt” sub menu

Summary Received
Report

Charge Shest
Recveived Report

(+]

Query Builder
l-Court Fees [+]

Figure 551: Navigation for “FIR Accused” screen

To access the Summary Receipt screen, follow the steps given below:
1. Onthe Navigation pane, click the FIR Details menu.
2. Then, click Summary Receipt sub menu. (Refer Figure Number 551)
3. When you click Summary Receipt sub menu, the system will display the “Summary Receipt” screen.
(Refer to Figure Number 552)
4. This option includes the Police Station and Complainant Information tabs. By default the Police Station

tab is displayed.

£ / FIR Details / Summary Receipt / Search 'Y (+] 8@ O0oeoe0

Court No./Judge Name :1-(SHRI SUMANT M. KOLHE)
Police Station || Complainant Information |

“Police Station: | Select '|

FIR Type: | Select '|

“FIRNo.: | | * FIR Year l:'ﬂ

Figure 552: FIR details screen with Police Station tab
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Procedure

Police Station tab

1. Select the Police Station from the Police Station select box.

2. Select the Fir Type for which you want to submit the Summary from the FIR Type select box.
3. Enter the FIR Number of the selected FIR type in the Fir Number field.
4. Enter the FIR filing year in FIR Year field.
5. Click the Go button. The information is added and the next tab which is the Complainant Information
tab is displayed. (Refer to Figure Number 553)
¥ | FIR Details / Summary Receipt | Add | |Y © [2) ool Nol Ne!
Court Mo./Judge Mame :1-[5HRI R.W. DESHMUKH/ SHRI A N, KHADSES SMT 5.5, NAIR)
Paolice Station || Complainant Information
FIR Filing Date: 22-12-2015
Complainant Name: Ram Kapur
Relation: nonefother Father/Mother/Hushand/None/Other:
Date of Birth: 01-12-1980 Age: 35
FIR Contents: FIR Content O Charge Sheets O Summary
HITET
THNHAT. T T T 3 3 AT JUSel. T 3T 3 T TOe

Figure 553: Summary Receipt screen with Complainant tab

6. This tab displays the details and the radio buttons for Charge Sheet and Summary. For Charge Sheet,
select the radio button for Charge Sheet. Similarly, select the radio button for Summary if you want to

generate Summary of the case

7. All the mandatory fields are marked with an asterix (*). Please fill all mandatory details.
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13.3. Register of FIR

The Register of FIR will display all the FIR’s submitted on the Current Date.

Proceedings
Reports

PMC [+]

Appeals )

Navigation

 —__ pane

Information

Plead Guilty ©

FIR Details e

FIR Details
Fir Accused

Summary Rereipt

Register of FIR Click “Register of
Summary Hecel\fed\ FIR” sub menu
Report

Charge Sheet
Recveived Report

Process

Mediation

[~ Alerts (0 MNew )
Todays Cases

fill SelectCourt

[ Calendar

[Z Help

Figure 554: Navigation for "Register for FIR" screen
To access the Register of FIR screen, follow the steps given below:
1. On the Navigation pane, click the FIR Details menu.
2. Then, click the Register of FIR sub menu. (Refer Figure Number 554)

3. When you click Register of FIR sub menu, the “Register of FIR” screen with the View link is displayed.
(Refer to Figure Number 555)

¥ / FIR Details / Register of FIR / Add | Y ] @@ Ooe o0 eO0

Register of FIR
View View link

Figure 555: Register for FIR Screen with View link

4. Click View link. The Register of First Information (FIR) of the current date is displayed. (Refer to Figure
Number 556)
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Register Of First Information Report (F.I.R) SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/SMT
S.S. NAIR/SHRI T.V. NALAWADE

As on Date:31-12-2015

Under Accused

S.No. FIR No. A Name of Complainant ) Name of L.O. Remarks
Section Name
1. 1 Accused
1 1/2015 Arbitration 5neha Name 1
Act/1123 2 Accused
Name 2

Figure 556: Register for Register of First Information Report (F.I.R)

14. The report will display the details given below:

e S.No (Serial Number)

e FIR No. (FIR Number)

e Under Section

e Name of the Complainant

e Accused Name

e Name of I.O (Investigating Officer)
e Remarks

10. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
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13.4. Summary Received Report

The Summary Received Report will display the list of Summary Reports received during a particular
period.

Appeals
Information Navigation

Plead Guilty —— Pane

FIR Details

FIR Details

Fir Accused
Summary Receipt
Register of FIR
Summary Received

Click “Summary
Received Report” sub
Report T—— menu

wlhalge wiioot

Recveived Report

Process [+]
Mediation (+]
[ Alerts (0 MNew )
Todays Cases
fli SelectCourt
m

M Calendar
[Z] Help

Figure 557: Navigation for "Summary Received Report" screen

To access the Summary Received Report screen, follow the steps given below:
1. On the Navigation pane, click the FIR Details menu.
2. Then, click Summary Received Report sub menu. (Refer Figure Number 557)

3. When you click Summary Received Report sub menu, the “Summary Received Report” screen is
displayed. (Refer to Figure Number 558)

4. By default the current date is displayed in From Date and To Date fields. You can change the date from
the calendar control.

¥ / FIR Details / Summary Received Report / Add [ Y Bl @ Oo0o@®@0oceco0

Summary Received Report

*From Date: | 06-02-2015 [ To Date: | 06-02-2015 [ m

Figure 558: Summary Received Report screen

5. Select From Date and To Date from the calendar control.

6. Click Go button. The system will load the View link. (Refer to Figure Number 559)
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¥ | FIR Details /| Summary Received Report / Add | (7] Ooe@eoceo

Summary Received Report

' To Date: [ 05022015 |4

View
—__ View link

*From Date: | 20-01-2015

Figure 559: Summary Received Report screen with View link

7. Click the View link. The Summary Received Report for the selected period is displayed. (Refer to Figure
Number 560)

1% | FIR Details / Summary Received Report / Add 1Y & @ 0Ooceoeo0

Summary Received Report
From Date:20-01-2015 To Date: 06-02-2015

S.No. L U/Section Name u.f Accused Summary Received
No. Complainant Type
40001000001201512345 1. (A.P.M.C. Act sda 2015-02-06

{2015 1963 &
1967)119

Figure 560: Summary Received Report

8. The report will display the details given below:

e S.No (Serial Number)
e  FIR Number

e U/Section
e Name of Complainant
e Accused

e Summary Type
e Received

9. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
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13.5. Charge Sheet Received Report

The Charge Sheet Received Report shows list of Charge Sheets received during a particular period.

Appeals
Information

Navigation

~——__ pane

Plead Guilty

FIR Details

FIR Details

Fir Accused
Summary Receipt
Register of FIR

Summary Received Click “Charge Sheet
Charge Sheet Received Report” sub

Recveived Repot =~ menu
Process [+]

Mediation (+]

Figure 561: Navigation for “Charge Sheet Received Report” screen
To access the Charge Sheet Received Report screen, follow the steps given below:
1. Onthe Navigation pane, click the FIR Details menu.
2. Then, click Charge Sheet Received Report sub menu. (Refer Figure Number 561)
3. When you click Charge Sheet Received Report sub menu, the “Charge Sheet Received Report” screen is
displayed. (Refer to Figure Number 562)

4. By default the current date is displayed in From Date and To Date fields. You can change the date from
the calendar control.

1t / FIR Details / Charge Sheet Recveived Report / Report | 'Y 8 @ O0OeoeC

Charge Sheet Received Report

*From Date: | 06-02-2015 |48 To Date: | 06-02-2015 |54 m

Figure 562: Charge Sheet Received Report screen
5. Select From Date and To Date from the calendar control.

6. Click Go button. The system will load the View link. (Refer to Figure Number 563)
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1t / FIR Details / Charge Sheet Recveived Report / Report | Y 5] @ Ooceoeo0

Charge Sheet Received Report

From Date: [ 21-01-2018 [ To Date: [ 06022015 [ 2R

View

N View link

Figure 563: Charge Sheet Received Report screen with View link

7. Click the View link. The Charge Sheet Received Report for the selected period. (Refer to Figure Number

564)
¥ / FIR Details / Charge Sheet Recveived Report / Report 1Y =] ® Oocoeoe0
Charge Sheet Received Report
From Date:21-01-2015 To Date: 06-02-2015
5 S.No. FIR No.  U/Section e a.f Accused Case No. Received Date
i Complainant
%
400010000012015 12345 1. (AP.M.C. Act sda Civil Appeal/100050/2015 2015-02-06

12015 1963 & 1967)119

Figure 564: Charge Sheet Received Report

8. The report will display the details given below:

e S.No. (Serial Number)

e  FIR Number

e U/Section (Under Section)
e Name of Complainant

e Accused

e (Case Number
e Received Date

9. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.
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4.1. Process Allocation

ii

Proceedings

Litigant
Updations

Proceedings

£

®

7
o

DJPMC

1

2

n
©

Information
Plead Guilty (+]

FIR Details (+]

Process (-]
Process Allocation

FToLESS LENVENY

[

Report

Mediation

Navigation
——_ pane

Click “Process
Allocation” sub

T menu

-

Figure 565: Navigation for "Process Messenger" screen

To access the Process Messenger screen, follow the steps given below:

1. Onthe Navigation pane, click the Process menu.

2. Then, click Process Allocation sub menu. (Refer Figure Number 565)

3. When you click Process Allocation sub menu, the “Process Messenger” screen with Civil as the selected
option is displayed. (Refer to Figure Number 566)

4. You can add a process for allocation for Civil and Criminal cases. By default, Civil is displayed as the

selected option.

5. For Criminal cases, select the Criminal radio button.
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SHOW MENU

ey e e T gy
i 1 supuser =
DISTRICT - SHRI R.V. DESHMUKH/SHRI A, KHADSE/SMT S.S. NAIR 22122015 =
¥ | Process / Process Allocation / Add : Y (+ 4 "—%se 7] Co@®0®O0

Process Messenger

@ Ciwl Criminal *Case No ‘ M.A.C.P./100042,/2010

Process o [zzzos 8 [N =]

*Process ID: | 567-Shaikh Saber Shaikh Shabbir(F) R~ |
25 Affidavit as to Documents - 0. 11, R. 13.
Next Date: 22-12-2015
Select
1-speed

2-courier
Process Messenger Type

*Bailiff Code: | 1-Rakesh ahuja hd

*Date of Allocation- | 22-12-2015 [
*Returnable Date: | 22-12-2015 [

Figure 566: Process Messenger screen

Procedure

1. Select the Criminal radio button if you want to allocate a process for criminal cases.

2. Select the case for which you want to allocate a process from the Case No. select box.

3. By default, current date (Today’s date) is displayed in the Process Date field. You can choose another
date from the calendar control.

4. Click Go, all the process ID is loaded in the Process ID select box.

5. Select the Process ID that you want to assign to the selected case type from the Process ID select box.

6. Select the type of Process messenger from the Process Messenger select box.

7. Select the Bailiff from the Bailiff Code select box

8. Select the Date of Allocation and Returnable Date from the calendar control. By default the current
date is displayed in these fields.

9. Click Submit button to save the details into the system. The system will display the message, “FIR

Details Added Successfully”.

10. All the mandatory fields are marked with an asterix (*). Please fill all mandatory details.

14.1.1. Process Allocation (Modify)

This feature provides the facility to modify any of the above information for Process Allocation which
has the user has already entered.
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DISTRICT AND SESSIONS COURT AURANGABAD
DISTRICT - SHRI R.V. DESHMUKH/SHRI A.-N. KHADSE/SMT S.S. HAIR
X 1 Process / Process Allocation | Modify

Process Messenger

@ Civil Criminal *Case No | M.A.C.P./100042/2010

*Process Date: [22-122015 [ |3l

*Process 1D | 567
25 Affidavit as to Documents - 0. 11, R. 13.
Next Date: 22-12-2015
Select
1-speed

2-courier
Process Messenger Type

*Bailiff Code: | 1-Rakesh ahuja -

*Date of Allocation: | 22-12-2015 3
*Returnable Date: | 22-12-2015 [

Qs @ Coeoeo

Enc2.0

e 22122015 &

[¥]

Figure 567: Process Messenger (Modify) screen

To modify or update any information follow the steps given below:

Select the case that you want to modify, from the Case No. select box.

o v A WN R

displayed on the screen.
7. You can now modify or update the required information.

]
Click the Edit icon that is located at the upper right corner on the menu bar.
The Process Allocation (Modify) screen is displayed. (Refer to Figure Number 567)

Select the Process Date and click Go. All the process ids are loaded in the Process ID select box.
Select the Process ID which you want to modify, from the Process ID select box.
All information that already exists in the system pertaining to the selected Case type is fetched and

8. Click Submit to save the information into the system. The system will display the message,

“Modification Successful”.

9. The mandatory field is marked with an asterix (*). Please fill the mandatory fields.

14.1.2. Process Allocation (Delete)

This feature provides the facility to Delete or Undelete an Allocated Process that has been wrongly

entered by the user.
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DISTRICT AND SESSIONS COURT AURANGABAD = nCc2.0
supuser
DISTRICT ~ SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/SMT S.5. NAIR p 22122015 &

¥ 1 Process / Process Allocation / Delete [search.. JY [+ W A" L CQoeoe0

Process Messenger

@ Civil Criminal *Case No | M.A.C.P.f100042/2010 El
*Process Date: [22-122015 i [ I:‘
"Process 1D | 567 El

25 Affidavit as to Documents - 0. 11, R. 13.
Next Date: 22-12-2015

Select

2-courier
Process Messenger Type

2
B
B
g
g
|
=
0

*Bailiff Code: | 1-Rakesh ahuja
*Date of Allocation J:
*Returnable Date: | 22-12-2015 [

Display Delete @ Undelete

Figure 568: Process Messenger (Delete) screen

To delete or undelete the Process Messenger information, follow the steps given below:

&3

1. Click the Delete icon that is located at the upper right corner on the menu bar.
The Process Messenger (Delete) screen is displayed. (Refer to Figure Number 568)
In case of Criminal case, select the Criminal radio button. By default, Civil is displayed as the selected
option.

Select the case from the Case No. select box.

5. Allinformation that already exists in the system pertaining to the selected Case is fetched and displayed
on the screen.

6. Select the Delete radio button to delete the allocated Process. The details though deleted will remain in
the database. This deleted data can be retrieved using the Undelete radio button.

7. Select the Undelete radio button to retrieve the deleted details.

8. Click Submit.
9. In case of Delete, the system will display the message, “Deletion Successful”.

10. In case of Undelete, the system will display the message, “UnDeletion Successful”.

11. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

Page 468 of 494




Court User Manual

14.2. Process Delivery

14.2.1. Process Return (Add)

= . DISTRICT AND SESSIONS COURT AURANGABAD Eistr!'c'fﬂﬂd' Logout [ NC2.0
" r ! !
6’( our P‘LS | DISTRIC v | SHRI SUMANT M. KOLHE Jszzleons 27-07-2015 &
Home #| ft/ Process / | [Seach. ]V @ Doeoe®o0
.
Process Masters @ . .
. Navigation
Fees
~——_ pane
Case Proceedings ©
Litigant Updations &

53

LY

H
©

58
i
Q

Plead Guilty +

FIR Details

E55

H g
Process Allocation CllC.k Process
Process Delivery Dellvery" sub menu
= S

Repor

Mediation

Query Builder [+]

-

Figure 569: Navigation for "Process Return" screen

To access the Process Messenger screen, follow the steps given below:

1. On the Navigation pane, click the Process menu.

2. Then, click Process Delivery sub menu. (Refer Figure Number 569)

3. When you click Process Delivery sub menu, the “Process Messenger” screen with Civil as the selected
option is displayed. (Refer to Figure Number 570)

4. You can add a process for allocation for Civil and Criminal cases. By default, Civil is displayed as the
selected option.

5. For Criminal cases, select the Criminal radio button.
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SHUWY MENU

DISTRICT AND SESSIONS COURT AURANGABAD = nC2.0
supuser [
DISTRICT ~ SHRIR.V. DESHMUKH/SHRI A.N. KHADSE/SMT S.5. HAIR ; 22122015 4
f¥ | Process | Process Delivery / Add l:l Y [+ @se 9 Coeoeo0
Process Return
@ Civil Criminal *Case No ‘ M.A.C.P./100042/2010

7]

*Process Date: [22-122015 |1 [

*Process D ‘ 567-Rakesh ahuja

Bailiff Name
Process Messenger Name
Date of Allocation

Motices/Summaons

: Rakesh ahuja

: il

: 22-12-2015

- Affidavit as to Documents - 0. 11, R 13

Fees:

22-12-2015 [l

Result: @ Served

"Date of Return

Unserved

Figure 570: Process Return screen

Procedure:

14.2.2.

1. Select the Criminal radio button for a process return for criminal cases.

2. By default, the current date is displayed in the Process Date field. You can change this date from the
calendar control.

3. Click Go. The process id is loaded in the Process ID select box.
4. Select the Process ID for which you want to do a process return from the Process ID select box.

5. When you select the Process ID, the existing information such as Bailiff Name, Process Messenger
Name, Date of Allocation, Notices/Summons, and Fees for the selected case type are displayed.

6. Select the Result which the Served or Unserved radio button. By default, Served is displayed as the
selected option.

7. Click Submit button to save the details into the system. The system will display the message,
“Addition Successful”.

8. All the mandatory fields are marked with an asterix (*). Please fill all mandatory details.

Process Return (Modify)

This feature provides the facility to modify the details of Process Return the user has already entered.

Page 470 of 494




Court User Manual

DISTRICT AND SESSIONS COURT AURANGABAD
SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/ISMT 5.5, NAIR

i | Process / Process Delivery / Modify

Process Return

@ Civil Criminal *Case No
*Process Date

*Process 1D

Bailiff Mame:

Process Messenger Name:
Date of Allocation:
Notices/Summons:

Fees:

*Date of Return

Result

| M.A.C.P./100042/2010

IRrYEl o |

| 567-Rakesh ahuja

Rakesh ahuja

MiL

22-12-2015

Affidavit as to Documents - O. 11, R. 13.
Paid

[rzans |3

@ Served Unserved

#nC2.0
22.12-2015

O, @ Ooe@eoeo0

supuser

¥

Figure 571: Process Return (Modify) screen

To modify or update any information follow the steps given below:

el A

10.

14.2.3.

Click the Edit icon that is located at the upper right corner on the menu bar.
The Process Return (Modify) screen is displayed. (Refer to Figure Number 571)

If you want to modify the Process Return details for criminal cases, select the Criminal radio button.

Select the case type for which you want to modify, from the Case Type select box.

By default, the current date is displayed in the Process Date field. You can change this date from the

calendar control.

Click Go. The process id is loaded in the Process ID select box.

Select the Process ID for which you want to do a process return from the Process ID select box.

When you select the Process ID, the existing information such as Bailiff Name, Process Messenger
Name, Date of Allocation, Notices/Summons, and Fees for the selected case type are displayed.

You can now modify or update the required information.

Click Submit to save the information into the system. The system will display the message,

“Modification Successful”

Process Return (Delete)

This feature provides the facility to Delete or Undelete a Process Return that is has been wrongly

entered by the user.
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DISTRICT AND SESSIONS COURT AURANGABAD [ nC2.0
Supuser 3
DISTRICT ~ SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/SMT S.5. NAIR P 2122015 B

It / Process / Process Delivery / Delete [Gearen. Y O L7 OoceoeoO

Process Return

@ Civil Criminal *Case No | M.A.C.P./100042/2010

-]
*Process Date 4: E l:‘
[]

*Process D | 567-Rakesh ahuja

Bailiff Name: Rakesh ahuja
Process Messenger Mame: Nil
Date of Allocation: 22-12-2015
Notices/Summons: Affidavit as to Documents - 0. 11, R. 13

Fees: Paid

*Date of Return- [ 22-12-2015 |4

Result Served Unserved
Display: @ Delete Undelete

w N

No wu s

10.
11.

12.
13.

Figure 572: Process Return (Delete) screen

&

Click the Delete icon

that is located at the upper right corner on the menu bar.

The Process Return (Delete) screen is displayed. (Refer to Figure Number 572)

In case of Criminal case, select the Criminal radio button. By default, Civil is displayed as the selected
option.

Select the case for which you want to modify, from the Case No. select box.

Select the Process Date and click Go. The process ids are loaded in the Process ID select box.

Select the Process ID which you want to modify, from the Process ID select box.

All information that already exists in the system pertaining to the selected Case is fetched and displayed
on the screen.

Select the Delete radio button to delete the Process Return. The details though deleted will remain in
the database. This deleted data can be retrieved using the Undelete radio button.

Select the Undelete radio button to retrieve the deleted details.

Click Submit.
In case of Delete, the system will display the message, “Deletion Successful”.

In case of Undelete, the system will display the message, “UnDeletion Successful”.
All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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14.3. Report

14.3.1. Pending Allocation

This report generates the list of all cases which are registered but are not allocated to any court.

Plead Guilty
FIR Details
=

Process Allocation Click “Pending

Breaone Deliuag = Allocation” sub
T— menu

Process

[=]

Navigation
\ pane

Mediation Ok

[=] Alerts (0 New )
Todays Cases

i SelectCourt

[l Calendar

[z Help

Figure 573: Navigation for "Pending Allocation" screen

To access the Pending Allocation screen, follow the steps given below:
1. On the Navigation pane, click the Report menu.
2. Then, click Pending Allocation sub menu. (Refer Figure Number 573)

3. When you click Pending Allocation sub menu, the “Pending Allocation” screen with View link is
displayed. (Refer to Figure Number 574)

1 / Process / Pending Allocation / [ 1Y ] @® O e oeO0

Pending Allocation
View link
View

Figure 574: Pending Allocation screen with View link

4. Click the View link. The Pending Allocation list of the current date is displayed. (Refer to Figure Number
575)
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1 / Process / Pending Allocation /

SHOW MENU

'Y

0 @@ O o e @ e 0O

DISTRICT AND SESSIONS COURT AURANGABAD
Pending Allocation :06-02-2015

S.No. Case No. Party Name Process Date gocess
1 Cri.Rev.App./0100280/2009 Mirza Salat A Baig 1
2 Cri.Rev.App./0100280/2009 Mirza Salat A Baig 08-06-2010 2
3 Cri.Rev.App./0100280/2009 Rafiya Salat Baig 08-06-2010 3
4 M.A.C.P./0100379/2008 Surekha Ganesh Dale 07-05-2010 1
5 M.A.C.P./0100379/2008 ﬂ'ﬁﬂ MOST T 07-05-2010 2
6 Cri.Rev.App./0100125/2008 \9\92 8\ 1
7 Sessions Case/0100174/2009 Sominath Jagannath Barhate 29-05-2010 1
8 Cri.M.A./0100072/2007 H.P.Kulkarni 15-06-2010 1
9 Sessions Case/0100020/2009 Smt. Pratibha Padmakar Patil 09-06-2010 1
10 Sessions Case/0100020/2009 State of Maharashtra 14-06-2010 2
11 Cri.Rev.App./0100308/2009 Laxman Dagdu Savant 06-07-2010 1
12 Cri.Rev.App./0100266/2008 Dadarao Daulat Sirsath 1
13 Cri.M.A./0100082/2010 Sarala Murlidhar Pardeshi 18-06-2010 1
14 Cri.M.A./0100082/2010 Sarala Murlidhar Pardeshi 05-07-2010 2
15 M.A.C.P./0100671/2008 Anadinath Umakant Sharma 21-06-2010 1

Figure 575: Pending Allocation Report

5. The report will display the details given below:

S. No (Serial Number)

Case No. (Case Number)

Party Name
Process Date
Process ID

6. _All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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14.3.2. Pending Delivery

Plead Guilty
FIR Details o

Process -]
Process Allocation

Process Delivery . .
: Click “Pending

Delivery” sub
TT—— menu

Navigation

T~ pane
Mediation -

Figure 576: Navigation for "Pending Delivery" screen
To access the Pending Delivery screen, follow the steps given below:
1. On the Navigation pane, click the Report menu.
2. Then, click Pending Delivery sub menu. (Refer Figure Number 576)

3. When you click Pending Delivery sub menu, the “Pending Delivery” screen with View link is displayed.
(Refer to Figure Number 577)

f& / Process / Pending Delivery / | |Y

0 @@ Ooc e o e O

Pending Delivery

View |l View link

Figure 577: Pending Delivery screen with View link

4. Click the View link. The system will display the Pending Delivery report of the current date. (Refer to
Figure Number 578)
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¥ / Process / Pending Delivery / Report [Search . BE @ Qoeoe o

qnqi2691ag6fatch3k54h47sjd.pdf

DISTRICT AND SESSIONS COURT AURANGABAD
Pending Delivery :23-12-2015

S.No. Case No. Bailiff Name Date of Allocation Process Messenger

M.A.C.P./0100042/2010 22-12-2015 speed post
M.A.C.P./0100042/2010 Rakesh ahuja 22-12-2015

Figure 578: Pending Delivery Report

5. The report will display the details given below:
S. No (Serial Number)

e (Case No.

e Bailiff Name

e Date of Allocation

o Process Messenger

6. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

14.3.3. Pending Process

e ——
HEET +1
FIR Details (+] Navigati
avigation pane
~=
Process Allocation
Process Delivery
Report
Click “Pending
Process” sub
TT—— menu
Mediation (+] "

Figure 579: Navigation for "Pending Process" screen

To access the Pending Process screen, follow the steps given below:
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On the Navigation pane, click the Report menu.
Then, click Pending Process sub menu. (Refer Figure Number 579)
When you click Pending Process sub menu, the “Pending Process” screen is displayed.

PN

By default the current date is displayed in From Date and To Date fields. You can change the date from
the calendar control.(Refer to Figure Number 580)

f¥ / Process / Pending Process / [ 1Y 0 @@ Ooe oeo0

Pending Process

*From Date: | 06-02-2015  [i*To Date: | 06-02-2015 il ﬂ

Figure 580: Pending Process screen

5. Select the From Date and To Date from the calendar control, in case you want the Pending Process
report other than the current date.
6. Click Go button. The system will load the View link.

f& / Process / Pending Process / [ Y 0 ®@®e Ooe oeo0

Pending Process

*From Date: [ 16-12.2014  [E4"To Date: | 05022015 [iH ﬂ
W

Vie

View link

Figure 480a: Pending Process screen with View link
7. Click the View link. The Pending Process report for the selected period is displayed. (Refer to Figure
Number 571)

1Y I @@ Ooce o @O0

fi / Process / Pending Process /

DISTRICT AND SESSIONS COURT AURANGABAD
Pending Process From Date: 16-12-2014 To Date:06-02-2015

S.No. Case No. Party Name Process Date
2 ATFETE T
3 3 8 THTS o Zd
E I MACP.Dkst/01001392013  Z1 g5 .51 SIS 1 19122014
Z 2 M.A.C.P./0100316/2014 Devsing Shamasing Bramhanavat 22-12-2014
3 M.A.C.P./0100221/2013 21-01-2015
4 Civil Appeal/0100253/2014 FrAmET FEeTE {2 29-12-2014
5 Civil Appeal/0100253/2014 TIOET YETHT TTET 20-12-2014
6 Civil Appeal/0100253/2014 AYETET OIS A 29-12-2014
7 Civil Appeal/0100253/2014 T arqaTed G 29-12-2014

Figure 581: Pending Process Report

7. The report will display the details given below:
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S. No (Serial Number)
e Case No. (Number)
e Party Name
e Process Date
All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.

14.3.4. Pending Delivery

Plead Guilty @

FIR Details

Process Allocation
Process Delivery

Navigation

T—_ pane

Click “Pending
Delivery” sub
T—— menu

Mediation (+]

Figure 582: Navigation for "Process Pending Delivery" screen

To access the Pending Delivery screen, follow the steps given below:

1. Onthe Navigation pane, click the Report menu.
2. Then, click the Pending Delivery sub menu. (Refer Figure Number 582)
3. When you click Pending Delivery sub menu, the “Pending Delivery” screen is displayed.
4. By default the current date is displayed in From Date and To Date fields. You can change the date from
the calendar control.(Refer to Figure Number 583)
£ | Process / Pending Delivery / | 1Y = 0o ool ol We)
Process Pending Delivery
*From Date: E]‘To Date: _:] ﬂ
Figure 583: Process Pending Delivery screen
5. Select the From Date and To Date from the calendar control, in case you want the Pending Process
report for a particular period.
6. Click Go button. The system will load the View link. (Refer to Figure Number 584)
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fx / Process / Pending Delivery / [Search 1Y 0 @@ O oceoeo0

Process Pending Delivery

“From Date: | 06-02-2015 [l To Date: | 06-02-2015 [ m

View

View link |

T ——
Figure 584: Process Pending Delivery screen-wrrn-v-revrnLk

7. Click the View link. The Pending Process report for the selected period is displayed. (Refer to Figure
Number 585)

qnqi2691aq6fatch3k54h47sj4.pdf

DISTRICT AND SESSIONS COURT AURANGABAD
Process Pending Delivery From Date: 01-12-2015 To Date:23-12-2015

S.No. Case No. Bailiff Name Date of Allocation Process Messenger

M.A.C.P./0100042/2010 22-12-2015 speed post
M.A.C.P./0100042/2010 Rakesh ahuja 22.12-2015

Figure 585: Process Pending Delivery Report

8. The report will display the details given below:

e S. No. (Serial Number)
e (Case Number

e Bailiff Name

e Date of Allocation

e Process Messenger

9. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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14.3.5. Work Ticket Report Notice

Plead Guilty @

Navigation

Process Allocation

Process Delivery \ pane

Click “Work Ticket
Report Notice”
T—— sub menu

Mediation

v

Figure 586: Navigation for “Work Ticket Report Notices” screen
To access the Work Ticket Report Notice screen, follow the steps given below:
1. On the Navigation pane, click the Process menu.
2. Then, click Work Ticket Report Notice sub menu. (Refer Figure Number 586)

3. When you click Work Ticket Report Notice sub menu, the “Work Ticket Report Notice” screen with the
View link is displayed. (Refer to Figure Number 587)

f ! Process / Work Ticket Report Notice / | |Y | L2 ":) OC®@oeo0

Work Ticket Report Notices

View link

<
=

Figure 587: Work Ticket Report Notices screen with View link

4. Click View link. Work Ticket Report Notice report for the selected period is displayed. (Refer to Figure
Number 588)
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¥ / Process / Work Ticket Report Notice / 'Y ] @@ Q0@ o0oecC

DISTRICT AND SESSIONS COURT AURANGABAD

Work Ticket Report Notices on: 06-02-2015

Total No. of Notices Allotted: 346 Total No. of Notices Served: 0
Date Date
Next . - P 55
S.No. Case No. Party to whom Date of Notice Heari when When Ps  Service Bailiff Mel:::a::ber
5 o ) served Allotment Date g Actually Returned Details Name Nameg
i Served Served
E 1 Cri.Rev App /10028072009 Mirza Salat A Baig Summons For 08-06-2010
Disposal Of
& Suit-0.5R. 1
5.
2 Cri.Rev.App./100280/2009 Mirza Salat A Baig Summons For 08-06-2010
Disposal Of
Suit-0.5R. 1
5.
3 Cri.Rev App./100280/2009 Rafiya Salat Baig Summons For 08-06-2010
Disposal Of
Suit-0.5R. 1
5.
4 M.AC.PJ1003792008 Surekha Ganesh Summons For 07-05-2010
% DlsEosaI Of

Figure 588: Work Ticket Report Notices Report

5. The report will display the details given below:
e S.No. (Serial Number)
e Case Number
e Party to whom served

e Date of Allotment

e Notice

e Next Hearing Date

e Date when Actually Served

e Date When Ps Returned Served
e Service Details

e Bailiff Name

e Process Messenger Name

6. All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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14.3.6. Work Ticket Report Summons

Plead Guilty @

Navigation

Process Allocation

Process Delivery \ pane

Click “Work Ticket
Report
T—— Summons” sub

Mediation

v

Figure 589: Navigation for “Work Ticket Report Summons” screen

To access the Work Ticket Report Summons screen, follow the steps given below:

1. On the Navigation pane, click the Process menu.
Then, click Work Ticket Report Summons sub menu. (Refer Figure Number 589)

3. When you click Work Ticket Report Summons sub menu, the “Work Ticket Report Summons” screen

with the View link is displayed. (Refer to Figure Number 590)

-ons cannot be verified and have been disabled,

Work Ticket Report Summons

ok View link

| Learn Mare | x
DISTRICT AND SESSIONS COURT AURANGABAD courtt | ogout [ NC2.0
LICT ~ SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/SMT 5.5. NAIR/SHRI T.V. NALAWADE i 07-01-2016 =
¥ | Process / Work Ticket Report Summons | Report by = @ OCOoce@e0

Figure 590: Work Ticket Report Summons screen with View link

4. Click View link. The Work Ticket Report Summons report for the selected period is displayed. (Refer to

Figure Number 591)
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DISTRICT AND SESSIONS COURT AURANGABAD m Logout B NC2.0

cou s
Courtls e - SHRI R.V. DESHMUKH/SHRI A.N. KHADSE/SMT S.S. NAIR/SHRI T.V. NALAWADE 07012016
X / Process / Work Ticket Report Summons | Report \:I Y O @ Coe®@e@®O0

1 ofd5 = <+  Automatic Zoom *

DISTRICT AND SESSIONS COURT AURANGABAD
Work Ticket Report Summons on: 07-01-2016
Total No. of Summons Allotted: 181 Total No. of Summeons Served: 0

N Date Date o
Party to Date of T ”H"xﬁnq when  When Ps  Service  Bailiff “P:':E:';r
whom served  Allotment A gctually Returned  Details  Name oo
Date : Name
Served  Served
Sessions Cajanan @ Gaju Farm 14 - 16032013
Cazaf10 04502 0% Ehagwan Muley SUMMONS ON
THPORMATION
@R 4 PROBABLE
EREACH OF THE
PEACE See
sectian 113

Sessions PFarm 2 - 0303201 5
Casef1002382013 WaRRANT OF

ARREST Se=

sectian T

CriM A 1000722007 H.P.Rulkamni Farm 3 - BOND 150E-201 0
AND BATL-EOND
AFTER mRREST
UNDERA
WaARRANT See
=ectian 21

Sessions Smt. Pratitha Farm T-ORDER. 14-DE201 0
Cazef/1 000202 D0Y Pad nrakar Patil R

ATTACHMENT
T COMPEL THE
APPEARANCE
OF A PERSON
AOCUSED See
sectian 22

Figure 591: Work Ticket Report Notices Report

7. The report will display the details given below:

e S.No. (Serial Number)
e Case Number
e Party to whom served

e Date of Allotment

e Summons

o Next Hearing Date

e Date when Actually Served

e Date When Ps Returned Served
e Service Details

e Bailiff Name

e Process Messenger Name
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15. Mediation

15.1. Refer to Mediation

Process Masters © i

Navigation pane

—

Plead Guilty

FIR Details:

N U LMY = Click “Refer to
Refer to Mediation ‘\\ Mediation” sub menu

Figure 592: Navigation for "Mediation ID" screen
To access the Referred to Mediation screen, follow the steps given below:
1. Onthe Navigation pane, click the Mediation menu.
2. Then, click Refer to Mediation sub menu. (Refer Figure Number 592)

3. When you click Refer to Mediation sub menu, the “Referred to Mediation” screen is displayed. (Refer
to Figure Number 593)

1t / Mediation / Refer to Mediation / Add Y [+] (2} Oo0o@o0o@O0
Referred to Mediation
*Case Type: | Select '|
*Case No.: | | *Year: | | m

*Date of Reference: | 27-07-2015  |adl

Figure 593: Referred to Mediation screen

4. Select the case type for which you want to refer for Mediation from the Case Type select box.

5. Enter the Case number of the selected case type in the Case Number field.

6. Enter the year of registration in the Year field. Click Go. The name of the Petitioner, Respondent, and
the Stage is displayed. (Refer to Figure Number 594)
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& / Mediation / Refer to

VMENU

Y

Mediation | Add

Referred to Mediation

*Case Type: | Civil Appeal-1 v|

"Case No.: [ 100216 | “Year:[2013 |m

Tarabai Bansilal Ladda VS Satyapal Wadiliyaram Kataria

Stage: Judgment

*Date of Reference: l:l:g

@ 0ODocoeoeo0

Figure Number 594: Referred To Mediation screen with details

7. Select the Date of Reference from the calendar control.

8. Click Submit to save the data into the system. The system will display the message, “Addition

Successful”

9. The mandatory field is marked with an asterix (*). Please fill the mandatory details.

16. Query Builder

The Query Builder is used to generate queries dynamically on filling any of the fields given and thus
helps in generating reports dynamically.

16.1. QueryB

uilder

DISTRICT AND SESSIONS COURT AURANGABAD

eCourtls [oswic ~ SHRI SUMANT M. KOLHE

Home % £/ Guery Builder / / (Seach. [V

Plead Guilty

FIR Details

Navigation pane
e ——

Query Builder
1-Court Fees

Click “Query Builder”
sub menu

Districtand | 00 @ NC2.D

Sessions -
Judge 27-07-2015 T

@ Ooeoeeo0

Figure 595: Navigation for "Query Builder" screen
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To access the Query Builder screen, follow the steps given below:
1. On the Navigation pane, click the Query Builder menu. (Refer to Figure Number 595)
2. Then, click Query Builder sub menu.
3. When you click Query Builder sub menu, the “Query Builder” screen is displayed. (Refer to Figure
Number 596)
4. By default Civil is displayed as the selected option.
5. For Criminal or Both, select their respective radio buttons.

ft / Query Builder / Query Builder / I:lY = L) o0 oce0
Query Builder
Type: 12 Civil Criminal Both
Case T‘,-pe:| Select v
Status: © Pending Disposal Both
Court Name: | Select v
Lower Court Name: | Select v
Act: | Select v
Advocate:
i Farty Details:
Date of Filing: | Select v From Date: g
§ Date of Registration: | Select v From Date: J
“Report Title: |
Report Fields: /Act/Section Nature Advocate Date of filing Date of Registration
Figure 596: Query Builder screen
Procedure

Select any of the fields listed below to generate the report accordingly. Procedure of selection is given
below.

e Select the radio button for Criminal or Both.
e Select the case type for which you want to build a Query from the Case Type select box.

e When you select the case type the Nature select box is displayed. (Refer to Figure Number 597)

ft / Query Builder / Query Builder / [seach.. Y = L] O0@e @@ e0

Juery Builder

Type: @ Civil Criminal Both Select

Case Type:| Civil Appeal-1 v Nature:

Status: ' Pending Disposal Both

Court Name:

S
Lower Court Name: | Select v
S

Act:

Advocate:
Party Details:
Date of Filing: | Select A From Date: B

Date of
Redgistration:

*Report Title:
Report Fields: | |Act/Section Mature Advocate Date of filing Date of Registration

SHOW MENU

Select A From Date: il

Figure Number 597: Query Builder screen with details
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Choose the Status by selecting the Pending, Disposal, or Both radio buttons. When you select the
Pending radio button, the Purpose of Listing and the Sub Purpose select boxes are displayed. (Refer to

Figure Number 598)

£ | Query Builder / Query Builder / [Seacn. | Y ® Ooeoeo0
Query Builder
Type: @ Civil Criminal Both Select
Case T‘,-pe:| Civil Appeal-1 v | Mature:
Status: @ Pending Disposal Both
Purﬂg;ﬁ;q Additional Issues-37 v | Sub Furpose:| Select v |
Court Name: | 1-Principal District and Sessions Juc v
Lower Court] o idne ¥ -
S e Oth Jt. Civil Judge J.D. JM.F.C. Aur
E Act [ APM.C. Act 1953 & 1967-118 v Section:| |
g Advocate: | disdf |
. Party Details: I« o
Petitioner Respondent = Both Organ[l)z&tgli?:
Party Name: | Religion/Caste: | Select v
Gender ' Male Femals Cther Age:
District: | Select v
Town:| Select T Ward: | Select T
Taluka:| Select v Village: | Select A
Date of Filing: | Select v From Date: _—|
Date of - - . B
Registraatigno: Select From Date: B3|
*Report Title: |
Report Fields: L Act/Section Nature Advocate Date of filing Date of Registration
Figure Number 598: Query Builder screen with details
e Select the Purpose of Listing from the Purpose of Listing select box.
e Select the court from the Court Name select box
e Select the lower court from the Lower Court Name select box.
e Select the Act from the Act field.
e Enter the corresponding Section in the Section field.
e Enter the name of the advocate in the Advocate field.
e Select the Party Details check box if you want to add the party details for the selected case type.
e Choose the type of Party, by selecting the Petitioner, Respondent, or Both radio buttons.
e If the Party is an Organization, then select the Organization Details check box and select the name of

the Organization from the Organization Name select box.
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ft / Query Builder / Query Builder / [Seach.. Y = L] O0@ 0 e@O0
Query Builder
Type: ® Civil Criminal Both Select
Case T}-pe:| Civil Appeal-1 r | Nature:
Status: ® Pending Disposal Both
Purpose off , 5+ T -| =alec
Listing:| Additional Issues-37 v | Sub Purpose.| Select v |

SHOW MENU

Court Name: | 1-Principal District and Sessions Juc v

Lower Court[ S ¥
Name: 0th Jt. Civil Judge J.D. JM.F.C. Aur v

Act [ APM.C. Act 1963 & 1967-119 v Sectian:| |

Advocate: | dfsdf
Farty Details: #

Petitioner ' Respondent ® Both Organ[i)séetl;ii?: ’

Organﬁaa:jlglj: Akola Janta Commerical Co Op Ban v Party Name:

District: | Select v

Town:| Select v Ward:| Select r

Taluka:| Select v Village: | Select v
Date of Filing: | Select v From Date: B
Regist%i}gnozr Select v From Date: B
*Report Title: |

Report Fields: || Act'Section MNature Advocate Date offiling Date of Registration

Figure 599: Query Builder screen with details
Enter the name of the party in the Party Name field.
Select the District from the District select box.
Select the Town from the Town select box.
Select the Ward from the Ward select box.
Select the Taluka from the Taluka select box.
Select the Village from the Village select box.
Select the Date of Filing from the Date of Filing select box.
Select the From Date from the calendar control.
Select the Date of Registration from the Date of Registration select box
Select the From Date from the calendar control.
Enter a name for the Query Builder in the Report Title field.

Choose the Report Fields by selecting the Act/Section, Nature, Advocate, Date of Filing, or Date of
Registration radio button.
Click on Submit. The Query Builder Report is displayed.

The mandatory field is marked with an asterix (*). Please fill the mandatory details.
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17. User Menu

17.1. Change Password

LTC DISTRICT AND SESSIONS COURT AURANGABAD 2'5"5“ and | ooout BNC2.0
EC(HH fLS DISTRIC SHRI SUMANT M. KOLHE J:zsgleons 27-07-2015 B

#| B/ UserMenu / | [Beach. 1Y @ Ooeoe®o0

Navigation pane
T ——

Click “Change
Password” sub menu

Change Password

Figure 600: Navigation for "Change Password" screen
To access the Change Password, follow the steps given below:
1. On the Navigation pane, click the User Menu menu.
2. Then, click Change Password sub menu. (Refer to Figure Number 600)

3. When you click Change Password sub menu, the system will display the “Change Password” screen.
(Refer to Figure Number 601)

Change Password

*Username:

court1-3 v
* Old Passward: [ |

* New New Password: [seeess

*Caonfirm Password: |

=

Figure 601: Change Password screen
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Procedure

1

By default, the end user (court) is displayed in the Username select box. Here you can change the
password for the Court user only.

2 Enter the existing password in the Old Password field and click Submit.

3. When you click Submit, the New Password and Confirm Password field is displayed.

4. Enter the new password in the New Password field.

5 Again, enter the new password in the Confirm Password field also. In this step you have to re-type your
new password in the Confirm Password field just to be sure it was spelled correctly both times, if they
don't match, you will be told to correct it as shown in Figure Number 602.

f¥ / User Menu / Change Password / Modify l:l? V4 L2 000 © @ O
*Username: | courti-3 r
* Old Password: [sesse

Figure Number 602: Change Password screen with Error Message

When you type the wrong password in the Confirm Password field, the system will display the error
message “Password and Confirm Password does not match”.
Retype the correct new password in the Confirm Password field again.

Click Submit to save the information into the system. The system will display the message, “Changed
Password”.
All the mandatory fields are marked with an asterix (*). Please fill all mandatory fields.
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INDEX

Record ID, 285
Returnable Date, 285
Case and Caveat Filing

Act Master Delete, 483, 487
report, 72,73 Modify, 482, 486
Act Section Report, 179
report, 128 case proceeding, 200
Adjourn Case Proceeding
report, 110 Green, 207
Admin, 316, 332, 335, 338, 349, 352, 354, 356, 358, 360, 362, orange, 207
364, 366, 368, 370, 372, 373, 375, 376, 378, 380, 382, 384, Case Proceedings, 204
386, 388, 390, 392, 394, 396, 398, 400, 402, 404, 406, 408, Arguments, 207
410,412,414, 416, 418,421, 422,425, 427, 430, 432, 434, called, 207
436, 438, 440, 443, 446, 449, 453, 455, 457, 459, 462, 465, In Progress, 207
473, 475, 477, 479, 481, 485, 489, 491, 492, 494, 496, 498, modification, 206
500, 502, 505 recall, 206
Admin Units red, 207
update, 317 rejection, 205
Admin Work Type Time table, 208
Report, 160 transactions, 204
Advocate Case Type
features, 79, 81, 83 copied, 54
report, 78 dialog box, 54
Save As, 54
Case Type Labels
report, 96
Bailiff, 52, 56, 60, 64, 66, 68, 70, 72, 74, 76, 78, 80, 82, 84, 86, Caste
88, 90, 92, 94, 96, 98, 100, 102, 104, 106, 108, 110, 112, report, 90
114,116, 118,120, 122, 124, 126, 128, 130, 132, 134 Change, 505

Add, 52, 56, 60, 64, 66, 68, 70, 72, 74, 76, 78, 80, 82, 84, 86,
88,90, 92, 94, 96, 98, 100, 102, 104, 106, 108, 110, 112,
114, 116, 118, 120, 122, 124, 126, 128, 130, 132, 134

ascending, 180
descending, 180
enteries, 179
previous, 180
search, 179
Balance Court Fee, 302
Bank Details
replort, 116
Bulk Disposal, 218
Contested, 219
Date of Decision, 219
Disposal Type, 219
Uncontested, 219
Bulk Proceedings, 216
Adjournment, 217
business, 217

Call for Records, 284
Call Date, 285

Daily Proceedings, 204
court user, 204
exhibits, 204
record, 204

Designation
destination, 59
enteries, 57
previous, 57
Report, 56
save as, 58
search, 57
sort, 57

Disposal Type
report, 82

District
report, 98

Document
report, 80

Dormant, 267
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Fees, 187
add, 188
Challan, 191
Receipt Fees, 188, 196
undefined, 190
Fees Type
report, 112
FIR Summary Type
report, 114
FIR Type
report, 154, 155
Framing of Issues, 201, 224
nature, 225

H

Half Release, 260, 261, 263, 265
Hearing Status, 202
hearing status report, 203
Judicial Time, 202
logs, 202
particular, 203
Hide Party Names, 307
Holiday
Report, 143
Home Page, 28
Alerts, 46
Bar Code, 39
Case Type Wise Pie Chart, 41
common icons, 44
dashboard, 35
Date, 34
Disposal, 35
Establishment, 34
Establishment select box, 34
hearing, 39
identification, 41
logout, 34
Navigation pane, 32
Navigation Pane, 32
Pendency Pie Chart, 41
Pending, 41
Pie Chart, 41
Result set, 35
Short box, 46
shortcuts, 45
tenure, 43
Today's Cases, 35
transferred, 46
undated Cases, 35

IA Status Report, 281
Law Party, 281, 283
Icons, 44
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breadcrumbs, 45
colour icons, 45
delete icon, 44
Edit Icons, 44
New lcons, 44
Online Help icon, 45
report icon, 44
Index Register, 276
appertains, 278
exhibits, 278
Index Register Report, 279

Judge
copied, 62
criteria, 61
excel, 63
previous, 61
Save As, 62
Judge Period
report, 66
Judges Leave, 291, 299, 301
Judgment Template
Report, 165

Linked, 312

Mediation Stage
Report, 173

Nature Master
report, 118
sort, 118
Not Before Me, 273
Notice
report, 84
Notice Generation, 228
Notice, 228
Summons-Notice, 228

Objection Types
report, 94

Order and Judgment Template, 244, 246

Order Judgement Uploading
decree, 243
Judgement, 243

Order Judgment Uploading, 241

Order Not Uploaded, 247
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View link, 248
Order Uploaded, 248
View link, 249
Organization Name

report, 108

Part Heard (P.H.), 274
password, 506
Prayer
report, 88
Presentee tab, 211
attendance, 211
completed, 213
dispose, 212
exhibits, 212
stage, 212
Time Table, 212
Proceeding tab
Next Date, 210
Proceedings tab
Adjournment, 210
Business, 210
Estimated time, 211
exhibits, 210
Purpose of Listing, 210
scheduled cases, 210
Short Orders, 210
Process Messenger
Entries, 181, 182, 184, 186, 296
Report, 181, 183, 184, 186, 296, 319
search, 186
Property Disposal
report, 104
Purpose of Listing
report, 70

Query, 196, 262

Receipt Fees
cancel, 195
Filing Number, 198
modify, 193
query, 196, 262
Receipt Number, 194
Report, 195
total fees, 196
update, 195
Register
report, 92
Religion
Report, 177
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Roznama, 225

Select Date

current date, 201
Short Order

report, 74
Short Orders

features, 75
Shortcuts

Alerts, 46

back, 48

Today's cases, 48

user links, 47
Sine Die, 267
SineDie Report, 269
Sub Purpose

report, 120
Subordinate Court

report, 76
Summons

report, 86
Summons Generation, 230

predefined format, 230

print, 238

View Report, 232

Taken on Board
Case No., 327
Date of Hearing, 328
navigation, 327
Sub Purpose, 328
urgency, 326

Taluka
report, 100

Time Slot
Report, 176

Time Table, 213
Petitioner, 215

Time Table Master
Report, 151

Town
report, 122

Under Trial Prisoner, 251
Information, 251
View Act link, 251
Under Trial Prisoner Release Report, 258
custody, 258
Punishment, 258
Under Trial Prisoner Report, 256
Unit Type Classification
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Report, 145 \Y/
Units, 316, 332, 335, 338, 349, 352, 354, 356, 358, 360, 362,
364, 366, 368, 370, 372, 373, 375, 376, 378, 380, 382, 384, Victim, 304
386, 388, 390, 392, 394, 396, 398, 400, 402, 404, 406, 408, Village
410,412,414,416,418, 421, 422,425,427, 430, 432, 434, report, 102
436, 438, 440, 443, 446, 449, 453, 455, 457, 459, 462, 465,
473,475, 477,479, 481, 485, 489, 491, 492, 494, 496, 498, W
500, 502, 505
Units for Disposal Witness Information, 289
Updation, 220, 222 Writ
Update First Hearing Date, 286 add, 136, 138, 140, 142, 144, 146, 147, 151, 155, 159, 161,

165, 169, 173, 176, 177
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